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LOK SABHA DEBATES

LOK SABHA

{Thursday , March 12, 1992/ Phalguna 22,
, 1913 (Saka)

The Lok Sabha Met at Eleven of the
Clock

[MR. SPEAKER In the Chair]
ORAL ANSWERS TO QUESTIONS
{English)
Visit by Chancellor of Germany

225, SHRIPRATAPRAOB.BHONSLE:
Wilithe Minister of EXTERNAL AFFAIRS be
pleased 1o state:

{a) whetherthe Chancellor of Germany
is likely to visit India during the currént year,;

{b) if so, the details thereot; and

(c) the measures proposed 0 be initi-
atedduring the visitto strengthenturtherthe
bilateral relations between the two coun-
tries?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI):
(a)to(c). Chancellor Kohl of Germany will be
visiting India in October 1992 to receive the
Jawaharial Nehru Award for Intemnational
Understanding for the year 1990. His vist
willalso provide an opportunity for reviewing
bilateral relations and views on major inter-
national issues.

[Transiation)

SHRIPRATAPRAO B. BHONSLE: Mr.
Speaker, Sir the Chancellor of ‘Germany is
visiting India after the successful visit of
Indian Prime Minister Shri P. V. Narasimha
Rao to Germany. The Prime Minister of
india has played a vital role in bringing these
two countries closer. | would like to know
from the hon. Minister of External Affairs as
to what specific proposals will be presented
by the Government to the German Chancel-
lor.Has any proposal been sentinadvance?
Has any preparation been made for it?

SHRI MADAVSINH SOLANKL Mr.
Speaker, Sir, the German Chancellor is
coming to India mainly to recelve the Nehru
Award. But during his vistt, bilateral issues
and currentintermnational affairs may alsobe
discussed if there is an occaslon. Discus-

" sion can be held on various issues.

SHRIPRATAPRAO B. BHONSLE: Mr.
Speaker, Sir, is there any proposal to dis-
cuss the developing countries, in the con-
text of 1L.M.F, World Bank and the U.N.
Security Council. Will any proposal be dis-
cussed to motivate Germany to respond to
the new industrial policy and help India in
overcoming the present financial crisis?

SHRI MADHAVSINH SOLANKL: Mr.
Speaker, Sir, issues which are to be dis-
cussed are yet to be finalised. But when two
big leaders meet each other, usually all
issues are likely to figure in their discussion.

SHRI HARI KISHORE SINGH: Mr.
Speaker, Sir, the Prime Minister's recent
visit to Germany Is being considered very
successtul. In the present context while
Amarica is putting Rs economic pressure on
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\ndia, | would tike to know as to how are our
relations with Germany and how tar we
expect relief from Germany.

SHRI MADHAVSINH SOLANKI: Mr.
Speaker, Sir, India’s relations with Germany
have been cordial. And the relations have
been further strengthened after the unifica-
tion of the two Germanies, particularlyinthe
field of trade and commerce. Germany has
a lot of influence on the European Commu-
nity. Keeping itin view in such a situation our
relations should further strengthen and im-
prove, we are trying to come closer.

(English]

Exchange ot visits of leaders or discus-
sions and dialogues are also going on.

»

SHRI ANANDGAJAPATI RAJU
POOSAPATI: lwould like toknow aboutthe
economic content of the ties between Ger-
many and India. Recently, while replying in
the House, the hon. Prime Minister said that
80 percent of the infrastructure inthe Eighth
Five Year Plan would come from foreign

investments. Now, | would like to know front

the hon. Minister as to how this infrastruc-
ture would be created. It is also a part of the
question - the ties between the two coun-
tries. Therefore, | would like to know from
the Hon. Minister how Indiawouldtryto seek
infrastructural investment from Germany
within the ties which they are proposing to
have.

[Translation]

SHRI MADHAVSINH SOLANKI: Mr.
Speaker, Sir, it is not possible to answer this
exhaustive question just now. But the ties
between India and Germany have grown
taking rapid strides. The German Govemn-
ment, businessmen and industrialists re-
sponded positively to the new economic
policy announced by the Indian Govern-
ment.

[English]

FRG has identified India as a strategic
economic partner because of India’s 850
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million population. Amongthese, 250 million
middle class people provide one of the
biggest domestic markets.

[Translation]

The trade relations between India and
Germany are likely to be strengthened in
coming 10 to 30 years. Thus, it may help
improve bilateral ties in respect of many
things.

[English]

SHRISUDARSHANRAYCHAUDHURL
Sir, often disturbing news have been coming
from Germany for the last one year that
people of Asian and African origin are being
harassed, if not assaulted, with impunity by
the neo-Nazi elements there. Has the Gov-
ernment received report of any incident that
people of Indian origin are invoived? f so,
would the Hon. Minister take up the issue
with the Hon. Chancellor of Germany?

SHRI MADHAVSINH SOLANKI: Sir,

~ whenever such incident takes place, our

Missiontakes care of it and has discussions

with the local authorities. If any such Issue

comes to the notice of the Government, we

will take the opportunity to discuss it when-
ever the Chancellor comes here.

SHRI SUDARSAN RAYCHAUDHURI:
Are you aware of any such incident?

SHRIMADHAVSINHSOLANKI: There
have been reports and notice has been
taken by our Mission there.

SHRI TARA SINGH: Sir, many Indian
people have settled in Germany. When they
want to come on certain occasions to India,
they face great hardship for getting visas.
May | know from the Hon. Minister whether
he would like to exchange notes at the time
of the visit of the Chancellor about this
problemsothat unnecessary harassment s

avoided and people may come freely to
India?

SHRI MADHAVSINH SOLANKI: Yes,
Sir.
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Production of Crude Oll

« [ Translation)

*226. SHRI DAUDAYAL JOSHI: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) the targets fixed for production of
crude oil and LPG during 1990-91 and 1991-
92;

(b) wheather the targets have been
achieved;

(c) it not, the reasons therefor;

(d) whether the Government have
drawn up any plan for achieving self-suffi-
ciency in production of crude oil, petrol and
LPG by 2000 A.D.; and

(e) if so, the details therepf?
[English)

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a)to (e). A statement
is placed on the Table of the House.

STATEMENT

(a) Targets fixed for crude oil and LPG
for 1990-91 were 35.09 MMT & 1.959 TMT
respectively, andfor 1991-92these are 3;.8
MMT & 2.106 TMT respectively.

{b)and(c). LPGtargetfor 1990-91 was
achieved. The crude oil production target
was not achieved. For 1991-92, while the
LPG target is likely to be achieved, there
may be some shortfall in crude oil produc-
tion. The shortfall in crude production was
¢ on account of various reasons such as

_ feservoir constraints, slippages in projects,
' strikes etc.

(d) and (e). Projects tor augmenting
production are at various stages of imple-
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mentation. By the end of the Eighth Plan
periad the indigenaus production of Crude

oil is expected to reach approximately A7
million tonnes per annum.

[Translation)

SHRIDAU DAYAL JOSHI: Sir, accord-
ing to the statement of the hon. Minister the
target fixed for 1990-91 was 35.09 M.M.T.,
whereas It was reduced to 31.8 M.M.T. for
1991-82. While replying to aquestion raised
by Shri Chokka Rao, it was stated that
expenditure on exploration was continu-
ously increasing. The Indian Oil Limited
spent Rs. 1378 crore in 1989-90 and Rs.
1084.64 crore 1990-91. Thus the expendi-
ture is rising whereas the production target
is declining. Why have these targets not
been achieved? It has been stated that the
factors for not achieving the target were
strikes and slippage. Yet expenditure has
been continuously made andtargets are not

being achieved. Why so?

MR. SPEAKER: What are the reasons
for not achieving the target?

[English)

SHRI S. KRISHNA KUMAR: It is true
that as against the original target of 35.90
million metrictonnes of production of crude,
there was a shortfall in groduction by 2.908
million tonnes in 1990-91. The main reason
for this is obligatory rectification measures
in some of the oil flelds of Bombay High
which in turn is necessitated by the require-
ment of the overall health of the fields from
the long term point of view. Similarly, there
has been a shortfall in the North-Eastern
region, especially Assam, ashasbeen men-
tioned, due to bandhs and general law and
order situation. So, these shortfalls were
due to reasons beyond the control of the oil
‘companies. Taking a very realistic view of
production, both in 1990-91 and in 1991-92,
Inwhichthera wasashorttallot 4.255 milion
tonnes, the targets have been revised. Sit,
the expendturs of the oll companles, trom
yearto year cannot be directly correlated to
actual praduction.
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[Translation]

SHRI DAU DAYAL JOSHI: My ques-
tion s to why the targets have come down,
has not been replied to.

MR. SPEAKER: Replyto yourquestion
has already been given.......

SHRI DAU DAYAL JOSHI: Sir, the
reply has not been given. According to the
statement, two thousand tonnes of oll is
produced and by the end of the Eighth Pian
period it is expected to reach 47 million
tonne per annum. | would like to know as to
what will be the requirement of the country
by 2000 A.D. and how much oil will be

from abroad? in this connection |
would like to point out that new sources for
oil are not being explored. The report of
expert Shri K.C. Ray Chaudhary of West
Bengal is with the Government in which he
has stated that Rajasthan has maximum
potential of gas, but no efforts are being
made to explore it. As against it, millions of
rupees are being spent on the import of oil
from foreign countries. | would like the hon.
Minister to clarify why ofl is not being ex-
plored as per the reports of the experts. By
when oil will be explored in Rajasthan?

[English]

SHRI S. KRISHNA KUMAR: Sir, as
regards first part of his question, the esti-
mated demand for 1991-92 is 51.6 million
tonne of crude as against the estimated
production which will only be 28.68 million
tonnes of crude. Therefore, there will be
shortfall of 21.92 milion tonnes of crude
necessitating that quantum of imports. At
the end of the Eighth Plan, the estimated
demand will be 67.5 million
tonnes....(Interruptions)... The estimated
production will be 45 million tonnes and
there will be a shortfall of 22.5 mifliontonnes.
Therefore, it is true that there will be a gap
between demand and supply of crude oit as
well as petroleum products. We are trying to
reduce this gap as the gap is expanding. We
have a programme for accelerated
exploration...(Interruptions)... The Govern-
ment has already sanctioned major oil pro-
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ductionprojects like Neelam, L-{lI, L-1I, Mukta
and Panna and the Government Is about to
sanction R-15-A, Ravvaand Gandhar. When
these projects will go into the stream in two
to three years, they will start yielding 190
million tonnes of crude over their life span.
This development plan is going to be the
maljor thrust for increasing the production of
crude. As regards other areas, we have a
regular plan for exploration in all the oil
basins in the country and that is an on-going

process.

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANK-
ARANAND): May | say that the hon. Mem-
berwhd comes from Rajasthan is very keen
that exploratory activity should be taken up
in Rajasthan? May | assure the hon. Mem-
ber that we are very keen in finding out oil
wherever it is available and we will not lag
behind in finding oil in Rajasthan. Ineed only
your cooperation.

SHRI M. KRISHNASWAMY: 1 would
like to know from the hon. Minister through
you whether international companies have
given proposals in this regard and whether
the Government is willing to grant licences
for them and if so, the details thereot.

SHRI S. KRISHNA KUMAR: Govern-
ment have recently put up tenders for what
is called the fourth round of budding for 72
prospective blocks, 33 in-shore and 39 off-
shore in the country. The last date for the
bidding Is 15th April andthis round of bidding
facilitates participation not only by the public
sectorcompanies but aiso the Indian private
sector companies as well as the foreign
companies. The response is encouraging.
The actual result will be known after the last
date of the bid is over. Also, the present
policy of the Government, as reinforced in
the Budget proposals, allows the Indian
private sector as well as the foreign compa-
nies to participate in exploration, refining
and all other areas of the oll sector, the
objective being to hamess the much needed
foreign exchange andinvestment resources
which are absolutely required for aquantum
jump in production in the oll sector.
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SHRI BASU DEB ACHARIA: | would
like to know whether It is a fact that the
exploration ‘activities in the Bengal Basin
have been stopped though there is a report
that there are enough reserves of ol in the
Bengal Basin. Recently, a report was sub-
‘mittedby Shri K.C. Roy Choudhary, towhich
a reference was made by Sh. Joshi also.
The reportsays thatthere is enough reserve
of oil in the country and we will not have to
depend on imports of oil in future if we
explore the oll in Bengal and Gujarat basins.
‘May | know from the Minister whether the
Government proposes to take up explora-
tionactivities in Bengal Basinbecausethere
is a report that Calcutta city itself is fioating

on oil.

SHRI B. SHANKARANAND: Sir, this
topic has been discussed in this House time
and again. It is not for the first time that the
hon. Memberis raising this question. He has
raised it a number of times and on each
occasion we have given reply. May | say Sir
thatitis not as if we do not want oil? We want
oil. We are willing to explore and it Bengal is
going to give us oll, we will do everything to
find it out.

SHRI JASWANT SINGH: The hon.
Minister has informed us of some reasons
for the shortfall, amongst which are reser-
voir constraints and slippages in projects.
By a very rough estimate, placing the cur-
rent value of oil at roughly 20 dollars per
tonne, the lossthat hasbeen incured by the
country is around 200 million dollars. There-
fore, | would request the Minister to elucid
are the projects as to what are the reservoir
constraints to which he referred and which
of the projects in which there has been a
slippage amountingto a loss to the nation of
almost 200 million dollars.

SHRI S. KRISHNA KUMAR: In the
relevant period, some of the fields in the
Bombay High have been experiencing what
are known as high gas-oil ratios and in-
creased water cuts. A committee appointed
by the Government called the Dasgupta
Committee hadgone into the rate of produc-
tionfromthose wells and the criteria relating
to proper well management and it had come
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upwithvarious recommendations. The prob-
lem is that there are many opinions. Some
say that welis had been flogged too much in
the past resulting in over production and
negative health of the wells for the future.
Some say, what had been done in the past
is correct. This is a technical matter and the
Dasgupta Committee has gone into it. But
the fact remains that certain rectification
measures are requiredto be taken now if the
long term health of the wells is to be pro-
tected. ONGC is now engaged in the pro-
cess of such rectification measures but that
will result in loss of production in the interim
period of two to three years which we just
cannot avoid.

As regards slippages in projects we
may mention that the Ravva field could not
be cleared in time. There was delay obvi-
ously due to foreign exchange as well as
resources scarcity and because of that the
production from that field had to be post-
poned for quite some time. So, for every
element ofloss of production, there are valid
circumstances over which the Government
had no control at that time.

Sweet Water Prawn

*227. SHRI BHAGEY GOBARDHAN:
Will the Minister of AGRICULTURE be
pleased to state:

(a) the potential of sweet water prawn
culture in the country;

(b) whether commercial production of
prawn in sweet water has commenced any-
where in the country;

(c) if so, the details thereof; and

(d) the areas which have the potential
for commercial production?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI!
MULLAPPALLY RAMACHANDRAN): (a)to
{d). The potential for development of fresh-
water prawn culture in the maritime States,
particularly West Bengal, Orissa, Andhra
Pradesh, Kerala, Maharashtra and Gujarat
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is good. However, commercial production in

an organised way is yet to pick up due to
non-availabillty of seed in adequate quanti-
ties. The seed is now collected mainly from
the estuaries in the above mentioned states.
In order to augment the supply of seed and
to demonstrate the technology of seed pro-
duction, Government are establishing alarge

fresh water prawn hatchery in West Bengal

with bilateral assistance. A few private hatch-
eries are also being set up for production of
freshwater prawn in the private sector. The
World bank assisted Shrimp and fish Cul-
ture Project in West Bengal envisages pro-
duction of one crop of freshwater prawn.

SHRI BHAGEY GOBARDHAN: Sir,
admittedly fresh water prawn culture is yet
to pick up but I had asked a question regard-
ing the potential of sweet water or in other
words non-brackish water prawn culture. |
have got answer for brackish water prawn
culture potential. Anyway, | am going to ask

a supplementary.

May | know from the hon. Minister
whaether or not fresh water prawn culture is
feasile in other States where water spread
areas are available and what is the total
water spread area available in the country
for prawn culture?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): Sir, my col-
league has replied the question very rightly.
| am sure the potential for development of
fresh water prawn culture in maritime States
especially, Andhra Pradesh, Kerala,
Mahaiasnia and Gujarat is good. Point is,
we have to start somewhere. If we do not
start then we will not be able to reach our
goal. We have o start with the primary
stage. Our main problemis the avallability of
seed. They are available in the estuaries
from where they are brought in the hatcher-
ies and cultivated.

As stated by my colleague, we are
going to invest money in the fish culture
project and we will get assistance from other
sources also. So, it is not that the project
does not have any good prospedt. Our fish
production which was about 7.52 lakh tonnes
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in 1951 has increased to 38 millions now.

This is quite agood position. Our nexttarget
is to increase the fish production by another

9 million tonnes.

SHRI BHAGEY GOBARDHAN: The
hon. Ministerhas statedthathe had no other
way out excepting answering the questionin
regard to brackish water fisheries. | have
one point before | ask the second supple-
mentary questions. lwouldliketo stress that
pisciculture or brawn culture have got three
aspects. Firstly, full utilisation of water spread
areas that are available in the country.
Secondly, self- employment. And thirdly,
cheap supply of protain.

He has pointed out some things regard-
ing hatchery and the production of seed. |
would like to confine my supplementary to
the seed production itself.

Sir, seed production also involves three

MR. SPEAKER: No. You do nothave to
give the information, you have to ask for the
information.

SHRIBHAGEY GOBARDHAN: Aliright,
Sir. If you do not permit, | will ask the
supplementary itself.

May | know from the hon. Minister for
Agriculture whether a long termcrio preser-
vation technique is also being readied for
transportation of prawn, seed or larvae to
remote rural areas for prawn famrming and to
preserve them for long term duration to be
used during off season also? if not, whether
this aspect will be looked into seriously and
necessary steps taken expeditiously by the
Government?

SHRI BALRAM JAKHAR: Sir, the hon.
Member is very very right. He has hitthe nall
right on the head. That is the primary con-
cern and we are going 1o dothat; that entalls
the seed transfer. That is the most complex

problem.
MR. SPEAKER: The repi, is solidly
positive.
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SHRIBALRAMJAKHAR: That s right.
We will do it.

SHRIMUMTAZ ANSARI: Iwouldliketo
know from the hon. Minister whether there
is any proposal for the development of
prawn hatchery in Bihar which is adjacent to
West Bengal. It is also interested in the
development of prawn.

SHRI MULLAPPALLY RAMA-
CHANDRAN: At the moment, there is no
proposal to start a hatchery in the State of
Bihar.

MR. SPEAKER: Only non-vegetarians
will be allowed to ask questions!

SHRISRIKANTAJENA: It is good that
the hon. Minister has said that the Govern-
ment of India is going to take initiatives for
the fresh water prawn culture.

May | know from the hon. Minister
whether the proposal sent by the Orissa
Government of India for brackish water
prawn culture and also the sweet water
prawn culture has been cleared or not and

if not, will it be possible for the Government

of India to clear the project soon?

MR. SPEAKER: This is a question
restricted to Orissa. if you have the informa-
tion you can give now.

SHRI SRIKANTA JENA: Best prawns
are available only in Orissa.

MR. SPEAKER: Butthe main question
relates to the entire country as such.

SHRI MULLAPPALLY
RAMACHANDRAN: The hadcome
fromthe state of Orissa and our Ministry did
not clear that proposal.

SHRI ANBARASU ERA: Sir, | under-
stand that recently a survey was conducted
to have prawnculture in Tuticorin and in sub-
urban area of Madras near Gummdipundi.

Further, | would like to inform the hon.

Minister....(Interruptions).
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MR. SPEAKER: No. You are prohibited
tromgiving the information. You are allowed
to ask the question. Please come to the
question.

SHRIANBARASU ERA: So, in view of
the fact that there are large acres of land by
the side of the sea in Tuticorin and near
Gummdipundi, is there any project or pro-
posal with the Ministry to have the prawn
culture in these areas?

SHRI MULLAPPALLY RAMA-
CHANDRAN: Sir, atthe moment, we do not
have any proposal to have any hatchery at
Tuticorin. if such proposal comes from the
State Govemment, we will definitely exam-
ine and possible steps will be taken by the
Ministry.

MR. SPEAKER: Question No. 228.

SHRI MULLAPPLLY
RAMACHANDRAN: Sir, have to make one
correction. The proposal from Orissa has
come and we have just cleared the project.

MR. SPEAKER: Good. You havegota
positive reply.

Coconut Development Board

*228 SHRITHAYIL JOHN ANJALOSE:
Will the Minister oi AGRICULTURE be
pleased to state:

(a)theacitivities undertaken and results
achieved by the Coconut Development
Board during the last three years in Kerala;
and

(b) the action plan drawn up for devel-
opment of coconut piantations in Kerala?

THE MINISTER OF STATE IN THE

 MINISTRY OF AGRICULTURE (SHRI

MULLAPPALLY RAMACHANDRAN): (a)to
(®). A Statement is laid on the Table of the
Sabha.

(a) The development programmes
and achievements of the Coconut Develop-
ment Board, in Kerala, during the last three
years are as follow:-
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STATEMENT

(a) The development programmes and achlievements of the Coconut Development
Board, in Kerala, during the last three years are as follow:-

(1) Expension of area

(2) Production and distribution
of TxD seedlings (No.)

(3) Establishment of seed garden
for DxT hybrids

(4) Coverage of area under
productivity improvement
scheme

(5)  Assistance for irrigation
facilities

(i) No. of pumpsets
(i) No. of drip irrigation

Expenditure incurred by
Coconut Development Board
for coconut development

in Kerala during the last
three years.

- 2640 ha.
-1.41 lakh

-200 ha.

- 30,000 ha.

-2176
-47

-Rs. 11525 lakhs

{b) Atentative allocation of Rs. 350 lakh

is proposed for coconut development in
Kerala during 1992-83. The following will be
the trust areas:-

1. Enhanced productivity.

2. Rehabilitation of diseased coconut
hoidings.

3. Integrated controi of pests and dis-
eases.

4. Increased production of quality hy-
brid seediings.

5. Establishment of Demonstration-
cum-seed Farms.

6. Production and marketing of value
added coconut products.

7. Establishment of Coconut Tech-
nology Development Centre.

SHRITHYILJOHN ANJALOSE: Coco-
nut is the backbone of the Kerala economy.
The recent decline in the price of coconut is
seriously affecting the growers. | would like
to know from the hon. Minister whether
there is any programme or project to find a
solution to this decline in the price of coco-
nut.

SHRI MULLAPPALLY RAMA-
CHANDRAN: Of Course, It Is in the notice
of the Ministry. it may please be noted that
the price of copra has shot up from Rs. 2350
in January 1991 to Rs. 3390 in November
1991. However, there has been a fall in
coprapricetoRs. 3000 inJanuary 1992. But
the prices recoveredto Rs. 3090 in February
1992. But ¥ one compares the February
1992 price to February 1991 price, It is seen
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that there has been a rise. Anyway, | also
share the sentiments and the concemn ex-

by the hon. Members; and my
Ministry willtake every step to alertthe State
Government to ensure remunerative prices
to the coconut growers all over the country.

SHRI THAYIL JOHN ANJALOSE: Co-
conutcultivation in Kerala Is afacing serious
threat from rootwilt and other diseases. Has
the Government got any project to find a
solution to this problem?

SHRI MULLAPPALLY RAMA-
CHANDRAN: Of course, rootwilt is a debili-
tating disease affecting coconut cultivation
inthe State of Kerala; and of course so many
steps are being taken by the Ministry to
eradicate this disease. Certain recommen-
dations have been made by the Depart-
ment. They are as follows:

1. Removal of all affected seedlings

inthe pre-bearing age, along with palms
in the advanced stage of disease;

2. Replanting with seedlings of high
ylelding genotypes;

3. Application of balanced dose of
fertilizers and use of green manure in
the basin;

4. Irrigating the palms during sum-
mer and avoiding water-logging by pro-
viding proper drainage;

5. Raising inter-crops in a rotation or
a mixed farming with recycling of or-
ganic matter.

For the removal of debilitating disease
flectingtrees, we are giving Rs. 75pertres;
nd the amount has been enhanced to Re.
gpo per troe.

. SHRIKODIKKUNIL SURESH: in Kerala
ths of coconut trees are affected by ditfer-
ttypes of diseases and they are unused.
this situation, the coconut farmers are
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facing lot of problems and lose their money.
Is it a fact whether the Government of India
is considering giving financial assistance to
coconut farmers?

MR. SPEAKER: Just one minute be-
fore he had replied to that question.

THE MINISTER OF AGRICUL-
TURE(SHRI BALRAM JAKHAR): We are
providing Rs. 3000 per hectare; that is in
stages Rs. 1000 each year for replanting.

[Transtation)]

SHRIVIRENDRA SINGH: Mr. Speaker,
Sir, the subject matter under discussion is
cultivation of coconut in Kerala. Is the Gov-
ernment formulating any scheme mainly for
Eastern Uttar Pradesh and Bihar for coco-
nut cultivation there? it may be possible that
there is resistance inthe soil of Uttar Pradesh
and Bihar to the disease which affects the
cultivation of coconut in Kerala. Therefore,
why Is the Government not doing anything
for the development of coconut cultivation
there?

SHRI BALRAM JAKHAR: For it, you
have to pray for change in climate.

Post-Matric Scholarship to SC/ST
Students

*229. SHRI ARVIND NETAM: Will the
Minister of WELFARE be pleased to state:

(a) whenthe rates of post-matric schol-
arship for the Scheduled Caste and Sched-
uled Tribe students were revised by the
Government under the Centrally Sponsored
Scheme;

-"w{b) the price-index at the time of imple-
-rmenting the revised rates alongwith the
presant price-index;

{c) whetherthe Govemmentpropose to
revise the rates of scholarship in the begin-
ning of every academic year on the basis of
existing price-index; and



19  Oral Answers
(d) if so, the detalls thereof?
[English)

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF WELFARE (SHRIMATI K. KA-
MALA KUMARI): (a) The rates were last
revised in October, 1989 and made appli-
cable from 1-7-1989.

{b) The Index Number of whole sale
prices (All commodities) during 1989-90
were 165.7 (Base year 1981-82 =100). The
present Price Index during December, 1991
is 211.3 (Base year 1981-82 =100).

(c) No, Sir.

(d) Do not arise.
[Translation)

SHRI ARVIND NETAM: Mr. Speaker,
Sir, if you go through the original answer,
you will find that the Government imple-
ments a programme first and then takes
decision. It reads “the rates were last re-
vised in October, 1989 and made applica-
tion from 1.7.89". It means the decision was
taken in October and it was implemented
from July. Besides this, the hon. Minister
has refused to accept the price-index as the
basis. The amount of the scholarshipgranted
tothe studentsis not sufficient andthey face
hardships. After all, what is the difficulty in
accepting the price-index as the basis for
revising rates? What is the basis of revision
of rates of scholarship?

THE MINISTER OF WELFARE(SHRI
SITARAM KESRI): Sir, itis true that the rate
of scholarship has neither been revised nor
Is revised on the basis of price-index. An
officer committee was constituted in 1987.
The Committee recommendedthatthe schol-
arships of Rs. 400 and Rs. 150 should be
granted to boarding scholars and day
schioars respectively. Accordingly our de-
partment had sent the proposal to the Plan-
ning Commission and to the Ministry of
Finance but they have made provision for
only Rs. 280 and Rs. 125 respectively. It is
true that its basis should be the present
price-index whether it should be the basis
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for other people or not but it must be the
basis for Scheduled Castes and Scheduled
Tribes. It is right that the amount of scholar-
ship forthem should be increased. Keeping
it in view we had sent the proposals of Rs.
400/- and Rs. 150 to the Planning
CommissiQn.....(Interruptions) so far as the
price-index is concemed, itis true that it has
not been accepted as the basis but the
department admits it that their scholarship
should be increased and | say
that.....(Interruptions).....

SHRI SRIKANTA JENA: Will the Plan-
ning Commission be agreeabile to it or not?

SHRI SITARAM KESRI: Please listen
to me and then speak, whatever you thinkis
right and just....(Interruptions)....In such a
situation it is difficult to reply. | say that it has
been senttothe Planning Commission. Now
there is the issue of economic crisis but |
don’t want this economic crisis to hit the

" Interests of Scheduled Castes and Sched-

uled Tribes. This is what | want to submit.

SHRI ARVIND NETAM: Mr. Speaker,
Sir, the Government of India has prescribed
alimit of income for giving scholarship. Isthe
hon. Minister aware that the employees of
class lllandclass IV are covered by that limit
with the result their children are deprived of
scholarship? Will the Government increase
this limit? If so, by when this limit will be
increased?

SHRI SITARAM KESRI: Sir, the hon.
Member has given a constructive sugges-
tion and I shall look into it. Since it is in their
interest and the hon. Member is asking a
right question, | shall look into it.

[English]
MR. SPEAKER: Shri Mahato.

SHRI BIR SINGH MAHATO: 1 like to
know from the hon. Minister....

MR. SPEAKER: Please do not only
raise the questions regarding backwards
classes but allow the Members sitting on the
back benches also to ask questions.
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(Interruptions)

MR. SPEAKER : That is a shifting
bench. Please repeat your question.

SHRI BIR SINGH MAHATO: | would
like to know from the Minister through you,
Sir, the rate of hostel charges for the
prematric and post-matric students.

SHRISITARAMKESARI: Sofarasthe
post-matric students are concemed, | can
assure you that I will considerincreasing the
amount of scholarship.

[Translation]

SHRI RAM VILAS PASWAN: Mr.
Speaker, Sir, the scheme of scholarship
was startedin 1943forthe Scheduled Castes
andin 1947 for the Scheduled Tribes and its
first revision was done in 1980 and the third
in 1989. There are five categories in it. The
lowest one is of .A. or 10+2+2. The schol-
arship for this category ranges from Rs. 50
to Rs. 65 and you can understand it well
what can be done in Rs. 50 in these days of
skef-rocketing prices. The hon. Minister has
assured the House to increase the scholar-
ship amount. | think that the hon. Minister
has not gone through the Budget of his own
Ministry of Welfare. If you go through the
Budget of the Ministry of Welfare.

MR. SPEAKER: Mr. Paswan, notin this
way, please.

SHRIRAMVILAS PASWAN: Ihavegot
this Budget document. | am asking whether
it is a fact that the Ministry of Welfare has
reducedthe allocation for hostels andschol-
arship and on page no. 200....

MR. SPEAKER: Not in this way.

SHRI RAM VILAS PASWAN: Is it true
that the allocation of Rs. 8 crore for the
hostels has been reducedto Rs. 5 crore and
the allocation of Rs. 4 crore for Scheduled
Tribes has been reduced to Rs. 2.5 crore?
Is it true or not? And if it is true, how would

he manageto increase the amount of schol-
arship?
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MR. SPEAKER: When allocation has
been reduced, how can the scholarships be
given?

SHRI SITARAM KESRI: Sir, we have
sent our proposal to the Planning Commis-
sion about which the hon. Member has
raised some points.(Interruptions) Please
listento me. When | have said that  will think
over increasing the amount, and try to in-
crease it, this question Is irrelevant. The ,
relevant question is that | shall try to do it

- because | have assured the House...

SHRIRAM VILAS PASWAN: You had
assured the House to clear the backlog by
31 March. What is the significance of your
assurance?

SHRI SITARAM KESRI: | am saying
that by 31st March..(Interruptions) | am
repeatingitthatif itis notdone by 31stMarch
as | have said in House....(Interruptions)
Please listen to me. | will take steps in the
direction without fail. Sodon't mentionit. Mr.
Ram Vilas, lwould like to point out one thing
more that it s not a political Issue for me,
rather it is my commitment and | will fulfil it.

SHRIRAM VILAS PASWAN: The hon.
Minister has said so reply to my question in
your presence.

SHRI SITARAM KESRI: | assure
you...(Interruptions).....Please listen. | shall
try my best to increasse the scholarship
amount and | hope that | will succeed in it.

SHRI RAM VILAS PASWAN: The
amount has been reduced in the Budgbt
allocation and the hon. Minister is talking of
increasing the scholarship.(/nterruptions)

MR. SPEAKER: Mr. Joshi, you say it
again and again. It is not proper.

[English)

KUMARI FRIDA TOPNO: | would like
to know from the hon. Minister whether the
Government propose to have a centrally
sponsored hostel accommodation scheme
for SC/ST students in higher education,
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specially in cities like Dethi, Bombay, Ma-
dras, Calcutta, with a provision for coaching
facilities for administrative/bank and other
Central Government service examinations
and also with post-matric scholarship.

[ Transiation)

SHRI SITARAM KESRI: Sir, I need a
fresh notice for this.

SHRI KALKA DAS: Mr. Speaker, Sir,
the issue is very important. | would

also....(Interruptions)...

MR. SPEAKER: | am saying it again
and again that only 60 minutes are allowed
for Question Hour and there are 542 mem-
bers in the House. Those Members who
asked a question yesterday may not ask a
question today and those who have asked
today, may not ask tomorrow. All members
can't be accommodated. It is useless to
speak in this way..(Interruptions)....

MR. SPEAKER: Please, take your
seat. :

(Interruptions)

SHRIKALKADAS: lamalsoone ofthe
. 542 members....(Interruptions)....

MR. SPEAKER: Therefore, lamsaying
that the Mambers sitting in the front row
should give achance to the Members sitting
on the back benches to ask a question.

MR. SPEAKER: Question No. 231.
Kumari Uma Bharti.

Organic Manures and Fertilizers

*231. ° KUMARI UMA BHART!:
- SHRI GUMAN MAL LODHA:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Govemment had con-

ducted any cost-benefit study to establish’

the supremacy of organic manures overthe
chemical fertilizers and also theirimpact on
environment;
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(b) i so, the outcome thereof; and

(c) the follow-up action taken thereon?
[English)

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
No, Sir. Organic Manures are of low nutrient
content but they do improve the Physico-
chemical and Microbilogical condition of the
soil because of their rich humus content.
Hence, their role is not competitive but
complementary to that of chemicalfertilizer.

(b) and (c). Question does not arise.

[ Translatior)

KUMARI UMA BHARTI;, Mr. Speaker,
Sir, through you, | expected, for my conve-
nience, that the Hindi knowing hon. Minister
of Agriculture would reply my question in
Hindi.

MR. SPEAKER: Use the ear phone,
you can hear its Hindi interpretation.

KUMARI UMA BHARTI: Mr. Speaker,
Sir, Part (a) of my first supplementary is
about how much total fertilizer do we need
for our cultivable land. Part (b) is about how
much out of that is produced indigenously
and how much is imported and part (c) is
about countries from which we are making
these imports?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): Mr. Speaker
Sir, the question put by the hon. Member is
about organic measure and | can give the
figures, which are avallable with me. She
also wants to know as to how much is
imported and how much is produced indig-
enously. She has asked about fertilisers: in
this connection | would #ke to teil her thatwe

also produce manure.(interruptions)

KUMARI UMA BHARTI: Mr. Speaker
Sir, since he replied my question in a round-
about way, | asked another question. It
appeared to me that these people became
very restless by my first question. So |
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considered it appropriate to shift to another
question.(/nterruptions) -

SHRIBALRAMJAKHAR: Mr. Speaker -

Sir, there Is no problem in giving figures.
Even figures on cow dung are availablewith
us. (Interruptions)....Figures on cow dung
are there and | can say how much of it is
used. She says that we did not come with
adequate preparation. Look, here are the
figures. | can give her the detailed figures.
We have 402 lakh butfaloes, 1326 lakh other
cattle and 345 lakh other young stock. The
total is about 2074 lakhs. All these animals
produce a total of 8, 305 lakh tonnes of
manure. We put it into use..(Interruptions)

KUMARI UMA BHARTI: Mr. Speaker,
Sir, through you, | would like to tell the hon.
Ministerthat | did not ask this question at all.

MR. SPEAKER: Please sit down till he
gives his reply and put your question there-
after.

KUMARI UMA BHARTI: All right, Sir,
thank you.

SHRI BALRAM JAKHAR: She has
asked about manure. Detailed figures on
manure are also available with us. Details of
information about the percentage which we
import is also available with us and | can
furnish the same to her.(Interruptions)

KUMARI UMA BHARTI: Mr. Speaker,
Sir, part (a) of my question points out that
agricultural scientists of U.S.A. believe that
fertiliser affects the fertility of soil. It has an
adverseeffect. Thatis why they have started
thinking in terms of using organic manure
instead of fertiliser. Now let me make a
comparison between U.S.A. and India. In
U.S.A. only 7% of our population is depen-
dent on agriculture but in India 70% of its
population is dependent on agriculture and
this dependence can not be done away with
overnight with the help of Doon School or
Nehru Model....Interruptions)

MR. SPEAKER: Not in this way.
(Interruptibns)
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KUMARI UMA BHARTI: Mr. Speaker,
Sir, | will put my question in a different way.
If they are so hurt with my small remark, it
does not matter. Now I would like the hon'bie
Minister to reply my point. 70% of the popu-
lation in India is dependent on agriculture. it
Is, therefore, very essential that the produc-
tivity and fertility of the agricultural and
cultivable land is maintained for a long time.
Please let me know whether the agricuttural
sclentists of India have conducted any sur-
vey on the same line as the people of
America are thinking today? Has the use of
fertilizers on the cultivable land had an
impact on the productive capacity of Indian
soil. | have put part (b) of my question in this
context. Mr. Speaker, Sir, you had given ¢
lot of time to Ram Vilas Paswan. As such
should also be granted some time so that i
may ask my question freely. Now my second
question is that if we believe that fertiliser
affects the productivity of our coltivable
land, will the hon. Minister of Agriculture or
the Central Government make an announce-
ment that maximum organic manure would
be producedthat for use all overthecountry.
For that, cow slaughter shduld be totally
banned. Will the hon. Minister consider put-
ting a complete ban on cow slaughter all
over the country?

SHRIBALRAMJAKHAR: Mr. Speaker,
Sir, her question is under consideration. We
have to examine it from all angles. We have
to feed 86 crore people and if they are to be
fed, we will have to increase production
Production depends on promotion of agr
culture, soboth are important. Till today, *
have all along been using manure. When*
population increased, we needed more 2
more foodgrains and started depending
chemical fertilizers. Both are complemer
tary to each other.(/nterruptions) While or
the one hand we should think about th.
fertility of soil, we should also think abou
increasing production. We do not adopt the
same method in every case. Today in Indi:
we use 66.9 kilograms of manure in one
hectare of land. In China it is 264 kilograms
in Pakistan 90 kilograms, in Japan 417
kilograms, in U.K. 350 kilograms and ir
Egypt itis 404 kilograms. As our land is quite
negligible. We tell people that in order tc
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maintain the productivity of soil and its
strength, it is essential that we should use
manure which ouranimals give us andalong
with that in every natural way we shoulduse
bio-fertilizers. For this purpose, we made
research by establishing research Centres.
We have been able to produce as much as
300 tonnes of manure at these centres
seen. We would like to continue with this
because both are complementary and with-
out that it would serve no purpose. If today
we do away with chemicalfertilizers we may
die of starvation we cannot do that work right
now, but we should use both the items ina
balanced way so that our productivity is
maintained and our foodgrains requirement

is tully met.(/nterruptions)

KUMARIUMA BHART!: The hon. Min-
ister has not yet replied my point on banning
cow slaughter. (Interruptions) Let the reply
toquestioncome. Theywillhavetoputaban
oncow slaughterbecausetheirgovernment
and their party view the problems of the
nation from a communal angle. (interrup-
tions) Will he impose aban oncowstraighter.
He has not yet replied this point. (Interrup-
tions)

SHRI GUMAN MAL LODHA: Mr.
Speaker Sir, a provision of Rs. 1200 core
was made in the Budget of 1991-92 for the
import of chemical tertilisers and Rs. 6000
crore is being allocated on subsidy for
fertiliser. Sir, from one kilogram of cow dung
we can produce 30 kilograms of manure at
acost of 15 paise per kilogram. It consists of
micro nutrient, N.P. 205 and K 20 whereas
one tonne of fertilizer costs Rs. 2300/-.
Hence | would like to know from the hon.
Minister of Agriculture whether he would
take measures to increase caattle breeding
in the country, which has now come down
from430per 1000 populationin 195110271,
so that we may get 120 tonnes of manure
from cow dung.

[English]

MR. SPEAKER: There is a rule of rel-
evance and irrelevance.
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[Translation)

SHRIGUMAN MAL LODHA: Ishall ask
you in brief. In part (c) of my question | have
desired to know that keeping in view the fact
that when in Argentina there are 2089 cattle
per thousand people, in Australia 1,365
cattle per 1000 people and in Columbia 919
cattle and in Brazil there are 726 cattle, will
the hon. Minister of Agriculture take mea-
sures to protect the cows, buffaloes and
oxan, the mobile fertiliser factories of the
country, fortheirfull utilisation because they
yieldfreefertiliser. Iwould like to ask whether
the Government would provide total protec-
tion to them so that their use may be en-
sured. The second part of my question
relates to the fact that all the scientists are
also unanimous and Encyclopedia Britanica
also supports it that the use of chemicals is
harmful for heatth.

MR. SPEAKER: You need not tell us,
it is an established fact.

SHRI GUMAN MAL LODHA: | would
like to state that ata recent held Conterence
of Cardiologists it has been admitted that
use of chemical fertilizers have create a
toxicity in food which is responsible for
increase in the number of heart patients. |
would like to ask the Government if it would
encourage the use of natural fertilizers in
place of chemical fertilizers..(Interruptions)

SHRIBALRAMJAKHAR: Mr. Speaker,
Sir, this question raises another question.
The hon. Member has been a judge so he
can well understand that if | do some work
which endangers the lives of many peopls,
would he justify it? | cannot do any such
work. | have to provide food-grains to whole
of India.

[English]

SHR1 BHUPINDER SINGH HOODA: |
would like to know whether the Government
Is aware of one of the Japanese
organisations working in this sphere —tipey
have established their office in India also —
which has proved that by using organic and
natural fetilisers we can have more yield
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pihan by using chemical fertilisers.

MR. SPEAKER: There is no dispute
about some of these scientific statements.
These are established facts.

SHRI BALRAM JAKHAR: 1 think the
hon. Speaker has replied.(Intérruptions).

SHRI BHUPINDER SINGH HOODA:
What the Governmbnt of India is thinking on
» this? Wilitheybe consulting thisorganisation?

MR. SPEAKER: Let us come out with
something else. These established facts we
need not have to ask.

(Interruptions) -
[Transiation) '

_ SHRI SHARAD YADAV: In regard to
the question of getting natural fertilizers, 1
would like to submit that the questicn of
imposing aban onthe slaughterof cows has
been raised tima and again. | agree with the
*suggestion but would like to submit at the
same time that a ban should also be im-
posed on the slaughter of pigs. This is a
scientific fact that the pig dung is a direct
source of natural fertilizer. That is why |
would like to know from the hon. Minister for
Agriculture if the Government would pro-
pose to impose a ban on the slaughter of
Rigs for a certain period.

- SHRI BALRAM JAKHAR: 1 would dis-
cuss the issue with Shri Yadav.

SHRI SHARAD YADAV: Mr. Spoaker,
Sir, lamdiscussingthe issue very seriously.
Even the Chinese leader Mqotse-tung had
vilso admitted that pig is a direct source of
natural fertilizer. That is why much protec-
tion has beoen provided to pigs. Both the
dung and the meat of pig are source of
natura} fertilizer. Would the Government
Jake initiative forthe protection and develop-
inent of these animals?

él: SHRIBALRAM JAKHAR: What moro |
do. I have already said that | am ready
to discuss the matter with Shri Yadav and |
will act according to the advice of Shri
Yadav.(Interruptions)

PHALGUNA 22, 1913 (SAKA)

Oral Answers 30

MR. SPEAKER: This is the holy tradi-
tion of our country that we do not kill the
animals unnecessarily.

SHRI AYUB KHAN: Mr. Speakaer, Sir,
Iwouldliketo submitthattaking into account
constant increase in population of this coun-
try, we would need about 50 million tfonnes
of foodgrains by the year 2000. To achieve
this target, we would have to use more and
more fertilizers. Iwould like to know whether
the Govemment has proper ways and means
to make available adequate fertilizers ac-
cording to the needs of the land. Has the
Government conducted any surcey to find
out the requirement of the fertilizers accord-
ing to the need of different States?

SHRIBALRAMJAKHAR: Mr. Speaker,
Sir, hon. Member is my colleague. First of
all, | must inform him that we have to make
available two hundred million tonnes of fer-
tilizers not just fifty million by the year 2000.
We will have tp make a!l the arrangements
for it. The various delails as to how much
fertilizers, what type of fertilizers-organic or
bio-fertilizer would be needed and other
relevant details are still to be worked out.

SHRI RAJENDRA AGNIHOTRI: Mr.
Speaker, Sir, according to the procedure of
the House, twenty questions are listed for
answer but normally only six or even
tions are being answered. | would lke to
submit that such an arrangement may be
made that at least eleven questions are
answered everyday or the number of ques-
tions put may be reduced to that more
questions are covered. (Interruptions)

MR. SPEAKER: You have givenagood
suggestion. | would also like to suggest to
you to speak when you are called for. Actu-
ally anumber of hon. Members wantta raise
supplementaries after the original ques-
tions. | would request the members of the
House that If a person has asked a supple-
mentary question on one day he should not
askthe supplementary on the otherday and
allow others to put their supplementaries on
the other day. If one hon. Member goes on
asking questions every day, it would be
difficult to accommodate all of them.



{a)whetherthe Govemment have taken
any decision on the proposal submitted by
the Gas Authority of India Limited and indo-
Burma Petroleum Co. Ltd. forintroduction of
compressed natural gas as aulomotive fuel
at selected locations;

(b) it so, the detalls thereof; and

{c) ¥ not, the time by which a decisionis
likely to be taken in this regard?

THEMINISTEROF PETROLEUMAND
NATURAL GAS  (SHRI  B.
SHANKARANANDY): (a) Yes, Sir.

{b) The first phase of implementation of
the CNG programme covering conversion
of 220 petrol powered vehicles to run on
compressed naturalgas on anexperimental
basis has been approved by the Govemn-
ment. The IBP Company Limited would
implement the programme in Assam and
Tripura and the Gas Authority of india Lim-
ited would implement & in Delhi, Bombay
and Baroda.
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WRITTEN ANSWERS TO QUESTIONS  [Transfation]
Compressed Natural Gas as Infiitration on Border of Tripura and
. Automotic Fuel West Bengal
[English) *232. SHRI RATILAL VARMA:
SHRI SRIKANTA JENA:
°230. SHRIMATI MARAGATHAM
CHANDRASEKHAR: Wil the Minister of HOME AFFAIRS be
SHRIR. SURENDERREDDY:  pleased to stata:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state: (a) the number of Bangladeshi infiltra-'

tors apprehended on the border of Tripura
and West Bengal and banded over to the
Govemment of Banladesh during 1991 and
1992 so far;

(b) whether infitration on the border of
these States has increased during the last
few months;

{c) i so, the reasons therefor;

" (d)whetherthe Govemmenthave made
any review of the existing arrangements for
checking such infiltration;

(e) ¥ so, the details thereof;

(T) whether the concemed State Gov:
emmenis have requested the Union Gov!
emment for deployment of para-military
forces for this purpose; and

(g) i so, the decision taken thereon?

THE MINISTER OF HOME AFFAlRQ
(SHRL S.B. CHAVAN): (a) lnformation ..

(c) Does not arise. given beloy:
Stgte Total Apprehensions  Handed over to the Government
TRPURA 1991 2484 se0 "

1992
{Upto February, 1992)

278 147
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State ToHAppmho'm Handed over to the Government
Co of mumv Pushed Back
¥ .
WEST BENGAL 1991 58200 53102
, 1992 5416 4981
(Upto February, 1992)

{b) and (c). Interception of illegal mi-
grants along the internationalborder inthese
States has States has shown some in-
crease during tho last few months. Socio-
economic andpolitical conditions as alsothe
porous nature of the border are the main
reasons responsible for the influx of
Bangladeshi nationals into India.

(d) and (e). The measures taken to
prevent infiltration and to detect the illegal
entrants, include strengthening of the sur-
veillance of the border, construction of roads
along the border and fencing in sensitive
stretches, setting up of units of Police force
in affected States adjoining Bangladesh
border for detecting illegal migrants, advish*
ing the State Governments and Union Ter-
ritory Administrations to enforce provicions
of the Foreigners Act, 1946 andto launch a
special drive to detect and deport illegal
migrants.

(f) and (g). Border Security Force is
already deployed on Indo-Bangladesh bor-
der for checking infiltration.

[English]
Subsidy on Agricultural Inputs

*233. DR. LAXMINARAYAN
PANDEYA:

DR. AK. PATEL:

‘Willthe Minister of AGRICULTUREL be
rpleased 1o state:

(a) whetherthe Government have con-

ducted any study to assess the actual ben-
efitto the farmers from the subsidy given by
the Government on various agricultural in-

puts;
(b) if 80, the outcome thereof; and

(c)the steps taken to ensure maximum
benefits reaching the farmers?

THE MINISTER OF AGRICULTURE
(DR. BALARAM JAKHARY): (a) to (c). No,
Sir. No studies have been conducted to
assess the actual benefit to the farmers
from the subsidy given. There are a number
of studigs in respect of certain programmes
which have a subsidy component. The short-
comings pointed out in these studies are
circulated 1o the State Governments etc.
and efforts aro made to improve the effi-
ciency of these programmes.

Cashew Cultivation

*234. SHRIP.C. THOMAS:
SHRI K. MURALEEDHARAN:

Willthe Minister of AGRICULTUREL be
pleased to state:

(a) whether the Government propose
to set up a Cashew Development Board for
development of cashew cultivatior.;

(b) if so. the details thereof;

(c) the steps taken 1o provida remu-
nerativo price 1) cashew growers;
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(d) whether the Govemment also pro-

pose to set up a cashew mango processing
unhit with the assistance of NABARD; and

() If so, the details thereof?

THE MINISTER OF AGRICULTURE
{DR. BALARAM JAKHARY): (a) and (b). The
proposal to set up a Board for the develop-
ment of cashew cultivation is at a prelimi-

nary stage.

(c) The Gov.mment of India imple-
ments the Market Intervention Scheme on
the specific request of the State Govern-
ments when distress sale by farmers is
apprehended. No such request has been
received from any State in the case of
cashew. The Government of Kerala under
the Kerala Raw-Cashewnut (Procurement

" and Distribution) Act 1981, procures raw
cashewnut at remunerative prices from
cashew growers.

(d) No, Sir.
(e) Question does not arise.
[ Translation}
Production of Fetroleum Products
*235. SHRI RAMKRISHNA
. KUSMARIA:
SHRI BALRAJ PASSI:

Wil the Minister of PETROLUM AND
NATURAL GAS be pleased to state:

(a) whether he had any discussions
with the representatives of the Asian Devel-
opment Bank in January, 1992;
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(b) it so, the outcome thereof;

(c) whether any fund is being provided
by the Asian Development Bank for encour-
:g:’ng production of petroleum products; .

(d) if so, the details thereof?

MINISTER OF PETROLEUM AND
NATURAL- GAS (SHRI B.
SHANKARANAND): (a) to (d). Two loan
Agreements with the Asian Development
Bank have been signed in 1991- one of US
$267 million for development of the Gandhar
field and the other of US $ 250 million for
promoting accelerated exploration and de-
velopment of domestic hydrocarbon re-
sources.

In January 1992, general discussions
were heid with some representatives of the
Asian Development Bank.

Organisation of Seminars

*236. SHRIVILASRAONAGNATHRAO
GUNCEWAR: Will the Minister of
WELFARE be pleased to state:

(a) the details off seminars organised
diractly and indirectly by his Ministry during
1991;

(b) the topics discussed in those semi-
nar and the outcome thereof; and

(c) the expenditure incurred thereon?
MINISTER OF WELFARE (SHRI

SITARAMKESRI): (a)to (c). A Statement is
accached.
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[English}

import of Seeds and Seplings

*237. SHRI RAJENDRA
AGNIHOTRI:
SHRI! SIMON MARANDI:

'Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the saplings and seeds
imported from other countries for supply to
farmers are diverted for commercial use;

(b) if so, the details thereof; and

(c) the steps taken to protect the inter-
ests of farmer?

THE MINISTER OF AGRICULTURE
(DR. BALRAM JAKHARY): (a) and (b). De-
pariment of Agriculture and Cooperation
recommends underthe New Policy on Seed
Development, 1989 import of seeds and
planting material as andwhen proposais are
received from Government and Private
organisations concerned. The material sup-
plied to farmers by these companies is on
commercial basis.
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for cultivation. Besides, ail imported seeds
and saplings are subjected to quarantine.

Special Component Plan

*238. SHRIDATTATRAYA BANDARU:
Willthe Minister of WELFARE be pleasedto
state:

(a) whether the Special Component
Plan Scheme has been implemented by the
States property;

(b) if so, the details thereof Statewise;
and

(c)thefunds allocated underthe scheme
to each State during each of the last three
years?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) Yes, Sir.

(b) and (c). There has been significant
increase inthe quantum of outlays provided
underthis strategy for the development and
welfare of SCs. Agriculture, animal hus-
bandry, dairy development, fisheries, rural
development, minor irrigation, rural electri-
fication, village and cottage industries, educa-
tion, housing, etc. have been the major

thrust areas under the Special Component
(c) Under the New Policy on Seed  Plan. The details of the funds aflocated
Development, seed material imported by  underthe Special Component Plans of each
FERA and MRTP companies are tested in  State/UT during the lastthree years is given
multi-locational trials to assess its suitability  in the statement attached.
STATEMENT

Outlay under Special Component Plan during 1988-89, 1989-90 and 1990-91

S.No. State/UT 1988-89 1989-90 1990-91
1. Andhra Pradesh | 149.63 153.54 144.04
2. Assam 32.76 33.22 42.12
3. Bihar 120.10 164.53 183.18
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S.No. State/lUT 1988-89 1989-90 1990-91

4 Gujarat 34.28 40.14 40.94
5. Haryana ‘ 54.40 712 77.83
" 6. Himachal Pradesh 28.60 30.65 4205
7. Jammu & Kashmir 22.11 22.59 28.23
8. Kamataka 94.03 © 106.96 89.14
9. Kerala 34.25 63.17 50.86
10. Madhya Pradesh 96.65 113.26 180.34
1. Maharashira @551 123.85 180.34
12, Manipur 1.69 1.89 2.02
13.° Orissa 71.49 144.14 193.86
14. ~ Punjab 30.23 39.47 71.14
15. Rajasthan 108.30 135.65 157.84
1. Sikkim 3.63 035 2.81
(0.40 Budgeted)

(2.41 Notional)

17. - TamilNadu 177.99 206.23 231.27
18, Tripura 15.69 17.33 23.28
19, Uttar Pradesh 347.17 480.81 449.00
20. West Bengal 92.21 110.45 137.54
21, Chandigarh 5.32 6.28 8.50
22. Dethi 28.59 31.24 69.82
23, Goa 113 1.1 1.59
24. Pondicherry 8.80 10.08 10.81

Total 1644.56 2065.90 2377.82
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Oil Exploration

*239. SHRIRAM VILAS PASWAN:
SHRI PRABHU DAYAL
KATHERIA:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the expenditure incurred on the
import of crude oil and petroleum products
vis-a-vis export earnings during each of the
last three years;

(b) the details of the oil fields proposed
to be explored with the assistance of the

PHALGUNA 22, 1913 (SAKA)

- SHANKARANAND): (a)
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Asian Development Bank and the quantity
of oil likely to be obtained from these oil
fields;

- (c) the amount of loan likely to be
received for the purpose from the Asian
Development Bank;

(d) whetherthe private sector participa-
tionin the venture is also contemplated; and

(e) if so, the details thereof?
THEMINISTEROFPETROLEUMAND
NATURAL GAS (SHRI B.

(Rs. hundred crores)

Year Total Exports from India  Imporis of crude
oil and petroleum products
1988-89 202.3 44 .21
1989-90 276.8 63.44
325.5 107.79

1990-91

(b) and (c). A loan of US $ 267 million
has been sanctioned by the Asian Develop-
ment Bank for the Gandhar Field Develop-
ment Project. An incremental production of
16.521 million tonnes of crude oiland 18.14
billion cubic meters of gas is expected from
the project.

-(d) No, Sir.
(e) Does not arise.

[Translation)

Assistance to Dependents of
Para-Military Pensonnel

, *240. SHRI SWAMI SURESHANAND:
* Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether any scheme for providing
financial assistance and other facilities to
the dependants of the para-military person-
nel killed during encounters with the terror-
ists is under consideration of the Union
Government; and

(b) if so, the details thereof?

THE MINISTER OF HOME AFFAIRS
(SHRI S.B. CHAVAN): (a) There is already
a scheme for providing financial assistance
to the dependents of para-military person-
nel killed during encounters with the terror-
ists.

(b) The scheme provides for payment
to the families of such personnel a sum
which alongwith insurance under the Cen-
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" tral Govemment Employees Group Insur-
ance Scheme and any ex-gratia payment by
the State Governmentconcerned, amounts
to Rs. one lakh. This is in addition to the
benefits and facilities available to all Central
Govemment servants in case of death while
on duty as a result of attack by or during
action against extremists.

[English}

Damage to Properties in Kashmir

*241. SHRI SUSHIL CHANDRA
VERMA:
SHRI SRIBALLAV

PANIGRAHI:

Will the Minister of HOME AFFAIRS be
Jleased to state: "

(a) whether millitants have been sys-
ematically destroying the properties of
Cashmiris as a result of which they are being
orced to flee from their homes in Kashmir;

(b) ¥ so, the details regarding the worst
Hected areas;

(c) the extent of damage caused;

(d) the preventive measures taken in
\is regard;

. (e) whether the Govemment propose
» compensate for the losses suffered by
sch refugees on their return to Kashmir;
d

(f) if so, the details thereof?

THE MINISTER OF HOME AFFAIRS

HRI S.B. CHAVAN): (a) A number of

milles have left Kashmir Valley to take

elter in other parts of the country. The

~vorists have continued to destroy a large
mber of private properties.
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(b) Several areas in the Valley, and
particularly Srinagar, have been affected.

(c) Damage has been caused to resi-
dential houses, shops and commercial pre-
mises, educational institutions, community
halls, etc.

(d) The Government has aiready steped
up pressure on the terrorists and vigil on the
border. Intelligence operations has been
further intensified. "

--(e) and (f). Government of Jammu and
Kashmir has Issued instructions for pay-
ment of ex-gratia assistance to the extent of
50% of the assessed loss of immovable
property subject to an upper ceiling of Rs. 1
lakh. They have made payment in some
cases and survey of damaged properties is
in progress in other cases.

[ Transiation]

llegal Migrants (Determination by
Tribunals) Act, 1983

*242. SHRI MRUTYUNJAYA NAYAK:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the lllegal Migrants (Deter-
mination by Tribunals Act, 1983 enforced in
Assam has been reviewed by the Union
Government;

(b) whether any loopholes have been
noticed therein;

{c) if so, the details thereof;

(d) whether the Govemment propose
to amend the Act; and

(e) i s0, the details thereof?

THE MINISTER OF HOME AFFAIRS
(SHRIS.B. CHAVAN): (a) to (e). The iilegal
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Migrants (Determination by Tribunals Act,
1983 was reviewed and amendments were
made in this Act in consultation with the
Government of Assam in 1988. No further
amendments are contemplated.

[English)
Prohibition Cases

.*243. SHRI N. DENNIS: Will the Minis-
ter of HOME AFFAIRS be pleased to state:

(a) whether the report of the National
Crime Records Bureau for the year ending
1991 indicates an increase in prohibition
cases in the country;

(b) if so, the detalis thereof, State-Wise
and Union Territory-wise;

(c) whether any investigation has been
made to find out the reasons for this in-
crease; and

(d) if so, the details thereof?

THE MINISTER OF HOME AFFAIRS
(SHRI S.B. CHAVAN): (a) The latest avail-
able publicaton of the National Crime
Records Bureau pertains to the year 1990.
The figures compiled therein indicate a de-
crease of 16.3 per cent in prohibition cases
in 1990 as compared to the previous year,

(b)to (d). In view of above, do not arise.
Oil and Gas Explontion Projects .

*244. SHRI J. CHOKKA RAO: Will the
Minister.of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the amount spent on the various oll
and gas exploration projects in the country
» during each of the last three years;

(b) the number of such projects under-
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taken by foreign companies and whether all
of them were successful;

(c) the total amount spent thereon dur-
ing the said period; and

(d) the action taken by the Government
to avoid precious foreign exchange paid to
foreign companies for exploration work?

THEMINISTEROF PETROL.EUMAND
NATURAL GAS  (SHRI  B.
SHANKARANAND): (a) to (d). A statement
is attached.

The amount spent on oil and gas explo-
ration by ONGC and OIL during the last 3
years are as under:—

(Rs. in crores)
1988-89 196990  1990-91
ONGC* 868.85 1003.78
1083.17
OIL48.99 49.67 75.57

*In the case of ONGC the figures in-
clude depreciation cost aiso.

Under the 3rd round of bidding con-
tracts were signed with foreign oil compa-
nies for 9 off-shore blocks. 9 wells were
drilled which proved to be dry. The foreign
companies spent about US $ 100 million on
this exploration.

impact of Cyclonic Storm on ONGC
Ship

2569. SHRI PRAKASH V. PATIL: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether “Badrinath”, a drilling ship
of ONGC stationed in Bay of Bengal was
caught in the cyclonic storm; and
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(b) i so, the details thereof and the
details of losses suffered?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI  B.
SHANKARANAND): (a) Yes, Sir.

(b). ‘Badrinath’ adrill ship contracted by
ONGC came under the influence of the
cyclonic storm in Bay of Bengalfrom 13th to
15th November, 1991. On the 15th evening
personnal on the drillship could be rescued
with help of a helicopter. There was no loss
of life or property in the above incident.

LPG Connections

2570. SHRI BHOGENDRA JHA: Will

the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether all the LPG connections
sanctioned in 1990 out of the priority quota
of Members of Parliament have been re-
leased; and

(b) if not, the reasons therefor?

THEMINISTEROFPETROLEUMAND
NATURAL GAS (SHRI B.
SHANKARANAND): (a) and (b). As reported
by the oil companies, priority vouchers to all
persons who were sanctioned LPG connec-
tions in 1990 on the recommendation of
Members of Parliament has been released.

Exemption to Co-operative Socleties in
Delhi under Income-Tex Act

2571.DR. ASIMBALA:Willthe Minister
of AGRICULTURE be pleased to state:

(a) whetherthe UnionGovernmenthave
been given power under the Delhi Co-op-
erative Societies Act, 1972 to exempt from
income tax the profits of any Cooperative

Society;
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(b) if so, whether .any notification has
been issued by the Government in this

regard;
(c) if so, the details thereof; and

(d) if not, whether the Govemment now
propose to issue the notification?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHR!
MULLAPPALLY RAMACHANDRAN) (a)
Yes, Sir.

(b) to (d). No, Sir. Government of India
has notissued any notificationto exempt the
profit of cooperative societies from the in-

come-tax nor there is any proposal toissue
such notification.

Credit to South Aslan Countries

2572. SHRI SYED SHAHABUDDIN:
Willthe Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) the country-wise amount of credit
extended by the Government to the other
countries in South Asia during each of the
last three financial years;

(b) the total amount disbursed to and
repaid by the respective borrowing country
as on December 31, 1991;

(c) whether this credit is linked to any
project in those countries; and

(d)ifso, the particulars of such projects?

THE MINISTER OF EXTERNAL AF-
FAIRS )SHR!I MADHAVSINH SOLANKI):
(a) and (b). A statement containing the
information attached.

(c) No, Sir.

(d) Does not arise.
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STATEMENT

The detail of credit extended by Government to the countries in South Asia, during the
last three financial years, the total amount disbursed and repaid by the respective countries

as on December 31, 1991 are given below:-

NEPAL

Year Credit Extended ~ Amount Disbused  Amount Repaid
1989-89 Rs. 5 crore Rs. 5 crore Rs. 5 crore
1990-91 Rs. 39 crore Rs. 39 crore Rs. 39 crore
1991-91 Rs. 55 crore Rs. 55 crore Rs. 55 crore
Total: Rs. 99 crore Rs. 99 crore - Rs. 99 crore
This was in accordance with the revolv- BANGLADESH

ing stand-by credit agreement between In-
dia and Nepal.

SRILANKA

Under the 1987 Credit Agreement a
sum of Rs. 25 crores has been extended to
Sri Lanka. As on 31.12.1991 a sum of Rs.
4.46 crores had actually been disabused to
the Gavernment of Srilanka, and no repay-

A credit-line of Rs. 30 crore has been
extended to Bangladesh vide Agreement of
August 1991 for import of capital goods and
machinery from India. This credit has not yet
been operated and as such no disburse-
ments have been made outtill date. Aline of
credit of Rs. 20.crores was extended previ-
ously vide Agreementof 15.6.1983 between
the two govemments. The details regarding

ment was made. this credit are given below:-
Year Disbursement Repayment
1985-90 Rs. 5,14,733 Rs. 2,02,59,068
1990-91 Nil Rs. 2,35,39,183
1991-92 Nil Rs. 83,30,000
(Uptc 31.12.91)
To:ai:- Rs. 5,14,733 - Rs. 5,21,28,251
{Transiation) Minister of HOME AFFAIRS be pleased to

Leglslation on Lottery Business

2573. SHRIBARE LAL JATAV: Willthe

state:

(a) whether the Government propose
fo introduce a bill in regard to lottery busi-
ness; and :
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(b) if so, the detalls thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) and (b). No, Sir.

Pick pocketing in Buses In Delhil

2574. SHRIMATI DIPIKA H.
TOPIWALA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether a number of incidents of
pickpocketing are taking place in Delhiinthe
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buses of Delhi Transport Corporation (DTC)
and those running under DTC operation at
present; and

(b) if so, the remedial measures taken/
being taken to check such incidents?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) The number of incidents of
pickpocketing in Delhi in buses of Delhi
Transport Corporation and those running
under DTC operation in 1990 and 1991 is as
under:-

Year DTC Buses Buses under DTC operation.
1990 408 226
1991 376 211

(b) Amongst the steps taken to curb
such incidents are deployment of plain
Aoined gial 2l bus stops andin buses: foot

and mobil patrolling by policy at crowded
bus stops: surveillance over known bad
charcters; and launching of special drives
against pickpockets.

[English)

Evasion of Sales Tax

2575. SHRIMATI RITA VERMA:
SHRIMAT!I DIPIKA H.
TOPIWALA:
SHR! MATI KRISHNENDRA
KAUR:
SHRIMATI MAHENDRA
KUMARL: .

Wilithe Minister of HOME AFFAIRS be
pleased to state:

(a) the number of cases of sales-tax
evasion detected in Delhi during the last six
months;

(b)the number of firms having sales-tax
arrears of above Rs. 10 lakh in Delhi; and

(c) the steps taken to expedite the
recovery of sales-tax dues?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) The Office of the Commis-
sioner of Sales-Tax, Delhi Administration
has reported that 43 cases of sales tax
evasion were detected by the department
during the last six months.

(b) There are 166 cases of firms against
.whom sales tax arrears of Rs. 10 Iakhs and
more are pending.
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(c) All the Ward Officers have been
instructed to pay personal attention to en-
sure timely recovery of sales tax dues. The
arrears are also recoverable as arrears of
land revenue. Steps, like attachment of
bank account, attachment of movable/im-
movable property of the defaulter and his
arrest, are also resorted to.

India’s Membership to Non-UNO
International Organisations

2576. SHRIARJUNCHARANSETHI:

SHRI
BHARDWAJ:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) the details of non-Uno International
agencies/organisations of which India is a
member; and

(b) the contributions made to such
organisations in financial and professional
spheres?

THE MINISTER OF EXTERNAL AF-
FAIRS (MADHAVSINH SOLANKI): (a) and
(b). The information called for is being col-
lected from all Ministries/Departments of
the Government of India and will be placed
on the Table of the House as soon as it has
been compiled.

Plantation of frult bearing trees

2577. SHRI NAWAL KISHORE RAl:
Will the Minister of AGRICULTURE be
pleasedto state the funds earmarked by the
Union Government for plantation of fruit
bearing trees in the rural areas of the coun-
try for 1992-93 State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): The
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State-wise allocation of funds by the Union
Government for plantation of fruit bearing
trees in the rural areas of the country during
1992-93 will be decided after the schemes
are sanctioned and taking into account the
performance of the State Governments in
implementing the schemes during 1991-92.

[Translauon)
Death of Prisoners in Tihar Jall

-2578. SHRI VILAS MUTTEMWAR: Will
the Minister of HOME AFFAIRS be pleased
to state:

(a) the number of undertrial prisoners
died in Tihar Jail in Delhi during the last year
and in the current year;

(b) the causes of these deaths;

(c) the action taken against the officers
tound responsible; and

(d) the action being taken to provide
proper medical care and ensure humane
treatment to the prisoners?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) The Delhi Administration has
reported that 34 undertrials under judicial
custody died in Tihar Jail last year and 7
during the current year tili 7th March.

(b) & (c). Out of the 41 death cases,
inquest reports of Sub-Divisional Magistratte
have already been received by the Adminis-
tration in 20 cases. Except one case of
suicide, death in remaining 19 cases was
due to illness. In none of these cases, the
officer conducting the inquest pointed out
any lapse on the part of any jail official.

(d) Atpresent, 5dispensaries withOPD
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are functioning in the jails. Besides emer-
gencysatvicas are provided round the clock.
There s alsoa 50 bedded hospital in Central
Jail No. 3forindoor treatment of the prison-
ors.

[English]
_ Bilateral relations with Japan

2579. SHRIMATI VASUNDHARA
RAJE: Will the Ministar of EXTERNAL AF-
FAIRS be pleased to state:

(a) the steps takern/baing by the Cov-
ernment o strengthen further bilateral rela-
oiss with Japan: and

(Y the response of Japan thereto?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLAMKI):
{a) India has sought to strengthen ard
deepen bilateral relations withJapanthrough
exchange of high lavel visits, imparting
momentum to economic cooperation with
Japan and through cultural and academic
interaction, | visited Japan in January, 1992
and held useful and constructive discus-
sions with the Foreign Minister of Japan. |
also met the Prime Minister of Japan and
senior Japanese Ministars. The Prime Min-
ister has accepted an invitation from the
Japanese Prime Ministerto visit Japan. The
40th anniversary of the establishment of
diplomatic relations between India and Ja-
pan and the signing of the India-Japan
Treaty of Perpetual Peace and Amity is
being commemorated this year.

(b) The Japanese Government have
stated that it Is their intention 1o further
deepen and broaden Japan's relations with
Indiaoverabroadrange of fields. They have

expressed appreciation of the economic
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liberalisation policies undertaken by the
Govemment of Indla. A high level economic
mission was sent to India in January, 1992
by Japan to explore ways and means for
promoting trade and investment between
India and Japan andforthe strengthening of
economic relations and deepening mutual
understanding between the peoples of the
two countries.

[Transliation}
Double Bott-Ling Connections

2582, SHRI SANTOSH KUMAR
GANGWAR: Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to
statethe criteria be’ng followed for providing
deuble botiling connections (DBC) facility?

MINISTER OF PETROLEUM AND
NATURAL GAS (SHRI B.
SHANKARANAND): The target for giving
DECs in a year is fixac keeping in view the
product availability.

Institutions for handicapped In Bihar

2581. SHRI CHHEDI PASWAN: Wil
the Minister of WELFARE be pleased 10
state:

(a} whether the Union Gavermnment pro-
pose to open some mora institutions for the

welfare of handicapped in Bihar;
- (b) 1 so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF WELFARE (SHR!
SITARAMKESRI): (a) to (c). The Ministry of
Welfare will assist voluntary organisasticns
for the wetfare of the handicapped in Bihar
i they satisty the conditions prescribed for
the grant of assistanca.
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Development of Animal Husbangiry in

Tamil Nadu

2582, SHRI B. DEVARAJAN: Will the
Minister of AGRICULTURE be pleased to
state:

(a) whether the Government of Tamil
Nadu has submitted proposals forthe devel-
opment of animal husbandry In the State;

(b) if so, the detalils thereof; and

(c) the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) and (b). Yes, Sir. The Govern-
ment of Tamil Nadu have submitted the
following proposal to the Department of
Animal Husbandry & Dairying for the devel-
opment of animal husbandry in the State
‘during 1991-92.

“Expansion of Special Livestock Breed-
ing

Programme (SLBP) to cover more dis-
tricts.”

(c) The new project of SLBP has been
sanctioned by the Gowvt. of India and the
Central share amounting to Rs. 2.25 crores
for the project has been released during
1991-92.

Setting up of Bombay High Gas Plants
at Vidharba & Marathwada

2583. SHRIPRATAPRAO B.BHOSLE:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased 1o state:

(a) whether any proposal to set-up
Bombay High Gas Plants at Vidharba and
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Marathwadahas been received by the Union
Government;

(b) if so, the details thereof; and

(c) the action taken thereon?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B.
SHANKARANAND): (a) to (c). Various re-
quests have been received from time to
time. No allocations of natural gas based on
offshore gas have been madeinthe Vidharba
or Marathwada regions.

Export of Durum Wheat

2584. DR. RAVI MALLU: Will the Min-
ister ol AGRICULTURE be pleasedto state:

(a) whether the Govemment have de-
cidedto promote cultivation of DurumWheat
for export; and

(b) if so, the progress made so far
indicating the quantity exported during each
of the last three years?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). Government of India is exploring
the possibllity of promoting Durum Wheat
cultivation both for export and for domestic
industrial uses. Amesting was organised by
the Ministry ot Agriculture with Durumwheat
growing states, Ministry of Food, NAFED,
ICAR, Durum Wheat Breeders and con-
cerned divisions of Department of Agricul-
ture & Cooperation. Since the support price
perqwuintal for Durumwheat is the same as
is applicable for normal wheat, no separate
procurement of Durum wheat has been
done so far. There is no official record
available of Durumwheat deportseparately.
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Fire In Jhuggi Cluster at Govindpuri,
Delhi

2585. SHRI SHIV SHARAN VERMA:

Vil the Minister of HOME AFFAIRS be

pleased to state:

(a) whether the Govemment have re-
ceived the report of experts of Central Fo-
rensic Science Laboratory who were de-
puted to enquire into the causes of fire
incident occurred in Govindpuri Jhuggi
Colony, Delhi;

(b) if so, the detalls thereof; and
(c) the action taken thereon?

THE MINISTER OF STATE IN THE

* MINISTRYOF PARLIAMENTARY AFFAIRS

AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRI
M.M. JACOB): (a) to (c). Two LPG gas
cylinders, one intact and one damaged hav-
ing a smalltear-cut on its upper side portion
which were referred by the Delhi Police to

the Central Forensic Science Laboratorry -

(CFSL) in this case, were examined by the
Ballistic Division and the Physics Division of
the CFSL. According tothe Ballistic Division,
the smalitear-cut on the upper portion of the
damaged ylinder could have been caused
due to over-heating of the cylinder. Accord-

ing to the Physics Division, laboratory ex--

amination of one of the cylinders revealed
the leakage of gas through its vaive. No
scientific examination couid be carried outto
detect the leakage in the other cylinder as
the same was in damaged/ burst condition.

NCDC Assistance to Agricultural
Projects in Bihar

2586. SHRI LALIT ORAON: Will the
Minister of AGRICULTURE be pleased to
state: .
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(a) the States were projects relating to
setting up of cold storages, vegetable and
fruits processing units and Warehouses are
implemented by National Cooperative De-
velopment Corporation withthe World Bank
assistance; and

(b) the funds earmarked to Bihar by
NCDC for the year 1991-827

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Presently no projects of cold storage and
Fruit and Vegetable Processing are being
implemented with World Bank assistancs.
However, under World Bank assisted NCDC-
Il Project, godowns are being constructed
in cooperative sector in the States of
Karnataka, Madhya Pradesh, Orissa,
Rajasthan, Uttar Pradesh, West Bengal,
Andhra Pradesh, Haryana, Himachal
Pradesh, Kerala, Maharashtra, Punjab and
Tamil Nadu.

(b) The Corporation has earmarked a
tentative allocation of Rs. 8.21 crores for
assistance to the State of Bihar under vari-
ous Schemes for the year 1991-92, since
proposals are considered only on the rec-
ommendation of the State Government.

[English}
Utilisation of Gas in Tripura
2587. SHRI SATYAGOPAL MISHRA:

Will the Minister of PETROLEUM AND
NATURAL CAS be pleased io state:

(a)whetherthe Government havetaken
any steps to utilise the entire Gas available
in Tripura;

. (b) it s0, the details thereof; and

(c) ¥ not, the reasons therefor?
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THEMINISTEROFPETROLEUMAND
NATURAL GAS (SHRI  B.

SHANKARANAND): (a) and (b). Yes, Sir.
Estimated availability of gas has been fully
committed to downstream users.

(c) Does not arise.

Financlal Assistance for Development
of Ambedkar Villages in Karnataka

2588. SHRI RAMACHANDRA
VEERAPPA: Will the Minister of WELFARE
be pleased to state:

(a) whetherthe UnionGovernment have
provided any financial assistance to various
States and particularly to Karnataka for the
development of Ambedkar villages;
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(b) if .so, the total amount sanctioned,
State-wise;

(c) whetherthe UnionGovemment have
issued any directions to the States in this
regard; and

(d) i so, the details thereof?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRYI): (a) and (b). Financlal
assistance was released during 1990-91 to
3 States namely Kerala, Kamataka and
Tamil Nadu for taking up special projects in
connectionwiththe Centenary Celebrations
of Baba Saheb Dr. B.R. Ambedkar, based
on their demands. The details are as fol-
lows:-

Name of State

Amount senctioned

Purpose for which sanctioned

1. Kerala

2. Tamil Nacdu

3. Kamataka

Rs. 81.00 lakhs

Rs. 50.00 lakhs

Rs. 50.00 lakhs

Integrted development of rural
habitats of Scheduled Castes
into model settiements known
as Ambedkar Gramams.

Financial help for leather pro-
curement centres and training
centres for Adi Dravidar en-
gaged in leather goods and
manufacturing and financial
‘help for the projects of stone
crushers, pump sets, lories,
etc. for the cooperative Societ-
ies etc. for Stone crushing.

Rehabilitation of Devadasis,
skill development for SCs and
economic programmes for ru-
ral mothers.

(c) No, Sir.

(d) Question does not arise.

Potato Production

2589. SHRI S.B. SIDNAL : Will the Min-
ister of AGRICULTURE be pleasedto state:
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(a) the quantum of potato pmduced in
the country during 1989-90 and 1990-91;
and

' (b)the yleld level per hectare during the
last two years?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
The quantum of potato production in the
country during 1989-90 and 1990-91 was
respectively 147.7 and 152.5 lakh tonnes.

(b) The yield of potato per hectare
during the last two years was as under:

Yield (Kgs. per hectare)

1989-90 15714

1990-91 16195
Orange Cuttivation '

2590. SHRIGOPI NATH GAJAPATHL:
Will the Minister of AGRICULTURE be
pleased to state:

(a) the steps taken by the Government
1o promote Orange cultivation in the coun-
try;

(b) whether any extension centres are
established to assist the farmers to grow
Orange;

(c) # so, the places where these Cen-
res have been set up;

(d) whether the climatic conditions and
soil of Pallahara area in Oissa is suitable for
growing Orange; and

(e) #f so, the steps taken to assist the
local farmers in this area to grow Orange?

: 'THEMINISTER?FSTATEINTHE
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MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
The Goverment of india are implementing
two scheme for the development of fruit
trees which include oranges also,

(1) establishment of nutritional gardens
in rural areas;

(li) Central Sector Scheme on Inte-
grated Development of Tropical and Arid
Zone Fruits

besides, the State Governments also
provide assistance for development of dif-
ferent fruit crops including oranges.

(b) and (c). Central Government is nct
establishing extension centresto assist farm-
ers to grow oranges. However, State Gov-
ernments are having extension services for
different crops which include oranges also.

(d) and (e). Yes, Sir, Quality planting
material is raised in the departmentalfarms
and nurseries. The farmers are being pro-
vided technical known-now and other in-

puts.
Cement Project in Bhutan

2591. SHRI UDDHAB BARMAN: Wil
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the Government have any
proposal to implement a Cement Project at
Nanglam in Bhutan unde: the Aid Bhutan
Programme; and ’

() if so, the steps being taken in that
regard and the likely date of its completion?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI):
(a) Yes, Sir. At the request of the Royal
Govemment of Bhutan, India would take up
the implementation of a Cement Plant at
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Nanglam in Bhutan under the Aid Bhutan -
Programme.

{b) After the agreement on the project
is signed betwaen the Gowt. of India and the
Royal Govt. of Bhutan, the Detailed Project
Report of the Nanglam Cement Project will
be updated. The project is likely to be taken
up for executicn in 1993 and is expected to
be completed in 1997-98.

[ Translation)

CBl Investigation on Assassination of
JMM Leader In Blhar

2592. SHRI SIMON MARANDI:
SHRI SHAILENDRA MAHTO:

Willthe Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Government of Bihar
had requestedthe Union Governmentto get
the assassination case of the Ex-President
of the Jharkhand Mukti Morcha, Late Nirmal
Mahto investigatted by the Central Bureau
of Investigation;

(b) if so, the action taken thereon; and

(c) the progress made in the investiga-
tion of the case so far?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) Yes, Sir.

(b) and (c). Investigation of this case
was completed by the Central Bureau of
Investigation and a charge sheet field in the
Court against the accused.

' PHALGUNA 22, 1913 (SAKA)

Wiitten Answers 74
[Enghish)

Amendments 1o Official Secrets Act

2593. SHRIMADAN LAL KHURANA:
DR. RAVI MALLU:

Willthe Minister of HOME AFFAIRS be
pleased to state:

(a) whether there is any proposal to
amend the Official Secrets Act;

(b) if so, the details thereof; and
(c) when it is likely to be amended?

THE MINISTER OF STATE IN THE
MINISTRYOF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) to (c). There has been a pro-
posal to carry out certain amendments to
the Official Secrets Act,, 1923 which are
generally aimed at making the relevant pro-
visions more liberal to provide treated ac-
cess to official information. In view of the
importance and complexity of the subject,
formulation of definite views on the issues
involved in the matter, would necessarily
take time.

Activities of U.K. Natlonals

2594. SHRI VUAY KUMAR YADAV:
SHRI ' SANAT KUMAR
MANDAL:
SHRI SUKHENDU KHAN:

Willthe Minister of HOME AFFAIRS be
pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news-item
captioned "What were the two Britons doing
in North-East?" appearing in the Indian Ex-
press dated February 14, 1992;



75 Written Answers

(b) if so, the facts of the case; and

{c) the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRYOF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI MM.
JACOB): (a) Yes, Sr.

(b) Two British nationals namely David
Ward and Sfephen Hillman entered
Nagaland unauthorisedly and without the
necessary travel documents in November,
1991. They were found crganising meetings
inNagaland andindulging invirulent subver-

sive anti-India propaganda, On 30th Janu- -

ary, 1992, they were arrested alongwith the
13 nagas underthe National Security Act by
the Security Forces after an exchange of fire
in which one Naga died. Some chinese
made LMG and Rifles, ammunitions, one
Videocamera with cassettes etc., were ro-
covered.

‘(c) A case was registered under the
Meluri Policy Station and the investigation
entrusted to the Central Bureau of Investi-
gation.

india’s Participation in West Asia
Peace Talks

2595. SHRI BHUWAN CHANDRA
KHANDURI: Wilithe Minister of EXTERNAL
AFFAIRS be pleased 10 state:

(a) whether India participated in the
recent West Asia peace talks held in Mos-
cow; and

{b) if so, the role played by India?
THE MINISTER OF EXTERNAL AF-

FAIRS (SHRI MADHAVSINH SOLANKI):
(a) No, Sir.
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(o) Does not arise.

Signing of Memorandum of
Understanding by ONGC

2596. SHRI P.G. NARAYANAN: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether any Memorandum of Un-
derstanding has been signed by the Oil and
Natural Gas Commission with the Govern-
ment for 1991-92;

(b) if so, the details thereof; and
(c) If-not, the reasons for the daely?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B.
SHANKARANAND): (a) to (c). The Memo-
randum of Understanding could not be
finalised as the crude production target was
under consideration consequent to the en-
quiry committee’s report regarding Bombay
High.

Petrol Pumps under Oil Companles in
Maharashtra

2597. SHRI VIJAY NAVAL PATIL: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) the number of petrol pumps directly
run by the Oil Companies in Maharashtra;

' (b)thedetalls inregardtoloss and profit
made by those companies for their opera-
tion of petrol pumps during each of the last
three years; and

(c) the efforts made by those Compa-
nies for better services to the customers?

THEMINISTEROF PETROLEUMAID
NATURAL GAS (SHRI  B.
SHANKARANAND): (a) 8
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(b) three out of eight have been com-
missioned recently and the working results
are yet to be finalised. Gut of the remaining
five, three are making profits and two are
losing. :

(c) All necessary amentties are being
provided.

Central Grant to Union Territories

2598. SHRI P.M. SYEED: Will the Min-
isterof HOME AFFAIRS be pleasedto state:

(a) the per capita amount of Central
grant to each of the Union Territories during
each of the last three years;

(b) whether there percapita amount of '

central grant to Lakshadweep is compara-
tively less than other Union Territories;

(c)whetherthe UnionGovemment have
received any request to increase the per
capita amount of Central grant to

Lakshadweep; and

(d) it so, the reaction of the Union
Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) to (d). The Union Territories
except Pondicherry are allocated funds un-
der Plan and Non-Plan on the basis of
estimates/schemes projected by the Union
Territories and availability of resources with
the Union Government. In view of above,
sectoral and administrative needs, and not
population, is the criteria for allocation of
funds to a Union Territory. Entire expendi-
ture in case of Union Territories, except
Pondicherry, is met by the Central Govern-
ment. In case of Pondicherry, the Union
Govemment provides central assistance
and loan to meet the deficit in the Budget of
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the Govemment of the Union Territory.

Distribution of Gas to Rural Areas
Through Pipeiines

2599. SHRI GEORGE FERNANDES:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Government propose
to have a network of pipelines for the distri-
Bution of the gas to the rural ameas in the
country; .

(b) if 50, the detalls thereof; and
(c) itnot, the reasons therefor?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRL. B.
SHANKRANAND): (a) No, Sir.

() Does not arise.

(c) The present projections of avallabil-
ity of natural gas do not permit setting up of
such a network of pipelines.

Journalists Injured by Police Action

2600. SHRISHRAVAN KUMARPATEL:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether a number of journalists
were injured by police action while demon-
strating near the Parllament House on De-
cember 24, 1991; and

(b) i 30, the details thereot?

" THE MINISTER OF STATE IN THE
MINISTRYOF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACORB): (a) and (b). The Delhi Police have
reported that on 24.12.1991, the police had
resort 1o use of tear-gas to disperse demon-
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cardon and started running towards :Red
. Cross Road/ Paritament House thereby will-

{ully violating prohibitory orders u/s 144 Cr.
P.C. A case u/s 188 IPC was registered
“against them at-Pariament Street Police
Station. In all, 289-demonstrators were de-
were subsequently released at about2P.M.
- that very day. The Delhi Police have further
eported that no demonstrator was Injured.

Documentary Film on ‘Rajiv Gandhi®

2601. SHRI RAJNATH SONKAR
SHASTRI: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a)whemmaRussimpmdtmrshm
shown interest in making a film on former
Prime Minister Late Shri Rajiv Gandhl and
visited India in this regard;

(b) if 50, the details thereof;

' (c) whether the Union Government are
providing any financial and technical assis-
tance 1o such producers; and

(d) i so, the details thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHR! MADHAVSINH SOLANKI):
(a)and (b). Yes, Sir. Mrs. VeraFederchenko
film director of M/s Central Studio, Moscow

“along with the tilming crew visited india in
Jan, 92 to shoot the documentary.

(c) and (d). The Government of India
have not extended any financlal assistance
to the project. The Rajiv Gandhi Foundation
facilitated access to all venues and inter-

views with concemed persons. The XP Di--

vision. MEA provided technical assistance
by tackitating access to Gowvt. osganisations
such as Doordrshan, All India Radio, Photo

MARCH 12. 1992 S
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Do-mlcﬁon Hospllals '

2602. SHRI PRAFUL PATEL: Will the
Minister of WELFARE be pleased to state:

_ () whetherthe Union Govemment pro-
posotoopende-addlwon hospltalin Calcutta
with the halpof ‘Bediford Centre of U.S.;

(b) the osﬁmated cost thereof;

(c)whﬁheﬂho Gowmmntpmposeto
open such hospitais in -other parts of the -
eoumry. and

() If so, the details thereot?

- THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) The Indian Chamber
of Commerce Caicutia foundation, Calcutta,
proposes 1o set up a Drug Rehabilitation
Centre at Calcutta with consultancy agree-
ment with the Betty Ford Centre, USA.

(b) The estimated cost is Rs. 401 lakhs.
| {(c) and (d). Does not arise.

_Kerala Women's Commissions
Bl 1991

- 2603. SHRIMATI SUSEELA GOPLAN:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Government of Kerala
has sent the Kerala Women's Commission
Bil, 1991 for President’s assent;

(b) when  was received; and

" {c) when I is kely 10 be accorded

President's assent?.
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. "THE MINISTER OF STATE IN THE
MlNlSTRYOFPARLlAMENI‘ARYAFFAHs
AND THE MINISTER OF STATE IN THE
MlNlSTHYOFHOMEAFFAIRS(SI-HIM.M

_‘ ACOB) (a) Vas. Sir.

(o) 20401,

{c) The State Government has been
naquested on 28.1.92 to clarify certain pro-
visions of the Bill. The Billcan be processed
further only after the clarifications are re-
ceived from the State Government.

[ Translation]

Damages to Reiigious Places In
Jammu and Kashmir

2604. SHRI DILEEPBHAI SANGHAN!:
Will the Minicter of HOME AFFAIRS be
pleased to state:

(a) the details of camages mada to the
refigious places in Jammu and Kashmir
~ during each of tha last three years; and

(b) the corrective measures taken/be-
ing taken ir: this regard?

THE MINISTER OF STATE IN THE -

MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE

WrulonAnsm 82

, MINISTRYOFHOMEAFFAIRS(S!-RIM M.
*.-JACOB): (a) and (b). The Govemment of

Jamnuandl(ashmirhasadvisedﬂrataa
nlio!ousplacasmdamagodln.hmmu

- and Kashmir, 13 in 1989; 9h1990md 16

in 1991

Measurestoprmme religious plaees'
is a part of an over all efforts of the admin-
Istration to contain terrorism and to restore
ncrmalicy inthe valley. The Govemmenthas
stepped up pressure on terrorists and vigit
on the border. Intelligence operations have
besn further intensified.

[English}
Foodgrains Production in Keraia

2605. SHRI V.S. VIJAYARAGHAVAN:
Will the Minister of AGRICULTURE be-
pleased to state the major foodgrains pro-
duced in Kerala during the Seventh Fwe
Year Pian period, year-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): A
Statement giving the production of major
foodgrain crops in Kerala during the Sev-
enth Five Year Plan Period i.e. 1985-86 to
1989-90 is annexed. :

STATEMENT
(in ‘000 tonnes)
1985-86 1986-87 1987-68  1988-89  1989-90
Rice 1173 1134 1034 . 1007 1073
ggm 4 3 4 4 6
Pulses 26 20 20 19 19
© Total . 1203 1157 1061 1030 1008

Foodgrains
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indians Seeking Asylum Abroad

2606.. SHRIMATI GIRWA DEVI:
SHRI MUMTAZ ANSARI:
SHRIHARIKISHORE SINGH:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) the number of Indian citzins who
had sought asylum in Germany and other
Waestemn countries during 1990 and 1991,
eoumty-wlse

MARCH 12, 1992
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(b) the number of them given asylumby

the respective countries; and

(c) the major factors identified by the
Govemment for the Indlan citizens seeking
asylum abroad?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
According to information available with Gov-
emment, the number of Indian citizens who
had sought asylum in West European coun-
tries is as follows:

1990 1991
Germany 5612 5150
( upto November)

UK 1415 1560

' (Jan-Sept.)
France 800 1000
Switzerland 1828 886
Netherlands 3000

(cumulative total)

Denmerk 26 35
Belgium 1026 1283
Austria 128 356
Spain NI 70

Therewasnocaseof anyIndianseek- Germany - 5
ing asylum in the other West European
countries. Information with regard to USA  Denmark - 1
Canda is being collected and will be laid on
the Table of the House later. Other West

(b) The number of Indians who have European
been given asylum are as follows, country-
wise: Countries - NI

France - §
Bolgium - 1

(c) Prospects of economic betterment,
desire to emigrate or extend their period of
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stay are the principal motives of Indian
asylum-seekers in Europe, eventhoughthe
ostesnible reasons invariably given by asy-
lum-seekers Is political and police persecu-
tions.

LPG Connections
2607. SHRI PAWAN KUMAR
BANSAL.:
SHRI UPENDRA NATH
VERMA:

Will the Minister of PETROLEUM AND

~ PHALGUNA 22, 1913 (SAKA)
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(a) the number of LPG Consumers as
on 31 December, 1991 State-wise; and

(b)thetargets fixed for aliotment of new
LPG connections in the next two years?

THEMINISTEROFPETROLEUMAND
NATURAL GAS (SHRI B. SHANKA-
RANAND): (a) A statement is enclosed.

(b) Annual enroliment plants for new
LPG connections are drawn based on likely
avaibity of LPG fromindigenous sources as

NATURAL GAS be pleased to state: well as from imports.
STATEMENT
Price in Lacs.
(As on 31.12.91)

S. No. State Total
1. Andhara Pradesh - 14.09

2. Arunachal Pradesh 0.14
3. Assam 2.65
4. Bihar 5.18

5. Goa 1.19
6.  Gujarat 16.57
7. Harayana 5.17
8. Himachal Pradesh 1.15

9. Jammu & Kashmir 1.67
10. Karanataka 8.87
11. Kerala * 5.68
12. Madhaya Pradesh 9.71
13. Magarashtra 31.25
14, Manipur 034
15.  Meghalaya 0.24
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2608. SHRI V. KRISHANA RAO;
SHRIMATI VASUNDHARA
RAJE:

Wil the Minister of AGRICULTURE be

pleased to state:

(a) the total area under sunflower cul-

tivation, State-wise;

87

SNo.  Suate Total

-~ 16 Mizoram 0417

7. Nagaland 021

18 Orissa 223
19. Punjab 6.53
20. Rajasthan 6.21
21. Sikkim 0.05
22, Tamilnadu 14.54

- 23. Tripura 0.24
24. Uttar Pradesh - 19.29 |
2s. West Bengal 8.86

UNION TERRITORIES
1. Andman & Nicobar 0.05
2. Chandigarh 129
3. Dadra & Nagar Hayell | 0.04
4 Dethi 12.57
5. Daman 0.07
6. Lakshadweep 0.01
7. - Pgndicheny 0.29
8. Sivasia ©.00
8. Diu 0.00
Cultivation of Sunflower (b) whetherthe Government proposeto

increase the area under Sunfiower;

(c) il so, the details thereot; and

- (d)the schemes proposedto be launched
during Eighth Five Year Plan period?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMACHANDRAN); (a)
Mmmuﬂatwnﬂm&ﬁwim

91 was as follows:
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State _ Area (Lakh ha.)
1. Andhra Pradesh 180
2. Haryana 0.18
3. Karanataka 18.86
4, Madhya Pmt;esh 028
5. Maharashtra 4.97
6. Punjab 0.14
7. Tamil Nadu ‘ 0.18
All India’ 16.42
(b) Yes, Si. Leakage of Gas From cylinders

(c) and (d). To Increase the area and
production-of oliseeds including Sunflower,
a Centrally Sponsored Oilseeds Production
Programme (Opp) Is being implemented In
the country. The assistance is provided on
production -and distribution of seed, plan
protection measures, seed minits, distribu- -
tion of gypsum and pyrites Rhizobial cul-
tures, sprinkler sets, improved farm imple-
ments and front-line and general demon-
strations etc. it is propose to continue OPP
during Eighth Plan.

- Vl;lt by High Level Team From Kuwalt

2609. SHRI DHAMANNA MONDAYYA

SADUL: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

{a) whether a high-level official team
from Kuwatt is visiting India shortly; and

. () 1150, the objectives of this vistt?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHR! MADHAVSINH SOLANKI):
(a)an (b). Amutti-d Kuwaiti expert
teamlssehedubdtovlstlndnhm near
future to hold taks with thelf Indian counter-

pans to explore the possibiiity of expanding

bilatbral cooperation,

o

2610. SHRIJEEWAN SHRMA: Wilithe
Minister of PETROLEUM AND NATURAL
GASbe pleasedto refertothe replygivenon
September 10, 1991 to Unstarred Question
No. 6349 and state:

(a) whether the investigation regarding
leakage of gas from cylinders has since
been completed;

(6) if so, the outcome thereof and the
action taken thereon; and

(c) if not, the reasons therefor?
- THEMINISTEROFPETROLEUMAND
NATURAL GAS (SHRI B.

SHANKARANAND): (a) to (c). While Indiar
oil Corporation has fumished some informa-
tion further detalls are being ascertained.

Time Limit for issue of passport

2611. DR. K.D. JESWANI: Will the Min-
\sterotEXTERNALAFFAlRSbep\easedto
state:

(a) whether the govemment propose
top prescribe any time limit for the issue of
passport; and
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(b i 50, the details thereof? ment of Indla and above;
THE MINIS’ ; OF EXTERNAL AF- . @) a "Joint Secretary and above to a’
FAIRS (SHRI. VSINHSOLNKI):(a)  State Govemmam

and (b). Instruction have been given to the

Passport-Offices to issue passports in 5

weeks of receipt of applications. But they

are not in all cases able to , meet this goal

due to delay in receipt of polbe reports ,

heavy Increase in input appliication and
shortage of staff.

_ However, passport procedures have
'ﬁun simplified to facilities expeditious is-
sue of passport services. The details are
given in the attached statement.

STATEMENT
Simplification of Passport Procedures

1. Following categories of applications
have been exempted from requirement of
prior police and CID verifications before
issue of passports to them:

(a) All government servants and Employ-
ees of Public Sector Undertaking who
alongwith their application submit No
Objection Certificate (NOC) and
verifciation certificate singed by their
Head of Department on Official statio-

nery.

(b) Retired Gazetted Government Ser-
vants.

(c) Former Members of Union Parliament
(Rajya Sabha and Lok Sabha) and
State Legislatures (Assemblies and
Councils).

(d) Sitting MPs and MLAs have been
.exempted from requirement of police
anwhsnttwyd\oosetoapply
{or an ordinary passpon.

(e)Where an appkam submits his applica-
tion accompanied with a vaerification
- .certificate signed by either:

OA DepulySocmary to the Govem-

(i) a Sub-divisional Magistrate and
above: .

(iv) District Superintendent of Police
and above: ,

- 2. In cases where Regional Passport
Officers/passport offices are otherwise sat-
isfied with genuineness of applicant, a pass-
port may be issued where police and CiD-do
not send their reports in 4 weeks after des-
patching personal particulars forms to them.

3. Children below the age of 15 years
may be issued passport without waiting for

" police verification.

4. Persons holding normal passports
may be issuedfresh passports after 10 years
of its validity without waiting for prior Police/
CID verification.

5. As From 16 -3-90 the Indian ordinary
passport has been made validfor a period of
ten years at a streich from date of issue

6. Procedure for t:eoognition of Travel
Agénts dealing with Passpoit Offices has

been simplified for ex-service men.

7. To increase the productivity of pass-

. portOffices steps are beingtaken to comput-

erise the passport Offices.

8. Attestation of photohgraphs of appli-
cants by Gazetted Officers has been dis-
pensed with.

9. The Application forms completed in

all respects will be accepted on counters of
n offices , even from persons other

_than the applicants.

10. Passpont Offices have been advised
to accept a copy of letter of employment for
reputed employers towards proof of stay of
:'nmm' ‘within jurisdication of passport
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11.The Passport Application from has
« been revised and all relevant pieces of
_Information have been compiled and ap-
| pended to each application form so that
tappllcam is able to fill up application form
* correctly.

12. In case of Gulf evacuees, it has
been decided to issue them police clear-
_ ance Cerlificate based on verification certifi-

* cate issued by the concemed District Super- -

; intendent of Police.

_ 13. Restriction on Indian Passport hold-
~ ers visiting South Africa has been removed
* with effect from 10th December, 1991.

Voluntary Organisations

2612 SHRIM.V. V. S. MURTHY:
SHRI K.D. SULTANPURL:
SHRI K. MURALEEDHARAN:
DR. K.D. JESHWANI:

- C
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Will the Minister of WELFARE be
pleased to state:
(a) the voluntary organsations getting
. Finacial assistance alongwith the amount
received by each organisation during the
last three years, State-wise;

(b)theschemes which have beengiven
priority during 1991-92; and

(c) the proposed Schemes for the year
1992-93? .

" THE MINISTER OF WELFARE (SHRI
SITARAM KESRI) (a) A statement is en-
losed.

(b) and (c). The Schemes for welfare of
Scheduled Castes/Scheduled Tribes, Drug
addicts, and children in need of care and
protection etc. handicapped etc. have been
receliving priority. Such scheme will be con-
tinued during the year 1992-93. also.
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Measures to Solve Bodo Problem

2613. SHRI CHITTA BASU: Will the
Minister of HOME AFFAIRS be pleased to
state: '

(a) the specific measure takento solve
the Bodo problem so far; and .

(b) the outcome thereot?

THE MINISTER OF STATE IN THE MINIS-
TRYOF PARLIAMENTARY AFFAIRS AND
MINISTRY OF STATE IN THE MINISTRY
OF HOME AFFAIRS(SHRI M.M. JACOB):
{(a) and (b). three Member Experts’ commit-
tee has been constituted to determine the
areas of Bodos and other plains Tribals and
make recommendations astothe autonomy,
legislative, administrative andfinancial pow-
ers, that could be given to them. This Com-
mittee is expected to submit its report by
31st March, 1992.

[ Translation)
Allocation of kerosene to Gujarat

2614. SHRI KASHIRAM RANA: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a)whetheranyrequesthasbeen made
bythe Government of Gujratto increase the
quota of kerosene; and

(b) if so, the action taken thereon?

THE MINISTER OF PETROLEUM
AND NATURAL GAS (SHRI! B.
SHANKARANAND): (a) and (b). Some re-
quests hadbeenreceived. Requests, when-
ever received, are considered and deci-
sions taken keeping in view various factors,
including product availability etc.

[English)
" Gas Flaring Reduction Projects
2616. SHRI HARISH NARAYAN
PRABHU ZANTYE:

SHRI TARA CHAND
KHANDELWAL:
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Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

~ (a)whetherthe Government propose.t&
commission gas flaring reduction projects at
all gas flaring wells;

(b) if so, the time by which the gas flaring
reduction projects would be commissioned
and the targets of zero level would be
achieved; and

(c) to what extent the indigeneous de-
mand of gas would be met as a result
thereof ?

THEMINISTEROF PETROLEUM AND
NATURAL GAS (SHRI B.
SHANKARANAND): (a) to (c). Projects for
reducing the flaring of gas have been under-
taken in the Western offshore region, in
Gujarat and in Assam. Flaring is expected to
be reduced to minimum levels by 1995.
Approximately 11 million cubic metrs of gas
is being flared at present.

National Research Centre for Onion
and Garlic at Nasik

2617. DR. VASANT PAWAR: Will the
Minister of AGRICULTURE be pleased to
state the reasons for delay in opening Na-
tional Research Centre for Onion and Garlic
at Nasik in Maharashtra?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): Sir, The land for the proposed
Centre has not yet been handed over by the
Covernment of Maharashtra.

[Translation)
Use of Nuclear Energy in Agriculture
2618. SHRIMATI SHEELA GAUTAM:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether nuclear energy is being
widely used in the field of agriculture;

(b) it so, the details thereof;
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(c) the progress made so far in this
" regard,;

(d) the Research Units Involved in the
country for hamessing nuclear energy for
agriculture; and

(e) the steps taken to promote the use
of nuclearenergy in the field of agriculture?

-THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE ( SHRIK.C.
LENKA): (a) to (c). Sir, Nuclear energy is
being used for creating genetic variability in
crops and for studying nurtient transforma-
tion as well as nutrient and water. movement
in soil. Several mutants including commer-
cial cultivators have been developed in im-
portant crops such as wheat, rice, cotton,
sugrarane and pulses. In Animal Sciences it
is being used for radio-immuno assays,
tracers for minerals and for vaccine produc-
tion.

(d) and (e). The ICAR institutes and
State Agricultural Universities are involved
inharnessing nuclearenergy foragriculture.
They are collaborating with national and
international agencies for promoting use of
nuclear energy in the field of agriculture.

[English]
Rape of Minors In Delhi

2619. -SHRIMATI GEETA
MUKHERJEE: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether rape of minors is fast be-
coming a trend in Delhi;

{b) it so, the number of such incidents
which occurred in Delhi during 1991 and
1992 so far; and

(c)the stepstaken beingtakento check
the menace?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS: (SHRI M.M.
JACOB): (a) to (c). The Delhi Polloe have
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reported that nimber of cases of rape of
minors from 1st January, 1991 to 15th Feb-
ruary, 1992 is 131.

Amongst the steps taken are increased
survelllance over the activities of bad char-
acters, increased vigilance and intensive
patroliing so that police presence and its
effects are felt and serve as deterrént.

[ Transiation)

Austerity Measures in Indian Embas-
sles

2620. SHRISURENDRA PAL PATHAK:
Wilithe Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the Government propose
to take austerity measures in Indian Embas-
sies/High Commissions/Consulates abroad;
and

(b) if so, the details thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHR! MADHAVSINH SOLANKI):
(a) and (b). The Ministry of External Affairs
have adopted austerity measures for indian
Missions and Posts abroad in line with the
economy measures adopted by the Gov-
ernment of India. These involve general
budgetary restrictions specific cuts in the
allocation for capital expenditure andtravel,
and the exercise of the maximum possible
economy in all expenditure.

[English)
Recrullment of Blinds In Government
Service
2621. SHRI GANGADHARA

SANIPALLI: Will the Minister of WELFARE
be pleased to state:

(a) the number of blind persons in the
country State-wise; and
, '
(b) the number of blind persons re-
cruited in the various Central Government
offices during the last three years?
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THE MINISTER OF WELFARE (SHRI
SITARAMKESRY). (a) State-wise total num-
ber of estimated visually handicapped per-
sons inthe country, as perreport of National
Sample survey Organisation conducted
during 1981 is given the statement at-
tached.
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Ministry of Labour and through open compe-
titions. The placement effected by Employ-
ment Exchanges to bling persons during the
last three Years is as under:-

No. of Blind persons placed in Central
Government Year-wise-from 1988-1990.

(b) The placement of handicapoed Year Placement
persons in gainful employment is done
through the Employment Exchanges, Spe- 1988 136
cial Employment Exchanges and Special
Cells in normal Employment Exchanges, 1989 117
Vocational Rehabilitation Centres for physi-
cally handicapped functioning under the 1990 108
STATEMENT

Estimated number (per 1,00,000 ) Persons having visual disability

State Rural Urban
Andhra Pradesh 709 426
Assam 190 . 168
thar 518 291
Gujarat 481 244
Haryana 530 473
Himachal Pradesh 398 348
Jammu & Kashmir 248 141
Karnataka 593 315
Kerala_ 255 303
Madhya Pradesh 484 309
Mgharashtfa 528 307
Manipur 203 : 68
Meghalaya 251 139
Nagaland Not surveyed - a5
Orissa

738 . 501
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State Rural Urban
Punjab 727 373

Rajasthan 635 376

Tamil Nadu 565 637

Tripura 585 395
Uttar Pradesh 664 394
West Bengal 364 219

Chandigarh 143 11

Dadra & Nagar Haveli 318 No Urban Area
Delhi 419 173
Goa, Daman & Diu 451 216

Mizoram 226 95
Pondicherry 814 1.2'59

All India 558 256

Exploration of Oll in Tripura [Translation]
2622. SHRI BHERU LAL MEENA: Wil
the Minister of PETROLEUM AND NATU- Consumption and Production of LPG

RAL GAS be pleased to state:

(a) whether the Oil and Natural Gas
Commission has commissioned 60th well at

Pacharthal in Tripura recently for oil explo-.

ration; and

(b) if so, the estimated quantity of oil to
be explored from it?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHR!I B. SHANKA-
RANAND): (a) and (b). The 60th well, Khubal-
1, in Pacharthal area is presently under
drilling by ONGC. It is too early to speculate
on the nature and quantity of hydrocarbons
that may be discovered.

' 2623. SHRI SURAJ MANDAL: Willthe
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the consumgption of LPG, Stat
(b) the number of LPG agencies, State-

(c) the detalls of the consumption and
production of the LPG during each ofthe last
two years; and

(d) the steps being taken to bridge the
gap between consumption and production?
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'l'l-lEMlNlSTEROFPETmLEUMAND.
NATURAL GAS (SHRI B. SHANKA-
RANAND): (a) and (b). A statement is en-
closed. -

(c)and (d). The production of LPG was
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1760 TMTIn 1989-903062144TMTln 1990-
91. The demand of LPG has been always
considerably higher. Stepsto augmentavail-
ability include increased indigenous produc-
tion and imports. '

STATEMENT o
' S.No. States Consumption LPG distribution
‘ 1990-91 Figs in the Ships as on 31.12.91
1. A Andhra Pradesh 188.36 337
2. Arunachal Pradesh 1.31 12
3. Assam 35.02 108
'4. - Bihar 62.44 . 143
S. Goa 12.53 29
6. Gujarat 214.78 202
7. Harayana 72.96 119
8. Himachal Pradesh 3.75 43
9. Jammu & Kashmir 16.02 : 58
10. Karnataka 108.78 237
11. Kerala 80.90 . 17
12. Madhya Pradesh 114.71 219
13 Maharashtra 496.49 ' 548
14. Manipur 3.75 ’ 9
15. Meghalaya | 272 14
16. Mizoram 1.55 o 10
17. | Nagaland 203 14
18. Orissa 2001 82
19, Punjab 92.33 166
T 20, Rajasthan 7778 164
a1, Sikim

0.71 o 2
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S.No. Staes Consumption LPG distribution
1990-91 Figsinthe  Ships as on 31.12.91
22, TamilNadu 20401 305
2. Trpua 245 | 11
" 2a. Uttar Pradesh 24707 442
25, West Bongal 124.90 2 224
UNION TERRITORIES
1. Andaman & Nicober 0.44 1
2 Chandigarh 14.61 26
3. Dadra & Nagar Havell 0.52 1
4 Dehi 205.03 215
5. Daman 0.58 2
6. ‘ Lakshadweep 0.02 1
7. Pondicherry 742 5
Control of Pests v Yes, Sir. |
2624. SHRI RAM_ TAHAL  (b). A StatementIs annexed.
CHOUDHARY:

SHRI ARJUN SINGH YADAV:

Will the Minister of AGRICULTURE be
~ pleased to state:

(a) whether the Government are pro-
viding assistance to State Government for
controlling the pests and insects which are
harmful to crops;

(0) ¥ s0, the detalls of such assistance
provided to each State during 1991-92; and

(c)ttnpmgmmgosofarln effec-
ﬂvemo?nmwmomudpestsinme

' THE MINISTER OF STATE IN THE
ulNlSTRY OF AGRICULTURE (SHRI

ULLAPPALLY RA’MOHMORAN) (a)

(c) To effectively control the menace of
pests in the country the Central Govern-
ment/State Governments are constantly
taking the following steps due to which the
outbreak of major havebeen
kept under control during the recent past:-

(i) Regular surveillance programmes
fordetecting occurrences of pests/diseases.

() Poputarisation of different compo-
nents of ‘Integrate Pest Management en-
compassing cultural, mechanical, biological
coutrolandmotuforpuﬁdd«onlyasa
lutmon' )

(i) Training of extension functionaries
on modem aspects of plant protectiontech- -
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STATEMENT

SLNo Name of the State ' Res. in the lakh
1. _ AndhraPradesh 508.88
2 Assam 114.80
3. Arunachal Pradesh .
4 Bihar 142.80
5. Goa , 3.50
6.  Gujarat 280.30
7. Haryana 201.91
8. Himachal Pradesh 42.87
9. Jammu & Kashmir 42.00
10. Kamataka 254.23
11. Kerala 8.57
12. Madhya Pradesh 595.58
13. Maharashtra 360.65
14. Manipur , 1.00
15. Meghalaya 3.36
16. Mizoram 0.50
17. Nagaland 0.50
18. Orissa 143.53
19. Punjab 218.71
20. Rajasthan 333 51
21. . Skkm | . 19.50
22 Tamil Nadu ' 11.19
A, Tripura 14.69
. 24 Uttar Pradesh 541.95
25. West Bengal : , 275.00

—42uss
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EEC Assistance to Agricultural
Projects in U.P.

2625. SHRI HARI KEWAL PRASAD:
Will the Minister of AGRICULTURE be
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projects of Uttar Pradesh have been ex-
tended asslistance by the Eruropeamn Eco-
nomic Community (EEC) during the last
three years:-

pleased to state: (i) integrated Watershed Management
. in Ravinous Areas of Chambal’'Yamuna
(a) the agricultural projects In Uttar ~ Catcment in Uttar Pradesh.

Pradesh funded by the European Economic .
Community during the last three years; and (if) Bhimtal Integrated Watershed Man-
. agement in Uttar Pradesh.

- (b) the target fixed and achievements

made underthese projects during the above

period?

(b) Integrated Watershed Management
in Ravinous Areas of Chambal/Yamuna
Catchment in Uttar Pradesh.

The targets fixed and achievements
made under the Chambal/Yamuna project
during the last three years (1989-90 to
1991-92) upto December, 1992 are:-

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
The following two on-going agricultural

Item Unit Targets Achievements
l.  Land Development (ha) 47566.18 39426.41
. Allied Works |

(a) Road Construction (Km) - 70.86 39.27

(b) Tubewells (Nos.) . 167 90

(c) Demonstration plots (Nos.) 1312 1228

(d) Improved Practices (ha) 29339 20561.00

Bhimtal Integrated Watershed Management in Uttar Pradesh

This project is being Inpbmnhd since May, 1990. The targets fixed and achievements
made during the 1990-91 and 1991-92 up to January, 1992 are:-

hem Unikt Targets  Achlevements
(a) Forestry (ha) 150 150
(b) Soll ConserSvation (Nos) 470 349
(¢) Horticulture - ‘

(i) Raising ot' private (ha) 45 59

orchards/rejuvenation of old orchards. '

(i) Homestead orchards (Nos) . 5000 5582
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ftem Unit Tagets  Achievements
(d) Suppor irrigation (Nos) 7 4
(e) Agriculture (Nos) 2801 2792
“(f) Animal Husbandry
() Distribution of fodder (Nos) 361 270
minkits/equipments.
(i) Pasture Development (ha) 10 12
[English) Supply of Gas by Gall

Bomb Bilast in New Delhl

. 2626. SHRI TARA CHAND
KHANDELWAL: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether a crude bomb exploded in

apolice van parked in Kamia Nagar area in
New Delhi on February 8, 1992;

(b) it so, whether any clue has been
found in this regard;

(c) if so, the details thereof; and

(d) the steps taken/being taken to ar-
restthe persons involved in he bomb explo-
sion? -

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTERCF STATE ¢
THEMINISTRY OF HOME AFFAIRS: (SHRI
M.M. JACOB): (a) Yes, Sir.

(b) to (d). One person has already
been arrested. Two more persons sus-
pected to be involved are absconding. A
number of raids have been conducted at
‘the possible hide-outs of terrorists. Police
parties have also been sent to Punjab ic
trace the two suspects. A case FIR No. 32
u/s 4/5 Explosive Substance Act and 3/4/5
' TADA Act and 307/427/120.8 WPC at Poiice

2627. SHRI S.B. THORAT: Wil the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the News item
captioned "GAIL proposals shock industry®
appearing in Indian Express dated February
17, 1992;

(b) it so, the reaction of the Government
thereto;

(¢) ﬁheﬂmorﬂn production plans of gas
based new fertilizer units are likely to be
affected as a result of delay in supply of gas

" by GAIL; and

. (d) the steps been taken/proposed to
ensure timely supply of gas to these units?

THE MINISTEROF PETROLEUM AND
NATURAL GAS (SHR! B. SHANKA-

RANAND,. (2 Vos, Sir.

(b) to (d). Supply of gas to the fertilizer
plants on the HBJ pipatine is expesiad to ba

.m&hwﬂmmmmwm

GALL.
Punjeb Tmmb in Maharashtra

2628. SHRI MORESHWAR SAVEWil
hmdmAFFNRSNM

4_lcu¢..
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~ (a) whetherinstances of Punjab terror-
ists flesing Punjab and making theirbases in

‘Maharashtra have come to the notice of the

Union Govemment;

(b) it so, the districts of Maharashtra

where the terrorists have made theirbases;

and

(c) the action taken by the Union Gov-
emment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) Such instances have come to
notice.

(b) Mainly, the districts affected are
Bombay, Nasik, Dhule, Nagpurand Wardha.

(c) Law and order is a State subject.
However, the available intelligence inputs
have been provided to the State Govern-
ment from the Centre from time to time.

Whatever assistance is possible will also be

provided to the State.

Potato Research Statelon at Hassan,
" 'Karnataka :

2629. SHRI H.D. DEVEGOWDA: Will

the Minister of AGRICULTURE be pleased
to state:

; (a) whether the Government have re-
ceived any representation for opening of a
Potato Research Station at Hassan in
Karnataka; and

(b) it s0, the action taken thereon?

THE MINISTER OF STATE IN THE

: MINISTRY OF AGRICULTURE (SHRIK.C.
i LENKA): (a) Yes Sir.

(b) No final decision onthe representa-
tion has been takén. .
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New Petrol/Diesel Bunks on National
Highways

2630. SHRINANDI YELLAIAH: Willthe
Minister of PETROLEUM AND NATURAL

GAS be pleased to state:

(a) the guideli’nosldrlteda followed by
the Government for creating new petrol/
diesel bunks on national highways; :

(l;)whethertho Government are aware

~ that motor vehicle owners are facing prob-

lems due to non-availabiity of ertol/didesel
bunks on national highways;

(c) whether the Government have re-
celved any representation for creating a
new filling station on national highway at
Ramayampet and Toopran of Medak Dis-
trict, Andhra Pradssh

-{(d) if so, the action taken thereon: and

(e) the details of new filing stations
sanctioned by the Govemnment in Andhra
Pradesh during the last three years?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHR] B. SHANKA-
RANAND): (a) Separate Volume-Distance
norms for combined MS/HSD and Lone
HSD retall outlets are laid down for opening
such outlets on national highways.

(b)to(d). Representations are received
fromtime totime for opening of retail outiets .
atdifferent locations in thecoumrylncludlng

" those in Andhra Pradesh. The oflcompanles

onthe basis of the market survey, economic

viabilltyandproduct avallability, include such

places in their Markottng Plan.

ROs

(e) Year
198889 19
1989-90 21

1990-91 ok ]
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Allocation of Kerosene to States

2631. SHRIMATI  BASAVA
RAJESWARI: Wil the Minister of PETRO-
LEUM AND NATURAL GAS be pleased t
state:

(a) whether the Government propose
to allocate kerosene to States and Union
Territories on uniformbasis throughout the
year; and

. (b) If so, the quota fixed for Karnataka
for 1991-927

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKARA-
NAND): (a) and (b). Based on options exer-
cised by the States/Union Territories, 18
States/Union Territories are being allocated
kerosene on uniform basis from Novem-
ber'91. The monthly quota for Kamataka
since November '91 is 36975 MT.

Misuse of Funds by Organisations

2632. SHRI KRISHAN DUTT
SULTANPURI: Will the Minister of WEL-
FARE be pleased to state:

(a) whetherthe misuse of funds by any
organisations getting grants for the weltare
of scheduled castesAribes have come to
the notice of the Governmentduring the last
ore year;

(n) it so, the details thereof; and

(c)the action taken bytho govermnment
thereon?

' THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) Yes, Sr. -

(b) Complaints regarding misuse of
funds against three organisations viz.
Rashtriya Shoshit Parishad, Delhi, Shri
Vinayak Educational Society, Delhi and
Bengai Scheduled Castes and Scheduled
Tribes Development Society, 24-Parganas,
Wese Bengal, have been received.

(c) Departmental enquiries into the

MARCH 12, 1992

Written Answers 232
eomohlnuhavoboonoonmwmadion '

Pakistan's Providing Funds to Kash-
mirs in United States

2633. SHRI ATAL BIHARI
VAJAPAYEE:
SHRI SHANKERSINH
VAGHELA:

Wil the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Government are aware
of the recent reports regarding Pakistan’s
providing funds to Kashmiris living in US for
carrylng on propaganda against india; and

(b) if so, the reaction of Government -
thereto? .

THE MINISTER OF EXTERNAL
AFFIARS (SHRI MADHAVSINH SOLANKI):
(a) Government are aware of some reports
in this regard.

(b) Government have repeatedly urged
Pakistan 1o desist from hostile anti-India
propagands which is in total violation of the
Simla Agreement and vitiates the climate of

- bilateral relations. Government have and will

continue to take appropriate measures to
project the correct facts regarding Jammu
and Kashmir. The international community
has been apprised of Pakistan’s support to
terrorism directed against india.

Additional Staff to Reglonal Passport
offices
2634. SHRI KODIKKUNIL SURESH:
SHRI G. MADEGOWDA:
Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whetherthe Government propose to

* provide additional staff to Regional Passport

oﬂicosatﬂanglom Cochin and Trivandrum;
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(®) ¥ so, tho detalls thereof, office-
wise?

ANSWER

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI):
(a) and (b). A proposal to augment staff

strength in the Passport Omces is under
consideration.

External Affairs Minister's Visit to
Kuwait

2635. SHRIRABIRAY: Willthe Minister
of EXTERNAL AFFAIRS be pleasedto state:
(a) whether he visited Kuwait recently;

(b) if so, the bilateral matters that fig-
ured in his talks with Kuwaitian leaders and
the outcome thereof;

(c) whether Kashmir issue also figured
in the talks; and

(d) if so, the outcome thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI):
(a) Yes, Sir; | paid an official visit to Kuwalt
on February 15 and 16, 1992.

{b) My talks with Kuwaiti leaders in-
cluded comprehensive review of all bilateral
matters. These talks have led to further
strengthening of close and cordial bilateral
relations between India and Kuwait.

(c) Yes, Sir.

. (d) Kuwait has fuily supported the reso-
lution of all quastions betwsen India and
Pakistan bilaterally and on the basis of the
Shimia Agreement.

Supply of Cashew Grafts

. 2636. PROF. UMMAREDDY
VENKATESWARLU: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether any Centrally Sponsored
Cashew Graillng Scheme is under opera-

tion in Andhra Pradesh;
(b) If 80, the detalls thereof;

(c) the number of cashew drafttsuﬁ-
plied to Andhra Pradesh annually;

(d) whether the demand for cashw
grafts in Andhra Pradesh is growing rapidly;
and ‘

~ (e) if so, the steps taken to supply

‘adequate grafts?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)to
(c). A Central Sector Programme for area
expansion with clonal (grafts) planning is
being implemented in Andhra Pradesh dur-
Ing 1991-92, under which Department of
Horticulture of the State is being provided
Central assistance @ Rs. 9 per graft.

(d) and (e). To meet the growing de-
mand, it is proposed to distribute one lakh
cashew grafts in Andhra Pradesh dudng
1992-83.

" Production by ONG
2637. SHRI HANNAN MOLLAH: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:
(a) the production of ONGC during the
lastthree years and profit eamedby it during
the said period;

(b) whetherthere is continuous deterio-

- ration in production as well as profit andif so,

the reasons therefor;

(c) theinstalled capacity of ONGC units
and the achlevements; and

(d) the steps the Government have
taken to improve the situation?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKA-
RANAND): (a) and (b).
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Year Cuude oil production (M.T.)  Profit after tax (Rs. crores)
1988-89 29.64 1602
'1989-90 31.99 1624
1990-91 30.35 1048

The reduction in prefit for 1990-91 as
compared to 1989-90 was mainly on ac-
count of higher exchange loss, cost of dry
wells written off, depreciation/depletion and
operational expenditure. -

(c) There is no concept of ‘installed
capacity’ in respect of oil fields.

(d) A number of oil and gas field devel-

- ———

upient picjects ara belng Implemented.

Deployment of Armed Force of
Madhya Pradesh in States

2638. SHRIMATI SUMITRA
MAHAJAN: Wil the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether Armed Forces of Madhya
Pradesh have been deployed in other States
from time to time on the directives of the
Union Government;

(b)whetherthe Government of Madhya
Piadesh has requested the Union Govern-

ment to compensate the expenditure being
incurred on the Armed Force deployed in
other States;

(c) if so, the amount due for such de-
ployment in those States; and

(d) the action being taken by the Union
Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MiNISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRIM.M.
JACOB): (a) Yes, Sir.

(b) According to the existing instruc-
tions, it is for the borrowing State to make
reimbursementtothe lending State exceptin
the case of some exempted States the reim-
bursement in respect of which is made by the
Central Government.

(c) As per the information given by the
Governmentof Madhya Pradesh, the amount
due from various States/UTs is as follows:

SlI. No. State/UT Amount (Rs.)

1. Assam 22,32,63,493.00
2. Kerala 4.22,2¢,012.00
3. Lakshadweep 2,96,15,000.00
4. Andhra Pradesh 5,50,243.00
5. Delhi 1,87,968.00
6. Chandigarh 58,00,000.00
7. Bihar 1,90,395.00
8. Orissa 19,724.00
8. Punjab

39,13,360.00
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(d) These States/UTs have been re-
yuested to expedite the payment due to the
~ Government of Madhya Pradesh.

Integrated Horticultural Development
~ Programme

2639. SHRIOSCARFERNANDES: Will
the Minister of AGRICULTURE be pleased
to refer to reply given to USQ No. 2314 on
December 5, 1991 and sizie:

(a) the places identified by World Bank
for implementation of Integrated Horticul-
tural Development Programme in Karnataka;
and '

(b) the time by which the programme is
likely to be launched?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). The World Bank has not yet identi-
fied any place for implementation of Inte-
grated Horticulture Development
Programme in Karnataka. it has now pro-
posed conducting a feasibility study in nine
States including Karnataka for preparation
of project report on Integrated Development
for Tropical Horticulture.

Strictures Against Delhi Policemen

2640. SHRI ARJUN SINGH YADAV:
Will the Minister of HOME AFFAIRS be
pleased to state: -

(a) the numbsr of cases in which stric-
tures have been passed by uis varisus
Courts againstthe Delhipolicemenforfaisely
implicating the persons during the last one
ysar; and

(b) the action taken on the orGars of lho
Courts?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRi
M.M. JACOB): (a) Three cases have been
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reported strictures have been passed.

(b) In two cases departmental enquiry
has already been initiated.

Slllﬂlng of Agricultural Research
Institute to Rural Areas

2641. SHRI NARAIN SINGH
CHAUDHRY!: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether most of the Agricultural
Raesearch Institutes are located in big cities
and urban areas;

(b) it so, the reasons therefor;

(c) whetherthe Government proposato
shift thosa Institutes (v fural areas so that
they serve the farmers better;

(d) if so, when; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) and (b). Sir, The Research
Institutes are generally established, Keep-
ing in view the suitability of the location,
availability of the required facilities and ac-
cessibility to different types of users such as
researchers, students, industry reprasenta-
tives and farmers.

(c) No.

(d) Does not arise.

(e) The Institutes have bsan function-
ing as per their mandate at their existing
location.

[ Transiation)]
Diplomatic Relations with Israel
' 2642. SHRI DILEEP SINGH BHURIA:

Wilithe Minister of EXTERNAL AFFAIRS be
pleased to state:
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(a) whether any Arabian country has
formerly opposed Indla’s decision of estab-
lishing diplomatic relations with Israel; and

{b) i so, the steps taken by indiato take
those countries into confidence?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI):
(a) No Sir.

(b) Does not arise,
[English)
Development of Agriculture

2643. SHRI SOBHANADRESSWARA
RAO VADDE: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whetherthe Indian Agricultural Re-
search Institute in its paper “Technology,
Agricultural growth and Regional imbal-
ance” has quantified in monetaryterms, the
potential of Indian agriculture;

(b) if so, the detalls thereof; and

" (c) the steps taken to realise this vast
untapped potential?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) Sir, Two scientists formerly
employed in the Indian Agricultural Re-
search Institute had in this paper published
in “The Economic Times’ quantified the
potential gap of indian agriculture in physi-
cal and monetary ferms.

(b)'l'hoosﬁrruodmwmnmd
and potential returns from crop
resulting from the failure to adopt fully mo
recommended level of technology in vari-
mwbmmmmmmbmww
out.

(c) Concentrated efforts have been
made to tap the potential of indian Agricul-
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ture through extension programmes,
infrastructural ke increase in
irrigation for critical imputs like fertiiizer and
improved seeds and output and remunera-
tive price support.

Forcible Occupation of Land in Delhl

2644. SHRIMOHAMMAD ALIASHRAF
FATMI: Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether some anti-social gangs are
actively engaged in forchble occupation of
land in Delhi; and

(b) if so, the remedial measures taken/
being taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRIM.M.
JACOB): (a) The Delhi Police have reported
that no such gang has come to their notice.

(®) As and when such gangs come to
notice, legal action will be taken accordingly.

Uniform Code on Police Force

2645. SHRIV. DHANANJAYA KUMAR:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether there is any proposal to
formulate uniform code on police force;

(b) if so, the detalls thereof; and
(c) when it is likely to be formulated?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRIMM.
JACOB): (a) There is no such proposal
under consideration.

(b) and ¢c) Does not arise..
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[ Transiation]
Atrocities on SCe/STs

2646. SHRI SURAJBHANU SOLANKI:
Willthe Minister of WELFAHEb!pba“dto
state:

(a) the number of cases o| atrocities.on
scheduled castes and scheduled tribes, oc-

curred during 1991 and in January 1992,

State-wise;

(®) the number of cases in which en-
quiry has been made; and

(c) the financial assistance provided to-

the effected families during the above pe-
riod?

MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) Information to the
pxtent available is given in Statement | for
Scheduled Castes and Statement Il for
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Scheduled Tribes.

®) The enforcement of the pravlsions
of theScheduled castes and the Scheduled
Tribes. (Prevention of Atrocities) Act, 1989
is done by States and Union TerrRories.
However, sometimes certain specificcases
of atrocities are enquired Into by Govern-
ment of india agencies. In the event ot
serious incidents of atrocities involving large
scale killings, etc., Minister/Deputy Minister
also visits the places of incidents.

(c) During the year 1991 and January,
1992, an amount of Rs. 164.72 lakhs has
been provided to the States of Bihar,
Kamataka, Haryana, Gujarat and Uttar
Pradesh. In addition, an amount of Rs.
17.95 lakhs was also provided from Prime
Minister's Rellef Fund to the victime of vil-
lage Chura, P.S. Kunda Teshil, Pratapgarh
District, Uttar Pradesh and villages Deo,

smmmsmmdsmm
of Bhhar. ,
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Rel.ease of Cr:iminals from Tihar Jall
[English)

2647. DR. C. SILVERA: Will the Min-
ister of HOME AFFAIRS be pleased to

state:

(a) whether the Government propose
to release criminals lodged in Tihar Jalil;

(b) if so, the reasons therefor;

(c) the number of such criminals to be
released;

(d)the number of prisoners thatcanbe
kept in Tihar Jall at a time; and

(e) whether prisoners lodged in Tihar
Jail at present are over and above the

capacity?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTEROF STATC IN
THEMINISTRY OF HOME AFFAIRS: (SHRI
M.M. JACOB): (a) to (c). Delhi Administra-
tion have reportedthat no final decision has
been taken in this regard.

(d) About 2000 prisoners.

(e) As on 31.12.1991, there were 7033
prisoners in Tihar Jail.

[Translation}
Backlog Reserved Posts

2649. SHRI DHARAM PAL SINGH
MALIK: Wilithe Minister of AGRICULTURE
be pleased to state:

{(a) the backlog of reserved posts for
Scheduled Caste and Scheduled Tribe can-
didates, category-wise as on December31,
1991 in his Ministry:

~ (b) the progress made in filling up of
these reserved posts during last three
months; and :
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.
.(c) the steps taken by the Government
to fiil up the remaining reserved popsts?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) to

(c). The information is being collected ‘and.

will be laid on the Table of the Sabha.
[English]
Report on 1984 Riots

2650. SHRI RAM NAIK: Will the Minis-
ter of HOME AFFAIRS be pleased to state:

(a) whether the Government have re-
ceived the Kusumlata Mittal-Kapoor report
on the 1984 riots;

(b) if so, when;

(c) the details of officers against whom
action was proposed in the report;

(d) whetherthese officers were givenan
opportunity to defend themselves; and

(e) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRIM.M.
JACOB): (a) and (b). Yes, Sir. The Kapoor-
Mittal Committee submitted the report to the
Lt. Governorof Dethion Ist March, 1990. The
Ministry agreed with the views of the Delhi
Administration that the recommendations of
Ms. Kusumlata Mittal should be the proper
basis for further action with regardto the role
of palics officlals during the riots.

(c) Ms. Mittal recommended disciplin-
aryactionandother appropriate action against
72 officials.

. (d) and (e). The Committee’s work was
essentially an administrative one enquiring
into the acts of omission and commission on
the part of the individual police officials and
was not meant to act as a quasijudicial

a



253 Written Answers - PHALGUNA 22, 1913 (SAKA)

forum. The officials concemned will get full
-+ opportunity to defend themselves as and
whendepanmmalproeosdingsmstaned.

Allocation for Exploration of Tapti Gas
Flelds

2651. SHRI SOMJIBHAI DAMOR: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) the allocation for explora-
tion of Taptli Gas Fields during Eighth Five
Year Plan;

(b) the quantity of gas from Tapti Gas
Fields s likely to be allocated to Gujarat; and

(c) the gas allocation made for power

projects in Gujarat?
THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B.

SHANKARANAND): (a) and (b). This has
not been finalised.

(c) The present commitment is 7.55
MMSCMD (not from Tapti field).

[ Translation]

Pakistanis Residing Permanently in
Indla

- 2652. SHRIGAYA PRASADKORI: Will
the Minister of HOME AFFAIRS be plomd
to state:

(a)whcthersomPaklstanl cltizens are
permanently resldhq in India; and

(b)ifso, the detalls thereof, State-wise?

- THE MINISTER OF STATE IN THE
MINISTRYOF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS: (SHRt M.M.
JAOOB) (a) Yes, Skr.

{b)-Ever since partttion, u*ntllyeom—
munity in Pakistan have been migrating to
MMWWmm
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ing to India on short term visas. Some of

them do apply for long term visa for the
" purpose of staying here permanently and

thelr cases are considered on merit. No
detalls are avallable as such. Information is
maintained by the State Govt./UT Admn.

[English] .
Land Fertllity of indo-Gangetic Plain

2653.DR.Y.S. RAJASEKHARREDDY:
Will the Minister of AGRICULTURE be
pleased to state:
(a) whether land fertility in the Indo-
plain had decreased due to in-
crease in the salinity;

(b) i so, the detalils thereof; and

(c) the eomeﬂve measures taken in
this regard?

“THE MINISTER OF STATE IN THE -

MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Yes, Sir.

(b) wherever the lands have been af-
fected by the sallnity the general fertility of
the soll goes down. The decrease in crop

production occurs due to toxic effects of .

salts on plant tissues, limited uptake of
essential plant nutrients, removal of water
from plant growth etc., decrease of the land
fertility in the saline soliis for Indo-gangetic
plains has enhanced in the irrigated areas.

It Is estimated that approximately 2.5
m.ha. area of the Indo-gangetic plain spread
over inthe States of Punjab, Haryana, U.P.,
Bihar, Rajasthan and M.P. is affected by soil
salinity.

(c) To control the problem of soll salin-
ity, the Command Area Development

Programme of the Ministry of Water Re--

WWMMM

i) on-farm development works of con-
structing the field channels, land levelling
and land shaping;
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(i) providing adeqate waler drainage; (c)ﬂnshpsmnlpropoudlob-mn
to make R profitable profession? ¢
(iify encouraging conjunctive use of sur- ' ‘
face and ground water; ' THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
(lv)adoplbnofsultabloeropplngpat—  MULLAPPALLYRAMACHANDRAN): (a)No
tem; and '

(v) creation of awareness among the
farmers for more efficlent and judicious use
of water through adoptive trials, demon-
strations, training programmes and exten-
sion efforts.

In other areas, adoption of suitable
cropping pattern, application of soil amend-
ments and drainage are advocated.

Central Agricultural University in
Manipur

2654. SHRI YAIMA SINGH
INAM:

SHRI CHINMAYANAND
SWAMI:

Will the Minister of AGRICULTURE be
plaasad to refer ta reply givan to Unstarred
Question No. 4009 on August 22, 1991 and
state the time by which the Central Agricul-
tural University in Manipur is likely to be
established.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): Sir, Nodecision on the proposaito
establish aCentral AgriculturalUniversity in
Manipur has been taken.

Apple _Plamatlon
2655. SHRI GURUDAS KAMAT: Will

the Minister of AGRICULTURE be pleased
to state:

(a) whether apple plantation in the
country remains unprofitable activity for

{b) if s0, the reasons thereof; and

report has been received about the
unprofitablility of the apple plantations in the
country.

(b) and (c). The Government of india -

the Market intervention Scheme
on the specific request of State Govern-
ments whenever there is an apprehension of
distres sales by fanmers. The State Govern-
ments have also to convey their willingness
to bear 50% the cost of Markst Intervention
Operations.

Linkage to Dissel Power Generating
Units in Kerala

2656. PROF. K.V. THOMAS: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the Govemment of Kerala '
has requested for oll linkage to diesel power
generating units at Brahmapuram. Calicut.
and Kasar Godu in Kerala; and

{b) if so, the action taken thereon?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRIB. SHANKARNAND):
(a) and (b). It has been decided to give a
clearancs in principle to provide the oll link-
age to these projects.

New Passport Offices

2657. KUMARI PUSHPA DEVIL
‘ SINGH:
SHRI CHANDRESH PATEL:
SHRI HARIBHAI PATEL:

Wil the Minister of EXTERNAL AF-
FAIRS be pleased 1o state the number of
new passport offces proposed to be opened
in the country during 1992-63, sm.-wlu

- and location-wise?

i
3
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THE MINISTER OF EXTERNAL AF-

FAIRS (SHRI MADHAVSINH SOLANKI): A

- proposal to open new Passport Offices dur-

ing 1992-93 s under consideration. The

- number and location will depend on the

available additional financlal and manpower
resources.

Exploration of Oll at Cochin High
2658. SHRIRAMESH CHENNITHALA:

Will the Minister of PETROLEUM AND .

NATURAL GAS be pleased to state the
achievements made in exploration of oll at
Cochin High during the last three years?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B.
SHANKARANAND): Two wells have been
drilled so far, but no hydrocarbons have
been discovered. - -

[Transliation)

Exploration of Olf and Natural Gas In
Madhya Pradesh

" 2659. SHRI PHOOL CHAND VERMA:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether there is any scheme of
Indian Oil Corporation to explore oil and
natural gas in Madhya Pradesh;

(b) if so, the detalls thereof; and

(c) the places where oll and naturalgas
has been found in the state? -

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI  B.
SHANKARANAND): (a) No, Sir.

(®) Does not arise.

_ (6) No commercial ol/gas discoveries
“has been made so far in Madhya Pradesh.

[English]

" Development of Pepper Cultivation

2660. SHRI PALA K.M. MATHEW: Wili
the Minister of AGRICULTURE be pleased
to state:

(a) whether the Government propose
to formulate master plan for the cultivation,
encouragement and development of pep-
per in Kerala;

{b) if so, the detalils thereof; and

(c)the financlal assistance proposedto
be given to Kerala for development of pep-
per cultivation?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). There is no specitic proposal of
formulating a master plan for cultivation,
encouragement and development of pep-
per in Kerala. However, the Government of
Kerala has recently prepared a project pro-
posal for pepper development in Kerala at a
cost of Rs. 160.92 crores phased over a
period of seven years for external assis-
tance. The main components of the project
are rehabiitation of existing gardens, area
expansion, strengthening of extenslon ac-
tivities and research etc. The aim is to
achieve a production target of 1.05 lakh
tonnes of pepper by 2000 A.D.

(c) The quantumof financial assistance
to Govemment of Government of Kerala for
development of pepper cultivation during
1992-93 and 8th Plan (1992-97) has not yet
been finalised. However, an amount of Rs.
337.04 lakh has been allocated out of which
Rs. 330.30 lakh has already been released
during 1991-92tothe Government of Kerala
for development of pepper cultivation under
the scheme “integrated Proggramme for
the development of Spices".

Export of Red Chillies to Shri Lanka

2661. SHRI HARIN PATHAK: Will the
Minister of AGRICULTURE be pleased to
state: '

'(a) whether NAFED had sufiered huge
loss on export of Red Chillies to Shri Lanka;
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, the . isons therefor; any legal measures to contaln uncontrolied
'm'” ‘ Influx of population. However, any such de-
(c) whethc: «nquiry has been con- cision would require detalled examination of ; -
ducted into tt«-  ‘i2r; and . various factors including the legal and con-

(d) it so, the outcome thereof and the
action taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
No, Sir.

(b) to (d). Do not arise.

Migration from Andaman and Nicobar
Islands

2662. SHRI PIUS TIRKEY: Will the
‘Minister of HOME AFFAIRS be pleased to
state:

(a) whether the Government propose
to take steps to stop migration of people
from the mainland in the Union Territory of
Andaman and Nicobar Islands;

(b) it so, the detalls thereof;

(c) whether it is also proposed to intro-
duce “Permit System” for tourists visiting
Andaman and Nicobar Islands;

(d) i so0, the reasons therefor;

(e) whether the primitive tribes includ-

" Ing Jawars, Onges and Thesectineles are

facing extinction; and

(f) ¥ 80, the action being taken by the
Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF STATE IN
THEMINISTRY OF HOME AFFAIRS: (SHRI
M.M. JACOB): (a) to (d). The problem of
_uncontrolied growth of population of the
Government for some time. A Sub-Group
_ constituted at the instance of the Island
- Development Authority - a high powered
- problem in 1987-88 had not recommended

gtitutional ones, in consulation with other
Central Ministries.

(e) No, Sir.
() Does not arise.
Hiegal immigrants from Bangladesh

2663. SHRISYED SHAHABUDDIN: Will
the Minister of HOME AFFAIRS be pieased
to state:

(a) the number of lllegal immigrants
from Bangladesh apprehended on the Indo-
Bangladesh borderduring 1991, sector-wise,
and .

(b) the number of such immigrants
pushed back into Bangladesh and those
handed over to the local authorities for legal
action during the above period, separately?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRIM.M.
JACOB): (a) 61,888 Hlegal immigrants from
Bangladesh were apprehended on the indo-
Bangladesh Border during 1991. The Sec-
tor-wise breakup is given below:-

Calcutta 52626

Krishnanagar . 2902
Malda

1419
Kishanganj 334
Siligurt a7
Cooch Behar 778
Guwahatl 62
Shillong 377
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Siichar 308
Mizoram 123

- Tripura North + 731
Tripura South

(b) The number of the immigrants
pushedbackinto Bangladeshduring 1991 is

53,733 and those handed over to the local
authorities for legal action is 8,155.

1753

Indlian Prisoners in Pakistan

2664. SHRI SRIBALLAV
PANIGRAHI:
KUMARI UMA BHARTL

Wil the Minister of EXTERNAL AF- .

FAIRS be pleased to state:

(a) the number of Indians imprisoned in
Pakistan including Military personnel; and

(b) the steps being taken by the Gov-
ernment to get them released? .

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVISINH SOLANKI):
(a) According to information available, 1021
Indians are believed to be in Pakistani jails.

. (b) Government have on several occa-
sions taken up with the Government of
Pakistan the question of the release and
early rapatriation of all Indian prisoners.
Efforts to secure the release of Indian pris-
oners continue. .

Amendment to Punjab Municipal Act,
1911

2665. SHRISRIBALLALVPANIGRAHI: |

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the New Delhi Municipal
Committee has submitted and proposal for
amending the Punjab Municipal Act, 1911;

(0) if s0, the details thereof; and

(c)moaabnmnbymeovomm
thereon?

THE MINISTER OF STATE IN THE
MINISTRYOF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRI
M.M. JACOB): (a) to (c). The New Delhi
Municipal Committee has submitted a pro-
posal in this regard to Dethi Administration.
No such proposal has been received by the
Government of indla.

[Transiation]

Migration of Scheduled Castes from
Chitradipur, Mehsana of Gujarat

2666. SHRIBARE LAL JATAV: Wilithe
Minister of WELFARE be pleased 1o state:

(a)whetherthe Unlon Government have
directed the Govemnment of Gujarat to sub-
mit the report regarding migration of Sched-
uled Castes from village Chitradipur,

Mehsana of Gujarat;

(b) if so whether the Government of
Gujarat have since submitted the report;

(c) i so, the detalls thereof; and
‘(d)lnot.thonuommm

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) and (b). Yes, Sk.

(b) The State Government of Gujarat
have taken steps to settie the migrated
Scheduled Castes at Lakhavead near
Mehsane and also provided cash relief,
temporaty shelters and other facilities.

(d) The question does not arise.
Foraigners Setting lllegally in India
* 2667. SHRI SHIV SHARAN VERMA:
Wil the Minister of HOME AFFAIRS be
pleased 10 refer 10 the reply given on De-

camber 2, 1991 to the Stammed Question No.

146 regarding foreigners settling Rlegally in
india and State;
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(a) whetherthe informationinregardto
parts (b) and (c) of the question has sinece
been collected;

"’

(b) It so, the detalls thereof; and

(c) If not, the reasons for delay in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTEROF STATE IN
THEMINISTRY OF HOME AFFAIRS: (SHRI
M.M. JACOB): (a) o (c). No, Sir. A number
of State Governments and Union Territory
Administrations have notfurnishedthe req-
ulsite information as yet. They have been

impressed upon the expedite the same.

Activities ot Foreign Sples and
Terrorists

2668. SHRI LALIT ORAON: Wil the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether attention of the Govern-
ment has been drawn to the news-item
captioned “Seemavarti Kshetron Mein
Vedeshi Jassos Va Ugravadi Sakriya” ap-
pearing in"Hindustan (Patna) dated Janu-
ary 3, 1992;

(b) i so, the facts of the case; and

(c) the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTEROF STATE IN
THEMINISTRY OF HOME AFFAIRS (SHRI
M.M.JACOB):(a) The Govemmentis aware
of this news item.

(b) and (c). The requisite information is
being collected and will be laid on the Table
of the House. °
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LPG Cylinders found Fllled with Water
in Dethi

2669. SHRI SHIV SHARAN VERMA:
Wilithe Minister of PETROLEUMANDNATU-
RAL GAS be pleased to state:

(a) whether the Government are aware
of the fact that gas Cylinders in Delhi are
found filled with water instead of cooking
gas;

(b) the number of such complaints re-
celved by the Govemment during the last six
months;

(c) whether any enquiry has been made
into the matter; and

(d) i so, the action taken against the
persons found guilty?

THE MINISTER OF PETROLEUM AND
NATURAL GAS (SHRI B. SHANKA-
RANAND): (a) to (d). Information is being
collected and shall be placed on the Table of
the House.

[English}
Coconut Plantation

2670. SHRI GOPI NATH GAJAPATHI:
Will the Minister of AGRICULTURE be
pleased to state:

(a) .whether the Government have
launched any scheme of development of
coconut plantation in the Coastal States;

(b) if so, whether any such scheme has
been launched in Orissa; °

(c) if so, the detalls thereof;

" (d) whether the Government have any
proposal to bring additional areas in Orissa
under Coconut Plantation during the Eighth
Five Year Plan period; and

(e) if so, the details thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)to
(c). Coconut Development Board is imple-
menting a scheme for expansion of area
under coconut which includes coastal areas
ofthe country including Orissa. This scheme
isunderimplementation inthe state of Orissa
since 1984-85. Underthis scheme, the Board
provides and incentive subsidy of Rs. 3000/
- per ha. to small and marginal farmers in
three annual instaiments. So far an area of
1377 ha. has been covered in the State
under fresh planting with a total subsidy of
Rs. 25.927 lakh.

* (d) and (e). The Eichth Five Year Plan
has not yet been finalised. However, a ten-
tative target for coverage of additional 2500
ha during the Plan period has been fixed for
Orissa.

[ Translation)
Bliateral Relations with Singapore

2671. SHRIGOPINATH GAJAPATHI:

Wilithe Minister of EXTERNALAFFAIRSbe

pleased to state:

(a) the steps taken/porposed to be
taken by the Government to strengthen
furtherthe bilateral relations with Singapore;
and

(b) the response of Singapore thereto?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI):
(a) and (b). Both India and Singapore equally
share the keen desire to strengthen and
further expand their bilateral relations. Both
sides have made consistent efforts to pro-
mote them in all fields of mutual interest.
These efforts include, inter-alia, exchange
of high level visits, exchange of officials
delegations from business and industry,
holding of seminars such as the one of
Investment in India recently heldin Singapore
and participation by both countries in each
other's trade fairs and exhibitions.
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[English]

Expansion of Hakila Refinery

' 2672. SHRI SATYA GOPAL MISHRA:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state the
steps taken by the Govemment for expan-
sion of Haldia refinery during the Eighth Plan
period?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B.
SHANKARANAND): There is noproposalto

expandthe Haldla Refinery during the Eighth
Five Year Plan.

Rice Research Centre In Assam

2673. SHRI UDDHAB BARMAN: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether the Indian Councll of Agri-
cultural Research propose to set up a Rice
Research Centre in Barpeta district of
Assam;

- (b) I so, the detalils thereof; and

(c) the time by which It is likely to be set
up?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.

- LENKA): (a) No, Sir.

(b) and (c). Does not arise.
Skimmed Milk Powder

2675. SHRI T.J. ANJALOSE:
SHR! M. RAMANNA RAI:

Wil the Minister of AGRICULTURE be
pleased to state:

(a)whetherthe Union Government have
received any request from the Government
of Kerala for the allotment of Skimmed Milk
Powder;
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(b) if so, the details thereof;

(c) the decision taken by the Union
Government there on;

(d) the Skimmed Milk Powder allotted
to major cities in the country during 1991-
92;

(e) whether there is any proposal to
increase the allotment of Skimmed Milk
Powder to the major cities; and

{f) it so, the detalls theraot?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA):(a) to (c). No request has been
received from the Government of Kerala
recently for the allotment of Skimmed Milk
Powder.

(d) A statement indicating the quanitity
of skimmed milk and other city dairies during
1991-92 (upto Feb.,92) is attached.

(e) and (f). There is no proposal under
consideration at present to increase the
allotment of skimmed milk powder to metro
and other city dairies.

STATEMENT

S.No. Name Quantity (MT)
(A) Metro Dairies
1. Delhi 8591
2, ~ Calcutta 3754

Total (A) 12345
(B) Other City Dairles
1. Guwahati 152
2. Bokaro 40
3. Ranchi 50
4. Patna 10
5. Muzaffarpur 30
6. Jamshedpur 90
7. Ambala 70
8. Ballabgarh 35
9. Shimla 1
10. Jammu 78
11", Bangalore 140
12, Manipal ° 20
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S.No. Name Quantity (MT)
13. . Gulbarga -10
14. Mangalore 10
15. Shimoga 10
16. Mysore 20
17. Hassan 10
18. Tumkur 10
19. Kozhikode 46
20. Cannanore 17
21. Ernakulam 45
22. Kottayam 19
23. Quillon 40
24. Trivandrum 34
2. Bhopal 125
26. ~ Ujjain 20
27. imphal 10
28. Bhubaneswar 220
29 Agartala 101
30. Darjeeling 98
31. Pondicherry 30
Total (B) 1701
Grand total (A+B) 14046

[Translation] claésesVltoXaragetﬂng more scholarship

Post-Matric Scholarship to Students in
Madhya Pradesh

2676. SHRI ARVIND NETAM: Will the
Minister. of WELFARE be pleased to state:

(a) whether the SC/ST students of

than those of classes X! and Xl in Madhya
Pradesh;

(b) ¥ so, the reasons theretor;
(c)whetherthe Union Government pro-

pose to increase the amount of post-matric
scholarship; and
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(d) i so, the detalls thereof?

"MINISTER OF WELFARE (SHRI
SITARAMKESRI): (a) The scholarship rates
admissible to hostellers in classes VI to X
under the State Sector Scheme of Govern-
mentof Madhya Pradesh are higher hasthe
maintenance allowance rates for hostellers
as admissible for group E courses l.e.
- classes Xl and Xl and first year of general
courses of graduate level, under the Cen-
trally Sponsored Scheme of Post Matric
Scholarship for students belonging to
Scheduled Castes and Scheduled Tribes.

(b) The maintenance allowance rates
admissible to all the State Governments
and Union Territory Administrations receiv-
ing Central Assistance from the Govern-
ment of India under the Centrally Spon-
sored Scheme of Post Matric Scholarship
forstudents belonging to Scheduled Castes
and Scheduled Tribes are for post matric
levels of education i.e. XI standard onwards
and are not to be compared to the scholar-
ship rates for any class or category fixed by
and State Government. However, the State
Governments are free to provide enhanced
scholarships to the students pursuing post
. matric level courses over and above the
admissible rates under the scheme from
. their own resources.

(c) and (d). The rates of maintenance
_ allowance under the Scheme have been
revised with effect from 1.7.1989.

Hostels for SC/ST students

2677. SHRI ARVIND NETAM: Will the
Minister of WELFARE be pleased to state:

(a)thecriterialaid down by the Govemn-
ment for the construction of hostels for
Scheduled Castes and Scheduled Tribes in
respect of Plain and hilly areas undor the
Centrally Sponsored Scheme;

‘ p)mowﬁﬂlodadophdlorncognllon
f of plain and hilly areas; and

* (c) whether the crlterion for the hilly
areas wouldbe appliedto the remote areas
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of Madhya Pradesh? '

.MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) and (b). The location
selected for hostels for giris or boys in a hilty
area or plain area Is decided by the State
Govemment/U.T. Admn. depending on the
local situation. The costs adopted for hilly
areas are higher considering the additional
cost of transportation of maternials, labour
etc. .

(c) Distance or remoteness is not the
criterion.

Fixation of House Tax

2678. SHRI ARVIND NETAM: Will the
Minister of HOME AFFAIRS be pleased to
state: -

(a) the norms adopted for fixation of
house tax of the houses allotted by the Dethi
Development Authority in Delhi;

(b) whether there is any variation in
House Tax in respect of self-occupied and
rented houses;

(c) ¥ so, the details thereof; and

(d) thé reasons therefor? -

THE MINISTER OF STATE IN THE

.MINISTRY OF PARLIAMENTARY AFFAIRS

AND THE MINISTER OF STATE IN THE .
MINISTRY OF HOME AFFAIRS: (SHRIM.M.
JACOB): (a) to (d). The Municipal Corpora-
tion of Dethi has reported that House Tax is
apercentage of rateabile value of the houses.
The rateable value is worked out as under:-

(1) Properties subject to provisions of
Delhi Rsnt Control Act, 1958:-

(a) Sel-occupled - 8.25% upto 30.11.88,
and 10% thereafter of the cost paid to DDA.

(®) Rented - For a period of five Years,
annual rent agreed upon at the time of first
letting andthereafterat8.25% upto 31.11.88
and 10% from 1.12.88 of cost paid to DDA.
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. (iProperties outside purview of Delhl
Rent Control Act, 1858:-

(a) Self-occupled - Comparative rents.
(b) Rented - Actual rents. .

DDA has not construaodlallottod
houses in New Delhi Muicipal Committee
area.

Reserve Battalion

2679. KUMARI UMA BHARTI: Wiil the
Minister of HOME AFFAIRS be pleased to
state:

: (a) whether the Govemment propose
to raise any Reserve Battalion;

(b) it so, the details in regard to the
Jurisdiction and the deployment of the said
battalion;

(c) the expenditure likely to be incurred
thereon; and

(d) wheiher wormiai are %0 be recrulted
in the said battallon?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) Atpresent no proposal is under
consideration of the Government to ralso
Reserve Battalion.

(b) to (d). Do not arise.

*[English]

Exploration of Small Oll Flelds In
Gujarat

2680. SHRI RATILAL VARMA: Wilithe
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the Oll and Natura' Gas
Commission propose to oprro sma:il oll
ﬁﬂds in Gujarat;

Wiritten Answers 274
" (b) ¥ 30, the detalils thereof;

(c)mﬂnrmemnmmaulam
have requested the Union Government to
pwmlltooxplmthoum,

(d) if so, the decision taken thereon?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKA-
RANAND): (a) and (b). Out of 27 small
oiifiels discoveredin Gujaratby 1.1.1991, 10
have been put on production.

(c) and (d). Government of Gujarat has
been Interactiing with the Union Govem-
ment regarding the exploitation of small ol
gas fields.

[Translation]
Grants to Voluntary Organisation In
Gujarat
" 2681. SHRI RATILAL VARMA: Will the
Minister of WELFARE be pleased to state:
(a) the names of the voluntary
organisations in Gujarat which received
grantsfinancial assistance for welfare ac-
tivities during the last three years;

(b) the amount of grantffinancial assis-
tance received by each organisation during

the last three years, year-wise;

(c) whether these organisations have
been submitting their accounts and reports
regularty to the Government; and

{d) it so, the detalls thereof?

THE MINISTER OF WELFARE (SHRI

SITARAM KESRI): (a) and (b). A statement
is attached.

(c) and (d). Grants ‘are not released

unless Audited Statement of Accounts/

|
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STATEMENT
GUJARAT
1988-89 1989-90 . 1990-91
1. Manav Kalyan Mandal  1,25,900/- - -
Trust. Gujarat. )
2.  Apang Manav Mandal, 88,430/- - -
Ahmedabad 50,000/-
4 1,38,430
3.  Special School for 28,452/- - -
M.R. Children,
Porbandar.
4. Robary Service 1,95.940/- - -
Centre, Anand.
5. Society for the - 92,560/- 72,429/-
Mental Retarded.
Rajkot.
6. Sh. K.L. Instt. 1,50,000/- 1,00,000/- 2,13,299/-
for the Deaf, )
Bhawnagar. '
7. National Association  1,50,000/- 1,00,000/-  2,13,200/-
for the Blind,
Dahod. .
8. Blind Mani Association  13,49,759/- 14,37,049/- 18,81,988/-
Ahmedabad.
9. Medical Care Centre 2,50,000/- 3,09,108/- 3,37,254/-
Trust, Vadodara.
10. Andhajan Vividhlaxi 3,50,721/- 3,98,227/- 3,35,793/-
) Talini Kendra,
Jamnagar.
11.  ShdD.S. Parekh 16,884/- -
Deaf & Dumb School,
Surindranagar.
12. Sharda Charitable 1,50,000/- 1,30,000/- -
& Education Trust, .

Ahmedabad.




287 Written Answers MARCH 12, 1992 WmmnAnsm 288

1988-89 1989-90 1990-91

13.  AndiKanyaPrakash  1,18,154/- 2,16,270/-  1,33,192/-
Graha Trust, .
Ahmedabad.

14.  Matalaxmi Rotary 99,324/- 49,662/- -
Charitable Society ‘
Adipur.

15. Sh. V.H. Gandhi - 1,50,000/- -
Deaf & Dumb School, ’
Modasa.

16. B. M. Instt. of 4,12,554/- 1,55,440/- 7,08,365/-
Mental Health,
Ahmedabad.

17. Shishu Seva Kalyan 40,000/- 10,000/~ -
Mandal, Himatnagar.

18. Andh Kalyan Kendra, 79,695/- - 47,963/-
Ahmedabad.

19.  Gujarat Kalbani 3,67,830/- 9,45,876/- 9,70,972/-
Trust, Ahmedabad.

20.  Sh. Kathiwar Nirashrit ~ 3,67,830/- ,45,876/- 19,000/-
Bal Ashram, Rajkot.

21.  Bharat Sevashram - ) T - 2,13,552/-
Sengha, Ahmedabad.

22.  Balram Saghan kshetra 20,568/- 20,484/- 28,614/-
Samiti, Gujarat.

23. Gujarat State Crime - 40,276/- 43,112%/-
Poor Trust,
Ahmedabad.

24.  Rachna Seva Sangh, - 30,344/- 30,096/-
Baroda.

25. \ndidan Council of - 69,300/- 4,74,254/- 3,13,134/-
Social Welrare, .
" Ahmedabad.

26.  Vias Vidyalaya, - 45802 31,670/
Gujarat. _ . .

27. Sh. Kasturba Shri 69,300/- * 50,000/- 80,000/-
Vikas Griha, Jamnagar.
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1988-89 198990  1990-91
Jyoti Sangh, ) - 15,028/- 39,500/
Ahmedabad.

Vikas Groha, - 24,953/- 32,286/-
Ahmedabad.

Gandhinagar Jilla - .6,557/- -

31.  Tapi Bal Racchhodas oo 26,988/- 26,890/-
Gandhi Vakas Graha,
Bhavnagar.

32. Jamnagar Jila Samaj - 47,004/- 49,452/-
Kalyan Saustham,
Jamnagar.

33. Baroda Chtizens - - 47,412/-
Council, Baroda.

34.  Akhandjyoti Foundation, 69,300/ 47,904/ 43,868/
Ahmedabad.

35.  Andh Sarvodaya Mandal,  28,000/- - -
Ahmedabad.

36.  V-One Society, 2,00,000-  2,00,000/-  2,60,000/-
Baroda. : .

37. ° Chamanlal Bhagat 25,000/- 50,000/- 50,000/-
Charitable,

" Ahmedabad.

38. Indian Red Cross - 50,000/- -
Society, Ahmedabad.

39.  Sarvodaya Mandal, - - 50,000/-
Rajkot.

40. KasheliDeal & Dumb  2,07,332/- - "
School, Balar. - .

41.  Nashalandi Mandal 4,72,983/- '13,76,564/-  8,08,900/- .

Gujarat,
Ahmedabad.

42.  Rachnanak Abhinay - 64,800/-  2,18,732%-
Trust,
Ahmedabad.

43. S.C. Patel Instt. - 2,22,768/- 5,37,260/-
Cencer Reh.
Institute De-addition
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2682. DR.  LAXMINARAYAN
PANDEYA:
SHRI PHOOL CHAND
~ VERMA:
SHRI B.L. SHARMA PREM:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to states the steps taken
by the Government to ensure the safety of
Indian pilorims during their forth-coming
Vish 10 Katasraj shrine in Pakistan?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI):
Indian pilgrims are allowed to visit the
Katasraj shrin in Pakistan in terms of the
Protocal on Visitsto Religious Shrines
between India and Pakistan in 1974. As the
host Government, the Government of Paki-
stan are responsible for their security.
Liaision Officers fromthe High Commission
of India, Islamabad are invariably attached
to groups of Indian pilgrima to render nec-
essary assistance and to coordinate their
welfare with the Pakistani authorities.

[Englist]
Podu Cultivation
2683. SHRIDATTATRAYABANDARU:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether tribals in various parts on
. the country are involvedin unscientific podu
- cultivation;
(b) if so, the details thereof;
(¢) the steps taken/proposed to be
taken by the Governmnt to bring them out
of podu cultuvation;

{d) the assistance provided to each
Sate Government during 1991-92 in this

:‘magam-

(c) vmethonho International Fund for

" MARGH 12,1982

Agricuttural Development (IFAD) has offered
habbmannmpowmmon,md

(f) ¥ so, the details thereot?

- THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY :(a)and
(). Yes, Sir. Podu cultivation Is the local
name of shifting cultivation in Andhra
Pradesh. It is signficantly practised in the
States ot Andhra Pradesh, Assam, Bihar
Madhya Pradesh, Manlpur, Meghlaya,
Nagaland, Orissa, Tripura & Aurnchal
Pradesh and sporadically in Maharashtra,
.Kerala, Karataka and Sikkim. This practice

Is generally condined to the trible communi-
ties.

(c) A Pilot Project for control of shifting
cultivation with 100% Central assistance for
settlement of 1300familes with a total outlay
of Rs. 146 lakhs was taken up during the Sth
Five Year Plan. Based on its experience the
scheme for control of shifting cultivation was
launched during 1987-88 with 100% Central
assistance to the State plan in Andhra
Pradesh, Orissa and ail the States of North
Eastern Region. Against the targated settie-
ment of 25,000 families with an outlay of Rs.
75crores, 26,532 tamilies were identified for
settliement and the scheme remained in
operatin upto 1990-91. The scheme now
stands transferred to the States w.e.f. 8th
Plan. :

(d) No Central assistance has been
released during 1991-92.

(e) and (f). Two agreements for IFAD -
assistance one of SDR 9.25 million (equiva-

" lent $ 12 million) on 4.2.88 and another of

SDR 14.05 million (equivalent $ 20 million)
on 15.5.91 were signed for integrated devel-
opment of tribals of Orissa & Andhra Pradesh
raspectively. The projects include the com-
ponents of natural resources developmen,
marketing, credit support, community and
women development, health, education etc.
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2684. SHRI DATTATRAYA
SHRIMATI MAHENDRA
. KUMARL: -

SHRI CHETAN P.S.
CHAUHAN:
SHRI ANNA JOSHI:

SHRI CHITTA BASU:
Will the Minister of AGRICULTURE be

pleased 1o state:

(a) whether the Government have
finalised the Mode! Farmer Scheme as sug-

gested by the Bhanu Pratap Singh Commit-

tee:
(b) If s0, the details :hekeot;

(c) the time by which the scheme Is
proposed to be launched; and

(d) the decision taken on other recom-
mendations of the Committee?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)to

(d). The recommendations of the Committe-
are being examined in depth in consulation .

with otherconcemethlstriesDepanmms
of Governemnt of India.

Espionage by Pakistani Nationls

2685. SHRI DATTARTRAYA
BANDARU:
SHRI BALRA.J PASSI:
SHRIMATI MAHENDRA
KUMARI:
SHRI ANNA JOSHI:

Willthe Minister of HOME AFFAIRS be
pleased to state:
.« (@) the number of cases of espionage
by Pakistani nationals which came to notice
"during the last six months; .

{b) the numberr of persons arrested in

Moomndlm and
(c)tlng:tbntdwnaoahstmem?

‘THE MINISTER OF STATE IN THE
MINISTRYOF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRI
M.M.JACOB): (a) to (c). The requisite infor-
mation is being collected and will e laid on
the Table of the House.

Natlonal Seeds Corrporation

* 2686.SHRIRAMVILAS PASWAN: Wi

the Minister of AGRICULTURE be pleased
to state:

(a) whether the Tata Consultancy Ser-
vices appointed by the Government to go
into the working of the National Seeds Cor-
poration has submitted its final recommen-
dations; ’

(b) it so, the details thereot;
(c) the follow-up action taken thereon;

(d) the steps taken by the Government
to fill up the back log of reserved vacancies
for SCs/STs in all the categories in this
Corporation?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (2)
Yes, Sir.

(b) The major recommendations of the

Avstudy report relate to:

(M increased production and
marketing;

(1) revision in product mix.

()] adjustinjg stafflevelstomatch
the revised production and
activities;
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- (W) writing off of accumulated

losses to improve debt; eq-
ulty ratio.

(c) Funds are being released to under-
take the actions as detailled above.

(d) As the Corporation is currently fac-
ing financial stringency, recruitment is be-
ing made.

. [ Translation)
Recrultment of SCs/STs

2687. SHRI RAM VILAS PASWAN:
Will the Minister of HOME AFFAIRS be
pleased to state:

{a) the number of candidates belong-
ing to Scheduled Castes and Scheduled
Tribes recruited by his Ministry under the
special recruitment drives during the last six
months category-wise;

(b) the number of reserved post lying

i 'MARCH 12, 1992

vmnptuom.mgoq-\mo and
{(c) the steps taken to fill up the vacan-
? :

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRIM.M.
JACOB): (a) to (c). The special recruitment
drive for clearing the backlog of vacancies
reserved for Scheduled Castes and Sched-
uled Tribes was launched as per Deptt. of
Personnel and Training’s instruction dated
25.10.91. As per this, assessment of vacan-
cies and sending to UPSC etc.
was to be cmpleted by 1.12.91. A statement
Indicating the number of vacancies filled up
during the drive (as 0 20.2.92) and those yet
to be filled up Is enclosed. In the case of the
latter ali steps including sending of requistions
to Union Public Service Commission/Statf
Selection Commission/Employment Ex-
changes, release of advertisemnts in the
newspapers etc. have already been com-
pleted.
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[English)
Will the Minister of WELFARE be
Recovey of Unidentified Bodies In pleased to state the detalls of village se-
Delhi lected under ‘integrated Tribal Development
Project’ in Gujarat and Uttar Pradesh?

2688. SHRI PAWAN KUMAR o
BANSAL: MINISTER OF WELFARE (SHRI
SHRI RAMESH  SITARAM KESRI): There are 4835 villages

CHENNITHALA:

Willthe Minister of HOME AFFAIRS be
pleased to state:

(a) the number of unidentified bodies
recovered in Dethi during 1991 and 1992 so
far;

(b) whether a huge quantly of gre-
nades, fire arms etc. have been brought to
Delhi by anti-soclal olemnm in the recen
past; and

{c) i so, the steps taken/being taken to
check this activity?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRI
M.M. JACOB): (a) The number bt unidenti-
fied bodies recovered in Dethi during the

years 1991 and 1992 (upt0 29.2.1992) is as
under:-

1991 — 987

1992 —
(Upto 29.2.92)

122
(d) According t available information,
this does not appear to be correct.
(c) Does not arise.
[ Transiation}
- Vilisges Under Integrated Tribal
Development Project’ in Gujarat and
Uttar Pradesh

~ 2689. SHRI KASHIRAM RANA:
‘ SHRI HAR! KEWAL PASAD:

in 9 ITDPs in Gujarat covering an area of
23947 sq. Kms. with a total population of
4813582 out of which ST population is
3370391. These 9 ITDPs are located in 9
districts of Gujarat.

Uttar Pradesh has only one ITDP cov-
ering 41 villages with an area of 9836.77 Sq.
Kms. with atotal population of 22431, out of
which tribal population is 16980. There is
only one district in Uttar Pradesh which
covers one ITOP only.

[English)
Development ot High Yielding Varlety
of Paddy

2691. SHRIMATISHEELAGAUTAM:
SHRI TEJ NARAYAN SINGH:
SHRI RAJESH KUMAR:

SHR! GOPI NATH

CAJAPATHL

Will the Minister of AGRICULTURE be
pleased 1o state: :

(a) whether the Agricultural Solentists
of the Indian Agriculture Research Institute,
New Delhi have developed a high yielding
variety of paddy by using modern and con-
ventional methods;

(b) if so, the details thereof;

(c) the areas identitied for the cultiva-
tion of this variety of paddy; and

(0) the steps taken to popularise this
variety of paddy?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) and (b). Yes Skr, A high yleiding
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variety, Punw1.mnbuod ln
1989.

(c) Punjab , Haryana, Wmmuuar
Pradesh and Delhi.

{d) Quality seed of this variety Is
muitipilied and popularised by he National
and State Seed Corporations. The seed is
also being distributgd under the schemes of
Integrated Programme for Rice Develop-
ment (IRDP) and supply of minkits.

Agricultural Production
2692. SHRIMATI VASUNDHARA
RAJE: Will the Minister of AGRICULTURE
be pleased to state:
(a) whether the Government propose
to increase agricuttural production during
Eighth Five Year Plan period;

{b) if so, the strategies proposed to be

adopted for \noreasmg agricuttural produc-

tion;

() the aid and assistance proposed to
be given to Rajasthan to promote agricul-
ture;

(d) the scheme submitted by the Gov-
ernment of Rajasthan to the Union
Governemnt for the promotion of
agruculture; and

(e) the steps taken by the Government
to provide adequate Central assistance to
Rajasthan to promote agriculture?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Yes, Sir.

(b) The strategies proposed for in-
creasing agricultural production during the
Eighth Five Year Plan include (i) adoption of
latest technology and its implementatin
quickly; (1i0 foliowing need based research
rﬂoonmudmot: (i) timely ;p?udmnm
lmpmvom In agricultural productivity in

~ thedrylandbelts; (v) acceleration of agricul-

turalgrowth inthe eastern region; (vi) imple-
mentation of effective programmes of diver-
sification of cropping pattern; (vil) promotion
of scientifir=c post-harvest management of
horticulture produce; (vill) acceleration of
agricultural and lantation andimpornt
subsitution of selected commodities; (ix)
diversification of agricultural and accelera-
tion of agrobased rural activities covring
serculture, fish-farming, poultry, animal hus-
bandry, agriulture and siivi pasturo sys-
tems.

(c) The aid and assistance proposedto
be given to Rajasthan to promote the agri-
culture during the Eighth Five YearPlan has
not yet been decided. :

(d) No, Skr.

(e) Does not arise in view of the reply
given in part (c) above.

‘Extradition treatles with US and
Canada

2693 SHRISHRAVANKUMARPATEL:
Willthe Minister ot EXTERNAL AFFAIRS be
pleased to state:

(a) whether the Govemment propose
to initiate talks i=on extradition treaties with
US and Canada; and

(b) if o, the details thereot?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVVSINH SOUNKI):
(a) An extradition treaty with Canada was
signed in February, 1987 and ratifiedin May
the same year. The US-UK extradition treaty
of 1939, which was acced to on behalf of
Indian in 1942 remains enforced between
india and the US.

{b) Does not arise.
Visit by P.L.D. Chief
2694. SHRI SHARAVAN KUMAR

PATEL: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:
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() whether P.L.O. Chiet visited India
recently; and |

{b) if so, the outcome of the talks held
with him?

" THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVVSINH SOLNKI):
(a) Yes, Sir. President Yassir Arafat visited
India from January 20-22, 1992,

(b) The visit provided an opportunity to
exchange views on various international
issuees including the ongoing peace pro-
cess. India’s continued strong commitment
to the Palestinian cause and keennes to
contribute effectively to promoting Palestin-

_ian interests in the peace process were
relterated president Arafat expressed ap-
preciation for india’s cnsistent support and
stressed the importance of Indo-PLO rela-
tions. Hefavoured indian participation inthe
nmultilateral phase of the West Asian peace

talks in view of its clsose and friendly rela-

tions with all Arab countries.

Recrultment Camps of Para-Mllitary
Forces in U.P.

2695. SHRI BHUWAN CHANDRA
KHAN DURI: Will the Minister of HOME
AFFAIRS be pleased to state:

* MARCH 12,1992 -

(a) the names of the places in Uttar -
Pradesh where recrultment camps of the
different para-military forces were held dur-
Ing the last three years;

(b) the number of persons recruited
during the said period, forcce-wise;

(c) whetherthe Government propaseto
hold recrruitment camps of the said forces
also during 1992 in Uttar Pradesh; and

(d) if so, the detalils thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRI
M.M. JACOB): (a) The information is given
in a statement attached.

- (b) BSFrcrulted 4560 candidates, CRPF
recruited 2290 candidates, CISF recruited
1558 candidates, {TBP recruited 1678 can-
didates and Assam Rifles recruited 1924
candidates duringthe years 1989, 1990 and
1991 from Uttar Pradesh.

(c) and (d). BSF, CRPF and ITBP have
no plans at present to carry out recrultment
from Uttar Pradesh. Assam Rifles have
tentativvely selected Gocher and CISF have
tentatively selected Ghazipur and Deoria in
Uttar Pradesh for recruitment in 1992.



305 Written Answers ~ PHALGUNA 22, 1913 (SAKA) . Wiltten Answers 306

. ‘Jusey
Jeyn pue [seueJeA ‘(lemysen) JeBIS 'eUMOPSPURT ‘leUNiueY ‘uewiysor ‘yeBloyud ‘elowly

-2iBy ‘Temdwey emysebeg ‘yiewysor ‘emyien uned ‘epuepiyel ‘peqeqieN ‘reybeyoy
JERUIYE ‘WYl ‘eBeN JejBZRIN uempleH ‘einyiew ‘Peqeyelly ind'wel ‘peqepeIop ‘ejsuniy
“ouyiUeY “@I0WlY ‘Lo ‘webeioyld ‘unpeiyeq ‘uyeL ‘Ieyone ‘(lemyep) Jebeups * e

. ‘RIOWIY ‘IUSEHY ‘Jeyyoun) ‘|seuelep ‘yemely “indwey
"ojereyeg "eiBy ‘plueqeseg ‘e0eq ‘peqEPEIO) ‘peqewpueS ‘unepeg 'undunerJoufig ‘ndysipber
WqNd ‘TemuseBiined ‘JeBeupieys ‘Mouyony ‘epueseyd ‘ndyyeion ‘uoes ‘uebereyeny
"2y ‘Diued ‘ndiuiysey| THuieN ‘opuet § ‘Aljleseqeey “undizeyr) ‘indyeie ) epuop ‘unpelyeq

. -indjzeys ‘epueg ‘indueyng ‘yeme|3 ‘yreburezy ‘unpesyeq
‘peqeunLIES FeMpue ‘(indey) enyild ‘(emuieD) ‘JeBulis ‘jsueyr ‘Indiwey ‘indeuy jopiey

motnpn] ‘yeyby ‘ndyxesop ‘pueqeseg ‘indeziy ‘indunep ‘Ajjjeseg ‘EJU[EN ‘PeqepeIon
“eBeweyezniy ndueieyes ‘Nueey ‘Buemely ‘Jyeyspueing ndueyefjyes ‘eify ‘peqeziedy

seuerep ‘indueyelyes ‘eidy ‘peqezied ‘iseuesep ‘peqeyelly ndwey ‘eiowly ‘yebeioyld

-uenpeg ‘yeysdnuy “njnyd *ejreg ‘yebwezy ‘ndizen ‘undule ‘unpeiysq “Yudliid ‘Iniee
.8@3:.8830.2%85.5@5.%?._5«!.umﬁ%_z.auazaﬁgz.s%ﬁoa
"INyl ‘Mouxon ‘esemploy ‘nodeys ‘iseg ‘webdeleld ‘Ajjeseg ‘syeuspueing ‘inouihig

‘Soljt Weesy

09/0d J6pI0g UB}eqLL-0pu)

09104 Alunoes feuisnpul [enued

€010 89110d OAIOSEY [RIUSD

Juewynisey Jo 8eld

saojey pousy

1661 ¥ 0661 ‘6861 BULD FYoy alem Sa10 AeyIN-6ed JUaGYp 8y} O SOLUEO JUBLIITLIOB] 16UM YSOPELd JEH Ul S80BYd j0 SOURN

AN3IN3LVLS



307 Written Answers
Alleged Irregularity in Sale of Liquor In
. Delhi

2696. SHRI RAJNATH SONKAR
SHASTRI: Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news-item
captioned “Delhi Prashasan Ki Dukano Par
Ek Brand Ki Do Tarah Ki Angrezi Saraab”

appearing in "Jansatta” dated December
30, 1991;

(b) if so, the facts of the case; and

(c) the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE

MINISTRY OF PARLIAMENTARY AF-

FAIRS AND THE MINISTER OF STATE IN
THEMINISTRY OF HOME AFFAIRS: (SHRI
M.M. JACOB): (a) The news itm has been
seen.

(b) The Delhi Administration have re-

portedthat inthe bonded warehouse ofone

of the L-1 liccencee, arround 800 cases of
a particular Brand of whisky were lying with
the lable bearing batch number and manu-
tacturing date of 1987. Onthe request of the
distillery, the sale of these bottles was
withheld on the ground that these were not
upto the cmpany’s standart though were ot
IS1 specification. The samples from this
stock were got chemically analysed by the
Excise Department and were found to be
inaccordannce with the specifications. How-
ever, due to over sight approxmatiey 400
" cases were released in December 1991 for
sale along with the recently recelved bottles
of the same brand. The Delhi Administra-
tion has reported that the liquor was not
duplicate. .

(c) On detecting the mistake, the stock
of the batch number bearing date of 1987
was withdrawn from the retall vends and
was stored . Instructions have
mwwmmmnm
.tion baich number and date of manufactur-

ing on the-transport permit at the time of '

MARCH 12, 1992
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mkhgsv.pﬁlytommtvends.cmomdal
of the Excise Deptt. has been placed under
suspension.

Upliftment of SCs/STs Living below
Poverty line

2697. SHRINAWAL KISHORE RAL
SHRI SHASHI PRAKASH:

Will the Minister of WELFARE be
pleased to state:

(a) thhe number and percentage of
scheduled castes and schedduled tribes liv-

ing below the poverty line as per 1991 cen-
sus;

{b) the target fixed for bringing them
above the poverty line and achievement
madoduﬂng 1990-91; and

(c)the tarqeu ﬂxed forthe year 2000 in
this regard?

MINISTER OF WELFARE (SHRI
SITARAM KESRI): (2) Information on as per
1991 concem Is not yet available.

(b) The targets in respect of families to
be assisted and achievements during 1990-
91 were as follows:

Target Achievment
SC 22,30,608 22,39,827
families families
ST 8,24,500 8,92,747
families families

(c) Target for the year 2000 have not
been fixed.

. [Transiation]
Assistance Under Traning and Visit
System
2698. SHRI -RAM  TAHAL

CHOUDHARY:
Slﬂl HANKEWAL PRASAD’
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Will the Minister of AGRIOLI.TURE be
pleased to state the assistance provided to
each State under Tralning and Visit System
during each of the last two years?

"~ THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): The

Training and Visit System is currently being

funded in 12 States by World Bank under
three National Agricultural Extension
Projects. AssistanceIs on a reimbursement
basis and not direct. In the last two years
Department of Economic Affairs has pro-
vided advance Central assistance to States
tofacllitate theirfull hudgetary tothe
projects. State-wise details are given in the
stateement attached.

STATEMENT
Project/State Advance Central Assistance
- (Rs. in lakhs) -

Orissa 50
Rajasthan 25

Uttar Msh 100

NAEP-II (Cr. No. 1569-IN)

Gujarat 25
Karnataka 75
NAEP-IIl (Cr. No. 1754-IN)
Assam | 50
Bihar 25
Himachal Pradesh 25

Uttar Pradesh ‘ 50
Project/Statp Advance Central assistance
. ' (Rs. in lakhs )
NAEP-1 (Cr. No. 1523-IN)

Rajasthan . 100 .
Madhya Pradesh (NAPE-k Watershed pilot Project). 100
Orissa 100

100
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Project/State Advance Central Assistance
(Rs. in lakhs)
NAEP-I (Cr. No. 1569-IN) '
Haryana 50
Karnataka (NAPE-II + Watershed pilot project) 100
Gujarat ‘ 50
Jammu & Kashmir 100
NAEP-1 (Cr. No. 1754-IN)
Uttar Pradesh (NAEP-IIl + Watershed pilot Project) 200
Himachal Pradesh 100
Assam 100
Punjab 50
Bihar 100
1990-91 and 1991-92.; and

[English)

Supply of H.S.D. and Petrol to
Karnataka

2699. SHRI H.D. DEVEGOWDA: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) the demand made by the Govern-
ment of Karnataka, for High Speed Diesel
(Diesel), Petrol (MS), Kerosene (SK) during

~* (b) the actual quantity of the above

petroleum products supplied during the said
period?

MINISTER OF PETROLEUM AND
NATURAL GAS (SHRI B.
SHANKARANAND): (a) and (b). The con-
sumption of petrol, diesel and kerosene in
Kamataka during 1990-91 and 1991-92 (April-
December) are as follows:-

(Figs. in TMT)
Petrol Diesel Kerosene
1990-91 219.45 1052.37 439.54
1991-92 165.94 821.02 320.98
(Apr.-Dec.)

Provisional
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Inter-State Council Meeting

2700.  SHRIMATI  BASAVA
'‘RAJESWARI: Will the Minister of HOME
- AFFAIRS be pleased to state:

(a) whether a meeting of the Sub-
Committee of the Inter-State Council was
" held on February 17, 1992 to discuss the
‘various recommendations of the Sarkaria
Commission;

(b) ¥ so, the detalils of the recommen-
dations discussed.

(c) the outcome theraof; and
(d)the stepstakentoimplementthem?

- THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF STATE IN

. THE MINISTRY OF HOME AFFAIRS (SHRI
M.M. JACOB): (a) No meeting of the- Sub
Committe of the Inter-State Council was
held on February, 17, 1992.

(b) to (d). Question does not arise.

‘Persons Arrested under National
Security Act
2701. SHRI SYED SHAHABUDDIN:
SHRI VISHWANATH
SHASTRI:

Will the Minister of HOME AFFAIHS
be pleased to state:

(a) the number of persons amested
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under National Security Act and various
other Acts during 1991 and_1992 so far
State-wise; and

(b) the number of former and present
Members of Parfiament and Legislatures
among the persons arrested underthe afore-

said Acts, separately?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRIM.M.
JACOB): (a) and (b). The information is
being collected and will be laid on the Table
of the House.

Smuggling of Livestock

2702.SHRISYED SHAHABUDDIN: Wili
the Minister of HOME AFFAIRS be pleased
to state:

(a) the detalls of livestock smuggled to
foreign countries accross the land border
during each of the last three years, sector-
wise; '

(b) whether any orgnised gangas are
involved in such suggling; and

(c) the steps taken to stop such smug-
gling?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) the detalls of livestock seized at
the international border are given below:-

Sector 1969 1990 7991
Rajasthan 643 658 1239
Gujarat - 2

West Bengal 9341 13126 15591
Assar 920 " g38 866
Meghalaya 252 109 140
Tripura 903 698 1233
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() No Sir.

(c) The steps taken to prevent smug-
gling include strengthening of Border Secu-

rity Force to reduce the gaps between the

borderoutposts, intensified patrolling, erec-
tion of O P Towers along the international
border and supply of night vision devices,

- binoculars etc. for better observations, pa-
trolling in the revering areas etc.

Bids in fourth round of Exploration for
Oil and Gas

2703. SHRI SYED SHAHABUDDIN:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the last date for submis-
sion of bids in the fourth round of explora-
tion for oil and gas in India has been ex-
tended;

(b) if so, the reasons therefor;
(c) the companies which had submit-

tedbids in the three earller rounds of explo-
ration;
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(d) whether any aliotments have been
mdotoanydthosoconpanbsandilso.
the particulars thereof; and

(o)whem«anyexploraﬁonisin progress
asaresult of firstthree round of exploration?

THE MINISTER OF PETROLEUM AND
NATURAL GAS (SHRI B. SHANKA-
RANAND): (a) and (b). The last date for
submission of bids has been extended to
15.4.92 because of requests from various
companies to allow them more time_for
evaluation of the blocks.

(c) and (d). In the First Round, British
Petroleum, Phillips, Chevron, Texaco, Occi-
dental and Deminex had submitted bid. Pro-
duction sharing contract for only one block
was signed with Chevron. in the Second
Round, chevion had submitted bid but no
contract was signed. In the Third Round,
Chevron-Texaco, BHP, IPC, Shell, Amoco.
Britoil and Albion had submitted bids. Pro-
duction sharing contracts for nine blocks
were signed with companies as shown be-
low:-

Name of Companies Block for which contract were signed
Chevron-Texagco KG-OS-I, KG-OS-VIi, P-GS-ll
and MN-OS-|
Amoco KG-0S-V
Sheel KK-OS-IV & KK-OS-Ii
BHP KK-OS-VI
PC KG-0S-IV
(e) No, Sir. category-wise; and
"Post Lying Vacant In Lakshadweep (b)the action contemplated by the Union

2704. SHRI P.M. SAYEED: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) the total number of posts lying
vacznt in Union Temnitory of Lakshdweep,

Govemment for filing up these posts?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRIMM.
JACOB): (a) and (b). The information Is



317 Wﬁttanm
belngcollecbdandshallbelaldonmetablo
ofthe House. :

Ban of Fishing in Ganges

2705. SHRI P. M. SYEED: Wil the
Minister of AGRICULTURE be pleased to
state:

(a) whether there is a ban on fishing
from Rajghat to Ramnagar in the Ganga;

(b) if so, the reasons therefor;

(c) whether there was an agitation
against this ban;

(d) if so, the details thereof; and

(f) the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMACHANDRAN): (a) to
(e) The information is being collected and
will be laid on the Table of the Sabha.

indian Embassies and High
Commissions

2706. SHRIK.D. SULTANPURI:
~ SHRI SUSHIL CHANDRA

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a)the names of countries where Indian
Embassy/High Commission has opened
during the last one year;

(®) the number of Ambassadors/High
of Missions whowere
?ostod in indlan Missions abroad;

(c) the number out of them belongs 1o '

LF.S,, LA.S., and other Central Services;
(d)hnmmqthomwhoan

(6) the number of them belongs to

PHALGUNA 22, 1913 (SAKA)
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Scheduled Castes and Scheduled Tribes

communities;

(1)) whether any quota fixed for persons
of these communities for appointment as
Ambassadors or Heads of Missions; and

(g) if so, the details thereof?
THE MINISTER OF EXTERNAL AF-

FAIRS (SHRI MADHAVSINH SOLANKI):
(a) No resident Indian Mission has been

- opened duting last one year.

(b) At present there are 93 Heads of
Missions and %3 permanent Representa-
tives of India to the United Nations Offices.

" (c)and(d). 86belongsto IFS. There are
10 others out of whom 4 are retired officers;
from IAS (2), IPS (1) and IFS (1).

(e) There are 10 Heads of Missions who
belong to Scheduled Caste Communities
and 6 Heads of Mission belongs to Sched-
uled Tribes Communities.

() and (g) No quota is fixed for
of Scheduled Caste/Scheduled
Tribe officers as Head of Mission.

[ Transtation]

Action Plan for Development of
Naxalite Affected areas in Madhya

Pradesh

2707. SHRIMATISUMITRAMAHAJAN:
Will the Minister of HOME AFFAIRS be
pleased to state: ’

(a)whetherthe Government of Madhya
Pradesh has submitted any action plan to

- the Union Government for development of

naxalite affected areas in the State;

(b) it so, the details thereof;

(c) whether any Central assistance Is
fikely to be provide to the State for the
implementation of the said plan; and

{d) 1t 50, the details thereol?
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- THE MINISTER OF STATE N Tl'E
MINISTRY  OF PARLIAMENTARY AF-

~FAIRS AND THE MINISTEROF STATEIN
“THE MINISTRY OF HOME AFFAIRS: (SHRI -

M.M. JACOB): (a) and {b). The State Gov-
emment of Madhya Pradesh have drawn
upanAdlonPu:lptptwﬂm immediate
relief to the people of affected districts. The
plan has been prepared for a period of 5
yeasandtm:olalreqummaﬂumstor

Implammingvarlousmmslsm.

71875.37 lakhs.

(c)and(d).lnthedlswsslmsholdln '

this Ministry in this regard, it was decided
that the Action plans prepared by the af-
focted State Governments would be exam-
ined by the . Joint Coordination Committee
(JCC) andthen incorporated by the respec-
tive States in their 8th-Plan . The
Planning Commission while finalising the
States’ Plans would consider these propos-

ais favourably within the approved formula
assistance. ’

of Central
[English]
Compensation for Desth in Police/
Government custody

2708. SHRI ARJUN SINGH YADAV:
Wil the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Supreme Court has
fixed the amount of compensation to be
paid to the next of kin of persons dying in
police/Government custody;

(b) it so, the details thereof; and

(c) the action taken to impement the
" verdict? .

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS (SHRIM.M. JACOB): (a)b(c) This
Ministry is not aware of the Supreme Court
- judgément laying down a uniform pattem

of compensation amount inthe
cases of death of persons in police/
govemement custody.
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2709 SHFRIQDBHANJADREESWARA

. RAO VADDE: Will the Minister of HOME

AFFAIRS be pleased to state:

(a)mu\ommmmto
issue identity cards to the citizens with com-
plete information relating to the citizen for _
identification purpose during Elections, trans-
action with financial institutions etc; and

(b) If 50, the detalls thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) and (b). identity cards are being
issued in specified border areas with a view
to register benefice residents, to collect reli-
able information regarding status of resi-
dents andto check movement of visitors who

stay for more than thirty days. .

[Translation]
Fall in Prices of Kharif crops

2710. SHRISURMBHANU SOLANKI:
Will the Minister of AGRICULTURE be
pleased to state: “

(a) whether the prices of paddy, Jowar,
bazra, macca andragi perquintal havetallen
down during the last three months;

(b) if so, the details thereof; and
(c)mmhbnbomunthﬂa'm-.
mdonaumruamuldfdlnpﬂeu?‘

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHF
MULLAPPALLY RAMACHANDRAN): (a) to
(c). The prices of rice, Jawar, bajra, macca
and rigi have shown a rising trend during the *
last three months as may be observed from
the following table:-
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2711. SHRI R. SURENDER REDDY:
Will the Minister.of PETROLEUM AND
NATURAL GAS be pleased 1o state:

(a) whether the Govsmmam.havo de- :

cidedto set-up a Committee to examine the
restructuring of Oil and Natural Gas Com-
mission;

(b) if so, the details thereof;

(c) to what extent the restructruring of
Oiland Natural Gas Commission will helpto
» improve tho oil exploration in the country;

(d) whether the Government are ap-
pointing another Committee for looking into
the need fro greater managerial and finan-
cial autonomy of public enterprises in the
hydrocarbon sactor;

(e) if so,~the details thereof?

WEMNNEROFPETROLEUMAND
NATURAL GAS (SHRI B.
NAND): (a) and (b). Govern-

has constituted a Committee to exam-
heallaspoctsdttncxlstlmapanbatbnd

OilmdNaurdGacomm:bnandlm‘

need for its resturctruing.

 Indsx Nunbwctm Pdcs . o
(MonWyAnma) N - .
| (Base 1961-82=100)
N B N_mmw.;m " December, 1991 F)_ Jmualy 1992(1’) '
Rics 2287 " 2280 237.7
Jowar 211.5 231.0 239.1
Bajra 2008 251.7 267.7
Maize (Macca) 227.0 237.2 247.1 -
Ragl - 1647 169.8 1740
(P) = Provisional
[English] ’ : .
. (c) This could be assessed only after
Restructuring of Oil and Natural Gas knowing the recommendations of the Com-
Commission

mmreiomdtoabqve.

(d) and (e). Another Committee has
been constituted by the Govemmeni io
review the extent of managerial and finan-
clal autonomy and accountability of public
sector enterprises in the hydrocarbon sec-

tor.
Food aid to Russla

2712. DR. RAVI MALLU: Wil the Min-
ister of EXTERNAL AFFAIRS be pleasedto
state:

- (a) whether India provided any food aid
to Russia;

(b) f s0, the details thereof:

(c) whether such an aid is also being
contemplated to Ethiopia; and

(d) it s0, the details thereol?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI):
(a) Yes, Sir. Government have announced
a contribution of Rs. 150 million to the
Russian Commission for Humanitarian and
Technical Assistance, as a gesture of friend-.
ship and in the tradition of mutual coopera-
tion.
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() This amount would be used to
supply items identified by the Commission,
viz. baby food, rice and medicines.

(c&d) India supplied medicines, baby
food and mik powder worth Rs. 5 lakhs to
Ethiopiain August, 1991. Thereis atpresent
no proposal under consideration to render
similar assistance this year.

Setting-up of National Militia

2713. SHRIMATI GIRWA DEVL:
SHRIMATI SAROJ DUBEY:
SHRI DEVENDRA PRASAD
YADAV:

Wilithe Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Government propose
to set-up a National Militia to fight insur-
gency, intemal disorders and terrorism;
and

(b) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTEROF STATE IN
THEMINISTRY OF HOME AFFAIRS (SHRI
M.M. JACOB): (a) No, Sir.

(b) Does not arise.
Demuilsification Plant
2714. SHRI K. MURALEEDHARAN:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the normal water percentage avail-
able in crude oil after demulsification;

(b) whether it has come to the notice of
the Government that the demulsification
plant of some wells are not working; and

(c)the actiontaken by the Government

to rectify the problem of demulsification in
time?

THE MINISTEROF PETROLEUMAND
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NATURAL GAS (SHRI B.
SHANKARANAND): (a) to (c). The normal
water percentage in crude oil after
demulsification varies upto 1% inthe case of
light crude oils and as high as 3% or-even
more in respect of heavy crude oils. To
overcome the problem in heavy oilfields of
higher Bottom Sediments and Water (BS&W),
free water content and salinity of crude,
ONGC is setting up a Central Demulsification
and Desalting Plant at Nawagam in Gujarat.

Prawn Production

2715. SHRIK. MURALEEDHARAN: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether the Government of Kerala
has submitted any proposals to the Union
Govemmentforthe large scale production of
prawns in the State; and

(b) if so, the decision taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)and
(b). Yes, Sir. Some of the proposals submit-
ted by Govemment of Kerala for prawn
farming in the State and the decision taken
thereon, are as under:

(i) Kerala Project for Prawn Culture
with assistance from Kuwait Fund
for Arab Ecnomic Development:

The proposal for development of
prawn culture in 1500 ha. has al-
ready been approved and an agree-
ment has been signed between
Gowt. of india and Kuwait Fund in
1989. Kuwait Fundwill be resuming
disbursement for this projod from
1992-93.

(i) Brackishwater Fish Farmers De-
velopment Agencies (BFDAS):

The proposal for establishment of
three BFDAs in Alleppey, Trichur
andKozhikode was clearedby Gowvt.
of India in Jannuary, 1992.
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(i) KeralaPrawn Culture Development
Project-Phase-I:

This project proposal submitted by

Kerala State Cooperative Federa-

- tionforFisheries Development Ltd.
(MATSYAFED)to the National Co-
operative Development Corpora-
tion (NCDC) has been examined
and the NCDC is exploring the
possibility of obtaining assistance
frominter-national agencies asthe
project involves import of technol-
ogy.

lmpﬁsltion of ban on Rallies around
India Gate

2718. SHRIMORESHWAR SAVE: Wil
the Minister of HOME AFFAIRS be pleased
to state:

(a) whether the Government propose
to ban rallies and demonstrations around
the India Gate in New Delhi; and -

(b) it so, the details thereof and the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRI
M.M. JACOB): (a) and (b). No final decision
has been taken in this regard.

Implementation of Import/Export
Policy by Hydro Petroluem Limited

2719. SHRIGURUDAS KAMT: Willthe

Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether import/export policy is be-
ing followd by the Hydro Petroleum Limited;

(b) if not, the reasons therefor; and

{c) the total amount for which capital
goods have been imported during 1991-927

THE MINISTEROF PETROLEUMAND
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GAS(SHRI - B.
SHANKARANAND): (a) There is no such
public sector undertaking underthe Ministry
of Petroleum and Natural Gas.

(b) and (c). Do not arise.
Operation Rakshak
2720. SHRISHRAVANKUMARPATEL:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the main features of the Operation

Rakshak launched in Punjab recently; and

(b) the. number of militant hideouts
smashed, the number of militants killed /
rounded up/surrendered and the details of
arms and ammunition seized from them
after the launching of the said operation?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRI
M.M. JACOBY): (a) The main features of the
‘Operativon Rakhsak aretocarry outscreen-
ing of specific areas on specifc infromation,
help the administration to curb terrorist ac-
tivities, boost the morale of the people and
to provide security to vital installations.

(b) 592 militaints have been killed, 413
have been apprehended and 8 militants
have surrendered, Details of areas and
ammunition seized are given in the state-
ment below.

STATEMENT

Weapons Seized:-

Revolver. 455 bore 1

Revolver. 38 bore 1

Other Revolvers'

~ B

Pistols 30 bore

-h

Pistols 12 bore
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~—PRiol 32 bore T -
: Magazines ‘ 69
Pistols 3x3 bors 87 ,
Rifles 3x3 ‘ 41
Assault Rifles AK-47 1 '
" Riffles 67.62 2
Assault rifles AK-96 19
o ' Rifles 315 bore 6
° " AK-74. 8
w w AK-56 1 Automatic Rifles 1
AK 54 7 Other rifies 38
GPMC 7 Hand Grenades HE-36 14
Stenguns 1 Other hand grenades 30
LMG 201 Land Mines 6
Other pistols 10 Grande Launcher . 1
SLR 7 Carbines 1
ALR ‘ 7 Explosive material 2770 gms
Gun 7. 62 bore 3 Explosive Rackets 29
Thompson Gun 7 Cartridges 11152
Snapper Gun 3
Gun 12 bore 25 insurggency activities In North-Eastern
States
Gun 3x3 7
SBBL Gun . 1 2721. SHRIMAT! VASUNDHRA
' RAJE:Will the Minister of HOME AFFAIRS
DBBL Gun 21 be pleased 1o state: .
: (a) whether insurgency activities are on
Other guns 69 the increase in the North-Eastem States;
Mousers 4 (b) i so, the main factors responible
therefore; and
Stick bombs 17
(c) the steps taken or proposed to be
Other bombs 28 taken to curb such activities? _
Rockets 1 THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
Rocket launchers 5 AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRIM.M.
Rocket Detonators 126 JACOB): (a) Close coordination and col-

laboration among the various Insurgent
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sophisticated

‘weapons as well as assis-

groups In the neighbouring countries are.
some of the main factors responsible forthe
continued existance of insurgent groups
and thelr violent activity

(c) The areas needing development of
armed forced in aid of civil power have been
declared as disterbed areas, and insurgent
groups viz. ULFA, NSCN and Meitie Ex-
tremist grganisations have been declared
as * unlawful association’. The concemed
State Government, are being given assis-
tance to deal with the activities of the insur-

gent groups.
Upgradation of IVRI Calcutta

2722. SHRI HANNAN MOLLAH: Wil
the Minister of AGRICULTURE be pleased
to state:

(a) whetherthe government propose to
develop the Indian Veterinary Research In-
stitute, Calcutta as the major Research
Institute of the eastern region;

(b) whether the Government of West
Bengal has also submitted any proposals in
this regard;

(c) it so, the details thereof; and

(d) the action taken by the Union Gov-
emment therson?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) Sir, there is only Regional
Research Station of the Indian Veterinary
Reserch Institute in calcutta. There is no
proposal to develop it as major research
Institute.

- (b) and (c). The govemment of West
Bengal has offered a piece of land for devel-
opment of this regional Station.

(d) A Task Force has been constituted
to examine the offer. .

Mlontgmsm

2723. SHRIPALA. KM. MATHEW:
" SHRIP.C. THOMAS:

Wiil the Minister of AGRICULTURE be
pleased to state: .

(a) whetherthe government propose to
compensate the Peppervinegrowers whose.
crops are demaged by quickwilt and other
diseases; and

(b) if s0, the details of relief provided or
proposed to be provided to these growers?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). The central sector Integrated
Programme for Development of Spices be-
ing implemented during 1991-92 has vari-
ous components which provide relief to the
farmers, whose peper crops are affectedby
quick-wilt and other diseases. These in-
clude (i) rehabilitation of old pepper gardens
in Kerala which are senile and disease

.alfected (ii) supply of inputkits and plant

protection sprayers with subsidy (iii) supply
ot disease free planting material to farmers.
An outlay of Rs. 356.54 lakhs has been
provided for development of pepper under
the programme for 1991-92. The problemof
quick wilt disease of pepper was recently

" reviewed in this Ministry and under the

above mentioned central Sector scheme,
an additional amount of Rs. 11.81 lakh has
been sanctioned to government of Kerala
for exclusive utilisation in the quick wilt
disease affected areas in the State. The
Spices Board under the Ministry of Com-
merce has also sanctioned a scheme with a
outlay of Rs. 20.00 lakhs for protection of

 disease affected areas of pepper in Kerala.

[ Translation)
Rental Value of Agricultural lands
2724. KUMARI UMA BHARTI: Wil the

Minister of AGRICULTURE be pleased to
stare: )
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(a) whether the rental value of the
agricuttural land is taken into consideration
while determining the prices of agricultural
products;

(b) whether the rental value of land is
determined through various methods in
each State; and

{c) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RANCHANDRAN; (a) to
(c). Rental value of ownedland usedin crop
production is included in the cost of cultiva-
tion/ production of principal crops which is
one of the important considerations in de-
termination of procurement/support prices
of agricultural commodities.

The rental value of one land is esti-
mated on the basis of prevailing rents in the
village for identical type of land or as re-
ported by the sample farmers subject to the
ceiling of tair rents given in the land legisla-
tion of the concerned State.

[English)

Spread of Militancy to Northern
States

2725. SHRI SHRAVAN KUMAR
PATEL: Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether the militants in Punjab and
Jammu and Kashmir have extended their
operations to other States like Haryana,
Rajasthan and Uttar Pradesh, efc.;

(b) if so, the reasons therefor;

(c) whether a mesting of Home Secre-
taries and Police Chiefs of the five northern
States and Chandigarh was called on De-
cember 10, 1991 to discuss and evolve
effective means to prevent the spread of
militancy and terrorism to oether States;
and

(d) if so, the decisiges: 1aken thereon?
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THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRIM.M.
JACOB): (a) and (b). Such instances have
come to notice. This has happened due to
increased pressure from Security forces in
the States affected by terrorism.

(c) and (d). A meeting was convened by
Govemor of Punjab at Chandigarh on 10th
December, 1991 to discuss the measures to
coordinate steps to deal with terrorism. It
was decided to strengthen anti-terrorist
measure and to have frequent exchange/
sharing of information about terrorist activi-
ties/movements/hideouts among affected
States.

Statement in UN Security Council on
Non-proliferation Treaty

2726. KUMARI UMA BHARTI: Will the
Minister of EXTERNAL AFFAIRS be pleased
to state:

(a) whether India had consented to a
Statement made in the Security council on
February 1, 1992 to the effect that the
summitters note the importance of the deci-
sion taken by many countries to adhere to
the No-proliferation Treaty;

(b) whether this amounts to departure
from the stand taken by India in this regard;
and

(c) it not, the reasons for giving concent
to such a statement?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
to (c). The statement issued at the conclu-
sion of the Security council Summit Meeting
noted the importance of the decision taken
by many countries to adhere to the NFT
since several delegation highlighted this is-
sue in their statements at the meeting.

Prime Minister, however, made it quite
clearin his statement that some of the cruc.al
concerns of india had not been reflected in
the statement issued by the president of the
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security Council. He noted that india fulty
shared the concems expressed by several
leaders on the threat posed to intemational
peace and security by the proliferation of
nuclear weapons but emphasized that the
only logical route available was to pursue a
global approach based on a new Interna-
tional consensus on non-proliferation, He
called for universal, comprehensive and
non-discriminatory regime for unclear nQn-
proliferation which would be linked to the
goal of complete elimination of nuclearweap-

ong.

India has not singned the nuclear non-
proliferation treaty because that treaty is
discriminatory. the NPT symbolises a
perpectual division of the world between
nuclear have been have- not. We believes
that it is only within the work of atime bound
programme of elomating nuclear weapons
that the question of horizontal proliferation
can be tackled.

Flaring up of Gas at Bombay High

2727. SHRI RAM NIAK: Will the Min-
ister of PETROLEUM AND NATURAL GAS
be pleased to state:

(a) the quantity of gas produced per
day at Bombay High and the quantity being
flared up per day,

{b) since when the gas is being flared
up and the date when the World bank aided
Gas Flaring Reduction Project (GFRP) was
implemented andthe progress madethereon
so far;

(c) the turn over of oil production in
tonnes during 1989-90 and 1990-91; and

(d) the reasons or fall in production, i

any, and the steps taken/proposed o be
taken to increase the production?

THE MINISTER OF PETROLEUM
AND NATURAL GAS (SHRI B.
SHANKARANAND); (a) in 1991-92, on the
average approximately 40 MMSCMD was
produced and 8.7 MMSCMD flared
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(b) Gas in Bombay High field is being
flared since 1976. The implementation of
the Project was started in 1991-92.

(c) Production of oil in the country in
these yeals was 34..69 and 33 milliontonnes
respectively.

(d) There has been a decline in produc-
tion due to various reasons including reser-
voir constraints, disturbed law and order
situation in the Eastern region etc.
Rectificatory law and order situation in the
Eastemn region. etc. Rectificatory action is
being taken in the Bombay High and other
fields to restore the reservoir voidage bal-
ance and new oil filed development projects
are being implemented.

Safeguards avallable for an individual

2728. SHRI. ARJUN SINGH YADAV:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the circumstances under which a
citizen of Delhi can be called to the police
station/post;

(b) the circumstances andthe rules and
regulations under which a citizen of Deihi
can be subjected to a search of his resi-
dence, vehicle etc.,

(c) the competent authority who can
order such a search and at what level can
such a search be under taken;

(d) the steps taken to ensure that no
citizen is harassed/victims unnecessarily;
and

(e) the details of the safeguards avail-
able to Citizen against any harassment etc.
during the searches?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRI
M.M. JACOB): (a) to (e). The provisions
relating to police officers power to require
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Section 160 of the Cr. P.C. and those
relating to search by a police officer are
contained in Sections 165 and 166 of the Cr.
P.C. and Section 62 of the Delhi Police Act.
Instructions have been reiterated to all po-
lice personnel to deal with the public with
utmost courtesy. Senior Police Officers have
been enjoined upon to visit police stations
regularly to check against the harassment
and victimisation of citizens and to deal
stemly if any case of abuse or misuse of
power comes to notice. The safeguards for
ensuring that searches are carried out prop-
erly are providely under Section 100 Cr.
P.C.

- Financial Assistance to Kerala fisher-
men

2729. SHRI T. J. ANJALOSE: Wili the
Minister of AGRICULTURE be pleased to
state;

(a) the tinacial assistance given to the
Government of Kerala under phase -ill of

the national co-operative development cor-
poration assistance;

(b) whether the Government of Kerala
has distributed this amount to the fisher-
men;

(c) if not, the reasons therefer; and

(d) the steps taken by the Union gov-
ermnment in this regard? .

THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
the finacial assistance given to the Kerala
State under National cooperative Develop-
ment Corporation Phase Il is Rs. 838 lakhs

(b) The government of Kerala has al-
ready released the amount to Kerela State
Cooperative Federation for Fisheries De-
velopment Ltd (MATSYAFED), who in turn
have distributed the Fishing inputs worth of
Rs. 75.85 lakhs to Fishermen and Fishing

- MARCH 12, 1992
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distibuted by 31.03. 1992.

' () and (d). does not arise.
Earthquake Prone Places In Garhwal

2730. SHRI GURUDAS KAMAT: Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether the Government are aware
ofthe report of Indian Institute of Technology
in which It is stated that Garhwal region is
prone to earthquakes and landslides; and

(b) if so, the steps initiated to move the
people of the region to safer places?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMNCHANDRAN); (a)
Government are not aware of any report of
Indian Institute of Technology in which it is
stated that Garhwal Regionis prone to earth-
quakes and land slides. However, according
to the Seismic Zoning Map of India the
districts of Chamoli and three -fourths of
Pithoragarh lie in seismic zoné where MM
intensity IX or more are probable. The re-
maining parts of Garhwai region are placed
inZone IV where maximum MM intensity VIl
is likely to occur sometime inthe future. The
area is also prone to land slides.

(b) The Geological Survey of India has
been requested to carry out a Survey to find
outthecritical villages inthe area for rehabili-
tating the villagers in safer places. A prelimi-
nary Survey has already been conducted by
the Geological Survey of India.

- [ Translation)

import of Plant products

2731. SHRI SIMON MARANDI: Wili the
Minister of AGRICULTURE be pleased to
state:’

(a) whether the government have re-
laxed the rules for import of plant products;
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(b) if so, the details thereof; and
(c) the number of cases relating to

import of plant products cleared since June,
19917

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI

MULLAPPALLY RAMACHANDRAN): (a)

and (b). Yes Sir. With effect from 20th
January, 1992, the Government has re-
laxed the requirement of import Permit for

the consignments of plant and plant materi- -

als imported for consumption purposes and
the requirement of Import Permit,
Phytosanitary Certificate for the consign-
ments of plant/plant materials imported as
an accompanied baggage and through in-
ternational postal channel have also ben
relaxed without compromising with the plant
quarantine procedures.

(c) Atotal number of 9,755 cases (con-
signments ) of plants and plant products
have been cleared after the required quar-
antine screening upto 31st january, 1992.

[English)
Deficit in Oil Industry Pool Accounts
2732. SHRI GURUDAS KAMAT:
SHRI SANAT KUMAR
MANDAL:

Will the Minister of PERTOLEUM AND
NATURAL GAS be pleased to state:

(a) whether the cumulative deficit in oil
Industry Pool Accounts has gone to thou-
sands crores of rupees;

(b) if so, the details theraof and the
reasons therefor; and

(c) the remedial measures being taken

in this regard?

THEMINISTEROFPETROLEUMAND
NATURAL GAS (SHRI B.
SHANKARANAND) (a) to (d). Oil Pool Ac-
count has incurred sizable deficits from
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1989-90, mainly on account of sales
realisations not fully covering the costs in-
turred. The situation is being monitored
continuously.

Boycott of Elections by Political
parties In Punjab

2733. SHRIGURUDAS KAMAT:
SHRI RABI RAY;
SHRI K.D. SULTANPURL:

Willthe Minister of HOME AFFAIRS be
pleased to state:

(a) whether some’political parties boy-
cotted the elections held in Punjab recently;

(b) if so, the reasons therefor; and

(c)the parties which boycottedthe elec-
tions?

THE MINISTER OF STATE IN THE
MINISTRYOF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) and (b). Some political parties
boycotted elections held in punjab recently,
possibly under pressure from militants.

(c) While national parties like Congress-
I. BJP, CPI, CPI(M)and Janta Dal as well as
Shiromani Akali Dal (Kalul) participated in
the elections. SAD (Mann), SAD (Badal),
SAD (Roade-Baba) and ASSIF (Manijit )
boycotted the elections.

Retumn of indlans to Kuwalit

I

2734. SHRI KODIKKUNIL SURESH:

Willthe Minister of EXTERNAL AFFAIRS be|
pleased to state:

(a) the number of Indians who have
retumed to Kuwait so far;

(b) the number of Indians working ir
Kuwait at present; and

(c) the facilities provided by the gov-
ernment for the retumn of Indians to Kuwait?



339 Wiritten Answers

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI):
(a) 68,000 Indians have returned to Kuwait
so far,

(b) The number of Indians working in
Kuwait is estimated at 65,000.

(c) Government have taken various
steps to facilitate and speed the return of
the Indian nationals repatriated from the
Gulf; these include waiver of immigration
Clearance Requirement, speedier issuance
of passports and reintroduction of Air India
flights to Kuwait. :

Petroleum And Natural Gas Projects
for Kerala

2735. SHRI KODIKKUNIL SURESH:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the details of the petroleum and
natural Gas projects for Kerala pending
with the Union Government for approval;

(b)the actiontaken sofarin eachcase;
and

(c) the reason for the delay?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B.
SHANKARANAND); (a) to (c). The follow-
ing two project proposals are at different
stages of consideration of the Government.

(i) Expansion of the refining capacity of
the Cochin Retineries Limited; and

(i) Increasing capacity for additional
Benzene production by cochin Refineries
Limited.

World bank aid to Oilpalm cultivation
in Kerala

2736. SHRI KUDIKUNNIL SURESH:
Will the Minister of AGRICULTURE be
pleased to state:
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(a) whether the World Bank aided
scheme to grow Oilpalm trees in Keralais in .
progress; :

(b) if so, the cost of the scheme;

(c) the places where this scheme is
under operation in that state;

(d) whetherthe Government propose to

cover more places under this scheme in
Kerala; and

(e) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMACHANDRAN): (a)
There is no World Bank aided scheme for oil
palm in Kerala.

(b) to (e). Do not arise.

Increase In Prices of Food Grade
Hexane

2737. SHRI ARJUN CHARAN SETHI:
Wilithe Minister of PETROLEUMANDNATU-
RAL GAS be pleased to state:

(a) whether any decision hasbeentaken
to increase the prices of food grade hexane
a crucial input for manutacturing Solvent
extracted vegetable oils and deoiled meals;
and

(b) if so, the reasons therefore?

THE MINISTEROF PETROLEUMAND
NATURAL GAS SHR1B. SHANKARANAND):
(a)and (b). Hexane is not a price administred
product. Oil Industry determines the of Hex-
ane on market considerations.

Giris Hostels for Scheduled Caste
Students

2738. SHRI DHARMABIKASHAM: Wil
the Minister of WELFARE be pleasad to
state:
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(a) the details of girls hostels for Sched-
uled Caste students constructed so far in
Andhra Pradesh;

(b)the details of boy hostels constructed
for Scheduled Caste students during 1990-
91 in Andhra Pradesh;

(c) the details of girls and boys students
benefited:

(d) the amount sanctioned provided to
the State for the purpose during 1990-91
and 1991-92;

(e) whether the State Government has
fully utilised that amount;

() if so, the details thereof and if not, the
action taken thereon; and

(@)the number of girls and boys hostels
proposed to be constructed there during the
Eighth Plan?
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THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) 316 hostels for girls
belonging to Scheduled Caste have been
constructed and buildings in respect of 95
hostels are under construction.

(b) The Centrally Sponsered Scheme
of Boys’ hostels for Scheduled Caste stu-
dents came into existence during 1989-90.
36 hostel buildings were sanctioned for
Andhra Pradesh during 1990-91.

(c) 31600 girls have been benefited
and 9,500 will be benefited after completion
of 95 hostel buildings under consideration
3600 Scheduled Caste boys will benefit
after 36 hostels sanctioned during 1990-91
are constructed.

(d) The following amounts were sanc-
tioned during 1990-91 and 1991-92 (upto
29. 2. 2992):

Year Girls Hostels Boys Hostels
1990-91 Rs. 1,08, 58, 750/- Rs. 1,29,57 638/-
1991-92 Rs. 1, 50,00, 000/-

Rs. 2,00,50,000/-

(e) and (f). The hostels sanctioned dur-
ing 1990-91 have not yet been completed.
The completion of hostel building may take
some time.

(g) The Eighth Five Year Plan has not
yet been finalised in respect of any State
including Andhra Pradesh.

Foreign Assistance to Churches in
Bihar and Madhya Pradesh

ister of HOME AFFAIRS be pleasedto state
the foreign financial aid/assistance received
by the Churches in Bihar and Madhya
Pradesh during 1989-90 and 1990-91?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS: (SHRI
M.M. JACOB): The receipt of foreign con-
tribution as reported by the cruches in Bihar

2739. SHRIRAM KAPSE: Willthe Min-  and Madhya Pradesh is as under:-
State Year Amount,
Bihar © 1989 379.75
1990 453.99
Madhya Pradesh 1989 641.35
1990 726.60




Meoetings on .lutkhand m
2740 " SHRIMUKUL BAI.KRIS'-INA
. WANNIK:
"SHRI SHAILENDRA
MAHATO:

wmhe Ministerot HOME AFFAIRSbe
pleased to state: :

" (a) whether the Union Government
convened a number of meetings to discuss
e Jnarkivand issue during February, 1992,

(b) i so, the details thereot;

' (c) the main points discussed in those
meetings; and

(d) the follow-up action being taken in
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THEMINISTEROF STATE IN

- THE MINISTRY OF HOME AFFAIRS (SHRI
M.M.JACOB): (a) The Union Home Minis-
tor hold discussion on Jharkhand issue with
the Chief Minister of Bihar and West Bengal
on 18.2.1992. The Chief Ministers of Orissa
and Madhaya Pradesh could not attend the
meeting due to their other pre-occupations.
Following this the Union Home Secretary
held discussions with the Chief Secretaries,
Govemments of West Bengal. Orissa and

-MARCH 12, 1982

tary, Government of Bihar on 27.2. 1992.

(b) 1o (d) Various issues mlatlng to a
separate Jhafkhand State covering these

mursmsmmodmme

‘of the Jharkhand Area Develop-
mmcoundlailpasedbyhmharswe

- Legislature.

- Area under cotton cuttivation

274\. SHRIPRASRAMBHARDWAL:
SHRI MANIKRAO HOLDYA
GAVIT:

Will the Minister of AGRICULTURE be
pleased to state :

(a) the area under cotton culttvation in
Maharashtra and Madhya Pradesh during
the last three years; '

(b) whether the area under cotton cul-
tivation in these States have decreased;

(c) it so, the reasons therefore; and

(d) the corrective measures taken to
remedy the situation?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
The area under cotton cultivation in
maharashtra and Madhaya Pradesh during

Madhaya Pradesh and the Home secre-  the last three years is as under:-
’ (Lakh hectares)
Year Maharshtra Madhya Pradesh
1988-89 26.3 5.6
1969-90 26.4 58
1990-91 273 5.9
(b) No, Sir. tensive cotten development programme
(ICDP) in important cotton growing States
(c) Does not arise. including Maharastra and Madhya Pradesh
*  for increasing productivity of cotton. Under
{d) Gowt. of India is implementing in-  the Scheme, financlal assistance is provided
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tothe Statefor production and distribution of
quality seeds, plant protection measures,
farmers training and demonstration.

[Translation)
Foodgrain Production

2742. SHRI RAJEVEER SINGH: Will
the Minister of AGRICULTURE be pleased
to state :

(a) the quantity of wheat, rice and oil-
seeds produced in Uttar Pradesh during
each of the last two years; and

{0) ine Scherme being implemented by
the Government to increase their produc-
tion?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)the
information on quantity of wheat, rice and
oilsees produced in Uttar pradesh during
each of the last two years is given below:

(In lakh tonnes)
1989-90 1990-91
Wheat 176.8 183.6
Rice 94.8 102.0 -
Oilseeds 11.5 13.3.0

(b) In order to increase the production
of wheat, rice and oilseeds, the Government
is implementing certain crop production
programmes. These include:

() Special Foodgrain Production
Programme for Wheat Development
(SFPP);

(i)  Integrated Rice programme for Rice
Development (IRDP)

(i) Oilseeds production programme
(OPP)
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Stepping upofresearch Programmes
to Develop Hybrid Rice varieties

. resistentto pests, disasses and mois-
ture stress; and

w)

(v) Effective market and price support.

Foodgrain production

2743. SHRI NITISH KUMAR: Will the
Minister of AGRICULTURE be pleased to
state:

(a)whetherthe production of foodgrains
in the country has increased considerably
duting the \ast tour decades;

" (b) 0, the quantum of the foodgrains
produced during the year 195051 and 1990-
91;

(c) whether there has not been any
singnificant increase in the farmers income
during the above period;

(d) if so, the reasons therefore; and

() the income of the farmer during the
year 1950-51 and 1990-91?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Yes, Skr.

(b) The quantum of foodgrains pro-
duced during the year 19950-51 and 1990-
91 was 50.82 and 176.23 million tonnes.
respectively. .

{(c) No, Sir.
(d) Does not arise.

(e) The incomes generated from agri-
culture and allied activities in 1950-51 and
1990-91 at 1980-81 prices were Rs. 20461
crores and Rs. 58921 crores respectively.

Area under Foodgrains and Cash Crops
2744. SHRI BHAGWAN SHANKAR

RAWAT: Will the Minister of AGRICUL-
TURE be pleased to state:
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(a)the areas underfoodgrain andcash
crop during the last year and current year
. alongwith their production;

(b) whether the area under foodgrain

cultivation has decreased during the cur-
rent rabi season as compared to last year
butthe area under oilseeds and cash crops
has increased;

MARCH 12, 1992
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(d) the steps taken to increase the area
under foodgrains?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Final estimates of area and production of
foodgrains and other major cash crops for
1991-92 have not yet become due from the
States. However, the area and production of
foodgrains and other major cash crops for
1990-91 and 1989-90 are given in the Table

{c) if so, the reasons therefore; and below;

Crops Area (Million Production (Million
hectares) Tonnes)
1990-91 1989-90 1990-91 1989-90

Foodgrains 127.5 126.8 176.2 171.0
Qilseeds 24.0 22.8 18.5 16.9
Sugarcane 3.7 3.4 240.3 2256
Fibers 8.5 8.7 3.3 3.5

(b) to (d). As per the current informa- 3. National pulses Development

tion available, the area under the foodgrain
crops during the current rabi seasons has
decreased and that of oilseeds particularly
rapseed and mustard increased. The rea-
son may be purely due to the non-availabil-
ity of optimum soil moisture at the time of
sowing because of early withdrawal of mon-
soon from most of the States of the country.
The Department of Agriculture and Coop-
eration has always laid emphasis on the
increase in productivity as there is not suf-
ficient scope in increasing the area. The
schemes underimplementationforincreas-
ing the productivity of foodgrain crops are
as follows;

-1. Special Foodgrain production
_programme (SFPP) - Wheat, pulses
and maize and Millets.

2. Integrated programme for Rice Devel-
opment (IPRD)

Programme {NPDP).
[English)
Foodgrain Stock

¢ 2746. SHRI R. DHANUSKODI
ATHITHAN: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) the per capita production and con-
sumption of cereals and pulses during each
of the last three years, year-wise;

(b) the stock position of foodgrains at
present;

(c) whether is it sufficient to meet the
internal requirement; and

(d) if not, the manner in which Govern-
ment propose to meet the shortage of
foodgrains?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE(SHRI
MULLAYPALLY RAMACHANDRAN): (a)
The per capita production and per capita net
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availability of cereals and pulses during the
last three years has been estimated as
under; ’

(Kgs/year)
Year per capita Per capita net
production availability
Total  Pulses Total  .Puises
Cereals Cereals
1989(P) 191.3 17.0 165.2 153
1990 (p) 190.0 15.5 157.9 15.1
1991 (p) 190.9 16.6 171.6 145
P - Provisional

(b) to (d). the stocks of foodgrains (rice
and Wheat) with the public agencies as on
1.2.1992 were 14.5 million tonnes, which
are considered adequate to meet the rea-
sonable requirements of the Public Distrac-
tion Systems

Betal Leaf production

2747.DR.KARTIKESWARPATRA:WIll

the Minister of AGRICULTURE be pleased
to state:

(a) the Places in the country where
betal leaf is grown; and

(b) the production of betal leaf during
1991-92, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN); (a)
Betelvine is grown in West Bengal, Assam,
Kerala, Andhra Pradesh, Arunachal Pradesh,
Orissa, Bihar, karnataka, Madhya Pradesh,
Tamil Nadu, Maharashtra, Mizoram,
Nagaland, Tripura, Pondicherry and Uttar
Pradesh.

(b) Betalvine is a non-fore-cast crop
and not covered by the Department of Eco-
nomics and Statistics for collection of State-

wise statistics. Hence, official estimates on
production are not available.

[ Translation)

Centenary Celebration of Dr. B.R.
: Ambedker

2748. SHRIBARE LAL JATAV: Will the
Minister of WELFARE be pleased to state:

(a) whetherthe UnionGovernment have
extended the celebration period of Dr. B.R.
Ambedakar Centenary Year upto April 14,
1992;

(b) if so, whether Dr. B.R. Ambedakar
Birth Centenary Year Celebration Commit-
tee has been reconstituted by the Govern-
ment;

(c) if so, the details thereof; and

(d) if not, the reasons thereof?

Y

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) Yes, Sir.

(b) Yes, Sir.

(c) Detalls are given in the Statement
attached. )

(d) Question does not arise.
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STATEMENT Resolution
Inthe Resolution No. 1/3/91-CC.1 dated
No.1/3/91-CC.1 29th March 1991, Govemment have consti-
GOVERNMENT OF INDIA tuted a national Committee for Century Cel-
MINISTRY OF WELFARE abrations of Baba Saheb Dr. B. R. Ambedkar
CENTENARY CELL for evolving various programmes for the

Centenary Celebrations and recommending
the same to the Government of India.
25, Ashoka Road, New Delhi-110001 2. Now' Government have decided to

reconstitute the aforesaid National Commit-
Dated the 14th February, 1992. tee as follows:-

I.  Prime Minister of India Chairman

2. Minister of Weltare vice-Chairman
3. Minister of Finance Member

1. Minister of Agriculture ' 88 ,,

5. Minister of Human Resource Development "
3. Minister of Urban Development "
7. Minister of Railways »
3. Minister of Petroleum & Natural Gas "
3. Minister of Law & Justice and Company Affairs .
10. Minister of Health & Family Welfare "
11. Minister of Extemal Affairs .
12. Minister of Home Affairs "

14. Ministe; of Civil Aviation & Tourism "
15. Minister of Parliamentary Affairs "
16. Minister of State for Textiles "
17. Deputy Chairman, Planning Commission "
18. Minister of State for Textiles "

19. Minister of State for Food Processing Industring . "
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20.
21,
22,
23.

24.

25.

26.
27.
28.
29.
30.

31.

32.

35.
36.
37.
- 38.
39.

40.

Minister of State for information & Broadcasting
Minister of State for Coal

‘Minister of State for Mines

Deputy Chairman , Rajaya Sabha

Ministry of State for Personnel,
Public Grievances and Pension

Ministry of State for Urban Development

Ministry of state for Finance
(Shri . Dalbir Singh)

Minister of State for Industry
(Prof .P.J. Kurien)

Minister of State for Rural Development
(Shri. P.K. Thungon)

Minister of State for Rural; Development
(Shri. Uttambhai H. Patel)

Minister of State for Rural Development
(Shri .G. Venkataswamy)

Deputy Minister of Welfare

Deputy Minister for Home Affairs

. Governor, Jammu and Kashmir

. Govemor, Punjab

Govemor, Megalaya

Lt. Govemor, Andhaman & Nicobar Islands
Lt. Governor, Delhi

Administrator, Daman & Diu

Administrator, Lakshadweep

Chief Minister , Andhra Pradesh
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41.

42

43.

g8 & ¥ B8 B

£ 9

64.

Chief Minister, Assam
Chief Minister. Goa

Chief Minister, Gujarat

. Chief Minister, Haryana
. Chief Minister, Himachal Pradesh

. Chief Minister , Karanataka

Chief Minister , Kerala

. Chief Minister , Madhya Pradesh
. Chief Minister, Maharashtra

Chief Minister , Mizoram
Chief Minister , Nagaland

Chief Minister , Orissa

. Chief Minister , Pondichery

Chief Minister , Rajasthan
Chief Minister , Sikkim

Chief Minister , Tamil Nadu
Chief Minister , Tripura
Chief Minister , Uttar Pardesh

Chief Minister , West Bengal

. Shri Ram Villas paswan, M.P., No. 12, Janpath, New Deihi

Shri. Arvind Netam, M.P.
19.WM.MM
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5.

Smt. Maragatham Chandrasekhar, M.P.
8, Ashok Road, New Defhi

Shri. Kalka Das, M.P.

- .9, Dr. Bishamber Das Marg,

69.
70.

71.

74.
75.

76.

78.

New Dethi.

. Shri. S.P. Malaviya,

No.5, Dupleix Road, New Delhi.

. Shri. H. Hanumanthappa, M.P.

5-AB, Pandara Road, New Delhi

Shri. Buta Singh, M.P.
16, Ashoka Road, New Delhi

Dr. Faguni Ram M.P.
18, Windsor Place, New Delhi

Shri Dipen Ghosh, M.P.
18, Windsor Place, New Delhi

. Shri Inderjt Gupta M.P.

41, Western court, New Delhi

. Shri Chandra Sekhar, M.P.

16, Dr. Rajendra Prasad Road, New Delhi

Ebrahim Sulaiman Sait, M.P.
16, Dr. Rajendra Prasad Road, New Delhi

Shri Atal Bihari Vajpayee, M.P.,
6, Raisina Road, New Delhi

Shri Sunil Datt, M .P.,
2, Safadarjung Lane, New Dethi

. Shri. V.P. Singh, M.P.

1, Teen Murti :Lane, New Dethi -

Shri. Rabl Ray, M.P.,
2, Safadrjung Lane, New Deihl

. Shri. Chandrajeet Yadav, M.P.

78, North Avenue, New Delhi

Shri. A.K. Antony, M.P :
3, Gurdwara Rakab Ganj Road, NwM

"
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81.

87.

1.

Shri. P.M. Sayeed M.P.
3, Gurdwara Rakab Ganj Road
New Dehl

. Shri Chitta Basu, M.P.

28, Gurdwara Rakab Oanj Road, New Delhi

Shri Ram Sunder Das, M.P.,
29, Dr. Rajendra Prasad Road
N ew Delhi

. Shri. Hari Singh Chowdhry, M.P.

Civil Lines , Bulandshaher, Uttar Pradesh

. Smt. Stya Bahin, m.P.

171-172 South Avenue, New Delhi

. Prof. M. Kamsom, M.P.

28, Canning Lane, New Dethi

Shri O. Swaminathan M.P.
28, Canning llane, New Delhi

. Shri Sulthan Salahuddin Owaisi M.P.

34, Ashoka Road, New Delhi

. Shri Prakash Ambedkar, M.P.

* Raj Oriha, Hindu Colony
Dadar, Bombay

. Shri. LK. Advani, M.P.

C-1/6, Pandara Park, New Debhi

" Shil. Harkrishana Singh Surjeet

8- Tin Murii Marg New Dethi

92. Shri A.R. Antulay, M.P.

8 Dupley Road New Delhi.

93. Smt. Savita Ambedkar,

‘94,

“MATRY CHAYA"

9. R. D.S.K. Bole Road,

Dadar (West)Bombay -4 00028
Smt. Aruna Asaf Ali,

507, Vithal Bhai Patel House
Rafi Marg, New Dehi
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95. Shri B.D. Jatti,
Fomanbo—PmldoMotMa
No. 2, Dr. Zakir Hussain Marg
New Delhi

96. Justice P.N. Bhagwati,
Rtd. Cheit Jusfice
S/ 296, Greater Kallash - New Delhi.

97. Smt. Sarojini Mashishi,
Cl/14 Lodi Garden
New Delhi

98. Ch. Brahm Prakash
Chair Person, Economic Development committee
1145 Sector Xll, R.K. Puram, New Delhi

99. Shri Yogendra Makwana,
Charirperson, Planning & Programme Committee
C-8261 Vasant Kunj, New Delhi

100. Prof. Mata Din,
Chairperson, Eduction Committee
23-b Pocket-A, MIG Flats
Ashok Vihar, Phase -lll
Delhi-52

101. Shi. Ramji Lal Suman ,
Dr. B.R. Ambedkar Hostel, Ashok Nagar
Agra, Uttar Pradesh

102. Shri. K.K. Birla, M.P.
7, Tees January Marg
New Delhi

103, Shri. Ashok Kumar Jain,
" Chairman , ‘ The Times of india’
No. 7, Bahadurshah Zafar Marag, New Delhi

104. Shrl. Vivek Goenka,
Partner, ‘Iindlan Express’
Express Towers, Nariman Point, Bombay

105. Vice-Admiral (Retd.), R.K.S. Gandhi PVSM, Vr.C.
@A, Dolphin Apartmetnts,
Pilot Bunder Road,
Bombay 40 400005
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" 108. Justice K. Ramaswamy,

Chalrperson, Prevention of Atrocoties &
" Legistation committee,

7, Tughlaq lane, new Dethi

107. Shri. Surendra Mohan, -

"~ Chairperson, land Reforms commtteo
115 Vitthal Bhai Patel House
New Delhi.

108. Smt. R.M. Bathew,

‘Chair Person Reservation Implementation comiitee

Member, Union Public Service commission,
Dholpur House, Shajhan Road, New Dethi

109. Shri. Kanshi Ram.
President Bahujan Samaj party,
No. 5323, Hardhian Singh Road,
Rehgarpura, Karoal Bag, New Delhi-110005

110. Shii. Surji Singh Bamala,
No. 1, C.M. Residence, Sector-1,

Chandigarh

111. Shri. Syed Mir kasim,
No. 6, Lodi Estate, new Delhi

112. Chairman
National Comnission for SCs & STs,
5th Floer, Lok Nayak Bhavan, %han l.1arket
New Dothi

113. Begum Abida Ahamed,
No. 19, Akbar Road, New Delhi

114. ShriR.S. Gaval,
former Chairman,
Maharashtra Legislative Councit
Room No. 152, MLA’s Hostel,
Near Chowk Gali, Raliway Station,
Bombay

115. Dr. Farooq Abdulla,
Former Chiel-Minister of JAK
No. 9, Saldarjung Lane, New Dellii

'116. Shri Madhu Limaye
" B-11, Pandra Road, New Dethi
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117. Shri. S.R. Bommal,

President Janma Dal,
No. 7, Janta mantar Road, New Delhi

118. Shri Jagannath Pahadia,
Former Govemor of Bihar,
" Bikaner House, Pandara Road, New Delhi

119. Shri Amar Singh Chudahri,
Former Cheif Minister of Gujarat,
Magal Teerath Apartents,
Shreyash Croressing Ahmedabad
Gujarat

120. Justice V.R. Krishana lyer,
Rtd, Judge Supreme Court,
‘Sat Gamaya’ M.O. Road Ernakulam,
Chin- 682011.

121. Shri. M.L. Sahare,
Former Chariman UPSC &
Director General, Baba Saheb Dr. Ambedkar
National Institute,
54, Anand Nagar, Chitawad Road,
indore - 452001 ’

122. Dr. Sohan pal Sumnakastar
Dalit Sahitya Akademy
No. 232 Tagore Park, Model Town ,New Delhi

123. Dr. (MS.) Selvie Das
Vice- Chancellor, Mysore University, Kamatak

124. Prof. M.S. Agwani,
Vice-Chancellor,
Jawaharial Nehny University
New Mehrauli Road, New Dethi

125. Prof. Upendra Baxi,
Vice Chancellor,

Dethi Unlvmky:
Sham Nath Marg, Dethi

126. Prot m ujesb Rizal,
Acting Vice-chancelior
Jamia Mitla islamia
Jamia Nagar, New Delhl
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127. Dr. D.R. Jatav,
Pricipal Gowvt. College
Jodhpur, Rajasthan

28. Shri. S.R. Katoch,
Al india SC/ST Officers Association
687245 Panchkuin Road,
New Delhi 110001

129. Shri. P.S. Krishnan, IAS (Retd.)
E4/2, Sector Xill,
R.K. Puram, New Delhi

130. Ven. Lama Lobzang, :
C-1/33, Pandara Road, New Delhi

131. Shri. B.P. Sinha
Former Ambassador of India, _
83/C, Himgiri Apartments, Pocket 14,
Kakaji Extension, New Delhi

~ 132. Shri. Dau Dayal Gupta
Mayor, Lucknow

133. Shri. Srinivas Sahu,
ex-Vice Chancellor, Utkal University
No. 1203 New Delhi .
Bhubaneshwar, Orissa

134. Shri. S.M.H. Bumey,
Chairman, Minorities, Commission,
Loknayak Bhavan, New Dethi

135. Ms. Shabana Azmi,
No. 25, Janaki Kutir,
Juhu, Bombay - 400049.

136. Dr. Muk Raj Anand,

Lokayata,
Hauz Khas Village, New Delhi - 110016

137. Dr. Rafiq Zakaria,
Sea Land,
41, Cufte Parade,
Bombay - 400005

”
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138. Shri. A Thankappm Advocate
Etunilvila Veede, Visujmjam
P.O. Triruvanantpuram

139. Dr. Madankar,
Bodh Bhoomi,
Khamte Road,
Nagpur

140. Dr. Dhammopal Mahasthivar,
President, West Bengal Buddhist Association,
Calcuitta

141. Dr. Rashtrapal,
Buddhist Scholar,
International Buddhist Meditation,
Bodh Gaya

142. Shri. L. Aryavansha,
' High Priest, '
Bodh Vihar, Mandir Marg, New Dethi

143. Shri R. D. Sonkar, IAS (Retd),
Chief Executive Officer,
Ambedkar University,
Lucknow

144. Captain Kumar,
‘The Statesman’,
Barakhamba Road,
New Delhj

145. Shri. V.K. Narayanan
Editor, The Tribune’, Chandigarh

146. Shri . Nikhil Chakravarthy,
Editor, ‘Mainstream,
D i - 35, Kaka Nagar,
New Delhi

147. Shri. Prabhu Chawila,
Journalist,
G-45, Vivek Vihar, Shahadra, Delhi-110032

148 Shri S.P. Singh,
- Bahadurshah zafar Mrg
New Dethi-110002.
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149. Shri. Prabhash Joshi
Chairperson, publicity & Media Commitee Editor, ‘Jan Satta’

C/o Indian Express Building
Bahadurshah Zafar Marg, New Dethi

150. Shri. Syed Naqi,

151

Journalist,
D-9, Guimohar park,
New Delhi-110049.

. Shri. Gopalan

‘Onlooker
40, Namak Mandi, Post Box No. 125,
Ujjain

152. Shri Dileep Padgaonkar

Editor, “The Times of India

Times House, Bahadusshah Zafar Marg New Delhi-2

153, Shri. Prem Bhatia,

D-364, Defence Colony,
New Delhi

154. Shri. shyam Lal,

Ex-Editor,

Times of India,

A-28, Gulmohar Park,
New Delhi - 110049.

135. Shri Khushwant Singh,

49-E, Sujan Singh Road,
New Detlhi

156. Secretary,

Ministry of Welfare
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Member Secretary

3.

The National Committee will broadly
discuss, identify and recommend
programmes for implementation
during Centenary Celebrations.

The recommednations of the Commit-
tee will be considered by the Govern-
ment for implementation.

. The Committee would have powers to

co-opt Members and keeping in view

the requirement may constitute Subject
Committees and Sub-commiittee also.

The Committee may meet twice in a
year not only to chalk out the
programmes but also to take stock of
the implementation of the various
programmes and make appropriate
recommendations to the Government.
The term of the Committeeyillexpire on
14th April, 1992.
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8. ForT.A,,etc., the non-official members
of the Committee will be govemed by
the ovisions contained inthe Ministry of
Finance O. M. No, F. 6 (26)-A/1V/59
dated 15th Septmber, 1960 as amended
fromtimetotime . However, they willbe
entilted to travel by air at their discre-
tion.

9. This issues with the concurrence of
Financial advisor of the Ministry.

(GANGA DAS)

JOINT SECRETARY TO THE
GOVERNMENT OF INDIA

Ondered that a copy of the Resoultuion
be comminicated the Ministries and Depart-
ment of the Government of India and all
Stateg.and Union Terriotories.

(GANGA DAS)

JOINT SECRETARY TO THE
GOVERNMENT OF INDIA

To,

The Manager,

Government of India Press,
Mayapuri, New Delhi.

Copy to

1. Allmemebers of the ntional Committee
forthe Centenary Celebrations of Baba
Sheb Dr. Bhim Rao Ambedkar. *

2. All members of the Implementation
Committee for the Centenary Celebra-
tions of Baba Saheb Dr. B.R. Ambedkar.

3. Presignet's Secretarist.

4. Prime Minister's Office.

§. Cabinét Secretariat.

PHALGUNA 22, 1913 (SAKA)
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6. All secretaries to the Government of
India

7. All Cheif secretaries to the State Gov-
ermnments and Union Terrirtory Admin-
istrations.

8. Secreatary, national Commission for
Scheduled Castes and Scheduled
Tribes, Lok Nayak Bhavan, New Delhi.

9. AllJoint Seceataries, Ministry of Wel-
" fare.

10. PS to Union Minister of Welfare.

11. PS to Secretary, Ministry of Welfare.

"12. PS to Deputy Minister of Welfare.

13. PSto Additional Secretery, Minister of
Welfare.

14. PStoJoint Secretaries, Department of
Welfare, Ministry of Welfare

15. All Convenors of the Sub-Committees.

16. All Sections-of the Department of Wel-
tara, Ministry of Welfare.

17. AllAttached and Subordinate Offices of
the Department of Welfare.

18. Information Officer, Ministry of Wel-
fare, New Delhi (10 spare copies)-

(GANGA DAS)
JOINT SECRETARY TO THE
GOVERNMENT OF INDIA
[English]
Oliseed and Pulses production

2749. SHR1 J. CHOKKA RAO: Will the
Minister of AGRICULTURE be pleased t
state: :
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(a) whether the production of oilseeds
and pulses falls short of its requirement;

(b) if so, the actual production and
consumption of these crops at present; and

(c) the steps proposed to be taken to
increasae their production?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE(SHRI
MULLAPALLY RAMACHANDRAN): (a)
Yes, Sir.

(b) As per assessment made by the
Working Group on Demand and Supply
Projections for the 8th Five Year Plan, the
demand for pulses during 1990-91 was
estimated to be about 15 to 16 million
tonnes against the likely production of about
14 million tonnes. The demand for edble
oils for 1990-91 was estimated to be about
5.82 million tonnes against the production
of 5.0. million tonnes for the year.

(c) The schemes to increase the pro-
duction of oilseeds and pulses under imple-
mentation, at present, are as follows;-

() OilseedsProduction Programme
(OPP).

(ii) National Puises Development
Programme (NPDP).

(i) Special foodgrain production
Programme (SFPP) - Pulses.

Pak Links of Asiawatch Report

2750. SHRI R. SURENDER REDDY:
Will the Minister of HOME AFFAAIRS be
pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news-item
regarding Pak Links of Asiawatch repornt

MARCH 12, 1992.
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appearing in the Times of India dated Janu-
ary 29, 1992;

(b) if so, the facts of the case; and

(c) the reaction of the Government
thereto?

THE MINISTER OF STATE OF THE
MINISTRY OF PARLAIMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) Yes, Sir.

(b) and (c). A criminal case on illegal
activities of obtaining large amount from
foreign countries through illegal means for
use by the banned terrorist outfits of Jammu
and Kashmir and for conveying terrorist and
subversive plans to them was registered by
Delhi Police at Chandni Mahal Police Sta-
tion, Delhi vide FIR No. 53/91 dated 25/03/
9t.

The case has been entrustedto Central
Bureau of Investigation (CBIl). Some per-
sons have been arrested by Delhi Police and
CBL

Drama Therapy for mentally Retarded
and handicapped Persons

2751. DR. RAVI MALLU: Will the Minis-
ter of WELFARE be pleased to state:

(a) whether attention of the Union gov-
ernment has been drawn to the successful
Drama therapy method used for handling
and training of mentally retarded and handi-
capped persons recently organised in Dethi
by the premier social institution ‘SAMADHAN’
in collaboration with British Institute of Drama
Therapy and National School of Drama.

(b) whether the government have any
plan to start similar Drama Therapy
programmes for the mentally retarded and

handicapped persons; and
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(c) if so, the details thereof?

: THE MINISTER OF WELFARE (SHRI
SITARAMKESRI): (a) It has notbeen evalu-
ated.

(b) There is no such scheme under the
Ministry of Welfare.

(c) Does not arise.
Cotton Production in Madhya Pradesh

2752. KUMARIPUSHPADEVISINGH:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether Madhya Pradesh is one of
the cotton growing State in the country;

(b) if so, the steps taken to increase the
production of cotton in that State;

(c) the target fixed and achievement
made in cotton production in the State dur-
ing each of the last three years;

(d) whether the production has de-
clined during the current financial year,

(e) if so, the reasons therefor; and

(f) the steps taken /proposed to be
taken by the Govemment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Yes, Sir.

(b) A Centrally Sponsored Scheme -
Intensive Cotton Development Programme
(ICDP) is under implementation for increas-
ing the production and productivity of cotton
inthe major cotton growing States including
Madhya Pradesh. Under the Scheme, fi-
nancial assistan~e is being provided for
Production and distribution of seeds, dem-
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onstration, plant protection measures, iri-
gation and farmers training.

(c) The target fixed and achievement
made in Cotton production in the State of
Madhya Pradesh during each of the last
three years are as follows:-

(In lakh bales of 170 Kgs. each)

Year Targets  Production of
Cotton
1988-90 2.94 3.54
1989-80 3.60 4.12
1990-91 4.50 3.80

(d) and (e). The final estimates of pro-
duction of cotton have not yet become due
from the States. However, as per current
assessment, the production of cotton during
the 1991-92 is expected to be around 96.14
lakh bales that is slightly lower than the
production level of 97.59 lakh bales achieved
during 1990-91. The main reason of de-
crease in production of cotton is attributedto
unfavorable weatherconditions atthegrowth
period of the cropin Gujarat and Maharashtra
among the major growing States.

(f) A Centrally Sponsored Scheme -
Intensive Cotton Development programme
(ICDP) is under implementation for increas-
ing the production and productivity of cotton
in the major cotton growing States. Under
the Scheme, financial assistance is being
provided for production and distribution of
seeds, demonstration, plant protection mea-
sures, imrigation and farmers training.

issue of Licences to industrial and
Commercilal Units in Delhi

2753. SHRI JEEWAN SHARMA: Wil
the Minister of HOME AFFAIRS be pleased
to state:
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{a) whether any decision has been
taken regarding issue of licences 10 indus-
trial and commercial units operating in non-
conforming areas in Delhi

(b) if so, the detalls thereof;
(c)linol.ﬂtereasonstlmafor;and

(d) how the Govemment propose to
deal with them especially with those which
have come up in residential areas?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIMM.
JACOB): (a) to (d). Information is being
collected and will be laid on the Table ofthe
House.

Population of Anglo-indians

2754. SHRIN. DENNIS: Will the Min-
ister of HOME AFFAIRS be pleased to
state:

(a) the population of Anglo-indians in
the country, State-wise/Union Territory-
wise;

(b) the number of men and women
among them; and

(c) the protection and safeguards be-
ing provided to the said community?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTEROIF STATE IN
THEMINISTRY OF HOME AFFAIRS (SHRI
M.M. JACOBY): (a) and(b). Since no infor-
mationonango-indians as suchiscollected

In the Census, the information required is
not avaliable.

(c) There are provisions (Articles 331
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the People andthe Legisiative Assermblies of

certain States.
mnmm.

2755. SHRI N. DENNIS: Will the Minis-

" ter of WELFARE be pleased 0 state:

(a) whether the Government have pro-
vided any facilities to the lingulstic minorities
to prosecute their studies in their mother
tongue; and '

(b) if 50, the details thereof?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) and (b). The details of
provisions made by the State Government/
UT administration in this regard are con-
tained in the Annual Reports of the commis-
sloner for Linguistic Minorities. 28 such re-
ports have sofarbeen laid onthe Table ofthe
House These are accessible documents.

Dairy and Poultry Projects

2756. DR. ASIM BALA: Will the Minister
of AGRICULTURE: be pleased to state:

(a) the number of populatry and dalry
projects implemented by national Coopera-
tive Development Corporation in WOst Ben-
gal; and .

(b)the dairy & populary projects recom-
mended by National cooperative Develop-
ment corporation forimplementationin West
Bengal during Eighth Five year Plan period?

THE MIMISTER OF STATE IN THE
WMINISTRY OF AGRICULTURE(SHR!
WULLAPALLY RAMACHANDRAN): (a) The
Popularly and dairy projecis are implanted
by cooperatives in the States; and NCD
provides financial assistance through the
Stale Governiment. WN the absence of an

, and 330t the constitution) fornominationof  such proposal from West Bengal, NCD!
Mb-hdhnmmnnytonnﬂwsed could not sanction any project for finic
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gal.

) During the 8th five Year Plan NCDC
wouldconsiderproposals fordairy and popu-
larly projects in the State of West Bengal
keeping in view the provisions made in the
State budget and also the technoeconomic
feashility and viability of such projects. for
would be considered by NCDC only in non-

" operation flood districts which are not cov-
ered by NDDB.

2757. SHRI VIJAY NAVAL PATIL: Will

the Minister of AGRICULTURE be pleased
to state:

(a) the steps.taken by the Government
to increase the yield at fish farms:

(®)thetotalyleldexpectedduring 1991-
92;

{c) whetherthe Govemmenthave intro-

duced a new imported technology to boost
fish production;

(d) if so, the detalls thereof; and

assistance sofar in the State of West Ben-

(®) The total yield from inland fisheries
resources during 1992-92 was 15.36 lakh

tonnes. The expected yield during 1991-92
is about 15.90 lakh tonnes. -

(c) No, Sir.

(d) Question does not arise.

(e) Prawn is most sought after fish in
export market.

[English]

Increase of Police force in Madhya
Pradesh

2758. SHRIMATI SUMITRAMAHAJAN:
Will the Minister of HOME AFFAIRS be
pleased to state:

{a)whetherthe Government ¢ Madhya

Pradesh had sent any proposaltothe Union
Govemment for increasing the police force
in the state;

{b) whetherthe Uniongovernment have
accorded the approval; and

(c) i not the reasons therefor?

THE MINISTER OF STATE IN THE

(e) the species of Indian fish most  MINISTRYOFPARLAIMANTARY AFFAIRS

sought in export market?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE: (SHRI
MULLAPPALY RAMACHANDRAN): (2) 365
Fish Farmers Development Agencies
(FEDAs) have been sanctioned tor
aquacuture development. The subsidy on
input for fish culture and reclamation ot
ponds has been enhanced during 1991-92

under FFDA. the subeldy for consiruction ot

new ponds and running water fish cutture is
~ also now provided under FFDA to increase

the yield trom intand tishers resources.

ANBD MINISTER OF STATE IN THE MIN-
ISTRY OF HOME AFFIRS (SHRI M.M.
JACOB): (a) to (c). Police being State sub-
ject, the question of Union Government
granting approval to the State Government

for increasing the police force does not
arise.

indo-Kuwalt Joint Commission

2759. SHRISIMON MARAND: Wilithe

Minister A EXTERNAL AFFAIRSbe pleased
10 state:

(a) whether an indo-Kuwaltl joint Com-
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mission is proposed to be set-up to
strengthen bilateral cooperation;

(b) if so, the details thereof; and

(c) the time by whichcommission would
stant functioing?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVASINH SOLANKI) :
(a) to (c). India and Kuwait signed a coop-
eration agreement on February 16, 1992
during my official visitto Kuwalt. The agree-
ment provides for, inter alia, establishment
of aJointcommission which would be set up
as soon as the procedural formalities are
completed by the two countries.

[English}

Wiinge. JU 22 by Earthquake

————— -

2760. SHRI SRIBALLAV PANIGRAHI:
Will the Minister ot AGRICULTURE be
pleased to state:

(a) whether several cracks have devel
oped in the road between Uttarkashi-
Gangotri and Techri-Buda Kedamath;

(b) if so, the detalils thereof;

(c)whetherthe Government have con-
ducted any survey in this regard;

(d) if so, the details thereof; and

(e) the steps taken to prevent the land-
slides?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMCHANDRAN): (a) to
(e). The Information is being collected and
will be laid on the Table of the Sabha.
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Applications for Registration of Volun-
tary Organisations

2761. SHRI NAWAL KISHORE RAL:

Will the Minister of HOME AFFFAIRS be
pleased to state:

(a) the nomms fixed for getting foreign
contribution by the voluntary organisation;

(b) the number of applications of such
organisations lying pending for registration
in Bihar; and

{c) the steps taken to expedite the reg-
istration?

THE MINISTER OF STATE IN THE

MINISTRY OF PARI IAMENTARY AT AIRS

AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS(SHRI M.M.
JACOB); (a) Sir, the receipt and utilisation of
foreigr. contribution by certain categories of
associations and persions is regulated under
the provisions of he foreign contribution
(Regulation) Act, 1976.

(b) Sixty nine applications were pending
for registrations as on 31.12. 1991.

(c) Applications are dealt with expedi-
tiously whenthe associations have furished
complete information.

Cooperative Storage Project

2762. SHRI LALIT ORAON: Will the
Minister of AGRICULTURE be pleased to
state:

(a) the assistance provided by Nationa
Cooperative Development Corporation un
der Erupean Economic Community  Fundec
Cooperative Storage project’ during the last
three years, State-wise;
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(b) the numberof godowns constructed
* during the above period, state-wise; and

(c) the n_un'ber of godwons under this

project proposed to be set-up during the
current year?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
The cooperative Storage project is being
implemented with EEC assistance only in
the State of Bihar. During the last three
years ending on 31.3. 1991, and amount of
Rs. 472. 39 Lakhs has been provided to the
State Government under the project.

(b) During the last 3 years ending on
31.3.191, 234 Godowns were taken up for
construction in Bihar of which 27 were com-
pleted and 207 were at various stages of
construction.

(c) During the current year, i.e. 1991-
92, there is a programme for completion of
273 godowns.

Sufterings of Minoritles in Pakistan

2763. SHRIRABIRAY: Willthe Minister
of EXTERNAL AFFAIRS be pleasedto state:

(a) whetherthe Government are aware
of the recent US State Department ‘s Annual
Human Rights Report regarding the sutfer-
ings of minorities in Pakistan;

(b) if so, the details thereof; and

(c) the reaction of the Government
thereto?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHR! MADHAVSINH SOLANKI):
‘(a) Yes Sir.

(b) On January 31, 1992 the US States
Department issued its Country Reports on
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Human Rights practices for 1991. On mi-
norities in Pakistan the report said ‘Religious
minorities continued to face discrimination
andharassment”. The report highlightedthe
discrimination against the Ahmadis and also
mentionedthe problems faced by Christians
and Hindus.

(c) While there is concemn and distress
over reports of discrimination of miorities in
Pakistan, it is the Govt. S stand that this is
an intemal matter of Pakistan.

Alleged Violations of Evaluation Norms
by Ongc

2764. SHRI M.V. CHANDRA-

SHEKARA MURTHY:

SHRIMATI GIRWA DEVI:

SHRIHARI KISHORE SINGH:

SHRI V. SREENIVASA
PRASAD:

PROP. SUSANTA
CHAKRABORTY:

DR. JAYANTA RONGPI:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news item
captioned * ONGC violating evaluation
norms; ClI” appearing inthe Economic Times
dated January 20, 1992;

(b) whether any inquiry has been made
into the matter; and

(c) i so, the outcome thereof and the
action taken thereon?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B.
SHANKARANANDY; (a) Yes, Sir.

() and (c). The matter is being looksd
into.
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[Translation)

Special courts for Cases of Killings of
Scheduled Castes in Bihar

2765. SHRIMRUTYUNJAYA NAYAK:
Willthe Minister of WELFARE be pleasedto
state:

(a) Whether the Union government
have directed the Government of Bihar to
set-up Special Courts under the Scheduled
Castes and Scheduled Tribes (prevention
of Atrocities) Act, 1989 and to appoint Spe-
cial Public Prosccutors in respect of cases
ofkillings of Scheduled Casts in the villages
Main and Barasingha math of Gaya District,
Bihar; and

(b) it so, the reponse of the State
government?

MINISTER OF WELFARE (SHRI
-STIARAM KESRY) : (a) Yes, Sir.

{b) Report from the State Government
of Bihar is awaited.

[Englishj

Linking the Prices of agricultural
products with Price index of
Agricultural Inputs

2766. SHRI J. CHOKKA RAO:
SHRI RAM NAIK:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Government propose
to link the prices of agricultural products
with the price index of agricultural inputs to
offset the effects of reduction of subsidies
on fertilizers etc;

(b) i so, the details thereof; and

(c) the time by which I is ikely to be
implomented?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN); (a)to
(c).- While formulating ks recommendations
on price poficy for agricultural commodities
the Commission of importantfactors such as
cost of production, changes In input prices,
input/output price parity, trend in market
prices, etc. The cost of cultivation/produc-
tion taken into account includes each and
kind expensaes on use of material inputs like
seods, fertilizers, manners, etc.

2. The Government suitably fixed the
minimum support prices for Kharif crops of
1991-92 duly compensating the farmers for
the 30 percent rise in fertilizer prices.

import of Cotton and Wheat

2767. SHRIGEORGE FERNANDES:
SHRI RAM NAIK:

Wil the Minister of AGRICULTURE be
pleased to state:

(a) whether Government are aware thal
agriculturists are opposed to the import of
Cofton and Wheat at atime when the marke!
arivals are about to come in;

(b) whether the import is likely to bring
down the prices of these commodities in the
market, thereby adversely affectingthe farm-
ers; and

(c) it so, the comrective steps taken inthis
regard?

THE MINISTER OF STATE N THE
MINISTRY OF AGRICULTURE(SHR'
MULLAPPALLY RAMACHANDRAN): (a
Yes, Sk. :

() and (c). The impact of conternplated
import of these commodities on market prices
is not likely to affect the farmers adversely as
these commodities are procured from the



389 Whitten Answers PHALGUNA 22, 1913 (SAKA) Written Answers 390

farmers at remunerative prices under the
price Support System.

[ Translation]

Temporary Camps for Migrants from
Punjab and Jammu and Kashmir

2768. SHRI NITISH KUMAR:
SHRIAVIAR SINGHBHADANA:
SHRI S.N. VEKARIA:

Willthe Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Government have set-

up temporary camps at various places for
migrantsfromPunjab and Jammuand Kash-
mir;

(b) it so, the details thereof ; and

" (c) the expenditure incurrd on such
arrangements as well as on provision of
otherfacilities tothose migrants duringeach
of the last there years?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLAIMENTRY AFFIARS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS SHRI MM.
JACOB): (a) Yes, Sir.

(d) and (c). The Delhi administration
has set up six camps for Punjab migrants
and 14 camps for Jammu & Kashmir mi-
grants in vaious parts of Delhi. the details as
well as the expendiyture | to IV.

Information in respect of State and other Union Terriories is being collected.

List of Camps of Punjab Migrants

S:. No. Name of the Camp

Population

1. Peeragarhi Relief Camp.
2. Mangolpuri Camp.

3. Jewalapiri Camp.  ©

4. Youth Hostel , mori Gate.
5. Palika Dham. Bapu Dham
8. Gpovindpuri Camp.

7. Jahangirpuri Camp
(Unauthirsedly occuped)

2026 Families (B100 Persons)
281 families (1130 persons)
77 tamilies (310 persons)

133 families (35 persons)

58 families (240 persons)

310 families (1250 persons)

600 taimilies
(2400 persons).
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[English)

Cases Registered by Women Cell of
Delhi Police

2769. SHRI NARAIN SINGH
CHAUDHARI: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the number of cases regiétered by
the Women Cell of the Delhi Police during
the last six months;

(b) the persons arrested in this regard;
and

(c) the steps taken to make it more
efticient?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND MINISTER OF STATE INTHE
MINISTRY IF HOME AFFAIRS (SHRIM.M.
JACOB): (a) 191 cases have been regis-
tered on the recommendation of the Crime
(W) Cell, in various Police Stations of Delhi
during the last six months i.e. from 11.9.91
10 29.2.92.

(b) 339 persons have been arrested in
191 cases.

9c) Amongst the steps taken to make
it more efficient are enlisting the help of
counselors/psychiatrists, involvement of vol-
untary organisations in the working of the
Cell and proper training of the staff in gen-
dersensitization, transactional analysis and
in investigation of cases.

[ Translation}

Use of Modern Weapons to Check
infiltration

2770. SHRI  YASHWANTRAO
PATIL:
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SHRI PRITHVIRAJ D.
CHANVAN:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whetherthe Government propose to
use modern weapons like helicopter gun-
ships, anti-personnel mines, radars, deep
intruder systems etc. to check the large-
scale infiltration along borders; and

(b) if so, the detalils thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) There iIs no such proposal for
the present.

(b) In view of the above, the question
does not arise.

[English)
Attempt to Plant Bomb at IGl Alrport

2771.DR.C. SILVERA: Willthe Minister
of HOME AFFAIRS be pleased to state:

- (a) whether an attempt to plant a bomb
at the Delhi Airport was foiled in February,
1992;

(b) i so, the number of arrests made in
this connection;

(c) the extremist group to which the
arrested persons belong to; and

(d) the precautionary measures being
taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS(SHRI M.M.
JACORB): (a) No such attempt was made in
February, 1982.
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(b) to (d). Donotarlse '
[ Translation)
Soll Testing laboratories

2772. SHRI SRIKANTA JENA: Will the

Minister of AGRICULTURE be pleased to
state: .

(a) the places in Orissa where soil
testing laboratories are located ; and

(b) the notable achievements made by
these Laboratories in Orissa?

THE MINISTER OF STATE IN THE
MINISTERY OF AGRICULTURE (SHRI
MILLAPPALITY RAMACHANDRAN): (a) A
statement is enclosed.

(b) Approximate number of soil samples
analysed is the State are 1.54 lakhs.

Based on analysis of soil samples as
above, fammers are advised on the optimum
does and combination of fertiliser nutrients

required for different crops.
STATEMENT
Number of Soil Testing Laboratories in
Orissa
S.No. Location
1. Balasore
2 Bolangir
3. Cuttack
4. Dhenkanal
5. Ganjam

6. Keonjhar
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S.No. Location

7 Kalahandi
8 Koraput

9. Mayurbhanj
10. Phubani
1. Puri

12. Sambalpur
13. Sundergarh

Incidents of Infitration In Jammu and
Kashmir

2773. SHRI RATILAL VARMA: Willthe
Minister of HOME AFFAIRS be pleased to
state:

(a)the number of incidents of infiltration
which occurred in jammu and Kashmir dur-
ing the last three months, month-wise; and

(b) the details of the solders and citl-
zens killed in the process, separately?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS(SHRI M.M.
JACORB): (a) In December , 1991, six incl-
dents of infiltration have been reported. In
January and February, 1992, only one inci-

dent of infiltration of terrorist group on the
line of control came to notice.

(b) No Security force personnel was
killed in the incidents involving infiltration of
the terrorist groups. A total of 15 terrors
were killed and two arrested near the line of
control in December, 1991. In January, and
February 1992, four terorists were killed
and one arrested near the line of control.
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import of Kerosene and Petrol From
Myanmar

2774. SHRIR.JEEVARATHINAM: Will
the Minister of PETROL AND NATURAL
GAS be pleased to state:

(a) whether the Government have any

proposal to import Petroleum products and
Kerosene from Myanmar; and

(b) if so, the details thereof?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B.
SHANKARANAND): (a) At present there is
no such proposal.

(b) Does not arise.
[Transiation]

Supply of Suphala and KRIBHCO Urea
to Bihar

2775. SHRI CHHEDI PASWAN: Will
the Minister of AGRICULTURE be pleased
to state;

(a) whether the Government propose
to allocate ‘Suphala’fertilizer manufactured
by Rashtriya Cehmicals and Fertilizers and
* Kribhco urea manufactured by Krishak
Bharti Co-operative Limited to Bihar also;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN); (a)
to (c). The requirement of Bihar for Urea
and complexes is currently being met from
IFFCO and other fertilizer plants located
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closer to Bihar than the production units of
R.C. F. and KRIBHCO.

Rateable Value of House

2776. SHRI ROSHAN LAL: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether the MCD has effected in-
crease in Rateable Value(R.V.) upto thirty to
forty per cent and carried out periodical
revisions of R.V. in contravention of the
Jjudgments of the Supreme Court and Delhi
High Court; :

(b) if so, whether Government contem-
plate to issue instructions to MCDto abide by
the judgments of the above Courts; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS(SHRI M.M.
JACOB): (a) to (c). The Municipal Corpora-
tion of Delhi has reported that in respect of
properties subject to Rent Control Act, the
determination of ratable value was linked by
the Supreme Court with the Delhi Rent Contra
Act. After the amendment in the Delhi Rent
Control Act from Ist December 1988, conse-
quential changes in the reateable values
have been proposed upon the facts and
circumstances of each case.

[English}

Recommendations of Kelkar
Committee

2777. SHRI HARIN PATHAK: Will the
Minister of PETROLEUM AND NATURAL
GHAS be pleased to state:

(a) whether the recommendations of



405  Written Answers PHALGUNA 22, 1913 (SAKA) Killing of Non-Punjabis 406

the Kekar Committee have since been ac-
cepted by the Government;

(b) when the Kekar Commitiee was
constituted and the date when the Commit-
tee submitted its report to Government;

(c) whether the Committee has recom-
mended subsidy to the Fertiliser industry;
and

(d) ¥ so, the details thereof and the
action taken thereon?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B.
SHANKARANAND): (a) Yes, Sir, with some
modifications.

(b) The Committee was constituted on
27th March, 1989 and submitted its report
on 18th may, 1990.

(c) No, Sir.

(d) Does not arise.

Setting up of indian Culture Centre

2778. DR. C. SILVERA: Will the Minis-

ter of EXTERNAL AFFAIRS be pleased to
state:

<

(a) whether an Indian Culture centre
has been opened in the capital of Mongolia;

() if so, the details along with the
reasons therefor;

(c) whether the Govemment proposeto
set up such ceteris in other countries also;

(d) if so, the details thereof; and
(e) # not, the reasons therefor?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADAVSINGH SOLANKI):

in Punjab

(a) and (b). Yes, Sir. the government of
Monogolia has opend an Indian cultural
Centre in the capital city of Wian Bator. The
proposal for establishing an Indian cultural
Centre in Ulan Bator was mooted by the
Chairman of the Monogiian Committee for
Development of Culture and Ant, in view of
the enormous goodwill, enthusiasm and
interest among Monogolians to know more
about India and Indian people, its traditions
and culture. the Gowvt. of India through the
Indian Council for Cultural Relations, has
assured assistance to this Centre through
presentation of books and audio visual ma-
terials.

(c) and (e). The Government of India
would examine on merits any proposals
received for setting up such Indian Cultural
Centres in other countries.

RE. KILLING OF NON-PUNJABIS IN
PUNJAB

12.00 hrs.

{English}

SHRI SUNIL DUTT (Bombay North
Waest): Mr. Speakaer, Sir, | would like to draw
the attention of the House to the killings of
non-Punjabis in Punjab. In a factory over
there, the militants have killed non-Punjabis
to create unrest in the entire country. This is
amatter of very great concern and I felt that
this should be brought to the attention of the
House. The non-Punjabi engineers were
segregated from Punjabis and this is an-
otherformof creating unrest in other States.
| feel that we should be vigilant and we
should be very careful and we must see to
it that such unrest does not spread fromone
State to another.

Secondly, the company, Indian Acrylic
Limited is in collaboration with an American
company and they refused the armed secu-
rity which was offered to them. We want to
know as to why the American company
dictates terms in Punjab. This is also a
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matter of concern. The American company
Du Pont refused the armed security know-
ing it very well that there is terrible unrest in

Punjab.

Sir, picking up non-Punjabis and killing
them is a matter of great concern and the
House should have tremendous concem on
this matter. We should see that every State

is united. Therghave killed non-Punjabis not -

only that they want a separate Punjab, but
they want to create unrest in the entire
country. We should be vigilant and we must
also find out from Du Pont company as to
why they have refused armed security over
there.

SHRI SOMNATH CHATTERJEE
(Bolpur): Sir, this is the issue | wanted to
raise. | am happy the hon. Member has
raised this issue. | am sure that all the
sections of this House will condemn this
dastardly and ghastly incident that has taken
place. { think all sections of the House must
express unanimously that, whatever may
be the provocation, whatever may be the
ghastly incident, there can be no compro-
mise with the unity and integrity of the
country and the massage shouidbe givento
the so-called militants that, whatever may
be theirendeavor, they will never succeed in
separating a part of the country from the
rest. This is essential. | am happy that the
hon. Home Minister is here. We expect that
he will make the position absolutely clear as
to how could such incidents happen: What
steps were taken forthe purpose of prevent-
ing such incidents. It is a very very serious
incident.

It is deliberately done to create division
amongst the people of Punjab. We should
condemn such incident unreservedly. They
should see that such incident does not recur
in future. Therefore, it is the duty of the
Government to make it clear absolutely.

There is the State Government. it will
be the duty of the State Government to do.
But in a matter like this, the Centre has to
come to the assistance of State Govern-
ment also.
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On the last occasion, | said, ! wish well
of that Government. But in a matter like this,
it cannot be treated as mere law and order
situation prevailing in a particular area. This
is a matter with which the whole country is
concemed. The Govemment of India must
makae it clear and must give all assistance to
the State Government not only to contain
but eliminate terrorism and this kind of un-
fortunate and serious incidents that are

happening.

We wish to express our sincere condo-
lence tothe members of theinnocent people.
Those engineers who have been there have
done no crime but they have been taking all
risks for the purpose of helping and setting
up industry in that part of the country. They
have been butchered like this. | cannot
adequately express my sense of shock and
grief in sending our condolences to the
members of the family. This is shocking. Ido
not know what the Government is thinking of
taking steps. At least, those tamilies should
be rehabilitated. | saw one photograph in
one newspaper—a little child is crying who
has lost her father in that killing. The loss is
unbearable but something must be done in
giving assistance to those families.

1 want the Government must categori-
cally state and also respond to what Mr.
Sunil Dutt has said. It is said that the owners
of the factory, which is a very well-known
U.S. concern, have refused to take any
security measures or refused to take secu-
rity that has been given by the Government.
What altemative arrangements they have
made. It seems four persons could get into
the factory premises and carry out this
butchering. These are very serious inci-
dents.

| expect that the Government must
forthwith respond to it.

[ Translation)

SHRI MOHAN SINGH (Deoria): Mr.
Speaker, Sir, | would like 10 extend my
support to the issue. | knew the engineer,
B.K. Tripathi, who was killed. | want to

personally express griet and condolences
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on this incident. It is a matter of regret that
according to the statement of the Chief
Minister, the engineers of that company
who had arrived from America were saying
that they did not require any security. What
was the result? The extremists spated the
engineers who had come from America,
and killed the remaining engineers in a
brutal and inhuman manner. Some lower
level employees from Uttar Pradesh also
work in that company. They are facing a
threat to their lives these days. Is the any
such danger to any agency of the State
Government, they can make an assess-
ment through their intelligence agency be-
cause they were not able to make security
arrangements themselves. The hon. Home
Minister is present, all of us severely con-
demn such an incident. Among the killed
there were some experts and good engi-
neers who could contribute a lot with their
talent and capacity to the research work
and technology in this country. They were
brutally killed. This House is expressing
sorrow for the same and pray that such
incidents may not be repeated in future.
The Central Government should take initia-
tive inthis and special arrangements should
be made to recurrence of such
incidents. With these suggestions lexpress
my sympathies and condolences to the
bereaved families.

[Engiish}

SHRI AJOY MUKHOPADHAYAY
(Krishnagar): To what our leader Shri
Somnath Chatterjee has said, | would like to
add that this brutal incident has once again
proved that Punjab shuation cannot be
solved in the way the Govemment is trying
to solve Ht. It requires political solution. So,
it is high time that the Government should

start political process in Punjab.

They have raised the question of un-
employment to the Punjabis. This was a
plea. Butthe other people may be confused
by this slogan.

So, it Is high time that political process
must be started and the Rajiv-Longowal
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accord must be implemented”without any
delay whatsoever.

SHRI RAMESH CHENNITHALA
(Kottayam): From yesterday 9 O'Clock in
the evening, we were receiving lot.of tele-
phone calls from Punjab as well as from
outside, especially from Kerala and other
Snuthem States. As the other hon. Mem-
bers have described, it is a brutal and hel-
nous crimw. Punjabis and non-Punjabis are
segregated.

According to the information we got,
eight people from Kerala also died in this
brutal massacre.

The Minister is here.

Lot of people from other States are
working in different factories in the State of

Punjab.

We request the Home Minister to give
adequate security to the people who are
working there.

Unfortunately, as Mr. Sunil Dutt has
mentioned here, the American company
has refused to take security from the Gov-
emment. Certain other companies are also
like that. We received information that cer-
tain other companies also refused to take

proper security.

We have an apprehension that this will
be repeated in other factories and other

public undertakings.

| request the Home Minister to take
adequate steps so that this type of bruta:
massacre should not be repeated.

[ Translation}

SHRI MADAN LAL KHURANA (South
Delhl): Mr. Speaker, Sir, | have also given
a notice in this connection. The way terror-
ists forcibly entered the weaving mill and
brutally killed 15 people there and the pho-
tographs of this incident published in the
newspapers are heart-rending. The engi-
neers killed include one Srikrishna, the son
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of a former General Secretary of Tamil
Nadu. k is a tragic incident, and while we
condemn this incident, we also condemn
strongly the line of discrimination drawn by
these terrorists between Punjabis and non-
Punjabis and their efforts to divide the coun-
try on the basis of regionalism and commu-
nalism. We want to inform the countrymen
that we won't allow the terrorists to succeed
In their plans of dividing the country on the
basis of region and community. Let them
know & clearly.

My anothersubmission isthatthe secu-
rity arrangements there raise some doubts.
They say that the Executive of the Mill had
refused an offer of security made to him; it
may be the case, but it ought to have been
taken into consideration that such a big mill
can be target of terrorist attack, because it
was not a smallfactory or any house. Secu-
tity could have been provided outside &. ¥
four people go and ask the people to stand
in a single row and kill them it is a sure
evidence of a security lapse.

1 have come to know and | would like
that the Home Minister too should know it
that when the dead bodies arrived at the
airport, arrangements were made to send
themto their native places in the South and
the officers in Delhi demanded the papers
and they insisted on the formalities to be

. Therefore they could not send
the dead bodies. Some dead bodies have
been sent to Madras and some are still left
here. The bereaved families will definitely
thinkthat those dead bodies have remained
here due to non-fulfilling of formalities and
this will hurt them. They already stricken
with grief. Therefore my submission to the
Home Minister is that such an incident should
not be repeated, because a new
Govemment has been formed in Punjab
andthis incident is ablot on the Government
there. Some stemn steps shouild be taken
there in order to prevent the recurrence of
such incidents. All the same the Home
Minister should intervene in making arrange-
ments for sending the remaining dead bod-
les, it any, to their family members.

SHRI YASHPAL (Jalandhar): WMr.-
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Speaker, Sir, k is not for the first time that _
there have been killings in Punjab by creat-
ing distinction between one and
other, but & is only for the first time that
differences have been made between
Punjabis and non-Punjabis..Usually it has
been h . were asked to
alight from train and asked to stand in a
queue, one community on one side and the
other community on the other side, and the
people of one community were shot dead.
Almost the same thing happenedin Sangrur
village where Punjabis and non-Punjabis
were separated, especially the foreigners
were left out and non-Punjabis were killed.
Such an incident may have its repercus-
sions. There Is no part in the country where
Punjabis are not working. At present there
are twenty lakhs non-Punjabis working in
Punjab. They are working in the fields, inthe
factories, in building construction work and
road constructions. I the present situation
continues, twilladversely affect the economy
of Punjab. The future of Punjabis can be-
come uncertain, wherever they are living.
Therefore, it is very important that such an
incident should not be taken lightly, and we
shouldtryto go into the depth of the incident
and i possible the Punjabis living in other
parts may be assured of their safety, and the
non-Punjabis living in Punjab whose num-
ber exceeds 20 lakh may be assured of
security of their lives. Every year some of
them settle there permanently and some
live there for some time and leave. If an
assurance of their security is not given to
them#it may have abad effect onthe country.

Mr. Speaker, Sir, as for as the question
of providing security is concerned, | would
say that it is not an ordinary thing. | agree
that soms officlals demand security and
some do not, but there are security arange-
ments everywhere in Punjab. There are
para-military forces. So there shouid be no
. Ris

[Enghsh)

MR. SPEAKER: ls the Government
interested in any way responding to this?
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THE MINISTER OF HOME AFFAIRS
(SHRIS.B. CHAVAN): Sir, normally | would
have left this matter to the Government of
Punjab. But looking to the serlousness of
the problem, | fully appreciate the senti-
ments by hon. Members on the
floor of the House that we cannot allow
anyone to create conditions wherein differ-
ences are being made between either
Punjabis or non-Punjabis. | can assure the
House that every effort will be made and
strict instructigns will be Issued to all the
State Govemments to see that this kind of
a distinction is not being made by anyone.
In fact, it is not the Punjabi who is making
this distinction. k& is the terrorists who are
trying to create this kind of a distinction. Wg
have to appreciate this tact It 5 not the
Punjabi who is making this distindion tis
the terrorists wh are deliberately trying to

mabs this kind of a distinction so that they
may succeed in creating some kind of a
aissension any ";;“'"ncietvatlan;, Cai
assure the House that we will not allow tile
- kind of a condition to be created. Punjabis
employed outside or non-Punjabis employed
in Punjab, there will be no distinction made.
Any attempt to create this kind of a separa-
tion, we will try to tackle this problem in a
very firm manner. | will issue instructions to
Govemnment of Punjab.

Sofaras the dead bodies which are still
lying in Punjab, which have not been still
transported is concemed, | can assure the
hon. Members that we have given instruc-
tions to the Chief Secretary to see that the
dead bodies are also being sent to the
respective places. | will get the information
about the rest of the matter.

So far as the rehabliitation part is con-
~ cemed since both the compensation and
rehabilitation parts are there, the Compa-
. nies which had employed these people will
have to accept the full responsbility of
paying the compensation as well as reha-
bilktation. &t is because they were respon-
sible for refusing the security
first.(Intarruptions) .

SHRI CX. kUPPu‘swmv
(camam) wmmm
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be made for this.(Inferuptions)

SHRI S.B. CHAVAN: | am not in a
more detalls. | will have to
collect the material and thereafterif the hon.
Members are interested, | will make 3 state-
menton thefloorofthe House.(intenuntions)

SHRI LAL K. ADVANI (Gandhi Nagar):
Perhaps, the Home Minister did not quite
follow what my colleague was saying. | have
been in touch with this matter since the last
night because of ths death of Shri Krishna
who was the son of Shri Shankar, our col-
leag:5 in Tamil Nadu. And | was told that
aven after the bodies arrived here around
3.30 or 4 o’clock in the moming today, the
Indian Airlines plane for Madras refused to
take them because there were no papers.
Their objection was that the papers of his
death have not been sent from

Madras.(intemuntinns) =2y, e body

was not embalmed as Is necessaiy for
taking on the plane. wurbdtoseothatl
was done. In spite of that, somehow they
were not agreeable. | would request you to
see that in a crisis situation of this kind, the
Government itself takes action. The Gov-
emmentshould come and intervene and not
merely the relatives of those are concerned
with the death of the person. For example,
the Punjab Government should have con-
sidered it necessary to do the embalming
and also send the necessary papers. But
they have failed to do it. If that was done, at
least the parents in Madras should not have
been kept in this kind of situation for the
whole day. Now the bodies will go in the
evening. Bodies have arrived here.

[ Transiation]

SHRIBHOGENDRA JHA (Madhubani):
Mr. Speaker, Sir, the statement of the hon.
Minister of Home Affairs has created a new
complication. He has stated that in case
people arekilled, only those companies who
employ them wil have to pay compensation. -
in that case people will stop setting up
industries in Punjab because ¥ any unto-
ward incident takes place in the inktial stage,
the business establishments wouldnotbein

apﬂmbmw lvnuk!ua
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as a dampner and threat and the terrorists
would succeed in their motive of creating a
situation in which industrialisation does not
take placein Punjab. Itis a matter of concern
for the entire country and we do not want
that they should succeed in their motive.
The hon. Minister may give clarification in
this regard.

Secondly, | would like to know as to
what ourintelligence departmentis doing? It
is not a battle of armed forces. The intelli-
gence department should take on this task.

MR. SPEAKER: It is not a detailed
discussion. It is only for short discussion.

{Interruptions)

"Fnqlish]

SHRI SUNic— T T Sur this is very
important to know why the-ow_Pont Com-
pany refused the arms security. This s

very important matter and it should be en-
quired into.(Interruptions)

MB eDBr LK R: Ithink, necessary help
can bs given by the Civil Aviation Ministry,
the Home Ministry and, if necessary, by the
Health Ministery’s officials.

SHRI S.B. CHAVAN: Allthe necessary
formalities will be completed. If the bodies
are not embalmed, certainly the Govern-
ment will take the responsibility for that.

12.24 hrs.
RE. IMPORT/EXPORT OF WHEAT
[Translation}

SHRI RABI RAY (Kendrapada): Mr
Speaker, Sir, | would like to draw your
attentionto animportantissue. Mr. Speaker,
Sir, we had raised here in the House a
question in regard to wheat and a statement
was made by the Government—(Interrup-
tions}——The matter pertains to the Minis-
try of Food.——(Interruptionsy——Hon.
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Minister of Agriculture, you are concemed
with it.

Mr. Speaker, Sir, it is good that the
Government made statement before the
discussion started and the Government also
gave protest letter to the secretary to the
Ministry of Agriculture in United States. The
Government also assured that they would
remain firm on their decision to export rice to
Cuba. However, Mr. Speaker, Sir, my ques-

tion relates to another significant matter

which was raised only by hon. Member Shri
Madan Lal Khurana in just one sentence in
the House. The Government had stated that
about 80 thousand tcnnes of wheat was
exported during the month of January. After
that a delegation on behaif of the Ministry of
Food was sent to United States to discuss
the issue of impont. As per the information
available to us, the farmers do not get remu-
nerative prices for their foodgrains. On one
hand agreements are enterad into to import

_wheatfrom America atthe rata of 180dollars

~ e Ok—\ ,.QL-- A a "“V‘Y!Md

permhuuwn - e e =
by our farmer= - Cipuiied at the rate of 95
doilars per tonne. We are unable to under-

'stand why the Government has adoptedthis

policy. I think it may be the first occasion in
the entire history of the House that the
Govermment have not given any clarification
to such a grave contradiction. The Govern-
ment must inform the House clearly as toin
what circumstances such decision wastaken,

was it under the pressure of the American

CGovernment that the import of wheat was
made. Since the Government has failed t0

provide any clarification in this regard, it

appears that all this was a result of a con-

spiracy. Why the Government have, so far

been, unable to give any clarification? |

would like themto provide datailed informa-

tion in this regard.

Inthis context, I would liketo submitthat

as per the information available to us, we

have to pay 145 dollars per tonne for the

wheat we import from European countries

butthe same is providedtothe farmersatthe

price of 180 dollars per tonne. Why there is

so much difference and why wa hadtoimport

wheat at such a high price and thattoo inthis
hour of economic crisis. At the same time

i
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wheat has been exported, about 80,000

of Wheat 418
to speak during Zero Hour, now

tonnes of it was exported in the month of  let others also get the chance to speak on

January. On one side we impornt wheat, on
the other side we export the same at lower
rate and in this connection ofticials are sent
"~ to discuss the impornt of wheat to forelign
countries and statements are made thatthe
Government expenditure will be curtalied
by 10 per cent because of the current
shortage of foreign exchange Ig the coun-
try. Then why officials are being sent to
foreign countries without any motive? What
did they do there ? Did they do something in
the interest of the country?

One of my mostimportantpoints is that
the Government supplies wheat to the mill
owners at the rate of Rs. 370/- per quintal
andtheyinturn are selling wheatflour atthe
rate of Rs. 600/- per quintal to the masses
whereas the Government through Public
Distribution System selis wheat at the rate
of Rs. 280/- per quintal. As per the informa-
tion available with us our wheat production
during the year 1990-91 was 545.22 lakh
tonnes. But the Food Corporation of India
purchased merely 77.52 lakh tonnes of
wheat. What | mean to say Is that the
farmers do not get remunerative prices for
thefoodgrains they produce and they suffer
the most. | would lke to submit that a
conspiracy is being hatched against the
interests of the country, the farmers and the
consumers. A detailed discussion should
be made in this regard in the House and the
Government should produce aclean record
of it before the House. The Parliament and
the country want to know what decision is
taken in.this respect. This is an Issue of
utmost public importance, that is why | want
to raise It in the House.(interruptions)

[English]

SHRI SRIKANTA JENA (Cuttack): On
this point et the Minister reply astowhy the
Government is imposing at a higher price

and exporting at a cheaper
price.(Interruptions)
[Translation)

MR. SPEAKER: Look, | gave you an

any one subject.
SHRI GEORGE FERNANDES
(Mwzattarpur): Wir. Speaker, Sir,tis not a
simple matter only to be ralsed during Zero
Hour. Ratherthe mattershouldbe discussed
extensively(interruptions)

SHRI MADAN LAL KHURANA: Mr.
Speaker, Sir, | am telling you that | have
given it in writing.(Interruptions)

MR. SPEAKER: Khuranali, itistruethat
you have given in writing. But if only you go
on speaking on the subject, others will com-
plain. When you gave in writing then why did
you give chance to others to speak. (/nfer-
ruptions)

SHRI GEORGE FERNANDES: Mr.
Speaker, Sir, the hon. Minister is present
here. | want to seek a clarification on one
point.(interruptions)

MR. SPEAKER: See, there is a ques-
tion of time. | try my best to give maximum
time. We expect the Members not to ralse a
question under Rule 377 or during Zero
Hour, so that all may get opportunity. Of
course there are certain exceptions as those
of leaders. But it is improper on the part of
Members to speak twice or thrice on one
single day.(interruptions).

SHRI MADAN LAL KHURANA: Mr.
Speaker, Sir, that day also, | had raised this
matter pertaining to wheat.

MR. SPEAKER: That day, when you
had raised that issue, then why did you
speak on Punjab?

SHRI MADAN LAL KHURANA: Mr.
Speaker, Sir,\need only acouple of minutes.

MR. SPEAKER: Okay, this time | wil
allow, but don't do this in future.

(Interruptions)
SHRI GEORGE FERNANDES: Mr.
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Speaker, Sir, one can raise any issue during
the Zero hour. This is not any ordinary
matter, but a very important one. We need
ekther the detalls or some assurance from
the Govemment in this regard.

MR. SPEAKER: You see, during the
Zero hour, the hon. Members raise many
Issues even without giving a proper notice
and there is very little time. There are ump-
toen number of subjects to be taken up
within one hour and no one gets more than
a minute. .

(Interruptions)

SHRI GEORGE FERNANDES: Mr.
Speaker, Sir, | agree with alithat. Yet, itis my
eamest plea that this is a very contentions
issue and we would lke to get the details
from the hon. Minister. (Interruptions)

SHRI LAL K. ADVANI (Gandhi Nagar):
Mr. Speaker, Sir, there should be a short
duration discussion on it.

SHRI GEORGE FERNANDES: It is

to us. We would like to know

whether the Government proposes to stall
this move to import wheat? We are anxious
to know that, because the Rabi Crops,
including 5crore 44 lakh tonnes of wheat are
expected to asrive in the market by next
week and importing of grain at this stage
would lead to heavy losses. Secondly, ¥
today there is a shortage of wheat for the
Public Distribution System, and the farmer
is not prepared to sell his produce to the
Govemment agencies, i is because he is
getting a higher price in the open market. Is
the Government prepared to increase the
procurement price from Rs. 225/- per quin-
taland make it at with the open market rates
to facilitate the purchase of wheat from
tarmers? if the Government doesn’t procure
wheat for the Pubilic Distribution System, at
open market rates, then it will be perpetually
confronted with this problem of wheat short-
age. Therefore, Mr. Speaker, Sir, the hon.
Minister is requested to give details penain-
ing to these two matters. Another aspect of
this is that the manner in which wheat is

being exported and also being imported, the
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country stands to lose foreign exchange
worth a whopping Rs. 250 crores. There-
fore, we would requested you to hoid a

discussion on this matter, but for
this time being, we would like the hon.
Minister to give an-assurance that turther
transactions won'ttake place andthe agree-
ment would be terminated.

SHRI MADAN LAL KHURANA: Mr.
Speaker, Sir, when this matter was raised
on 5th, | could say only a few words. There
was no time on 6th, therefore | wrote a letter
to the hon. Prime Minister in which | men-
tioned that wheat from our country is being
exported at the rate of US $ 95 and already
6.5 tonnes have been , but we are
importing wheat at the rate of $ 160 per
tonne. Mr. Speaker, Sir, | have with me
these two statements made by the hon.
Minister. On January 1, the hon. Minister
mentioned at a press conference at Hotel
Kanishka that the country has surplus
foodgrains and 8 lakhs tonnes of wheat is
being exported. On 15th, we read in the
newspapers that there is a wheat shortage
in the country and the Government is going
inforimports. How can the situation change
so dramatically in fifteen days that the coun-
try which was exporting wheat at the rate of
US $ 95 is forced to import the same item at
a higher rate? A delegation led by the Food
Secretary visited the U.S.A. and signed an
agreement.

He has quoted a higher price. When
they were importing wheat, the big roller
mills were with six tonnes of wheat,
atthe rate of Rs. 310/- perquintal and within
two months. The open market rate of wheat
went up from Rs. 300/- to Rs. 500/- per
quintal.

| want a committee to be constituted to
probe the matter. | am prepared to piace all
the facts before R. The country’s poor farm-
ers are not provided remunerative prices.
Wheat is exported at a throwaway price of
Rs. 200/- per quintal and a fortnight later
Imported at a premium price of Rs. 400/- per
quintal. | would ke a Parliamentary Com-
mittee 10 be constituted to probe into i.

(Interruptions)
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SHRIBASU DEB ACHARIA: Massive
bungling has taken place in this

case.(Interruptions)
- [English]

MR. SPEAKER. M}. Chidambaram,
are you intersested in saying something?

THE MINISTER OF STATE iN THE
MINISTRY OF COMMERCE (SHRI P.
CHIDAMBARAM): Sir, all that | wish to say

is, the hon. Member Shri Rabi Ray usually

does his homework very thoroughly and
makes his point very precisely. Unfortu-
nately, he has not apparently read the two
statements made in this House on Monday,
the 9th of March 1992. The two statements
are complete and comprehensive in the
subject. The two statements bring out two
vital points namely, 2.01 lakh tonnes ex-
ported in 1990-91; and 5.04 lakh tonnes
pending contracts on 1.4.1991 exported
during this year, totaling 7.05 lakh tonnes
are attributable to a decision taken by the
previous Govemment onthe 17th of August
1990. The second point is, between April
and June 1991, the previous Government
did not procure adequately and there was
decline in procurement of 35 lakh tonnes,
bringing pressure on wheat stocks. There-
fore, we have categorically stated that all
the facts....(Interruptions) | did not interrupt
you. You are suchasenior Member, whydo
you interrupt me? (Interruptions) we have
made the point that 7.05 lakh tonnes which
were exported -2.01in 1990-91 and 5.04 in
1991-92 - are attributable to decisions taken
on the 17th August 1990 and the 11th of

April 1991.

After our Government came into Of-
fice, the contracts were scaled down -
scaled down from ten lakhs to eight lakhs,
eight lakhs to actual quantity contracted by
MMTC and STC, which is 6.72 lakhs. Wo
have put acomplete ban on furtherexports.
The need to import has arisen because of
poor management of stock, of poor deci-
‘'sion to expoit, unwise decision to export
and incompetent procurement. We have
also said that we have not concluded any
contract importing wheat; but, are looking
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into the intemational prices. & is a crucial
factor: We willimport wheat if it is necessary
to augment supply for the Public Distribution
Systemand inthe open marketto relievethe
pressure on prices. We have not concluded
any contract. Iif a contract is concluded, we
will report to the House. All this was brought
out in the two statements. | would most

humbly urge Shri Ray to read the two

ctatements and then ask any

question.(Interruptions)

MR. SPEAKER: Shrimati Savithri
Lakshmanan.

(Interruptions)

SHRI RABI RAY: He has confirmed
what | have said.(Interruptions)

SHRI GEORGE FERNANDES
(Muzaffarpur): Sir, you should not aliow this
statement of the Ministertogounchallenged.
Here, | have the records of procurement
with me.(Interruptions) | have with me the
record of procurement.

(Interruptions)

MR. SPEAXER: This is not a full scale
debate, Mr. Femandes. The Agriculture
Department will come out...

(Interruptions)

SHRI GEORGE FERNANDES: | am
not saying this is a full scale debate. | want
to correct the Minister's
statement.(Interruptions).

MR. SPEAKER: No, no. We should not.

(Interruptions) ]

SHRI GEORGE FERNANDES: Sir,
you must tell us, how can the Ministergo on
with this statement?(Interruptions) How can
you allow this statement ?(Interruptions) Mr.
Chidambaram, you have accused him of not
doing his homework. You have not done
your homework.(/nterruptions) | beg your
glardon. (interruptions) Please listen to me,

r.
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MR. SPEAKER: This cannot be al-
lowed.
(interruptions)
SHRI GEORGE FERNANDES: The
Minister is making untrue statement. From

April to November, 1990, procurement was
17 million 357,000 tonnes.

MR. SPEAKER: This is fair, Mr.
Femandes.

(Interruptions)

SHRIGEORGE FERNANDES: During
April to November, 1991, the procurement
was only 13 milion 595tonnes.(interruptions)

MR. SPEAKER: No, no.

SHRI GEORGE FERNANDES: Here
are the statistics. (inferruptions) How can
you make such a statement?(nterruptions)

SHRI MADAN LAL KHURANA: Mr.
Speaker, Sk, Rt Is clear from the Minister's
statement thatthe country has ample stocks.

[Enghish)

SHRI GEORGE FERNANDES: He is
misleading the House.

MR. SPEAKER: 1do not know whether
your statement is correct or his statement is
correct. You cannot go on alleging ke this.

(Interruptions)

SHRISRIKANTAJENA (Cuttack): How
can he mislead the House?

MR. SPEAKER: Who knows who is
misleading the House?

(Interruptions)

SHRI SRIKANTA JENA: Here is the
Govermnment statement.

MR. SPEAKER: Who has studied i?
How can we come 10 a conclusion?

(Interruptions)
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SHRI GEORGE FERNANDES: | am
laying this document on the Table of the
House.

MR. SPEAKER: Mr. Fernandes, this .
does not help. (Interruptions) No, no. (inter-
ruptions) You please sk down.

SHRI MANORANJAN BHAKTA
(Andman & Nicobar islands): He is asenior
Member. (nterruptions) How can he throw
a paper ike this?(interruptions)

MR. SPEAKER: | will admonish him
first, ¥ | have to admonish. -

(Interruptions)

MR. SPEAKER: Do allow me to ad-
monish.

(Interruptions)

MR. SPEAKER: Now allowmatn~sn
trol the House

(interruptions)
MR. SPEAKER: You please sit down.

(Interruptions)

MR. SPEAKER: You do not advise me
from there. It is not necessary.

(Internuptions)

MR. SPEAKER: This is not allowed.
(interruptions)

MR. SPEAKER: You alleged certain

things against him. You have replied very
ably. You should not feel stung.

(interruptions)
MR. SPEAKER: You please leave &t

there. We do not expect it trom a senior
Member lke this.

(Interruptions)
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SHRI RAMESH CHENNITHALA
(Kottayam;. Sk, he is a very senior Mem-

ber. Thisisnotthe Interruptions) What
is M?(hmnptb'n:)y {

. MR. SPEAKER: Please allow the lady
Member to speak.
(Intorruptions)

MR. SPEAKER: Mr.Jena, Please take
your seat. :

(interruptions)

SHRIRAMESHCHENNITHALA: Hels
avery senior Member. (interruptions) There
is imit for everything.

MR. SPEAKER: Mr. Chennithala,
Please take your seat.

{Intsiruptions)

MR. SPEAKER: The onlyfactwhichis
coming out of this discussion is that you are
very much interested inmaking your points.
Both the sides have made the point very
ably.

SHRIRAM VILAS PASWAN (Rosera):
Sir, Mr. George Femandes’ point has not
been cleared.(interruptions) :

SHRISRIKANTA JENA: Heistryingto
mislead the House.

MR. SPEAKER: You cannot say that.

(interruptions)

MR. SPEAKER: Pleasetake yourseat
now.

(interruptions)
MR. SPEAKER: Unless | raise my
voice, are you not going to cooperate with
me? | am speaking.

(interruptions)
MR. SPEAKER: Nowthislslml—lonr
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orwhalever you callit. Now you cannot have
a regular discussion here. Only because
some senior Members raised a point, | al-
lowed it. Can you tum R into a regulardiscus-
sion, not only regular discussion but hurliag
abuses and allegations against each other?
You cannot do that and there are other
Members also who want 1o make their points.
This is not the only point which has to be.
Imdo.'lhl.adylhnbwkahadyﬂaﬁ-

(inverruptions)

SHRI BASU DEB ACHARIA: You al-
lowed him to mislead the House also.

MR. SPEAKER: Mr. Acharia, you arein
the habit of getting up all the time ke this. |
do not appreciate this. Please understand.
Let us do R in a fashion which is really
pleasant to each other. Now, you said some-
thing and the reply is given. i you are not
satisfied, well, you can find out how fo do it.
You just cannot carry on a discussion like
this. You say that he is not cotrect and he
says that you are not comect Then, who
should decide?

(Interruptions)
SHRI BASU DEB ACHARIA: Who
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blame on the previous Govemment, withthe
sole motive of deflecting the discussion and
twice, it has been proved that the state-
ments made by the Ministers were incor-
rect. As the hon. Minister himself said, the
Government made a comprehensive state-
ment in the form of two statements by Shri
Chidambaram, | regret to say that there are
S0 many contradictions inthemand so many
questions arise from them for which the
House expects answers from the Govern-
ment but over and above that, the Govern-
ment is putting all the blame on the previous
Government, that it had apoorprocurement
policy, so on and so forth. | think that this is
the cause of this much excitement in the
House.

| would like to submit to you that the
Houseis notsatisfied. There has been some
bungling or some wrong decision in the
Govemment action. This will become clear
fromthe discussion. It is my humble submis-
sion that it would be appropriate, if you allow
afull-fledged discussion on these two state-
ments, keeping in mind, the general dissat-
isfaction in the House.(Interruptions)

MR. SPEAKER: By a full fledged dis-
cussion, do you mean to say a two-hour
debate? if you want to discuss it for more
thantwo hours, then we shall be soon taking
up the Demand for Grants for the Ministry of
Agriculture. if you want a half-an-hour dis-
cussion, then you may give notice for it, |
shall consider it by a full-fladged discussion
would mean....You see, | would like to tell
you that you should consider yourselves
fortunate, i we are able to discuss the
Demand for Grants of even four or five
ministries, in this session. The question
before us is that instead of discussing the
Budget presented before the House, if we
go on discussing some points during the
discussions on the Demands for Grant of
the various Ministries, how we wouid be abie
to complete the business of the House.

On the one hand, | respect your senti-
ments and feelings, but on the other is the
fact, that certain matters are being repeat-
edly raised during the Zero Hour. ¥ the hon.
Members are excited over something, we
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can discuss the matter, but | cannot pro-
nounce a decision immediately. ¥ | allow it,
then the Demand for Grants for various
Ministries involving expenditure worth Rs.
4,000 Rs. 5,000 crores, would be passed
without even a minute’s discussion. Wilithat
be proper? So, under the circumstances, |
would request you that ¥ there is anything
serious in i, you can give it to me in writing
and | shalltake adecision on it after consult-
ing all of you.

SHRI RAM VILAS PASWAN: Just a
minute, Iwilltake very little time. Mr. Speaker,
Sir, the significance of the Budget session—
—{interruptions)——| have kept quiet for
two days, nor do | want to speak, but——
(Interruptionsy——We shall atientively lis-
ten to them, but now please give me &

patient hearing.(/nterruptions)
[Englishy
SHRISRIKANTA JENA: Sir, Zero Hour

is the monopoly of the opposition. (Interrup-
tions)

[Transiation)

MR. SPEAKER: No, there is nothing
like that. They too have a right, it may be
less, butthey too have aright, it maybe less,
buttheytoo have right. Paswaniji, please say
it within a minute. | am listening.

(Interruptions)

[ Translation)

SHRI RAM VILAS PASWAN: Please
be quiet.

MR. SPEAKER: You kindly speak.

SHRI RAM VILAS PASWAN: Please
allow those lady members to speak first and
thereafter give me time. First allow them to

speak....{ interruptions)

MR. SPEAKER: Give your comment
one by one. | will listen to each member.
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[English)

PROF. SAVITHRI LAKSHMANAN
(Mudndapuram) : Sir, during the last week,
the dead body of one Mr. K. P. Noble was

bythe indian Embassy in Saudi
Arbia to his relatives in my constituency In
Kerala. Late K.P. Noble aged about 25
years, was residing at Al Ahasa and he was
missing from his residence since last July
1991. After four months, his dead body was
found in a totally deserted and isolated

place...

MR. SPEAKER: Madam, Ithoughtyou
would raise an issue conceming all those
living in Gulf Countries and not one particu-
lar Incident.

PROF. SAVITHRI LAKSHMANAN: |
am coming to the point and it is very impor-
tant. On investigation, it was found that his
kidneys and eyes were missing. This is the
most unfortunate part of that murder. Sir,
the number of missing Indian cltizens in
foreign countries is increasing and | urge
upon the Govemment to look into the mat-
ter and give protection to our citizens work-
ing abroad.

[ Translation)

SHRI RAM VILAS PASWAN: Mr.
Speakaer, Sir, the business of the House is
conducted as per the decision of the Busi-
ness Advisory Committee. In accordance
with the same no other matter can be taken
up this month except the Budget and ordi-
nances which are in hand. In spite of that
important issues are taken up inthe House.
No issue Is less important than the other.
Such animportant issue has been raised by
Shri Rabi Ray in this august House today
and Shri George Fernandes has drawn the
attention of the august House towards it. |
was present on the day the hon. Minister
made this statement. Both the hon. Minis-
ters made the statement. We read the
statement very carefully. Since there is no
provision to put questions on the statement
of the hon. Ministers, we could neither ask
a supplementary nor could we ask you to
hold a discussion on it. Please allow a
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discussion on it within next ten or fifteen
days.

MR. SPEAKER: Please come to my
chamber. | shall explain you all that you can

do.(interruptions)

SHRI RAM VILAS PASWAN: That is
why | would like to tell you that it was allowed
by you and after having been allowed by you,
the hon. Minister repeated the old thing.

MR. SPEAKER: 1 am not allowing
thereatfter.(/nterruptions)

SHRI RAM VILAS PASWAN: Many
new facts have come to light Shri George
Fermandes has challenged it. | want to sub-
mit only this much that either the hon. Minis-
ter should rise and say that whatever Shri
George Fernandes said was wrong or you
should give a ruling in this regard. Mean-
while, it you see that there is time you could
allow a discussion on it.

MR. SPEAKER: Inthis regard my ruling
isthat since it is the Budget Session, it willbe
proper if we take up Budget provisions for
discussion. lf we do not hold a discussionwe
will pass grants worth crores of rupeesto the
Government without discussion on them. i
is true that the other issue is no less impor-
tant. Even then if this august House is not
willing to hold adiscussion onthe Budget and
is asking time, | have no objection. The
House is yours and the time is also yours.
You can sanction as muchfunds as you want
to the Govemment. | have no objection.
Even after this if you feel that how there can
be a discussion on It, you may please come
to my chamber, | will tell you the way.

[Engksh]
SHRI SOMNATH CHATTERJEE: Can

it be assured that the Commerce Ministry’s
Grants will be discussed? That is the

difficulty. (Interruptions)
[Translation)]
- MR. SPEAKER: Please take yourseat.

" Now | am calling Shri Agnihotrill. ¥ you act
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ike this, how can the business of the House
be conducted. You may please take your
seat.

SHRI RAJANDRA AGNIHOTRI
(Jhansi): Mr. Speaker, Sir, the hon. Minister
of Railways is present here and | want to
draw his attentiontowards the Clerks Grade
Examination held by the Rallway Recruit-
ment Board, Bhopal on 23rd February, 1992.
The question papers of the aforesald exami-
nation were sold on 19th and 20 March inthe
open market but despite this the examina-
tion was held. The police apprehanded some
officers, employees and students in this
connection and later remanded them to
pofice custody. The examination was not
cancelled. Due to this there is widespread
resentment among the candidates and the
refiability of the Board has also become
doubtful.

As such | requested that this matter
shoukd be investigated and action should be
taken against the erring people.

[Engltsh)

SHRI M.R. KADAMBUR
JANARTHANAN (Tiruneivell): Mr. Speaker,
Sir, there is an important newsltem intoday’s
Times of india, “Lanka willing to help india-
Prabhakaran to be extradited.” Sir, the Sri
Lankan Government has noted in the Press
thatthe extradition process couidbe stepped
up K India passes enabiling legisiating in ks
Parliament on the Regional Convention on
Suppression of Terrorism which all SAARC
countries signed in Kathmandu in 1987.

So, | requested the Govemment to
make a statement in the Parfiament or come
forward to accept the willingness of the Sri
Lanka Government Iin extradition of
Prabhakaran, whe is the chief offender in
Shii Rajiv Gandhi's assassination case.

[ Transiation]

SHRI RAM NAIK (Bombay North): Mr.
Speaker, Sir, | would iike to draw your
attention as well as that of the hon. Environ-
ment and Forest Minister, Shif Kamal Nath
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towards a very serious but interesting incl-
mmsumeumwmn
located in my constituency, North Bombay.
Anaﬂonﬂpukhﬂndybmmtgm
unusual as they do not exist in cities. The

number of panthers in the park has
increased.(nterruptions)

13.00 hrs

Since they do not get rabbits, deer etc. to eat
they are moving out of the national park and
entering the city. Mr. Speaker, Sir, in the last
two years the panthers have lifted six chil-
dren from the slum areas. The children
became preys of panthers. Two months
back a panther entered a factory. When the
guard opened the factory, the panther
pounced upon him. You can well imagine
what would have been the situation. Day
before Morday the photograph of this
panther had in the Times of
hdiahwhbhlwanpoﬂodmatamhor
had entered the city and was sitting under a
bus. Whenthe people saw itthey were panic
striken. People called the fire brigade and
police but the panther did not budge. There-
after, the General Manager of the national
Park and the veterinary doctor were called.
They sprayed tranquilizer on the panther to
make him unconscious and thereafter took
&t to the national park.(interruptions)

Mr. Speaker, Sir, due to this, people of
the slum areas and areas around the na-
tional park live under fear. Six children have
been Killed. In order to check recurrence of
such incidents in the future the manager of
the National Park has sent a proposal to
fence these areas in order 10 protect these
vuinerable areas. Three to fo.r similar pro-
posals have already been sent but they
have not been given clearance till date.

1 urge the hon. Forest Minister to pay
attention towards this aspect and take mea-
sures 1o fence the vuinerable areas for

peopie’s protection.
[Englsh}

MR. SPEAKER: 1t is certainly interest-
ing.
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PROF. KV. THOMAS (Ernakulam):
Sir, itis a very important matter. Eight years
back, a Housing Society called Dakshin
Housing Society was formed. There were
two hundred Members, including a number
of Members of Parliament, Joumnalists and
senior Government officlals. From each
Member Rs. 80,000 to Rs. 85,000 were
collected. There were Rs. 2.7 crore and
after eight years, nobody knows what has
happenedto this amount: There Is noteven
a single plot of land. .

SHRIBASUDEB ACHARIA (Bankura):
Are you also a Member of that Society?

PROF. K.V. THOMAS: | have also
applied. More than that..."...(lnterruptions)

MR. SPEAKER: Anything like this can
also be alleged against you.

{Interruptions}

PROF. K.V.THOMAS: | have given a
notice.

MR. SPEAKER: | will look into it. You
give me in writing and then | will allow you
tomorrow and not today.

PROF. K.V. THOMAS: Sir, | am not
making any allegation against any
Individual(interruptions)

MR.SPEAKER: lwillnot allow ke this.
Anybody can make allegation against you
also. You give me in writing.

. 1will examine It. | am not going to allow you
¢ like this. This is not going to be a part of the
.. record. Yougive me in writing, iwillexamine
- Rand¥f necessary, lwill aliow you tomorrow.

. PROF. K. V. THOMAS: You examine
_this. That is enough. | will give It in writing.

[Transiation)

? SHRI DILEEP SINGH BHURIA
g(Jhabua): Mrt Speaker, Sir, | would like to
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draw the attention of the House as well as
yours towards the tribal districts of Madhya
Pradesh.....(Interruptions)..... Mr. Speaker,
Sir, many districts of Madhya Pradesh, spe-
clally the tribal districts, are in the grip of
severe drought. The news, to this effecthave
also appeared in many Five to
Six people have died of starvation in Sarguja
district and a tribal died in Neemuch tehsil of
Mandsour district. The State Govemnment is
neglecting these tribal districts and is unable
to provide employment to the people. The
people are dying of hunger. There is a pro-
vision in the Constitution that the President
shali protect the tribal areas. | would like to
request you and tiic House that It is the
responsibility of the Govemiment to provide
empioyment to the people for their ws¥are.
For this purpose, a commiitee of the House
should be sent there to assess the sltuation
and amangements should be made to pro-
vide employment to the people so that no
starvation death may occurthere infuture. In
the Madhya Pradesh Legislative Assembly,
the whole of the opposition has been boy-
cotting the House and the Bhartiya Janta
Party alone Is sitting there.

MR. SPEAKER: Mr. hon. Memberwhat-
ever happens there should not be discussed
here.

SHRI DILEEP SINGH BHURIA: Mr.
Speakaer, Sir, this House is Supreme. tis our
to look into such atrocities and

injustice wheraver they occur.

MR. SPEAKER: That House should not
be discussed here.

SHRI SUKDEO PASWAN (Araria): Mr.
and adivasi students of Maharani Laxambbai
(Malwa) Medical College, Jhans| are being
led to commit sucide as they are fed up with
the exploitation by some senior professors

_and heads of department. The students had
written- a letter three months ago to the
Govemor for dispensing justice to them and
to save them from the by the

exploitation
proffessors and heads of the departments.

I Not ecorded.
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On the directive of the Governor, the
Vice-Chancellor wrote a letter to the Princl-
pal and asked him to fumish the detalils of
the complaint. But, till today the Principal
has neither given reply to the letter of the
Vice-Chancellor nor he has given the details
of the complaint regarding the harassment
of students. Instead of taking action to meet
the justified demand of the students, they
are being detained inthe same class forfour
times and sometimes even for six times.
More than one dozen senior professors and
heads of the departments of Malwa College
have opened jursing homes in fronit of the
Malwa College and Jhansi Zity in the name
of their wives, sonc and daughters. The
harijan professor is also being ill-treated like
ths students and junior doctors in Malwa
Coliege.

furge upon the Governmentto orderan
enquiry into all thesa things immediately so
that the students, who are thinking of com-
mitting suicide, after being fed up with the
behaviour of the professors and the Princl-
pal, are dissuaded from doing so.

SHRIB.L. SHARMAPREM (East Deihi):
Mr. Speaker, Sir, a senior engineer of the
corporation was killed in Dethi day before
yesterday. i the killings of senior officers or
any officer will go on like this, then it willhave
demoralising effect on officials. Land grab-
bing, encroachment and unauthorised con-
structions are done in East Dehl. | have
referred as many as 175 matterstothe L.G.
Sahb during the last eight months. | accept
that all the officors are not honest, but
solution does not lie in killing in an officer.
Compensation should be paid to the family
of the person killed. The officers of the
corporation say that the local police does not
help the M.C.D. employees in any way.

| want to submit only this much that
when the corporation employees go to re-
move the encroachment, the police should
give them maximum protection.

SHRI MOHAMMAD ALl ASHRAF-

FATMI (Dorbhanga): Mr. Speaker, Sir, |
want to draw the attention of the Govemn-

MMhyoupamm.
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Recently, when the Prime Minister of Nepal
visked india, some agreements were signed
between the two countries. People of Bihar
saw a ray of hope in these agreements.
There was aproposalto constructdams and
barrages on the rivers which originate from
Nepal. Butthere was a report inthe newspa-
pers some days back that some obstacle
has come in s way. The problem is that
Nepalis asking for access tothe seathrough
the river Kasl.

[MR. DEPUTY SPEAKER in the Chair)
13.09 hrs.

This has becoime an obstacie. Biharwill
also be benefited by their demand. & would
be easy for the people of Bihar to transport
goods through water route. It willalso prove
beneficial to the people of Nepal. it will also
cover soms areas of Bengal.

Therefore, | request that the Govern-
ment should take immediate steps in this
regard and the project which they have been
asking for should be accepted.

[English)

SHRI B.N. REDDY (Miryaiguda): The
clearance ofthe irrigation projects of Andhra
Pradesh has made a very sad saga. They

are always pending from the beginning to
the end. lamaMember of Parliament forthe
third time. Whenever | go and enquire | am
told that they are pending. That is why there
is no commitment eitherby the Centre orthe
State Government to pursue the matter and
get the projects completed. My only request
to the Centre Is that there is a big variation
between the statements being made by the
Centre and also the State about the propos-
als pending. The State Government says
maMubapmhapropocabpondng
whereas the Centre says that there are only
three pending. That is why my requestto the
State and the Centre is that they should
pursue with and commitment
and get them cleared at least in the Eighth

7 or the Ninth Five Year Plans.

. The projecis which are pending are,
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Polavaram, Telugu-Ganga, Tungabhadra
High Level Canal, Galeru-Nagari, Sri Ram
Sahar- Il Stage, Srisailam Laft Bank Canal,
Jaruala (to be completed ) and Bheema (to
be undertaken). All these projects shouid
be undertaken and should be completed by
the end or the Eighth of the Ninth Five Year

SHRIBASUDEBACHARIA (Bankura):
The Secretary of the Rallway Protection
Force has been on hunger strike.

MR. DEPUTY-SPEAKER: Shri Basu
Deb Acharia, my personal request to all the
hon. Members is that those who get a
chance earlier shouid not stretch itto a very
great extent. You should also remember

that there are other members who have

never spoken in the House.

SHRIBASU DEB ACHARIA: 1 will not
take much time.

MR. DEPUTY-SPEAKER: Pleasethink °

of the weaker sections. Weaker section are
there everywhere. It is unfortunate that
some members do not get a chance in the
House at all. Injustice should notbe done to
them.

SHRIBASU DEB ACHARIA: Iwilltake .

very little tlm.(lman_wﬂons)

MR. DEPUTY-SPEAKER: Ihave asked
ShriBasu Deb Achariato ventilate his griev-
ance. i

SHRI BASU DEB ACHARIA: | will be
very brief.

The Genral Secretary of the Railway
protection Force Assoclation has been on
hunger strike. This RPF Assoclation was

recognised by the Rallway Ministry. This -

recognition was withdrawn by an Act of
parfiament in 1987. From 1987 we have
been demanding the repealing of this Act
and restoration of recognition of the RPF
. Assoclanbecause itisa Fundamental Right
:totounmmoehﬂon.

mmmmmum

T
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of this House. The entire House demanded
that the recognition of the RPF Assoclation
should be restored.

The Commitiee on Subordinate Legis-
lation of Lok Sabha had also recommended
. (interruptions) Shri George Femandes,
the former Rallway Minister had also issued
an order and then Shri Jhaneshwar Mishra
made a very categorical statement that a
decisicn had been taken to restore the
recognition of the RPF Association. Shri’
Famandes is here. He can support us.

The Railway Minister is here. |demand
that he should give an assurance to the
House and make a categorical statement
that the recognition which was withdrawn in
1987 would be restored to the RPF Assocla-
tion. He is here. He cangiven an assurance.

_ MR.DEPUTY-SPEAKER: ShriAcharia,
please hear me. ‘

SHRIBASUDEBACHARIA: Thisisthe
demand of the entire House and | want to
mention it once again. Shri

Kumaramangalam Is also here.

MR. DEPUTY-SPEAKER: This is Zero
Hour. This matteris being repeatedly pressed
here. .

x& .

SHRIBASU DEB ACHARIA: The Sec-
retary of the RPF Association is on hunger
strike in front of the house of Shri
Kumarmmangalam. To save the ife of Shri
Jha, the Railway Minister should make a
statement here....(Interruptions)

SHRI MANORANJAN BHAKTA
(Andman & Nicobar Islands): Sir, | endorse
what Mr. Acharia has said. In the past, our
party has also agitated overthis issue. Inthe
past, we also saldthatthis recognition should
be done immediately. The General Secre-
tary of the RPF Assoclation is on hunger
stride. The Government should make a
statement on this immediately. The Govemn-
ment shouid not take k as a prestige issue.

‘The Rallway Minister Is here. Sk, you can

give a  direction to

the
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MR. DEPUTY-SPEAKER: | do not SHRI BASU DEB ACHARIA: Sir, the
issue any direction. decisions of the earlier Governments have

SHRI MANORANJAN BHAKTA: Sir,
this is avery serious matter....( interruptions)

[ Translation]

SHRIGEORGE FERNANDES: Thisis
the question of life (Mterruptions)

[English) +¢-

MR. DEPUTY-SPEAKER: This is a
matterwhich is being pressed over and over
again. This Is not the latest one. This is a
continuous process.

SHRI BASU DEB ACHARIA: But the
wastsr Is not responding.

MR. DEPUTY SPEAKER: Mr. Acharia,
why do you not restrain yourself in your own
humble seat?

| do not like to say any thing more than
this. ‘Zero Hour’ is an extraordinary weapon
wested in your hands. Any important matter
which comes to your notice before 10 A.M.
can be raised at this time to bring to the
notice of the Government. The Government
is avigilant Government and it takes proper
action at the appropriate time. | think, the
honourable former Speaker will agree with
me 100 per cent. This is the purpose for
which ‘Zero Hour is meant. Though it is not
recognisedinour Rules of Procedure, some-
how it is being prectised. You are expecting
the Government to answeronthe spottothe
Issues raised at this time. It is impossible for
any Minister to answer on the spot. There is

a procedure.

SHRI BASU DEB ACHARIA: Sir, in
order to save the life of a person, the Minis-

ter shouid respond... (Inbnunbns)

. MR. DEPUTY SPEAKER:. You can
make use 6fthefules available andbringthe
matter on the floor of the House at the

time and discuss R. In this way,

not been implemented....(interruptions) In
order to save the llfe of Mr. Jha, he should
respond and say that he is going to consider
the restoration of its recognition. Why is he
not responding?....(Inferruptions)

MR. DEPUTY SPEAKER: Shri Kapse.

SHRI RAM KAPSE (Thane): Sir, |
would like to draw the attention of this House
to the tragic medical deaths of 17 Adivasi
Children, which occurred in Thane District of
Maharashtra recently.

The deaths took place when viral pneu-
monia epidemic spread in Mokhada Tehsil
of Thane District. 101 Scheduled Tribe chil-
dren of the village Vavar were seriously
affected and 17 out of them expired as on
medical treatment was offered to them.
These were medical murders in a way.

101 children were reported to be ill for
aweek. But nobody fromthe Health Depart-
ment of Thane Zilla Parishad visited the
place. No medicines were available in the
Dispensary. The Health Officer of Zilla
Parishad has admitted that this tragedy took
plaeebwauseofmlessnessonmopan
of the Health Department.

| ask the Govemment to make a state-
ment in the House about the deaths of 17
Adivasi children and also as to what steps
are being taken to avoid such medical mur-
ders.

[Translation)

PROF. PREM DHUMAL (Hamirpur):

Mr. Deputy Speaker, Sir, there is one more
related to it. Election was held in the
House on 9th. | will sumup within aminute....

[English}

MR. DEPUTY SPEAKER: Everybody
wants to speak only for one minute. ls there
mymmmwammspeakmhau-an-
hour during the Zero Hour?..

(interruptions) .
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MR. DEPUTY SPEAKER: We should
have some system..

(lmonwﬂons)
[ Translation)

PROF.PREMDHUMAL: ltisrelatedto
that issue. An M.P. was admitted in the
hospital for heart aiiment. He could not
attend the House on that day. There was
voting in the House on 9th of March and he
could not come to the House to cast his
vote, so some arrangements should have
been made for him.....

[English]

SHRI S.B. SIDANAL (Belgaum): Sir, |
would like to draw the attention of this
august House on a very important issue
that is disturbing the minds of drug industry
in the country. ’

During the Winter Session of the Par-
liament, when the question on formulating
the Drug Policy was asked, the Minister had
assured the House that it willbe announced
very soon. Till date this Drug Policy has not
been announced.

According to Press Reports, the Minis-

try had prepared a note and formulated a

policy which was submitted to the Cabinet.

After the Cabinet had approved it, the Min-
_istry had raised certain objections.

Thére are about 467 drug manufactur-
ers who have been affected because of the
delay in announcing the policy. Therefore,
I do not find any reason why drug policy is
not being announced.

| urge the hon. Minister to come for- -

ward and give specific date by which the

) drug is likely to be announced to

mitigate the hardships of drug manutactur-
_ers in the country. Thank you very much.

SHRI ANNA JOSH! (Pune): Sir, the

upreme Court, for the first time in its -

Istory, quashed the appointment of a High

~Court Judge yesterday. The Judges
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quashed the appointment by the President
to the Guwahati High Court, of the erstwhile
Law and Judicial Secretary of Mizoram, Shri
K.N. Srivastava, on the ground that he did
notfulfl the minimumqualification laid down
in the Consitution for such an

office...(Interruptions).

MR. DEPUTY SPEAKER: Mr. Anna
Jashi, is t arulethat anything which appears
in the Papers shall have to be ventilated on
the floor of the House? It is pertaining to the
appointement of a Judge. It is let to them.
Why should you raise it? if at afl you want to
raise It, give it in writing and bring it underthe
relevant provision of the Act. Do not reduce
the Zero Hourto zero. There is no relevance
init

SHRI ANNA JOSHI: No, Sir, it has got
relevance.

MR. DEPUTY SPEAKER: It is some-
thing like appointment of a particular officer
who is not qualified. Is this the forum where
we shall have to discuss it?

SHRIANNAJOSHI: No, Sir, itisalapse
on the part of the duty of the Government,
right from the Prime Minister to the Chief
Secretaries of the two States. | am not
criticising the decision of the Supreme Court.

MR. DEPUTY SPEAKER: Mr. Anna
Joshi, there is a rule. Certain things are
barred from being discussed on the floor of
the House. This comes underthat category.
This matter cannotbe aliowed on the fioor of
the House for discussion. It is pertaining to
an appointment. Therefore, itdoes notcome
under the scope of the discussion here....

(Interruptions)
SHRI ANNA JOSHI: Sir, | am not
criticising the appointment....( Interruptions)

MR. DEPUTY SPEAKER: Whether

regular or iegular or legal or illegal, ap-
pointment cannotbe discussed here. This is
not the proper forum...

(Interruptions) -
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MR. DEPUTY SPEAKER: You may

feel It is very important but it should fit with:
in the framework of the rules of the House.

[ Transtation)

SHRI MANGAL RAM PREMI (Bijnor):
Through you, | would like to draw the atten-
tion of the hon. Minister of Communications
to the poor communication network in my
constituency Bijnor.

Sir, the population of my constituency is
nearly 14 lakh and in the Chandpur Assem-

bly segment there is a huge Industry of “

Khandsari, in Kiratpur segment there is a
huge market of gur, in Najibabad copperand
brass utensils are made and in Naginathere
is a huge industry of wood from where these
goods are exportedto foreign countries. Sir,
| would ke to submit that the telephone
systemis so poor that whatto say of ringing
up at a distance, it is not possible even to
ring up within one’s own district and it is not
possible to talk at case. if | myself wish to
speak to anybody in Delhi, it Is not possible
to get through. This is the reason the mer-
chant in Delhi is very harassed and it is
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great extent. it does not fit in. | request you

to kindly go through the Rules of Procedure
book for a short period.

(Interruptions)

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI P.
CHIDAMBARAM): Sir, already one-and -a-
half hours are over.

(Imenuptibns)

MR. DEPUTY SPEAKER: Ineed nottell
you what are the matters tobe raised in zerc.*
hour. It is unnecessary. You are all experi-
enced Members of this House. You have
also get a lot of experience serving in vari-
ous Houses. | have also hinted what are the
matters to be raised on the floor of the
House during zero hour. We are converting
this into an occasion to raise small matters
and in having debates. 1t is not correct.

(Interruptions)

MR. DEPUTY SPEAKER: No, let us
take up the next item. Now Paperstobe -

- difficult to run the business smoothly. laid on.the table of the House.
Sir, the Govermnment has sanctioned (Interruptions)
he establishment of an elecironicexchange
there and a building is ready tor the elec-
tronic exchange and the material has also '
beenpurchased,butnoelectronicexchange  13.26 hrs.
has been established here so tar. There- . :
fore, itis my requestto the Governmentthat PAPERS LAID ON THE TABLE
they should immediately take the trouble to
issue directives for the establishment of an Memorandum of understanding
electronic . telephone  exchange between Engineers India Ltd.
there.(Interruptions). and the Minister of Petroleum
and Natural Gas etc.
[English}
{English}

MR. DEPUTY SPEAKER: 1 have got to
make arequest. There is aprovisiontoraise -
matters under Rule 377. It comes under
special category. Zero hour should not be
converted into an occasion where you can
raise various matters which could be raised
under Rule 377. These are the matters
which virtually come under that category.
We are dragging the zero hour to a very

THE MINISTER OF STATE IN TH
MINISTRY OF AGRICULTURE (SHF
MULLAPALLY RAMACHANDRAN): Sir, o
behalf of Shri B. Shankaranand, I beg to la
on the Table— '

(1) Acopy of Memorandum of Unde:
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standing for the year 1991-92 be-
tween the Engineers India Limited
and the Ministry of Petroleum and
Natural Gas (Hindi and English
versions). [Placed in Library See
No. LT-1527/92]
(2) Acopy of Memorandum of Under-
standing for the year 1991-92 be-
tween the Madras RefineriesLim-
ited and the Ministry of Petroleum
and Natural Gas (Hindi and En-
glish versions). [Placed in Library
See No. LT-1528/92]
(3) A copy of Memorandum of Under-
standing for the year 1991-92 be-
tween the Cochin RefineriesLim-
ited and the Ministry of Petroleum
and Natural Gas (Hindi and En-
glish versions). [Placed in Library
See No. LT-1529/92]

(4) Acopy of Memorandum of Under-
standing for the year 1991-92 be-
tween the IBP Company Limited
and the Ministry of Petroleum and
Natural Gas (Hindi and English
versions). [Placed in Library See
No. LT-1530/92]

\

. (5) Acopy of Memorandum of Under-
standing for the year 1991-92 be-
tween the Balmer Lawrie and
Company Limited and the Ministry
of Petroleumand Natural Gas(Hindi
and English versions). [Placed in
Library See No. LT-1531/92)

Annual Report and Review on the
working of Repatriates Co-operative
" Finance and Development
Bank Lid., Madras

THE MINISTER OF STATE IN THE
. MINISTRY OF AGRICULTURE (SHRI

MULLAPALLY RAMACHANDRAN): Sir, on
‘behalf of Shri M.M. Jacob, | beg to the lay '

on Table—

(1) (i) A cohy'ot the Annual
. Report(Hindiand English versions)
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Red, Madras, forthe year 1990-91
along with Audited Accounts.

(i) Acopy ot the Review (Hindi and
English versions) by the Govern-
ment on the working of the Repa-
triates Cooperative Finance and
Development Bank Limited, Ma-
dras, for the year 1990-91.

A statement (Hindii and English

versions) showing reasons for de-
lay in laying the papers mentioned
at(1)above. [PlacedinLibrary See
No. LT-1532/92}

2

Memorandum of understanding
. between Lubrizol India Limited and
the Ministry of Petroleum and
Chemicals.

THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMACHANDRAN):SIr, on
-behalf of Shri S. Krishna Kumar, 1 beg to lay
on the Table a copy of the Memorandum of
Understanding for the year 1991-92 be-
tween Lubrizol India Limited and the Minis-
try of Petroleum and Chemicals (Hindil and

English versians). [Placed \n Library See
No. L T-1533192)

. Annual andReview onthe work-
ing of the Punjab Agro Industries Corpora-
tion Ltd. Chandigarh, etc.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMACHANDRAN) Sir, |
beg to lay on the Table—

(1) A copy each of the following pa-
pers (Hindil and English versions)
undersection 619 A ofthe Compa-
nies Act, 1956:-

(a) (i) Review by the Government on
. the working of the Punjab Agro
Industries Corporation Limited,
Chandigarh, for the year 1990-91.

(i) Annual Report of the Punjab Agro
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(b)

@

©

Industries Corporation Limited,
Chandigarh, for the year 1990-91
along with Audited Accounts and
Comments of the Comptroller and
Auditor General thereon.[Placed
in Library See No. LT-1534/92]

(i) Review by the Government on
the working of the Maharashtra
Agro Industries Development Cor-
poration Limited, Bombay, for the
year 1990-91.

Annual Report of the Maharashtra

Agro industries Development Cor-
poration Limited, Bombay, for the
year 1990-91 along with Audited
Accounts and comments of the
Comptroller and Auditor General
thereon.[Placed in Library SeeNo.
LT-1535/92]

(i) Review by the Government on
the working of the Madhya Pradesh
Agro Industries Development Cor-
poration Limited, Bhopal, for the
year 1983-84.

(ii) Annual Report of the Madhya

(2

(3

(i

Pradesgh State Agro Industries
Development Corporation Limited,
Bhopal, forthe year 1983-84 along
with Audited Accounts and com-
ments of the Comptroller and Audi-
tor General thereon. -

Three Statements (Hindi and En-
glish versions) showing reasons
fordelay in laying the papers men-
tioned at (1) above. [Placed in LI-
brary Su’ No. LT-1536/92]

(i) A copy of the Annual Report (
Hindi and English versions) of the
National Cooperative Development
Corporation, New Delhi, for the
year 1990-91.

A copy of the Annual Accounts
(Hindi and English versions) of the
National Cooperative Development
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Corporation, New Delhi, for the
year 1990-91 together with Audit
Report thereon.

(i) A copy of the Review (Hindi and
English versions) by the Govern-
ment on the working of the Na-
tional Cooperative Development
Corporation, New Delhi, for the
year 1990-91.

(4) A statement (Hindi and English
versions) showing reasons for de-
lay in laying the papers mentioned
at (3) above. [PlacedinLibrary See
No. LT-1537/92]

(5) (i) A copy of the Annual Report
(Hindi and English versions) of the
All India Federation of Cooperative
Spinning Mills Limited, Bombay,
for the year 1990-91 along with
Audited Accounts.

(i) A copy of the Review (Hindi and
English versions) by the Govern-
ment on the working of the Allindia
Federation of Cooperative Spin-
ning Mills Limited, Bombay, forthe
year 1990-91.

(6) A statement (Hindi and English
versions) showing reasons for de-
lay in the papers mentioned at (5)
above. [Placed in Library See No.
LT-1538/92)

13.27 hrs. -
ESTIMATES COMMITTEE
STATEMENT

[English)

SHRI MANORANJAN BHAKTA
(Andaman & Nicobar Islands) : Sir, | beg to
lay ori the Table statement (Hindi and En-
glish versions) showing action taken by
Government on the recommendations con-
tained in chapter | of Tenth Report of Esti-
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& Minutes
mates Committee is (Ninth Lok Sabha) on
Actiontaken by Government on the recom-
mendations contained in the Eighty-Third
Reportofthe Committee (Eighth Lok Sabha)
on Ministry of Information and Broadcast-
ing - Films Division.

13.28 hrs.

COMMITTEE ON PUBLIC UNDERTAK-
INGS

Third, Fourth and Fifth Reports and
minutes

[English]

SHRIBASUDEBACHARIA (Bankura):
Sir, 1 beg to present the following Report
and Minutes ( Hindi and English versions) of
the Committee on Public Undertakings:-

(1) Third Report on Tea Trading Corpo-
ration of India Limited Setting up of a Joint
Venture Company, Export Contracts and
Irregular Payment of Advances and Min-
utes ofthe sittings of the Commiittee relating
thereto.

(2) Fourth Report on National Textile

Corporation Limited-(a) Avoidable payment
of commission of Rs. 148.80 lakhs due to
appointment of agents for supplies to de-
fence and other Government Departments;
and (b) Avoidable unproductive expendi-
ture of Rs. 1.41 crores due to shut down of
boilers in Ajudhia Textile Mills of N.T.C.
(DP&R) Limited and Minutes of the sittings
of the Commiittee relating thereto.

(3) Fifth Report on Hindustan Fertilizer
Corporation Limited and Minutes of the
sittings of the Commiittee relating thereto.

13.29 hrs.

COMMITTEE ON OFFICIAL LANGUAGE
 [Transiation) |
©_ THEDEPUTYMINISTERINTHE MIN-

ISTRY OF HOME AFFAIRS (SHRI RAM
LALBAHI):OnbehalIo'ShrIS.B_. Chavan
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1 beg to move:

“That in pursuance of sub-section (2) of
section 4 of the Official Language Act, 1963,
the members of Lok Sabha do proceed to
elect, in accordance with the system of
proportional representation by means of the
single transferable vote, one member from
amongst themselves to be a member of the
Committee on Official Language vice Shri
"Sribaliav Panigrahi resigned from the Com-
mittee.

[English

MR. DEPUTY SPEAKER: The ques-
tion is:

“That in pursuance of sub-section (2) of
section 4 of the Official Languages Act,
1963, the members of Lok Sabha do pro-
ceedto elect, in accordance with the system
of proportional representation by means of
the single transferable vote, one member
from amongst themselves to be a member
of the Committee on Official Language vice
Shri Sriballav Panigrahi resigned from the
Committee.”

The motion was adopted.

13.30 hrs.
BUSINESS ADVISORY COMMITTEE
Twelith Report

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE {N THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY
AFFAIRS (SHRI RANGARAJAN
KUMARAMANGALAM): Sir, | beg to move:

“That this House do agree with the
Twelith Report of the Business Advisory
Committee presented to the House on the
11th March, 1992.”
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SHRI GEORGE FERNANDES
(Muzaftarpur): Mr. Deputy Speaker, Sir, |

had raised a point of order in this House
yesterday evening on which | seek your
ruling so that this question should not come
upbeforethe House again inthis shape. The
yesterday's order paper inciuded last two
Rems firstly, discussion on the Budget (Rail-
ways) and Secondly, discussion onthe Reso-
lution moved by the hon. Minister of Ralil-
ways. Here, on the basis of this report of the
Business Advisory Commiittee,yesterdaythe
hon. Chairman, who was presiding at that
time, had elicited opinion to have a 10 hour
discussion in the House onthe two items out
of three items placed against serial Nos. 1,2
and 3 in today’s report of the Business
Advisory Committee. The House had given
this opinion that alithese four items couldbe
taken up together but there was a contro-
versy over 10 hours. When the matter for
discussioncame up here and it was saidthat
discussion should start on it, then | raised
my point of order and said that the issue
which was not on that day’s order paper
could not be taken up for discussion in the
House uniess a supplementary List of Busi-
ness was issued or any decision was as-
siynedm at after taking the opinion of the

Mr. Deputy Speaker, Sir, the ruling | am
seeking from you is related to Rule 31 and
Rule 31 reads:-

[English]

(1) Alist of business for the day shallbe
prepared by the Secretary-General and a
copy thereof shall be made available for the
use of every Member.

(2) Save as otherwise provided in these
rules,no business not included in the list of
business for the day shall be transancted at
any sitting without the permission of the
Speaker.”

[Transtation]
I would like to draw your attention to the

decisions taken prior to this point of order
and | would like to bring it to your notice that:-
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[English] '

‘Arrangement of Business and List of
Business'— page 383 “Practice and Proce-
dure of Parfiament” by Kaul and Shakdher
says: “The following items of business may,
however, be taken up in the House without
any entry in the List of Business;”

[Tranilation]

k has been ciearly spelt out as to what
issues can be taken up for discussion:

[Enghish}

“Oath or affirmation by a Member re-
tumed in a bye-election; obituary reference
on the demise of a sitting Member or a
former Member or other leading personality;
adjournment motion; communication of a
message from_ the President; announce-
ment or ruling by the Speaker, question of
privilege; announcement of a communica-
tion regarding arrest etc. of a Member;
announcement regarding resignation of a
Member; and motion regarding the suspen-
sion of a rule.”

(Transtation]

Any issue which has not been included
in the List of Business cannot possibly be
discussed in the House. | remember this
issue has been raised many times in the
House in some shape or the other. Since
1976 it has been my experience that it has
always been decided that any matter which
has notbeen included inthe List of Business
cannot be taken up for discussion here.

1 seek your ruling on this maiter be-
cause the dignity of this House, the rules of
this House, have been violated by the Gov-
emment and this should not be done.

The House should not be taken for
granted; no matter whoseverhastoconduct -
the sitting of the House, that we can raise
any issue at any time for discussion. The
question of zero hour is some whatdifferent,

. @8 you have just now mentioned, or there

may be some vital issue which may be
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raised by agiated Members in the House.
But there was nothing like zero hourdiscus-
sion, nor was there any such subject or
} issue as required a discussion wherein the
. fion. Minister would express some anger or
_agitation. Had this issue been included in
y's List of Business, | could have
brought all the relevant documents in the
House yesterday itself. This item was not
included in yesterday’s List of Business, €0
. 1 did not bring my documents. Yesterday, |
had to speak on the Railway Budget. Now,
had the discussion on Rail Budget started
well in time and | would have been called to
speak, lwouid have expressed myself what-
ever | had inmy mind aboutthe Rail Budget,
as any member could do. But it was not
mentioned in the List of Business that there
would be a discussion on this subject. And
now you are saying that It is the decision of
the Business Advisory Committee. But the
decision of the Business Advisory Commit-
tee can’t be thrust upon us as you are doing
now. List of Business includes those items
which are to be discussed, so that we may
come prepared. Mr. Speaker, Sir, It is not
possible to discuss any matter without prior
information, Since 1967, as far as  remem-
berthat whenever any such occasion arose
that the items not mentioned in the List of
Business, were to be discussed, the House
had always refused to discuss such topics.
In this case, | am on a Point of Order. The
Govemment, especially our Parliamentary
Affairs Minister who took up this issue very
strongly here yesterday, told us that what-
everthey were saying was completely true.
So, there should be no such problem for us
in future, and the House should never face
such a situation in future. | request that the
House should not be put in such a situation
when it would have to find time for the
issues not mentioned inthe List. | want your
ruling on this issue.

[English)

SHRIE. AHMED (Manjeri): Mr. Deputy
Speaker, Sir, in the 12th Report of the
Business Advisory Commilttee, on page 3,
it Is mentioned as follows:

“"The Commiitee also recommend that
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discussion on kem nos. (4) to (19) may be
taken up 17th March, 1992 and continue on
18th and 20th March, 1992. The House may
skt late on 17th and 18th March,1992, ¥

necessary.

This is the month of Ramzan, month of
fasting and the Muslim Members will find it
very difficult to sit late. So, in utter disregard
to the sentiments of the other Members, the
Commiittee has taken this decision. | just
want this to go on record as my dissatistac-
tion.

SHRIBASUDEBACHARIA (Bankura):
Sir, 10 hours have been allotted for discus-
sion on all these items. This is not sufficient
and at least 15 hours should be allotted.

SHRI GEORGE FERNANDES: They
have said 10 hours for all these four items,
but we want 15 hours.

SHRI RANGARAJAN KUMARA-
MANGALAM: Mr. , Sir, the
hon. Member has quoted Rule 31 and also

" the List of Business. It is true that when it is

not in the List of Business, it would not be
transacted unless the Speaker has given
permission. But in this instant case, what
happened yesterday was that the BAC had
met before and had taken the decision. The
report that is before the House today was
laid on the Table of the House and thereafter
the Chaiman had actually read out his
decision. There was some controversy cver
the time allotted for discussion. But on the
rest everybody said ‘Yes'. The Chairman
had specifically read our these four items
and said that these would be taken up
together if the House agrees. The House
agreed. After the House agreed, if | may
kindly submit, this issue was raised again. At
that stage, we said that you shouild have

at the time when the Chair was
pointing out the BAC's decision. The Mem-
bers still insisted and thereafter it was very
close to Six o'clock and we adjourned. Of
course, today R is in the List of Business. |
think the question is a little academic, but at
the same time, & is important for us all to
:;lummmmhmmmm
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. in the Business Committee
where almost all the Parties are repre-

sented, we come to a decision among all of |

us and give a report. It is expected that that
would be adopted by the House except of
course where certain Members really feel
very strongly.

Let me inform the hon. Members that
with regard to 10 hours or 15 hours, there is
nothing called cardinal inflexible rule that 10
hours shall be only 10 hours and not one
minute or one second more like that. The
number of hours is only for time. We have a
problem which the BAC has addressed in
{ull. We have the problem of finishing seven
ordinances as well the General Budget and
the Vote of Accounts by the 27th of this
month. So we tried our best to adjust the
time.

| am sure, the Chair will and so the
House will appreciate that with regard to
Railway Budget, all Members want a little
more time. | think, there should be no prob-
lem in our trying to adjust that. | would
request that the timing is not really very
relevant #f they really wish to have a little
some more time, as we move along, we can
find the time. There is nothing hard and tast
about it. Withregard to the question whether
four items should have been taken up yes-
terday or not, it is academic. But still it is
necessarytosay, ifthe Chair's proposalwas
not accepted by the House, then what my
hon. Members say that alithe four shouldbe
taken up together.

SHRI HARIN PATHAK (Ahmedabad):
When the four items would be discussed.
together, what were fhose four items. Imho
list, there were only two items. H

SHRI P.R. KUMARAMANGALAM: |
have the proceedings with me. (interrup-
tions)

SHRI V. DHANAJAYA KUMAR
(Mangalore); Could the Business Advisory
Committee take a decision inadvertent to
the rules? i is said that this House cannot
transact any other business which is not
included inthe agenda. Can the BAC take a
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decision inadvertent to the rules?

MR. P.R. KUMARAMANGALAM: We
are getting into the technicality. But it is
necessary that we understand first that the
Speaker Is the Chairman of the BAC. The

does have the power to permit
other business to be transacted. Here, we
have gone even further notjustthe Speaker
In his individual capacity as the Speaker of
the House, but the House Iitself accepts
specifically that these four items—(i) Gen-
eral Discussion on the Railway Budget for
1992-93; (ii) Discussion on the Resolution
regarding recommedations of the RCC; (iii)
Discussion and Voting on Demands for
Grants for Railways. 1992-93; and (iv) Dis-
cussion and Voting for Supplementary De-
mands for Grants for Railways, 1991-92.
The Chair has been very categorical, nam-
ing all the four items of business and said:

“The BAC has recommendedthatthese
four items be taken together and I hope the
House agrees.”The House has agreed. The
only disagreement was on the time. After
the House agrees, | think, the House is
supreme. When the Speaker as Chairman
of BAC is part of the BAC decision. The
House had the decision of the
BAC. To raise a hue and cry now, | think, is
little unfair.

However, | think, it Is necessary in
future, when the Chair does give proposal
before the House, all of us should pay
caretul attention. if the hon. Member at that
time directly raises and says, "Because
thesetwo items are not listed that should not
be taken up, we could have at that time
taken it seriously. But once you have said
"Yes”, it is notfair at this stage to say, “No,
it is not in the list of business.” It does not
need to be in the list of business when the
House itself accepts that we are willing to
take alithe fouritemstogether.(Interruptions)
You say, No. In fact, that has been very

specitfically brought up.

R was brought up. It is there in the
proceeding. And that is the only matter.
However, 1do think that we should take note
of it in future in the BAC. It iIs my personal
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feeling that when It is not in the List of
Business, It is betterfor us to avoid trying to
bring ittothe House. As amatterof practice,
the Chair would also take note of this.

MR. DEPUTY SPEAKER: Are you
agreed?

Several hon. Members: Yes.

MR. DEPUTY SPEAKER: You are re-
ally gracious to agree to the proposal of Mr.
Kumaramangalam.

SHRI P.M. SAYEED(Lakshadweep): |
think that from tomorrow onwards, we are
going to sit late every day.!

SHRI RANGARAJAN KUMARA-
MANGALAM: Let me make it clear that with
regard to sitting late, we had decided in the
BAC that we would leave it to the hon.
Speaker and see if it is necessary. It may
not be necessary because many of the
Ordinances are very simple.

SHRI RAMESH CHENNITHALA
(Kottayam): Why do you put “if it is neces-
sary”?

SHRI RANGARAJAN KUMARA-
MANGALAM: If it is not there, the Hon.
Speaker would have no authority!

MR. DEPUTY SPEAKER: The ques-
tion is:

* That this House do agree with the
Twelfth Report of thu Business Advisory
Committee presented to the House on the
11th March, 1992.”

The motion was adopted.

13.47 hrs.
RUBBER (AMENDMENT) BILL®

[Englsh]
MR. DEPUTY SPEAKER: Shri P.

Chidambaram may now introduce the BIil.

MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI
P.CHIDAMBARAM): Sir, | beg to move for
leave to introduce a Bill lunherto amendthe
Rubber Act, 1947.

SHRI P.C. THOMAS (Muvattupuzha):
Sir, 1 have an objection.

MR. DEPUTY SPEAKER: Mr. Thomas,
if you are inclined to raise some objection.
The rules permit it if you had given a note in
the Office before 10 o'clock. Then youwould
have the chance of raicing the objection at
the time of introducing the Bill. Now you
have foregone that right virtually. You have
forefelted that right. (Interruptions)

Any body who wants to raise any pre-
liminary objection, should give a note before
10 O'Clock. Your right to raise objection is
lost by virtue of loss of time. You ought to
have raised it in the proper manner.

SHRI P.C. THOMAS: Copiles of the Bill

were circulated only yesterday. According
to the practice, we get two days time.

(Interruptions)

MR.DEPUTYSPEAKER The ques-
tion is:

“That leave be granted to introduce a
Bilifurtherto amend the Rubber Act, 1947.

The motion was adopted.

* Published in Gazette of Indla Extra ordinary Part §f, Section 2, dated 12.3.92.



459  Matters Under

SHRI P.C. CHIDAMBARAM: S
e’ tho oot ir, 1 In-

MR. DEPUTY SPEAKER: The House
:u:w“sa:]oumed for lunch to meet again :
X rs.

ﬂ:aLokSabhathenaqoumodforL
"'FWFIVOMnutaspastFaumanglnxo
- clock.

o oy o s e Fosean
Clock. :
[MR. DEPUTY SPEAKER in the Chai
[English) ,
MR. DEPUTY SPEAKER: The House

shall now take up Matters under Rule 377.
Shri Sharat Chandra Pattanyak.

MATTERS UNDER RULE 377

() Need to formulate special
schemes to provide drinking
water and irrigation facllities
Iin Bolangir district, Orissa.

[English]

SHRI SARAT CHANDRA
PATTANAYAK (Bolangir): Sir, the petple of
Bolangir Parlimentary Constituency
depend on the river Mahanadi and village
ponds fordrinking-water and irrigation facili-
ties. Due to erratic rainfall, the streams dry
up and people as well as animals are left on
nature’s mercy for survival. Though the
ground water level in this region is inacces-

sible due to lack of any initiatives, the area -

is the worst sufferer in respect of drnking-
water and irrigation facilities. Therefore,
Accelerated Rural Water Supply Scheme
(ARWSS) should be initiated phase-wise in
the blocks of Bolangir district and Urban

MARCH 12, 1992

inOrissa -

Rule 377 460

(i)  Need to enlist “‘Voddar’ com-
) munity as Scheduled Caste/
Scheduled Tribe. ‘

SHRI ANANTHA VENKATA REDDY
(Anantpur): Mr. Deputy Speaker, Sir, Vodde,
Voddera, Vaddila are the different names of
Voddar Community whose main occupa-
tion, from time immemorial, had been dig-
gingwells, excavating canals, digging earth
cutting stones and construction works rang:
ing from houses to dams. Povertyhad been
alling this community, educationally, cultur-
ally and financially. This community is very
poor and its position is not better than the
prasent Scheduled Castes people.

R is learnt that Central Government
intends to introduce the Scheduled Castes
andthe Scheduled Tribes (Amendment) Bill
to have a real look into the fate of various
communities and in fitting cases, to include
them in the SC or the ST List.

. These communities have already been
listgd as the Sechuled Castes in six States,
thatis, Karnataka, Kerala, Madhya Pradesh,
Wast Bengal, Bihar and Gujarat. The same
status may be extended to them in Andhra
Pradesh also.

I, therefore, request the Central Gov-
ernment to include the above said commu-
nities in the List of the Scheduled Castes or
the Scheduled Tribes.

() Need to take steps for check-
Ing infant mortality rate in the
country, particularly, In
Orissa.

SHRI GOPI NATH GAJAPATHI
(Berhampur): Mr. Deputy Speaker, Sir, |
wishto bring inthe following matter of urgent
public importance, under Rule 377.

& is a matter of great concern that the
infant mortality rate has been increasing in
the country. R is the highest in Orissa—one
infant dies every three minutes. According
to an estimate infant mortality rate in Orissa
was 177 per thousand in urban areas and
126 In rural areas.

* introduced with the recommendation of the President.
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There are many reasons for the in-
creasing rate of infant mortality, such as

teenage marriages, frequent child births,
hfmmm-nahldmandmm

Besides 70 per cent of the child birth takes .

placahavoryunhygenlceondllous, -

mlarlyhmralm.hphyxhhbag:s
been a r killer lo

morbidity, majo ading to life-long

While the infant mortal -

istered a fall In the past .hnymmm' "”dem,,,,
( countries

hdia.hbummunmethamhsahmm
behmdomaau.mbsshmmm
aretaken by the Paediatricians to check the
infrant mortality rate, the objective of the
“Child Survival and Safe Motherhood
Programme” cannot be achieved. they
should be engaged in the rural areas to
work relentlessly for the eradication and
control of childhood diseases.

As such, | urge upon the Central Gov-
emment to pay special attention for check-
ing the infant mortality rate partilculary in
Orissa. -

(lv) Need to set up a power sub-
Statlon at Padrauna in Deorla
district, U.P.

-

[Translation)

SHRI RAM NAGINA MISHRA
(Padrauna): Mr. Deputy Speaker, Sir, |
would like to draw the attention of the
Centralgovernmenttowards Uttaranchal of
Deoria District of Uttar Pradesh. Narayani

- riverflows into Uttar Pradesh via Nepaland
Bihar. This area is affected badly by floods
everyyear. There is acute scarcity of roads.
The area has faced temror of the Jungle
party forlong. Every nowand thenthere are
incidents of dacolty, murder and Kidnap-
ping. The villages of Uttar Pradesh located
on Nepal and Bihar border are facing acute
shortage of electricity. The villagers are
undergoing great hardship due to power
shortage. The absence of electricity and
roads, the jungle Party has got an easy
access to the villages and as a result of it,
Incidents ot kidnappings and dacolties have

Rule 377 462

boeumaeonmm.lbknpouhbm
provide electricity to the inhabitants of the
villages without assistance from the Centre,
Thereis nota single powersub-station inthe

north of Kushi for a dista;
hundred kma, noe of upto

0
ing In view the conditions prevall
Padrauna, | urge upon the Contral Goyarn

ment to set up a big power sub-station
Padrauna also. Alithe same, ana:;gm,:

1o provide grants may be made to
electricity connections to the villages situ-
ated on Bihar and Nepal border.

(v) Needto drop the proposal for
establishing a Medical and
Health Education Commis-
sion.

[English)

DR. GUNVANT RAMBHAU
SARODE(Jalgaon): Mr. Deputy Speaker,
Sir, Iwish to raise the following matter under
Rule 377;

There is a growing concern in the field
of medical education in the country while
there is growing unemployment and under-
employment among doctors. The Govern-
ment of India has been repeatedly assuring
that no more medical colleges would be
opened in the country. But in many states
especially in Maharashtra and Kamataka, a
number of medical colleges charging high

fees have been opened with the

of the State Govemment. The
.M.C. (Amendment) Bill, 1988 is awaiting
consideration of the Parllament for giving
more powers to Indian Medical Council. Iitis
leamt that the Government of India is plan-
ning to establish a medical and heaith edu-
cation commission to deal with functioning
of medicalinstitutions which would seriously
erode the power and function of Indian
Medical Council. The indian Medical Asso-
clation has strongly opposed the above
move.

The matter may be looked into.
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Need to formulate an Inte-
grated National Education
Policy to check the deteriorat-
ing standard of higher educa-
tion. ’

[Translation]

(vi)

SHRI RAM BADAN (Lalganj): Mr.
Deputy Speaker, Sir, even after 42 years of
independence, our present education sys-
tem is still based on the colonial approach of
the British Raj. For bringing about improve-
ments in our education system
Radhakrishnan Commission was appinted
in 1949, Secondary Education Commission
was appinted in 1958, Mudaliar Commis-
sion in 1960 and Sampoomanda Education
Committee was appointedin 1962. Thereaf-
ter, All India Council of Secondary Educa-
tion and Kothari Commission were consti-
tuted. All the Commissions submitted their
reports but these were not implemented
even after their consideration. There is a
continuous deterioration in the standard of
education in nearly 150 universities and
5500 colleges in the country.

Due 1o infiltration of politics in villages
etc. 50% of the Students of higher classes
have started active participation in politics. |
would like to draw the attention of the Gov-
ernment towards the future of the students
and would also like to emphasise that a
comprehensive education policy be framed
in the Country to enable our nation to ac-
quire respectable and prestigious place in
the worid, as was announced by Late Prime
Minister ShriRajivGandhiwhile announcing
the new Education Policy during his term of
office. But the Government did not take
proper steps to implement that policy.

(vi() Need for more Central funds
to the State Government of
Bihar for proper develo
of Buxarand Bhojpurdistricts

SHRI TEJ NARAYAN SINGH(Buxar):
Sir, Buxar and Arrah are very important
places of Bihar State. Buxar is a district now
and Arrah is famous as Bhojpur district.
There are so many villages in both these
districts, where the people have tp cover a
distance of 10 kms. on footto reach a pucca
road. if the District Planning Committee

roads, the scheme s left half way due

to paucity of funds with the Govenment of

Bihar. The youths of both the districts are

‘spreparlng themselves for taking to extrem-
m.

Therefore, | urge upon the Central
Govemment to sanction an amount of Rs.
10 crore for providing roads and a building
for primary school and irrigation facilities in
Buxar and Bhojpur districts so that both
these districts may get an opportunity for
their development.

(vili) Need to giver clearance to the
proposalto State Government
of Kerala regarding Patta
rights to the farmers of that
State.

[English]

SHRI P.C. THOMAS(Muvattupuzha);
Mr. Deputy Speaker, Sir, | wish to raise the
following matter under Rule 377:

The issue of Patta to Kerala farmers is
pending approval from Centre. |, therefore,
request the Central Govetrnment to give
final sanctionto timmediately. This will save
thousands of small tarmers.

14.59 hrs.

RAILWAY BUDGET 1992-93-GENERAL
DISCUSSION-RESOLUTION RE-RECOM-
MENDATION RAILWAY CONVENTION
COMMITTEE DEMAND FOR GRANTS-
RAILWAY 1992-93; AND SUPPLEMEN-
TARY DEMANDS FOR GRANTS (RAIL:
WAYS) 1991-92-CONTD.

[Engfish}

MR. DEPUTY SPEAKER: Before we take
up itemNos, 1210 15 in today’s order paper
I have to inform the House that some Mem:
bers have desired that they may be allowec
to move their cut motions to the Demands
for Grants (Railways). Their request has
been accededto. Therefore, hon. Members
present in the House, whose cut metions t¢
the Demands for Grants have been circu
lated may, it they desire 1o move their cu
motions, send slips to the table within 1!
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minutes indicating the Serial Nos. of the cut
motions they would like to move. Those cut

motions only will be treated as moved. A list

showing the Serial Nos. of cut motions will

be put on the Notice Board.

Hon. Members who are not present
today or whose cut motions already re-
ceivedtoday andcirculated tomorrow mom-
ing, may move their cut motions tomorrow,
i.e. 13 March, 1992 when the discussion on
these items Is resumed.

15.00 hrs.

SHRI RAM NAIK (Bombay North): For
the information of the House, | have know
given my Cut Motion No. 229. It is about the
failure of the Government with regard to
seasontickets-monthly and quarterty. i would
request my National Front friends and oth-
ers to take an early decision, so that there
would notbe any chaos nexttime atthe time
of voting and that would appear first. So |
would request them tc consider it right from
now, so that there would not be any chaos
at that time.

SHRIRAM KAPSE (Thane): Thereis a
hike of unprecedented nature inthe season
tickets.

SHRI SOMNATH CHATTERJEE
(Bolpur): He is agoodfriend; buthe need not
advise us. We can look after ourselves.

SHRI RAM KAPSE: We are moving
those amendments because the hike is
unprecedented and very high.

SHRI SOMNATH CHATTERJEE: You
are moving only those amendments which
they have pemmitted you to move!

[ Transtation]

- SHRI KASHIRAM RANA (Surat): Mr. -

Deputy Speaker, Sir, | would like to thank
you for giving me the opportunity to initiate
discussion on the ‘Railway Budget' about
which 1 would like to say a few things.

It seems that the "Railway Budget’ for
the year 1992-93 presented in this august

, for Grants (Rlys), 466

992-93; and
Dem. for grants (Rlys.). 1991-92
House by the hon. Minister of Railways will
put undue burden on the common man and
the weaker sections living in both rural and
urban areas. In addition, excessive increase
In freight charges has taken place, which is
unprecedented , and no Rallway Minister
has done it during the last so many years. All
my caliculations that before the initiation of
discussion onthe ‘RailwayBudget’, the hon.
Ministerof Rallways willmake an announce-
ment about cut in the proposed freight hike,
have proved wrong. In all shrewdness in his
Budget speech the hon. Minister of Rail-
ways stated that the maximum incidence of
hike would fall on the sections travelling in
higherclassesintrains. Mr. Deputy Speaker,
Sir, | had heard his whole speech, He has
put aburden of Rs. 1366 crores through the
Budget. In the outset of his speech, he has
stated thatthere is 20 percent hike in thefirst
class and airconditioned class to meet out
this burden. In the speech, it was also
contained that faras of second class and
seasons tickets will also be increased in the
range of 50 p and Rs. 5.25. | would like to
submitthat the additional mobilisation of Rs.
1366 crore through the ‘Railway Budget’ will
have an inflationary effect. The prices are
bannd to increase and in addition tothatthe
common man and the people of rural and
remote areas travelling by trains will face
extreme hardships and especially their eco-
nomic problems will getfurther compounded.
How shrewdly the hon. Minister of Rallways
has hiked the fares of first class -and
Airconditionedclasses by 20% it seems that
the hon. Minister of Finance had drawn
inspiration from the hon. Minister of Rail-
ways while finalising his ‘Budget’ proposals.
Now gradually the people are realising the
ramifications and adverse effects of the
General Budget.

Mr. Deputy Speaker, Sir, in the begining,
it was felt that the fares of higher class of rail
travel have only been hiked, but now it is
becoming clear that the hike in the case of
second class rail fares is also notless. Even
in the case of second class fare, the in-
crease is 1o the tune of 20 percent. | would
like to cite an example. Fare from New Delhi
to Bombay Central by second class Mail
travelwas Rs. 147, but now ithas been hiked
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to Rs. 172. Sir, the hike from Rs. 147 to Rs.
172 amounts to 18 percent hike in fare.
Similarly, the hike infares of suburban trains
is even more than this. Everyday
employees and workers travel by suburban
trains. Theytravelbythesetrains notforfun,
butto reach their places of work to eam their
livelihood. Mr. Deputy Speaker, Sir, fares of
suburban trains to have been hiked. People
travelling between 35 to 40 kms will have to
pay Rs. 105 instead of Rs. 70 at present i.e.
Rs. 35 more which comes to approximately
50 percent increase. During the Budget
speech, the hon. Minister of Railways stated
that he had kept in mind the interests of
common man, low paid people and people
" of rural areas while formulating the Budget
proposals. But it seems that contrary to his
stand, he has over looked the interests of
the common man while tormulating the Bud-
get proposals and has devoted himself to
the cause of the affluent class at the cost of
poor people. Sir, fares of suburban trains
have been increased, as | have stated
earlior, fromRs. 70to Rs. 105forthe joumey
of 35to 40 kms andfrom Rs. 113to Rs. 163
for journey of 100 kms i.e. by 45 percent
fares have been hiked. Sir, | would like to
submit that the passengers travelling in
-second class and suburban trains are un-
able to bear such a heavy burden of in-
creased fares. Therefore, these proposed
hikes should not only be reduced but it
should also be withdrawn altogether. Simi-
larly, 7.5 percent hike in freight charges is
also not less. The hon. Minister of Railways
and the Chairman of Railway Board gave
their opinion that this would not have any
bearing on the prices. | would also like to
submit that freight charges are proposed to
be hiked by 7.5 percent and in case of coal
by 4 percent.

Earllerwhenthe freight charges forcoal
were hiked, power tariff rates of State Elec-
tricity Boards also accordingly went up. |
would lke to cite the example of Gujarat.
Immediately after the ann ment of
enhancement of coal freight chaiges by 4

, power and electricity tariff rates in
the Slatam hiked. Therefore, | would like

to submit that their contention that the Bud-
get hikes will not prove inflationary, is totally
wrong. This Budget does not only misguide
the august House but the people of India
also. The hon. Minister of Railways stated in
the House that 8 months ago Rs. 900 crore
additional burden was thrust oonn the coun-
try. Freights are proposadtobe hiked by 7.5
percent and last year 10 percent hike in
freight was announced in the Rallway Bud-
get. Rs. 1366 crore additional burden is
impossible for the country to bear upon. |
would like to submit that it is not proper that
burden on the people is being proposed to
be increased by 20 percent on one side
while relief has been extended to first class
and Airconditioned class passengers onthe
other side. Maximum burden has been put
onthe peopletravelling by second class and
suburban trains (/nterruptions) | would like
to urge upon the hon. Minister of Railways to
withdraw the proposed hike and give con-
cessions to the poor people of India. When-
ever there is any deficit and loss in the
revenue, the Govemment always hike the
fares. ltis not a good practice.  would like to
askthe hon. Minister whether heis prepared
to resort to some other alternatives instead
of hiking fares; a mention of which has been
made in the Budget i.e. privatisation. The
Budget mentions some alternatives to aug-
ment the resources such as leasing out the
railway land and procurement of coaches
from private firms. if imports are involved in -
manufacturing high quality axle wheels, then
the workshop and its running maybe handed
over to the private sector. if Railways are to
function smoothy, resources are must. i
must be pondered over from where to
mobilise the resources. Is it possible to
mobilise the required resources just only by
leasing out the railways lands? Will it be

-possible to redeemthese lands after 50-100

years? In addition, it is also planned to
privatise the catering services of raliways.
Every year, Rs. 2200 crore social liabilities
are to be honoured to by the Government
butthese steps will further raise these social
liabilities.

Privatisation will result in deterioration
in standard of catering services. The dete-
rioration in catering services has already
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started and It will further deteriorate in the
days to come. So some other alternatives
need to be resorted to instead of resorting
to hiking passenger and freight fares to
make up deficits. There are other methods
to strengthen the revenue position of the
Railways. | would like to cite only one ex-
ample. Alithe extravagance shouldbe done
away with and | would like to urge the hon.
Minister of Railways to take the lead in this
matter. Many a person and luggage travel
with the hon. Minister (Interruptions). this
way no good ideal can be set up. Mahatma
Gandhi used to travel in second class de-
spite being affluent and having a large
following. Since all of us proclaim to be
followers of Mahatma Gandhi. the Railway
Minister or our officers should stop the
practice of using saloons. Lakhs of rupees
are wasted due to use of saloons and if this
practice is stopped, it willimmensely benefit
the railways.

SHRIBASUDEB ACHARIA (Bankura):
It is a very good suggestion.

SHRI KASHI RAM RANA: | would like
to say something beyond this. Our effi-
ciency is on the decline. The use of our
railways lines is going down gradually. if
railway lines are not utilised fully, railways
haveto sufferaioss. Thatis why | would fike
to say that they should be utilised fully. 1
shall give only one example to show as to
what extent our goods trains are being
utilised. The goods train goes at the speed
of 26 kilometers. In 24 hours, only 57 trains
are passed. Thus the speed of our trains is
very slow. The train which runs on a steam
locomotive has a speed of 10.1 kms, the
train which runs on a diesel locomotive has
aspeed of 22.6 kms and the train which run
on electronic locomotive has a speed of
23.1 kms. These are the figures forthe year

1990-91. The trains which run on a metre
guage line have an average speed of 17.8
kms. That is why our raliway lines are not
utilised adequately. if our railway tracks are
usedto lts fullcapacity, a lot of savings may
be achieved. There is a lot of polentiality in
it. ¥ all our rail tracks are used properly, we

shall be able to make a lot of profit out of &t.

Twould like to tell the House as to how it is
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possible. The speed at which trains move,
only 57 trains could be cleared on particular
track. If we increase speed of ourtrains, and
¥ we run them at the speed of 80 kms per
‘hour, we can carry four times the amount of
goods which we carry at present. | know that
the Rallway Minister will say that this will
cause accidents and our tracks are such
that we cannot run our trains with high
speed. He will definitely make such a re-

. However, Iwould like to say that our
goodstrains have alarge number of wagons
and compartments and these trains stop
again and again and as a result their speed
goes down. Therefore, if the speed of trains
Is increased, then 192 trains at the speed of
80 may run to and fro in 24 hours and after
utilizing the tracks fully, we can generate
income on a large scale.

Mr. Deputy Speaker, Sir, same is the
position in regard to passenger trains. Their
average speed is 36 kilometres. On broad
guage lines the average speed is 35.1
kilometres and on metreguage lines the
average speed is 18.2 kilometres. These
are the figures for the year 1990-91. The
passenger trains are also running at a very
slow speed. This is done so that accidents
are avoided. | shall come to-this later on.
First, | would like to tell you that we shouid
make the maximum use of our potentiality
and we have the potentialitytousethem,but
it is not being utilised, but our hon. Railway
Minister has never saidin his budget speech
thathe would use raliway tracks to the fullest
capacity and generate more income. He has
not done so. if this is done even now, the
Railways may march forward. In this way,
instead of resorting to any increase in rail-
way freight and fares, we can increase the
income of railways.

Mr. Deputy Speaker, Sir, there is one
more feature towards which we should pay
our attention and that is that today in the
entire country the number of passengers is
continuously increasing. A large number of
demands are receivedforthe transportation
of goods, but we say that we do not possess
adequate number of wagons. This is reiter-
ated time and again that due to non-avail-
abliity of sufficient number of boxes and
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wagons, we are unable to transport suffi-
cientquantity of goods. | would like to submit
to the hon. Railway Minister that by accord-
ing priority to the rolling stock and making
more provision for &, he has done a good
thing. Due to shortage of wagons and
coaches, we are faced with difficulties in
carrying luggage or passengers. That is the
reason | have said that we are faced with a
shortage of coaches for passengers. Out of
28,000coaches, 5500 are suchwhich should
be discarded and there is still shortage of
1500 coaches.

Hon,ble Deputy Speaker, Sir, if we in-
crease our track utilization as also our effi-
and avoid unnecessary expenditure,
then there will not be any need to increase
the freight or fares for passengers. It is
claimed that our Railways are the first in
Asia and in the world scenario it is the
second largest organisation. This is abso-
lutely true, but we still have to do a lot of
things. We strive to compete with other
nations, but we do not look at the shortcom-
ings in our own country or at the facilities
available in our country. Have you ever tried
1o look into these things. | would like to ask
the hon. Railway Minister if he has seen the
condition of those upon whom the burden of
increasedfreightandfares has been

Has the Minister ever feit that the Railways

whichclaimthe first place in Asia has placed
the heavy burden upon the passangers. By
observing the passengers on the suburban
trains an estimate can be made of how the
passengers travel at the peril of their lives.
What have you done forthem? You keep on
increasing the burden on them every year.
You have done nothing except increasing
burden onthem. Today, when we are debat-
ing the rail budget, we should think that if the
fares are increased continuously, Rt is nota
good thing.

Mr. Deputy Speaker, Sir, | would like to
tell you few more facts about the railbudget.
Very little provision has been made for the
doubling of the railway lines and laying of
newlines. Earfierthe Railway Reforms Com-
mittee was set upwhich had given a sugges-

loer
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tion to make up for the deficiency In the
rallways and it had also suggested thatshort
distance lines and uneconomic should be
closed down. | can well recollect that when
the rall budget was presented before this
House, one or two years back, it was stated
that our development works would Include
the laying down of new lines in the hilly and
tribal areas. Just day before yesterday, a
question was asked in the Parllament re-
garding uneconomic lines, short distance
lines and meter guage and narrow guage
lines.

9

There are many lines which have been
declared uneconomic and many lines are
inoperative. Therefore, the need of the hour
today is to provide railway services to even
people residing in far flung and Adivasi
areas. Train services on these lines should
be resumed for the convenience of travel-
ling public and for the development of those
areas. We should also resolve to lay down
new lines.

Mr. Deputy Speaker, Sir, | would like to
point out that a provision has been made
with regard to doubling of new lines in this
Budget. We have dearth of resources and if
we do not utilise them properly, next year or
in the days to come we will have to faca
serious on account of it. We
make lot of provision for the rolling stock. But
this year the provision with regard to guage
conversion has been reduced by Rs. 269
crores and is only Rs. 131 crores. in addition
to this the provision of Rs. 241 crores made
last year for laying down new railway lines
has now been cut to Rs. 186 crores.

Mr. Deputy Speaker, Sir, the passen-
ger and goods train are side-tracked on
Surat-Jalgaon Sectionbecause Southbound
Superfast trains pass viathis area. Owing to
this the passenger trains run late and not
much can be earmed from freight charges
from goods train. Therefore, | would like to
pointout that very little provision fordoubling
and laying down new lines will have serlous
consequences In future. Hence, | request
youto raise the imit of provision for different
heads in the Rallway Budget.
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,Mr.chairman. Sir, in the context of the

railway budget | would like to point out here
thateventodaythe passengerstravellingin
the trains and the industrialist or traders
sending their goods from one place to an-
other get very poor services. it is as if they

are at the mercy of the railway authorities.

Their pleas tall on deaf ears. Even in the
budget speech there was no mention.about
the deteriorating railway services or about
any step being taken or proposed to be
taken for its improvement. | have a better
experience of it. | am aware of the fact that
instead of rendering service, the railway
authorities harass the people. The strike
launched by the people in Surat went on for
months but the railway authorities have no
ime to discuss this matter and in the pro-

ss railways had to bear a heavy loss of
revenue. Therefore, | would like to request
that this poor railway service should be
improved. Attention should be paid to-
wards this aspect and it we do not pay
attention towards it, it will have an adverse
effect on our revenue. | would like to urge
that necessary instructions should be is-
sued to the railway authorities to provide
better services.

At the same time, | would like to say
that provision made in the budget for pas-
sengeramenities is comparatively very less.
For instance in 1990-91 Rs. 28 core were
allocated but only Rs. 20.32 crore were
spent. Subsequently in 1991-92 Rs. 30
crore was earmarked and in 1992-93 the
budget provision for amenities was Rs. 50
crore. | think that such a meagre amount
cannot fetch any amenities for the passen-
gers. if we earnestly wantto provide ameni-
ties say forinstance drinking waterthan Rs.
50 crore is also too little. | am aware of the
fact that as compared to the Budget provi-
sion of Rs. 30 crores made last year the
amount hasbeen increasedto Rs. 50 crores
this year, but even, that is, very little.
Secondly, I gave you the instance of 1990-
31 where in only Rs. 2D crore were spent
our of Rs. 28 crore. | urge that more ameni-
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ties should be given to the passengers by
providing more budgetary provision.

The hon. Railway Minister has an-
nouncedthe introduction of many newtrains
and | welcome it as additional railway ser-
vices are very much required for the overall
development of the country. However, |
regret to point out that whenever a new
Railway Minister assumes power he starts
trains only in his own area but when other
Members approach him or the D.R.M. and
G.M. they are ignored on the pretext of
tracks not being free, paucity of funds and
non-availability of coaches. | have observed
this during the last ten to fifteen years of my
political career that in the constituency from
where the Railway Minister hails there are
no impediments like shortage of railway
tracks, funds or coaches. The Railway Min-
ister introduces as many new trains as he
wishes.

| welcome the stand of introducing new
trains but it should not be confined to the
development of a specific area but towards
the overalldevelopment of railway service in
the country. Hence, | welcome the introduc-
tion of all the trains that have been an-
nounced inthe Budgetthroughoutthe coun- .
try.

It has often been observed that when-
ever anew train is introduced the service of
an old train is cancelled. For instance,
Madhya Pradesh is the most populated
state of India. A unanimous decision to start
a new train via Baster district was taken by
the B.J.P. and the Congress. The proposa-
was sentto the Railway Ministry for seeking:

‘the approval of the hon. Railway Minister.

Howaever, it was not considered in the Bud-
get. In addition to this the service of an
intercity train running between Bhavnagar
and Ahmedabad was stopped. Whenever
we meet the authorities in this connection
we are given false assurance to the effect
that the service will be’ resumed in the
coming month but three to four years have

and the service of the said train has
not resumed till date.

The hon. Railway Minister has made an
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announcement about the introduction of a
new train viz., Vadodara-Valsad Inter-city
Express. But the move to start it from
Vadodara will not be useful. If it starts from
Vadodra in the morning, it will be boycotted
because the passengers travelling on this
route hail from Valsad and Surat and not
from Vadodara. Perhaps, the reason for
starting it from Vadodara is that there is no
yard in Surat and it lacks maintainence
facilities. However, | would like to point out
herethat during the last fifty years Surat has
only one platform and nothing eise although
the population of this area has increased
from three lakhs to twenty lakhs. Only one
platform could be constructed in Surat so
far. Besides, these are no sheds or other
amenities available. We are not in favour of
such development which is only for name
sake. Hence, | welcome the move of intro-
ducing new trains but at the same time, |
request you to resume the services of those
trains which are no longer in cperation.

Apart from this our representation to
stant a couple of new trains should be con-
sidered. Here, | would also like to point out
that almost everything was settled for start-
ing Sardar Express berween Ahmedabad
and Bombay. The coaches had alsc come
but the service has not started till date for
reasons best known to the Government. |
urge that the Sardar Express should be
started without any further delay.

Mr. Chairman, Sir. 1 hail from Gujarat
and for the last many years the people of
Gujarat want the headquarters of Western
Railways to be shifted from Bombay to
Ahmedabad. In the event of delay at least a
Division should be set up in Ahmedabad. If
Division could be made inBhopaland Ambala
onthe basis of acommittee’s report it will not
be improper, it a Division is made in
Ahmedabad on the same pattem. | would
like to request the hon. Railway Minister to
at least grant Ahmedabad status of a Ralil-
way Division without any delay.

Even today, many accidents occur. As
per the hon. Railway Minister there is de-
cline In the incidence of accidents. In 1985-
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86, the accident figure was 717 where in
1991-92 is was only 532. However, have
you even seen the number of the deceased?
in 1985-86,77 persons succumbed to their
injuries in 717 accident cases. Why does
such a thing happen? Sixty five parent of
accident occur due to neglegence on the
part of the railway staff and 20 percent due
to defective equipments. In 1990-91 the
number of persons killed in 532 accidents
was 220. Besides, there are 37039 level
crossingss but only 15704 are manned and
the rest are unmanned. All the level cross-

" ings should therefore be manned.

I hail from Surat. This area has always
been neglected. Like me many members
are perhaps sorry to sce this. The G.M/
D.R.M.visit at times and sometimes they do
notcome at ali. They do not meet the people.
| would like to point out that necessary
instructions should be issued to them to
listen to the Member of Parliament and
redress the genuine grievances. The G.M.
and D.R.M. consider themselves no less
than the Ministers or Members of Parlia-
ment. This practice has been continuing tor
along time. The D.R. M. pays a visit, enjoys
and goes off but the plight of Surat remains
unchanged.

In the last fifty years, development has
taken place everywhere butthe condition of
Surat is same despite having a huge popu-
lation. We demanded for a station on the
Eastern side. Deliberations in this regard
are going on for the last three to four years
but no action has been taken so far. The
Tapti Ganga express was proposed to be
introduced from that placa. Initially it was
saidthatthis train would start from Allahabad
and will run four days in a week instead of
two but till date no action or decision has
been taken in this regard.

As a result of industralisation and
urbanisation the left over land at Naushari
will also be taken over. Then how to extend
railway facllity to this place? As such a
railway station should be provided on the
western side.

Till date nothing has been done on the
much publicised computerisation of railway
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reservation facllity announced in the last
‘Budget’. it was assured that 77 per cent of
railway reservation will be computerised,
but till date nothing has been done. This
work should be expedited. Surat-Jaigaon
track shouid be doubled. Probably, proper
attention has notbeen paid towards provid-
ing amenlties to passengers in the Budget.
An attempt has been made to put heavy
burden on the passengers in the Budget. |
would like to submit that undue burden has
been put on the weaker sections, rural
people, second class passengers and sub-
urban passengers in the Budget. There was
no objection, had the burden been put on
rich people. As such burden put on the poor
section should be immediately withdrawn.

With this | thank you and conclude.

SHRI CHANDULAL CHANDRAKAR
(Durg): Mr. Chairman, Sir, indian Railways
are very vital for the economic, social,
industrial and agricultural development of
the country. It could be seen that wherever
railways has reached, it has ensured eco-
nomic, industrial, social and agricultural
development of the area but where there
are no railway lines, no development worth
the name has taken place there.

Railways has not reached a major part
of the country. Especially the railway net-
work has not spread fully in the Central
region i.e. Madhya Pradesh and owing to
this Madhya Pradesh Is not developing
despite opulence of resources and avail-
ability of allfacilities. There is no denying the
fact that more than one crore people travel

- daily from one place to another by railways.
Railways, thus has become a major means
of communication i n the country. | am
happy to note that the hon. Minister of
Railways has with drawn freight charges on
15 items and the hon. Minister deserves
applaudes for this.

Thehon. Minister of Railways has given

a major thrust to cenverting metre guage

-lines into broad guage lines in the Budget.
In 40 years, it is for the first time that an

altempt has been made in this Budget to

convert a major portion of 23,000 kms long
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metre guage line into broad guage ones. In
the last Budget an allocation of Rs. 133 crore
had been made to convert there guage into
broad guage lines, but this year the alloca-
tion has been increased to Rs. 554 crore
which is quite praiseworthy. In our country,
there are 65,367 kms of broadguage; 23,419
kms of metre guage and 4068 kms of narrow
gauge lines. The hon. Minister of Railways
has demanded huge funds forthe proposed
conversion of 6,000 kms of metre guage
lines into broad guage during the eighth plan
period and an allocation of Rs. 554 crore has
been made for this purpose in the current
Budget.

Conversion of one kilometre of metre
guage line into broad gauge involves an
expenditure of Rs. 50 lakh and one day’s
work by 10,000 workers. Therefore, in the
days to come a lot of employment would be
generatedinthe country forcommon people
other than literates.

Allocation for doubling the tracks and
construction of new railway lines has been
reduced in the Budget. This has been, un-
doubtedly, done due to paucity of funds, but
it must be realised that for speedy develop-
ment of the country widening of rail network
and doubling of single tracks are a must.
Therefore, the Govemnment should make
greater allocations for railways and the Min-
istry of Railways should also put in greater
funds specially for the purpose, by raising
special loans.

Allocation for rolling stock has been
increased from Rs. 724 crore in 1991-92 to
Rs. 1180 crore in the cuntrent Budget. This
will result in decline in the train accidents,
major cause of which is lack of quality rolling
stock with the railways. The hon. Minister of
Railways has fixed a target with a view to
augmenting freight traffic capacity. Earlier,
each wagon, on an average, used to trans-
port 1410 tonnes of freight, but now the
target has been fixed at 1450 tonnes for a
wagon. Next year, the passenger traffic is
likely to go up by 5 per cent at the present
rate of growth of passenger traffic. Though
railways has remained quite important for
passenger and freight movement, the road
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transport viz buses and trucks are also
being used in greater number day by day.
Passengers in large number are making use
of buses and trucks are also being used for
freight movement Ingreaxerquallly We are
still getting indications about it.

So.farasmquestbndoxpanslond
rail network is concermned. India has the
largest railway network after Russia. As |
told just now, raliway network is about 62,201
kms long. The railways has got 37,953
coches; 8,590 rail engines; 5,58, 027 rail
wagons. Depsite all this, railway facilities,
are not adequate. Railways should espe-
cially enhance the number of rail wagons
elther by procuring them from abroad or by
augmenting their production indigenously.
On an average, 13,139 trains are run inthe
country and out of these, there are 7,428

trains. There are approximately
7,000 railways stations. In India about Rs.
22,200 crore have so far been spent on the
rallways but s total assets are of Rs. 16,15
- cores only. R is for the first time in history of
railways that the Ministry of railways has
contributed 10.9 percent of its eamings to
‘General Budget' of the Union Govemment.
Earlier, it usedto contribute atthe maximum
6.7,7.3 and 8.3 per cent only | would like to
thank the hon. Minister of Railways for this
achievement. Undoubtedly, as | stated just
now, expansion of rali network has not been
just and fair in the country. Till the regional
imbalances are removed, development of
the country is not possible. In Madhya
Pradesh there is not a single railway line in
alarge areas. As the august House is aware,
tribals live in quite large numbers in Madhya
Pradesh and the Baster district which is a
tribal district, is larger than the State of

in area. You will be surprised to
know that railway fines are rarely seen in this
district. Yes, there is one railway line through
which iron ore is to foreign
countries ike Japan. Except this, there is no
raliway line at all. In this connection all the
hon. Members of Partiament from the State
made request to the hon. Minister of Rail-
ways. There atleast one railway line should
be sanctioned for the State this year. R is

because the Bhilai Steel Plant is likely to be
closed down by the year 1993-94 as there
wouldbe shortage of iron ore. if arallway line
is not laid from Daliroja to Veladeela in the
district of Baster where iron ore is available,
then the Bhilai Steel Plant would be closed
down in the next 3-4 years for want of iron
ore. The situation is so precarious. Even
then the Ministry of Railways has not done
anything. lamcompletely distressed forthis
state of affair especially because the region
is predominatly tribal inhabited. Allthe hon.
Members of Parliament their con-
cem to do something for the Tribals and
Harijans, buttill date nothing has been done.
(interruptions)

“What | want to submit is there is no
raliway line in such a large region. On going
through the raliway map of india, one can
see that there are 32 circles in the railways
out of these, maximum revenue is eamed
from Bilaspur circle in Madhya Pradesh,
which Is close to Baster. (Interruptions)
Bilaspur will neverbe converted into a Zonal
railway headquarters because Madhya
Pradesh is a poor and backward state, and
inhabited by Harijans and Tribals. &t will not
also be made a divisional headquarters,
despite repeated requests and maximum
revenue eamings from the region. Nothing
is being done. Demand for opening of re-
cruitment office there was also made.
Though the foundation stone was laid, but
nothing has been done in this

regard.(interruptions)

| would like 1o say that neither there is

a divisional headquarters nor a Zonal
at Bilaspur. We would like

Bilaspurto be made the headquarters of the
Zone and i has been stated by the Govern-
ment time and again that a recruitment
Centre has been opened there, but so far it
has not been opened.(interruptions) Why
are you interrupting? Let me finish what |
want to say. | have no objection, if there are
six recruitment centres in Calcutta, butthere
should be one in Bilaspur, and | am not
bothered as to how you are going to do
(interruptions) So what | mean to say is that
Bliaspur shouid be made the Headquarters
of the Zone. Not only this, & has also been
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bungling in the recruitmentto the

The question papers for the recently held
examinationfor recrultmenttothe Railways
at Bhopal were available for sale at prices
ranging from Rs. 2,000/- to Rs. 8000/-
Thus, there was a lot of bungling in the
recruitment. Mr. Minister, Sir, you may be
busy chatting with someone, but it is my
request that you should pay special atten-
tion towards this. Mr. Minister, Sir, kindly
pay attention to this case of bungling. Simi-
larly, there is large-scale bungling in the
recruitment to the Railways, so much so
that the Ministry of Railways inducted many
people from Bhilai, but it has not provided
employment to the wards of those farmers,
whose lands were acquired there. It is a
matter of deep regret that the Railways had
no qualans about purchasing lands from
the farmers at cheap rates, but it did not
deem it fit to provide jobs to their children,
who are educated and eligible. Therefore, !
feel that grave injustice is being meted our
in Madhya Pradesh. The hon. Minister
doesn'tvisit Harijan and Adivasi areas. ifhe
goes there, he will come to know about the
difficulties being faced by the people there.
Not a single person, who has been dispos-
sessed of his land, has been provided with
any gainful employment. The people are
simple, they don't sit on the railway tracks
and press for their demands, but if they do
$0, the Govermnment would be left with no
option but to succumb to their demand.
Bhilai is such as important junction that
training from North to South and vice-versa
have to pass through it, but because the
people of these areas don't resort to agita-
tion, no attention is paid towards their
problems. It is my humble request that the
hon. Minister of Rallways should pay atten-
tion towards this neglected area.

Mr. Chairman, Sir.there are three im-
portant factors so far as the Rallways are
concerned. It is true that the Government
has made an allocation of Rupees 16,000
crores for the Rallways. it means if the
Govemment is able 1o curb unnecessary
expenditureby even 2-4 percent, k won'tbe
necessary for itto hike the passengerfares
and freight rates every year. it won't do, ¥
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the Government resorts to hike passenger
fares andfreight charges, to coverthe deficit
every year. The Government should give a -
serious thought In this regard. In order to
curb unnecessary expenditure, the ‘Rail-
ways should pay more attention towards
maintenance which would contribute a lot
towards preventing accidents which in tum
would check the outflow of money in the
form of compensation. Similarly, it is neces-
sary to pay attention towards the recruit-
ment and training of Rallways employees.
Until and unless Railways pays its attention
towards these matters, it would continue to
incur unnecessary expenditure. Similarly,
the running time of many trains can be
reduced and public money could be saved.
The Chattisgarh Express takes 28 hours, it
can be reduced to 23 hours. Similarly, there
are many other trains. it won't be possible
for the hon. Minister to study the running
schedule of each and every train, but cer-
tainly, the officials of the Railway Ministry
should make a detailed study of all the
trains, and make improvements. The Gov-
emment cannot escape its responsbility by
saying that in the Shatabti takes
only very little time. | feel that the Ministry of
Railways should pay special attention to-
wards this matter, so that the passengers
are able to reach their destination at the
shortest possibie time.

Mr. Chairman, Sir,our Railway employ-
ees are doing an excellent job, and they
have their own Unions as well, but the
Government should take stringent mea-
sures to check pilferge and theft. In this
manner, wastage of resources can be
checked to a great extent.

Mr. Chairman, Sir, it is matter of great
pleasure that the Government has intro-
duced 15 new trains, a Rajdhani Express
between Secunderabad and Banglore.
Aldngwith this, | would like to submit that the
hike announced in second class rail fares is
a bk on the higher side. | request the hon.
Minister of raliways to review this decision
and reduce the fare hike. There cannot be
two opinion about the fact that additional
resources are required for electrification of
raliway lines, the existing electrified track
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length being 10,084 kilometers, and also for
laying new railway lines and conversion of
metre-gauge into broad gauge lines. | would
like to submit that special attention should
be paid to such areas and allocation should
be made inthis Budget orinthe Supplemen-
tary Grants for Bhilai. ¥ a railway line is not
laid, the Steel Plant will tace closure. There-
fore, a railway line for Bhilai should be
immediately sanctioned or else it will have
serious repercussions in that area.

The Govemment has also taken a de-

cisionto privatise the catering arrangement.
Just now my friend Shri Rana expressed
apprehensions that inferior quality food will
be served, i the catering systemis privatised,
but Isincerely hope that the Government will
certainly pay its attention in this regard, now
that it has taken a decision to this effect.

16.00 hrs.
[ MR. DEPUTY SPEAKER in the Chair]

Another excellent step taken by the
Govemment is that it has given permission
to a private sector company to indigenously
manufacture wheel and axie in the country,
which till now was being imported. This
would save foreign exchange to the tune of
Rs. 100 crores. Therefore, the Government
has taken a wise decision 10 allow a'private
firm to do the job. Similar decisions should
be taken for the manufacture of coaches
and wagons. | hope that you will do it to
increasethe production of these items inthe

country.

Shri Ranaji in his speech made many
laudatory references to Mahatma Gandhi. |
am pleased to find that the B.J.P. too has
finally accepted the greatness of Mahatma
Gandhi. | am thankful to him for R.

more coaches and wagons either in the
public sector or in the private sector, to meet
the current shortage. | would ke to submit
1o the hon. Minister of Rallways, that the
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areas and absencd of railway fines are
proving to be impediment in their develop-
ment. There are two or three Adivasl dis-
tricts in Madhya Pradesh also, where there
are no lines, they include Raigarh
and Bastar districts. This is proving to be an
obstacle in the path of the Country’s all-
round and is responsible for
regional imbalances. The hon. Minister of
Railways is an experienced person and he
has presented an excellent Railway Budget.
1wouid like to make a special request to him
that a decision to construct railway lines in
these areas should be immediately taken
and a token Grant announced. With these
words, | conclude. Jai Hind.

SHRI GEORGE FERNANDES
(Muzaffarpur): Mr. Deputy Speaker, Sir, |
regret to say that | cannot support this
Railway Budget. The mostimportant reason
is that the decision of hon. Minister for an
additional buy of Rupees 1366 crores is
excessive. My difficulty is that despite the
availability of other remedial measures to
meet the financial reguirements of the Rail-
ways, the hon. Minister has made a Budget
Speech, through which he has very suc-
cessfully made a fool of the listeners, while
coming out of the House, some hon. Mem-
bers of the opposition were heard saying
that . '

[Enghsh]

He has shown a tremendous sleight of
hand.

[ Translation]

The hon. Members were takenforaride
to the extent that they were convinced that
something positive is going to take place,
but they realized the bitter truth only after
they came out. in Bombay, the fares have
been hiked from 37% to 65%. It was said
that the Government was sympathetic to-
wards the common fok, but no such sympa-
thy is evident from this Budget. When the
facts came fo light, it become knownthatthe
Govermnment has put as much burden onthe
poorest, as on the richest. But as | said, this
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is the most ant reason. However, my
opposition tothis Budgetis rootedto amore
' fundamental issue.

First of all, | have come to realize that
parties may come and go, but nobody has
been able to comfront, to challehge, 1o
check the system. This system is inextrica-
bly linked to the L.M.F. and World Bank.
Governments change fromtimetotime, but
the system remains intact. It is so powerful
that its influence is not limited to the corri-
dors of power, but the outside world as well
. The powers that be, who are in control of
the system have decided to weaken the
infrastructure of the Railways to the maxi-
mumpossible extent. itis beyondthe realms
of the hon. Minister to escape from the
clutches of this system. | am saying this
from my experiences.

1 will not go into the details of this but |
shall discuss in detail some of the issues. |
want to place two proofs before this august
House. The first proot Is from the First Five
Year Plan to the Eighth Five Year Plan. In
these plans the priority given earlier to the
Railways is now only for name sake. Now
the Railways does not come under your
planning set up. Earlier the development of
Railways, building and expanding its infra-

. structure was sanctioned. It played an im-
‘: portant role inthe development of the coun-
try. No Raliways is not important for them.
Lt you analyse the funds that has been
earmarked for Railways right from the First
Five Year Plan till date, you will come to
know that nothing is left for Railways. The
second issue Is related to it. This year you
have recelved budgetary support of Rs.
1200crore from Planning Commission. Your
Plan Is of Rs. 5500 crore but you have only
been given Rs. 1200 crore. The allocations
_forRailways have gone down considerably.
Betore going to the next point | would like to
put some information before you. You have
given 34 per cent through budgetary sup-
- port out of the total requirement for the
development of Railways. 72 per cent was
given for the Fourth Five Year Plan , it was
75 per cent for the Fifth Five Year Plan but
today Itis just21 percent. AsumotRs. 1200
crorei.e. just 21 percent. The hon. Minister
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hastriedto please the people of his Plann(ng
Commission through his speech. You willbe
despalred. They willnotgive you any chance
to remain happy. You should thank your
stars even if you get this amount of Rs. 1200
crore by the end of this year. Do not expect
finances from them. its other aspect is that
the cost of running Railways is not borne by
the Ministry of Railways atpresent. Theway
the Ministry of Railways or the Minister of
Railways is used to handle the issues per-
taining to the Railways inside and outside
the House does noi carry any weight. To
what extent the price of oii will go up is not
foreseen by the Ministry of Railways. The
employees of Railway Ministry have direct
link with dearness allowance but neither the
employee not the Rallway Ministry decides
the deaness allowance. The Railways Min-
istry does not decide the hike in the price of
iron. Also, the Railway Ministry does not
decide the cost of necessary items raning
from railway tracks to compartments. The
burden bome by the Railway Ministry about
which we have been harping on since long
and which we call social cost has not been
mentioned by the hon. Ministerinthe course
of his speech. Last year Railway Ministry
spent Rs. 2225 crore to meet the social
costs and you may see the items on which
IwasspeM.At;umofRs. 1808 crore.

[English)

Loss of coaching services, sub-urban
and urban passenger, parcel, luggage etc.
[ Translation]

it means that passengers and non-
passengers in the country are paying this
amount by way of tickets, luggage, parcel
etc. The people who have till date not seen
trains are paying this amount of Rs. 1808
crore to meet the social cost. k mez1s that
the citizens of india are paying this amount
as passenger fare and freight on parcels,
luggage etc. Asumof Rs. 210 crore is being
paid as freight on food-grains. As per my
the export of iron is done by
Government. Perhaps even some private

companies might be also doing so. Apart
from S.T.C. and M.M.T.C. there are other
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companies too. Now the process of

liberlisation has begun. You will encourage

export of iron whose transport is handled by
Railways and give money to those who
export it and now you have made law in the

- Houseforconversion into white notoncebut -

twice. You will collect money trom the poor
people of the country, you will collect Rs. 62
crore 99 lakh from them, there was reverse
flow last year for which a subsidy will be
given by Railways -on salt, sugarcane and
ctheritems. Lastyeara sumof Rs. 227 crore
was given to meet the social costs. You also
- give It the Govemment.How much Is to be
given this year. You have said that you will
be giving Rs. 1200 crore as dividend. inthe
course of his speech on the current year's
Budgetthe Finance Minister pointed outthat
he would not only give Rs. 1200 crore as
divided but also give the pending amount
Rs. 460crore. Inalithe Governmentwillgive
Rs. 125 crore for the development of Rail-
ways and in tumn the Railways-would give to
Government of India a total amount of four
thousand crore as a social costs and divi-
dend. Itis a reverse flow. The Government
is not helping the Rallways but the Railways
is helping the Governments to function. The
people are not able tounderstandit. Whereas
this Is a fact. As such as are ventilating our
grievances. There should be a decision on
it. | am not saying this in the interest of
Railways nor in the interest of the railway
wokers because Ibelieve the Railways isthe
leading infrastructure of the country. Once
in 1974 we had stopped It for the first time
and consequently suffered a loss of Rs.
3500 crore.

[English]
That is the power of the Railways. That
isthe influence, significance of the Railways

in so tar as infrastructure development of
this country is concerned.

[ Translation]
Mr. Deputy Speaker, Sir, in the light of

this, | urge the Planning Commission or in
other words the Government to solve the
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problemofthe Rallw;ays.kmmdlately.lhaw
saidthat | am opposing the Budget but it the
Govermnment wants our support, it should
solve this problem. Today in the moming
there arose a question regarding the Ger-
man Prime Minsiter’s visit to India and the
discussion’ held with him. He should be
asked as to how manycrores of rupees were
given by the Government to meet the loss of
Rallways last year which is a Govemment
department. lwould like to tell you itwas Rs.
30 thousand crore. Yourtotal income is Rs.
15 thousand crore. The German Govemn-
ment has allocated Rs. 30 thousand crore
for the Rallways.

[English)

This is to meet the social costs and to
see that people get proper service.

[ Translation}

This is not the case of Germany alone.
All that we are doing here is done at the
dictates of the countries and the I.LM.F. who
have even compelled us to withdraw sub-
sidy onfertilizers. The level of poverty inthe
countries dominating the I.M.F. is equal to
the level of poverty of the Members of our
Railway Board and Ministers. This is the
level of poverty of common man. If in those
countries, namely Britain, America, Japan,
France and many other developed coun-
tries, the railways are provided subsidy worth
crores of rupees and the railways is utilized
forthe service of the nation and for building
up the country, then why do'you not want to
agree to what we say while you agree with
those at whose instance you frame the
Budget. We would like the hon. Minister to
agree with us to bring about improvement in
case he wants our support on ihis Budget.

Mr. Deputy Speaker, Sir, there is yet
another reason for which this Budget is
tooth and nail and that a

mention of the L.M.F. has been made. You
are aware that the Railways is the biggest
Ministry of this country and adecision to ruin
it in a slow ans steady manner seems to
have been taken. Forthat, | would not spare
the Minister even since he has made a
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begining to dismantie it , though it will take
some time. | do not want to say that from
next year, onwards the work of removing
tracks may be taken up but the move that
has been inftiated for privatisation, and the
move forconservancy and sanitationstarted
fromthe previous year's Budget, and inthis
year’s Budget you have gone a step ahead
towards catering. | am aware that the work
of construction has shifted from Railwaysto
contractors.

Mr. Deputy Speaker, Sir,| had gone to
Kota recently. When | got down from the
train and asked the railway workers as to
how things were going on there, | was told

that 2000 workers have been retrenched.

When | was in Mughalsaral, there too | was
told that workers are being retrenched.
P.T.l. report was published inthe Economic
Times of 9th March and other leading news-
papers of the country. This news-item is
fraught with so many past incidents.

[English)

Railways Recruitment to be cut by
20,000 each year —Press Trust of India.

[ Translation)

There are many other things also but |
would not discuss all of them. But if 2000
workers are retrenchedeach year, one lakh
workers would retrenched in five years. In
this way, it is a strange thing.

[English)
“The move, "they said.

They meaning official sources. This is
not a source close to the Ministry or any-
body. This is official source. This is a formal
repor.

{Translation]

There was a rewport that services ot

forty percent Rallways employees would be

. terminated. it was published on 28th Sep-
tember, 1991. | called the joumalists and
toid them that it was a RITES' report. The

for Grants _Rilys),
1992-93; and A
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hon. Minister of Railways hsuod a smal
statement that there was no such report.
You may ask the public relations depart-
ment of the Ministry. They must be having
the newspaper clippings in this regard.
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[English]

Thisis not RITES report. ThisisaWorld
Bank Report in a Rites Wrapper.

Official Sources have now said that:-

“Last year a study conducted by Rail
India Technical and Economic services,
RITES, had recommended that the railways
should stream line its manpower by reduc-
ing it by 40 per cent by the end of 2,000.”

[ Transiation)

This report appeared in September,
1991. | took strong exception to this report.
The Ministry of Railways denied that there
was any such report. if this not RITES
report, | demand that it should be laid on the
Table of the House. | am giving the history
of this repont.

This s the incident of December, 1980.
[English)

David Hopper, then Vice-President,
World Bank, who Is later to become Execu-
tive Vice-President of the World Bank.

[Translation)

He came to Dethi and contacted me
through an M.P. | visited this M.P.’s resi-
dence for dinner. We held talkks for three
hours. At the outset, he desired to know as
to why the Coca Cola was banned in the
country. Igavethe reasons. He againwanted
toknowwhy the IBMwas banned. Igave him
the reasons. The talks were held in a very °
cordial at because he was not an
officer of the IMF or the World Bank. Now, it

has proved to be a joke. Then David Hopper
said:
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{Sh. George Fernandes) [ Translation) :

[English)
David Hopper said that:-

“Mr. Fernandes, IBM is coming back
into India.”

! said: "No, as long as | am around
here.” .

Then, he said: "Your Railways have
asked for aloan of Rs. 800 crores. We have
told that we will sanction their loan if they
accept the gift of an IBM computer......"

[Translation]

He said one thing to me and then the
talks began. The other thing he said was
more Interesting, and the connected docu-
ments are available with me. | wrote to
unions at that time. Then he told me:

[Translation)

“The World Bank has a Re-
port on the operation of the Indian Railways.
Your Railways can be operated with a staff
strength of 950,000 as against the one
million and six hundred thousand that you
now have...”

" This was said by David Hopper right
here in Delhi at the home of Member of
Parfiament. The only other person being the
then Editor of "The Hindustan Times™ Shri

George Verghese.

[ Translation)

Then | asked as to when he prepared
the report.
[English)

“We have a Report. We have produced
a Report. You Railways can be run with 40

percom leu staﬂ than the present
950,000...

And the same report is being produced
today. | wonder why these people did not
bring it forward and kept it pending for so
many years. Today, the |.M.F. has tightened
Its grip on our economy so much so that the
reports are placed as per its wishes and the
hon. Minister does not have any knowledge
of them. Though he might be knowing, he
willnotsay anything inthis regard, asitis the
duty of the Ministers to save the Govern-
ment. Even, they maintain clam on the
wrong deeds of the Government. When our
Govermnment invited the Pepsi Cola, there
was verbal duel among the Council of Min-
isters, both inside and outside. | did not
support it. | opposed it tooth and nail. |
banned its entry in the Railway. Then a
stage came when the matter was about to
be taken to Court. | have just made a
mention as to what predicaments the Minis-
ters go through. | can understand their
predicament. That is why they nod their
heads. But It is the report ot the World Bank.
| am surprised when they say-

[English}

“The move, they said,"they’ meaning
the Rallway officials sources in the Railway
Board.."ls initiated to bring down the work-
ing expenses of the Railways as nearly 52
percent of the annual expenditure is In-
curred on payment of salary to staff and
administrative heads.

[ Translation)

It is wrong. Hon.Minister, it is a Budget
document. As such, | would like to request
you to ask your sources in the Ministry that
before giving final touch to the reply at nlght
they should first read the.

[English)

Explanatory Memorandumon the Ralil-
way Budget 1992-93: Table Vil is a chart
showing where the rupee came from and
where the Rupee went. Futher mention has
been made of staft wages and other Allow-
ances.
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[ Transiation)

it has been shown in the chart that 33
paise will be spent on wages of staff and on
other allowances. So it is not 52 paise.
These people can go to any extent to
harass and defame the employees. They
think as if we will not read anything or say
anything suppose that an officer may say
tomorrow that 8 paise out of one rupee
would be spent on payment of pensienr to
retired personnel. That means the Govern-
ment also wants to cause hardship to re-
tired personnel. They will also be covered
under Railway Expenditure. Evenif these 8
paise are also included, the total will come
to 41 paise only. So there Is nothing to

- surprise that 41 to 42 paise out of the total
one rupee of the budget allocation, will be
spent on salary and allowances of staff
members. Railway is not a machine for
turther processing of raw material.

[English]
This is a service organisation.
[ Transiation)

The same is said about the municipali-
ties. The high ups generally say that 80
percent of the Budget of a Municipality is
spent on salary and allowances of its em-
ployees. The who else would be paid?
Should the funds be spent on officers or
depasited with the Government or given to
money lenders or contractors? It is the
eamings of workers who toll hard. If 80
percent of resources is not spent on them,
Then to whom should these be paid. It is
said that:

[English}
80 percent goes an staff charges.
[Translation]

The Government finds the employees
an easy target to defame them.

{Translation)

Therefore, the way you are conduct-

ing, regarding that it is said,
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[English]

The recommendations of the RITES
Reporthadbeen accepted in principle by the
Railway Ministry.

[ Transiation)

Hon. Minister, |, therefore, request that
this repon..(Interruptions)....Mr. Deputy
Speaker, | have just to begun. | urge upon
you to lay that report on the Table of the
Hosue. | would like to state this also and itis
my opinion that there will be retrenchment of
Railway employee on large scale and the
number of Rallway employees will be re-
duced to 10 lakh only in next S or 7 years.
The speech of the Minister of Railways
proves it and | do not wantto read it out again
because you all have already heard it and |
have read it twice. | have the Delhi newspa-
per of the 29th February. Moreover, you
may consult any newspaper of the 29th
February of the country. A beautiful adver-
tisement issued by the Indian Railways has
been published in almost all the newspa-
pers. The title of the advertisement is:

[English]

“Indian Railways: Develop a mutually
beneficlal assoclation with the Indian Rail-
ways.”

[ Transtation)

| read this newspaper in Bombay also.
When Iwas in Goa, | saw that advertisement
there also. All the newspapers in Delhi have
alsopublishedmusadvelﬂsemm.Youlook
at its wordings:

[English)

A task force has been set up by the
Govemment of India, Ministry of Railways
(Raiiway Board) to identity and examine the
private ownership of wagons as an area of
mutually beneficial assoclation between the
Rallways and the rall users.

[Transiation}

The matter does not end here, rather
the real fact is given in Rs later part. Since
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you have already stated in your speech that
the Government is goingto launch ascheme
named——'Own your own wagon, Own your
own container.” That very day | wrote an
article because one of the big newspapers
of this city requested me to write an article
immediately on the Railway Budget. | as-
sured him to do so. | had said at that time
also:

[English]

Own you own wagon, own your own
container proposal is a precursorto handing
over the entire rake.

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): | have conceded
to your art of presentation.

[Translation)

SHRI GEORGE FERNANDES: At that
time also | had pointed out that this scheme
will not be restricted to container and wagon
only, rather it will be extended to entire train
and entire rake. The Railway Budget was
presented by you an the 24th or 25th Feb-
ruary, what states the advertisement? Why
arethose efforts being made. My article was
published after the presentation of the Bud-
get.

(English]

It further says: that this effort has been
undertaken in the context of major initiatives
takenbythe Govemment of Indiato refashion
the economic and trade policies under con-
ditions of severe resource constraints. It
means the Worid Bank and the IMF condi-
tionalities.

They further say that one could procure
general service wagons to form a minimum
unit of operation, that is, a train load for use
bythe Indian Railways as a part of their fleet.
They will buy , they will own. But it will be
used bythe Indian Railways as a part of their
fleet and the existing men will go. Ultimately,
all that the Railways will be left with is the
track. Even the stations could be privatised.
Why not? .

~ MARCH 12, 1992
n-Discuss; Bes re. recomendations

for Grants_Rlys), 496

992-93; and ,
Dem. for grants (Rlys ), 1991-92
SHRIBASU DEB ACHARIA (Bankura):
They are being privatised.

SHRI GEORGE FERNANDES: Every-
thing could be taken over by the private
sector andthe only thing they will be left with
is the track.

Sir, mark the words: “We ensure of a
guaranteed supply of wagons. Here it says
thatthe private ownership of wagonsthrough
leasing companies could also be visualised
by rail users who could then enter into
bilateral agreements with the railways either
on a lumpsum or on freight rebate basis.

In this case, the party concerned could
then have to go into a back to back arrange-
ment with the leasing companies. And then,
the real punchline is this:

“The Railways would undertake to
maintain the wagons and cover the cost
incurred, by reflecting it in the tariff.”

[ Translation}

The Railway is becoming the contrac-
tor. Mr. Speaker, Sir,

[English}

The Railway will become the contrac-
tor.

[Transiation)

Theretore, Mr. Speaker, Sir, we are
very much perturbed over it. | do not want to
take much of your time. | want to give proofs
onthe basis of “The payments for Grants for
expenditure of the Central Government on
Railways. Part Il. "This is continuous pro-
cess.

[English)

The Payments for Grants for expendi-
ture of the Central Government on Rail-
ways, Part-Il: We were asked now to pass
your Budget proposals. But please under-
stand when | say that | am not prepared 10
support your Budget. Please understand.
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This is your proposal. The Demands for
Grants Staff Statement (5.306), Demand
No. 05-Repairs and Maintenance of Motor
Power. Earlier, the staff was 1,22,209. This
was for the last year. This year, you have
brought down the staff strength only in this
one category to 1,16,352.

[Translation]

In his speech, he has pointed out that
he is reducing the number of officers. Here
the number of officers has reached 10883
from 10805 and that of staffs has reached
1 lakh 16 thousand 322 from 1lakh 22
thousand 209. | will not take much time.
This is apparent from the number of Group
“D" officers in Operating Expenses Traffic
Department. The number of officers has
reached 21935 from 21321 and that of
staffs has reached 1 lakh 13 thousand 682
from 1 lakh 19 thousand 388. Now | cancite
many such examples from the book. But |
would not like to take too much of your time.
Whenever you want, | quote many more
such examples from this book. In this way,
the number of staff is decreasing and that of
officers is increasing. In order to make my
arguments understandto the people, |would
like to point out that___

[English)

The Demands for Grants in terms of
Salaries, Partl; Demand No.1 Railway
Board: Pay Group A & B Establishment,
1980-91: Rs. 1,89,21,000. The Budget es-
timates for 1992-93: Rs. 1,95,04,000.

[Transiation]

it means that the number of lower
grade employees has been reduced to 3
crore 71 thousand from 3 crore 6 lakh.

[English)

This proves that you, in fact, are killing
the fellow at the bottom. In the General
Superintendence and Services of the Rail-
ways, the Budget estimate for the last year
was Rs. 251,12,11,000. it was brought
down in the revised estimates to Rs. 245
gmre:t frgmngs. 251 crores. And in the

urre udget, you are proposing Rs.
252,64,00,000. y Proposing

992-93,; a1 A
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[Transiation]

Moreover, they are trying to reduce the
number of casual employees. Rs. 54 crore
were to be paid to casual workers in Perma-
nent Wage and Works in 1990-91 but only
Rs. 46 crore will be paid this year, i.e. Rs. 8
crore lass than the pravious year . | have
cited many such examples, but | shall not
take too much of your time. Here you are
decreasing their salaries, you have reduced
the number of employees but while reducing
the number of staff you have done nothing
to reduce the number of top stert. | request
the hon. Minister to pay special attention to
this because the nodding of you head indi-
cates that you have not been informed
regarding these matters.

Mr. Deputy Speaker, Sir, it is very inter-
esting thing which needs to be pointed out.
In every grant and demand, there is a
demand for 35 per cent increase in the
deamess allowance this year. Here, we may
make out that the Chairman of the Railway
Board thinks that there will be no rise in
prices due to the Railway Budget this year.
This Is far from truth. It has been stated on
behalf of the Ministry of Finance in and
outside the House that prices will not in-
crease. ltalso bears notruth because the 35
percent additional grant has been demanded
inthe budget forpayment of dearness allow-
ance to railway empioyees.

[English]

. You are accepting that prices are going
completely beyond your control because of
which there is a demand for 35 percent
increase in the dearness allowancu.

[Translation)

This time the hon. Minister has made an
impontantannouncementthat anew scheme
is goingto be implemented. The new scheme
is about a unique conversion. | do not know
whether Shri Oscar Fernandes is present in
the House or not. Inthe presence of the hon.
Minister, he delivered a speech in the pres-
ence of the Chief Minister, he delivered a
speech in Bangalore on 5th in which he
praised the Minister of Railways and said
that the hon. Minister is going to materialise
the dreams of Lord Dalhousie.

Sor Granls /ys) 498
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[English]

Because Lord Dalhousie, it seems,
wanted a uni-guage of the railways. | never
read it anywhere while reading the history of
the Indian Railways. But obviously Mr. Os-
car Femandes is a much better read person
than | am. He must have, in the course of
reading the history of the Indian Railways,
discovered somewhere that Lord Dalhousie
wanted a uni-guage and he says that the
Railways Minister is fulfilling the dream of
Lord Dalhousie.

[Translation)
And | take exceptian to it because....
[English)

Lord Dalhousie was not building the
indian Railways for the benefit of India.

[Translation)

He is not thinking at all as to what sort
of ourrailtracks should be. They are thinking
only to exploit the country. How will the hon.
Minister materialise the dreams of Lord
Dalhousie.

{Translation)

THE MINISTER OF RAILWAYS (SHRI
C.K JAFFER SHARIEF): Iwould like to pay
him'some compliments. He has ourclassed
even film heroes and heroines. He is a
wonderful artist.

SHRI GEORGE FERNANDES: it is in-
justice to me.

1 am going to make a Significant re-
quest before the House. | have thought
minutely over the scheme presented by the'
hon. Minister. We have come to the conclu-
sion that it is not in the interest of the Indian

. Railways. | would like to point out two or
three points. The provision of capital under
‘otherheads has been reducedtoo muchthis ~
year Rs. 285 crore have been allocated for
the constructionof new Railway lines against
Rs. 188 crore allocatedtwo years ago forthe
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same. It means that keeping in view the
value of rupee prevalling at that time the
amount has been reduced by more than 25
to 30 per cent because some articles for the
Raliways have to be imported by spending
some foreign exchange also. By devaluat-
ing the rupee to such an extent it has
become impossible to save money. In your
arguments about gauge conversion you
have stated that it helps in economic devel-
opment. Rail is Rail whether it is narrow
gauge or broad gauge, the Hon. Prime
Minister has also supported it in his speech.
Iknow it, and you have also praisedthe Hon.

‘Prime Minster in your speech. We have

seen that you have praised the Prime Min-
ister and the Prime Minister have praised
you. But | won't speak on it now. | won't

" speak here. | will speak on it later. The hon.

Minister is our friend also.

~ Then Mr. Deputy Speaker, Sir, regard-
ing his argument that on it depends the
progress of the country. | would like to ask
the hon. Minister and he should think over it
seriously and answer within 5 to 7 days,

_whetherthose who hadbeen responsible for

running the railways in india in the past had
never thought in this direction. Is it true that
a committee...

[English]

by name Commiittee on Expansion of
the Railways Network?

[ Transtation]

- Was appointed regarding this. Aformer
Chaimman of thy Railway Board Shri Minesa
was its Head. Did this Committee give its.
complete report? All the members of the
Committee were expert and there was no
such a person who had any link with politics
orany otherfield. They were the persons for
whom the interest of the country and the
Rallways has always been the supreme. It is
notthat this idea nevercameintotheirmind.
Today, all of a sudden this idea has come
into the mind of some officers as you are
stating. You said in your speech that itis the
biggest measure which will help the country
to make progress and it willbe implemented
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with fuli responsibllity. Therefora, inthelight

of argument given by Hon. Minister that.

Railways help in development of the area,
1 would like to ask him whether he will give
priority tothe expansion of railways inthose
area which are not developed at all or to
those areas where already meter gauge
line exists and there Is proposal to convert
itintobroad gauge. it was my first point. The
second one is that you too gave this argu-
ment in your speech and the Prime Minister
also elaborated it.

[English}

how many man-years of employment
[Translation)

would be created for the people. Now
you may allege that | catch the words to
pointoutthe mistakes. Butyousee whatthe
Hon. Prime Minister said on that day?
[English]

THE MINISTEROF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): Man-days.

SHRI GEORGE FERNANDES: Man-
Days? It makes It worse.

[ Translation)

Because you talk in terms of crores of
man-days? But when you talk in terms of
persons, 5 crores persons will get employ-
ment.

[English}

man-days perkilometer. Now, you work
out in terms of number of people, work out
in terms of number of human beings. What
is this ‘man-days'?

[ Translation)

This is a way to misled.

[English)

SHRI C.K. JAFFER SHARIEF: You

MARCH 12, 1992
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noweomparohlsownspeechlastyear.
(Interruptions)

SHRI GEORGE FERNANDES: My
speech spoke about and I still speak about
new lines, not conversion. (Interruptions)

SHRI C.K. JAFFER SHARIEF: You
compare his own speech-what he spoke as
Rallway Minister and what he is speaking
now.

[Transiation)

SHRIGEORGE FERNANDES: Iwould
like to say that youtalk of gauge conversion
but the English expanded railway network
1000 KM. every year and we have been
expanding the raliway network by only 200
kilometers every year for last 40 or 45
years. Therefore, in my opinion new rail-
way line should be laid there instead of
spending money on gauge conversionsol”
oppose yourdecision of allocating funds for
this gauge conversion. | oppose it. It is my
well considered opinion. Will it help in cre-
ating employment opportunities? The
amount being spent on laying new lines
comes to about 80 per cent of the amount
being spent on gauge conversion. Ten

" thousand long old raiway lines require

replacement and 2 to 2 1/2 thousand kilo-
meters lines are being replacedevery year.
The trains are not running at the prescribed
speed. | was distressed to go through the
allocation which you may not have seen it
till now, but your Department might have
discussed it.

[English]

Now |cometo Central Railway’s Thana-
Kalyan section. Track renewal, sleeper
renewal, is very necessary. On certain
sactions, the anticipated cost is rupees two
crore and sixty lakh were as the provision
for 1991-93 s rupees two lakh.

(Transiation}

If you go through pages No. 138, 139
140, 141 youwllmndthatonlyns two lakh
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have been provided for the whole line

whereas its requirement is Rs. 3.5 crore, -

four crore or five crore. The provision of Rs.
two lakh will not be sufficient. If the work
costs Rs. 5 crores and only Rs. 2 lakh are
providedfortrack renewal, whatsort of track
renewal can be done with this meagre
amount? In my opinion it will prove only a
wastage. The allocation of Rs. 2 lakh will be
sutficient only to meet the over head ex-

penses to be spent on engineers, supervi- -

sory staff andajeep. Thusthe amountof Rs.
. 2 lakh would be spent on officials only.

[English]

There are at least hundred such jobs
where the need is anywhere Rs. 1 1/2 crore
to S 1/2 crore. but the allocation is oniy Rs.
210 5 lakh. ’

[Transiation)

SHRI RAM KAPSE: It mean only Rs. 2
lakh will be provided for any job.

SHRI GEORGE FERNANDES: Mr.
Deputy Speaker Sir, you are ringing the bell.
lamgoing to conclude my speech withinten
minutes. | would like to urge the Minister of
Railways to allocate some more money for
track renewal. Though Rs. 1248 crore have
been provided for track renewal, yet ten
thousand kilometer track is still there for
renewal and every year two or two and half
thousand kilometers track is added to it. So
unless It is done the problem wili not be
solved. Just now Shri Ranajiwas stating that
the number of accidents has increasedthese
days and many persons are being killed in
accidents. The reason is that tracks are old
and broken. We should pay attention to it.
So far the generation of employment Is
concemed, the Govermment should lay lines
as many as possible. If it lays 1000kilometer
lines a year, seven lakh persons in India will
getemployment. The schemes are launched
inthe names of the great leaders Govern-
ment can launch it in the name of Shri Jaffer
Sharief as Jaffer Sharief Rojgar Yojana and
can starting implementing it. (Interruptions)
Laying 1,000 kilometer tracks is not an
ordinary work. Rs. 1000 to 1200 crore are
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likely to be spent on Iit, but employment to
seven oreight lakh persons will be provided.

SHRI C K. JAFFER SHARIEF: Would
you like to speak on Konkan-Railway line?-

SHRI GEORGE FERNANDES: | am
coming to that very point. The issue of
electrification of Bundel-Katwa line has been
lying pending for a long time. Electrification
can be done only after doubling the line.
Doubling makes the process of electrifica-
tion easy. The scheme undertaken by you
by effecting cut in the provisions made for
doubling of lines, laying of new lines or track
renewal will create more problems for us.
Development work will be stopped and ev-
ery programme of work will be disturbed.
Therefore, | request the hon. Minister of
Railways to pay special attention to this.

The last issue which | wish to raise is
linked with two or three things. It is linked
with the economy of the Railways and the
Railway employees. One of the issues has
been raised today in the moming only. The
issue is about the recognition of the R.P.F.
There are only two recognised railway
organisation. Rest of the organisations in
railways are not recognized. Some of the
cases of granting recognition have been
taken to Supreme Court even. Keeping all
thesethings in view wetook adecisioninthis
regard. | would like to request the hon.
Minister to call all the concemed Members
of the House and discuss this issue or call
the trade union people and discuss it. If the
management continues to have its upper
hand, the problems of the labourers cannot
be solved. If the Railway Board insists on
only two unions which it had done in writing
then there would be two unions which will
compete with one and another to secure
more and more facilities for the employees
then every thing will be set right.

1 request the Govemment not to agree
with the persons assoclated with the sys-
tem, on this issue of granting recognition.
Government is not associated with the sys-

* tem. So it should not agree to their plea.

They should not go by our decision and take
decision on your own but the constitution
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has given us right to form unions on demo-
cratic lines. Why you people are deter-
mined to abolish the unions? Who has
empowered to abolish the unions? Attempt
is being madeto abolishsuch organisations.

(Interruptions)

Sir, the people retrenched under 14-2

(Interruptions). The Govemment has kept
in dark for long time and now it took a
decision and said that nothing could be
done in this regard. But the Government
must do something in this regard. it mustdo
for the cause of the employees. If we wish
to run the Railway trade unions and the
Railway management properly, | request
the Government to come forward to settle
this issue.

Thethirdissue is about corruption. You
too have spoken on it, all will speak on it in
their own way. | wouid like to cite an ex-
ample of corruption experienced by my own
family member just 15 days ago. My wife
was going to Calcutta from Delhi by the
Rajdhani A.C. Chair Car. She was going to
Gopalpurfor 5 or 7 days. She was taking a
box with her according to carrying capacity.
1t contained money, documents, etc. allthe
important things. She kept the box in the
upper berth, the box was missing after
some time. The behaviour of the Railway
employee was also very improper. | will not
go into their behaviour in the House. Such
cases of thefts in air conditioned sleepers,
chair cars cannot take place without the
collusion of the employees. This issue did
not end here. She telephoned me from
Calcutta. Italked here with the persons with
whom|could do so. But nothing was recov-
ered. After seven days of the incident, they
returned some goods through post. Since
mail reaches our home. (Interruptions) it

- means those who committed theft were not
ordinary theives. They were generous, be-
cause they took away their useful things
and displayed their generosity by returning
the remaining things. (Interruptions). They

were not along other persons were also
involvedlnlt.g
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Therefore, | state that all these things
happen with the heip of some corrupt em-
ployees. It is not a secret. (Interruptions)
Therefore, in my of Minister of
Railways, for the first time in history, | had
convened the meeting of officars of Railway
and other Department of the Government of
India and taken stepto eradicate corruption.
(Interruptions)

Mr. Deputy Speaker, | request the hon.
Ministertotake certain concrete steps in this
connection.

1 would like to say one thing more which
| have raised in this House eartier also. In
Moradabad casuallabourers were removed
from service and 1100 persons were
recruittedin place of thematftertaking bribes
fromthem. After this, there started a tussel.
Shri ShyamBihari Lalwas the Union Leader.
Ibecame the Minister of Railway in Decem-
ber, 1989. He staged Dharna in front of my
house along with SO0 persons. | appointed
an Enquiry Committee of the Ministry of
Railway which did not comprise of Union
Leaders and politicians. The officers re-
ported that money had been taken for the
recruitment and all proofs were available so
they suggested to remove those recruitted
personfromservice and reinstale the casual
labourers on seniority basis. The whole
process had been started but in the mean-
time the Government changed and the work
came to stand still. Shri Shyam Bihari Lal
was removed from his service, he was
beaten severély and now his life isindanger.
This is the power of corruption. | request you
to find some way out and eradicate corrup-
tion form the Railways. | woula like to state
that if corruption from the Railways is eradi-
cated, you will be having surplus money
even after meeting the expenditure on con-
version etc., and the Government will notbe
compelled to increase freight and _fares.
Therefore, we should eradicate corruption
at every level from the Railways. | hope my
colleagues willdefinitely take concrete steps
this direction.

. With &, | conclude.
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SHRI! C.K. JAFFER SHARIEF: | am
with you in this work.

[English)

SHRI JITENDRA NATH DAS
(Jalpaiguri): | beg to move:-

“That the demand under the Head

Railway Board be reduced by Rs.
100.”

Meed to implement the assurance
givenbythe Governmenttoreinstate
the dismissed railway employees. (1)

“That the demand under the Head
Miscellaneous Expenditure (General)
be reduced by Rs. 100.”

/Meed for early sanction and con-
struction of railway line from Eklakshi
to Balurghat, West Bengal./ (2)

“That the demand under the Head
Miscsllaneous Expenditure (General)
be reduced by Rs. 100.”

Meed for extension of broad gauge
line from Alipurdwar Road-station to
Alipurdwar junction./ (3)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100."

/MNeed to run trains on time./ (4)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

/Need to provide adequate security
to passengers./ (5)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100."

/MNeed to maimain the lavatories in
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the railway compartments in useable
condition./ (6)

“That the demand under the Head
General Superintendence and Ser-
vices on Rallways be reduced by Rs.
100.”

/Meed To Check wid spread malprac-
tices in He Railways./ (7)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

/MNeed to take up the functioning of
Railways./ (8)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100."

/Need to effectively check the travel-
ling of unauthorised persons in the
reserved railway compartment./ (9)

“That the demand under the Head
Repairs and maintenance of Perma-
nent Way and Works be reduced by
Rs. 100.”

/Need to repair the approach road to
Jalpaiguri Road Station and also to
repair waiting room there./ (10)

“That the demand under the Head
Repairs and Maintenance of Perma-
nent Way and Works be reduced by
Rs. 100."

MNeed to repair the approach road to
Jalpaiguri town station./ (11)

“That the demand under the Head
Repairs and maintenance of Perma-
nent Way and Works be reduced by
Rs. 100.”

/Need to build a flyover on
levelcrossing at Siliguri town in
Darjeeling, West Bengal./ (12)



509 Budyat. 1991-93- MARCH 12, 1992
Rly . recomendations

. Res re.
aI Rly. Con. Comm.; Dem.
“That the demand under the Head
Repairs and maintenance of Perma-
nent Way and Works be reduced by
Rs. 100.”

/MNeed to build an over-bridge at the
Jalpaiguri town railway station./ (13)

“That the demand under the Head
Miscellaneous Working Expensesbe
reduced by Rs. 100.”

/Need to improve catering and sani-
fation services in the rajlway restau-
rants./ (14)

“That the demand under the Head
Miscellaneous Working Expensesbe
reduced by Rs. 100.”

/MNeed to provide at least minimum
facilities and amenities to the railway
passengers travelling by 2nd class./
(15)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100."

/MNeed to operate the proposed tri
weekly train from Haldibari to
Sehaldah daily./ (550)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

/Need to make the proposed tri
weekly train from Cooch Behar to
Sehaldah daily./ (551)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100."

MNeed to effectively check ticketless
travelling./ (552)

“That the demand under the Head
General Superintendence and Ser-
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vices on Railways be reduced by Rs.
100.”

MNeed to effectively check the inci-
dence of theft of rallway property./
(553)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100"

/MNeed to ensure a clean and efficient
rail service to the public./ (554)

SHRI SUDARASAN RAYCHUDHURI
(Serampore): | beg to move:-

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need to avoid privatisation of the
different sectors of the Railways./(16)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need to provide more passenger
amenities to the Second Class rail-

way passengers./ (17)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

/MNeed to ensure punctuality of the
passenger trains on Howrah-Bandel
saction of the Eastern Railway./ (18)

“That the demand under the Head
Railway Boavd be reduced by Rs.
100.”

/MNeed to stop retrenchment of the
railway employees in the name of
modermisation./ (19)

“That the demand under the Head
Rallway Board be reduced by Rs.
100.”



1991-93-PHALGUNA 22, 1913 (SAKA
Aly. Budget, (SAKA)

s, Res re.
of Rly. Con. Comm.; Dem.
/Need to construct a flyover at
Dankuni Railway Station of Eastern
Railway for facilitating tratfic./ (20)

“That the demand under the Head
Assets-Acquisition, Construction and
Replacementbe reducedby Rs. 100.”

Meed to introduce a Shatabdi Ex-
press between Howrah and New
Delhi./ (21)

“That the demand under the Head
Assets-Acquisition, Construction and
Replacement be reducedby Rs. 100.”

" Meed1o provide acomputerised res-
ervation facility at Dankuni Railway
station of Eastern Railway.” (22)

“That the demand under the Head
Assets-Acquisition, Construction and
Replacement be reducedby Rs. 100.”

Meed to construct B.G. line in the
Howrah Amta-Champa-Danga sec-
tion of the S.E. Railway./ (23)

“That the demand under the Head
Assets-Acquisition, Construction and
Replacement be reducedby Rs. 100.”

/Meed to provide more passenger
trains on Howrah-Bargachia line of
the S.E. Railway./ (24)

“That the demand under the Head
Assets-Acquisition, Construction and
Replacement be reducedby Rs. 100.”

- Needto have a computerised reser-
vation facility at Serampore station of
Eastern Railway./ (25)

“That the demand under the Head
Assets-Acquisition, Construction and
Replacement be reducedbyRs. 100.”
Meed to increase the number of
trains at Howrah-Bandel
section of Eastem Railway./ (26)

“That the demand under the Head
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Assets-Acquisition, Construalonand
Replacement be reducedby Rs. 100.”

/Need to construct new lines and

provide newpassengertrainsforWest
Bengal./ (27)

“That the demand under the Head
Assats-Acquisition, Constructionand
Replacement be reducedby Rs. 100.”

/MNeed to have double-track tacilities
at Sheorafuli-Tarakeswar section of
Eastern Railway./ (28)

“That the demand under the Head
Assets-Acquisition, Construction and
Replacement be reducedby Rs. 100.”

MNeed to run Rajdhani Express daily
between Howrah and New Delhi./
(29)

SHRI PURNA CHANDRA MALIK
(Durgapur): | beg to move:-

That the demand under the Head
Railway Board be reduced by Rs.
100/”

/Need to reinstate immsdiateiy the
dismissed rallway Employees./ (30)

“That the demand under the Head
Railway Board be reduced by Rs.
100/

Meed to grant license to Railway
hawkers./ (31)

“That the demand under the Head
Miscellaneous Expenditure be re-
duced by Rs. 100.”

Meed for extending E.M.U. services
from Burdwan to Asansol./ (32)

“That the demand under the Head
Miscellaneous Expenditure be re-
duced by Rs. 100."

/MNeed 10 introduce more passenger
trains between Burdwan and
Asansol./ (35)
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“That the demand under the Head
Miscellaneous Expenditure be re-
duced by Rs. 100.”

/Need to provide more train services
on the Bankura-Damodar railway
lines./ (38)

*That the demand under the Head
Assets Acquisition, Construction and
Replacement.”

MNeed to provide improve train ser-
vices on Burdwan Katwa section of
Eastern Railway./ (41)

*That the demand under the Head

Assets Acquisition, construction and
Replacement.”

/MNeed to develop Durgapur railway
station as a model station./ (42)

SHRI KAMLA MISHRA MADHUKAR

(Motihari): | beg to move:-

“That the demand under the Head
Railway Board be reduced to Re.1.”

[Failure to reduce the Government
expenditure by reducing the number
of high officials in the Railways./ (60)

“That the demand under the Head
Railway Board be reduced to Re.1.”

[Failure to put forward any proposal
of austerity in the expenditure of
Railway Board./ (61)

“That the demand under the Head
Railway Board be reduced to Re.1.”

/Failure to make any concrete provi-
sionforproviding basic public ameni-
ties by the Railways./ (62)

“That the demand under the Head
Repairs andMaintenance of Perma-

xnt way and Works be reduced to
L1

FFallure to safeguard the interest of
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Bihar, particularly inthe North Biharin

;lslgl)tersot providing railway network./

“That the demand under the Head
Repairs and Maintenance of Perma-
nent way and Works be reduced to
Re. 1.”

/Failure to construct broad gauge rail
linefromMuzaffarpurto Narkatiaganj./
(64)

“That the demand under the Head
Repairs and Maintenance of Perma-
nent way and Works be reduced to
Re. 1.”

fFailure to make any provision for the
construction of Chhitol Bridge con-
necting Uttar Pradesh and Bihar./ (65)

“That the demand under the Head
Repairs and Maintenance of Perma-
nent way and Works be reduced to
Rs. 100.”

/MNeed to open a branch rail line on
North-East Railway from Hajipur to
Sangli or Betia via Hajipur Vaishali,
Sahabganj, Kesaria, Sangrampur,
Auraj and Paharpur./ (66)

“Th¥ the demand under the Head
Repairs and Maintenance of Motive
Power be reduced 1o Rs. 100.”

/Need to replace the rail engines of
passengers and goods trains running
between Muzaffarpur and
Narkatiaganj by diesel engines./ (67)

“That the demand under the Head
Repairs and Maintenance of Plant
and Equipment be reduced by Rs.
100.”

/Need to provide public amenities like
electricity, tan, lavatory facility and
proper cleanliness in the trains run-
ning between Muzattarpur and
Narkatiaganj on North-Eastem Rail-
way./ (68)
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“That the demand under the Head
Staff Welfare and Amenities be re-
duced by Rs. 100.”

/Need to review the working of rail-
way school at Motihari, N. E. Ralil-
way./ (69)

“That the demand under the Head
Staff Welfare and Amenities be re-
duced by Rs. 100.”

/Meed to repair staff quarters and
ensure electricity and water facilities
at Motihari railway station of North-

Eastern Railway./ (70)

“That the demand under the Head
Staff Welfare and Amenities be
reudced by Rs. 100.”

/Meed to open a railway hospital at
. Motiharistation of N.E. railways./ (71)

SHRI HANNAN MOLLAH(Uluberia): |

beg to move:-

“That the demand under the Head
Railway Board be reudced by Rs.
100.”

/Meed to introduce indentity cards to
unliscensed railway hawkers to en-
able them to hawk in local and mall
trains, in Eastem, S.E. and other
Railway./ (72)

“That the demand under the Head
Railway Board be reudced by Rs.
100."

Meed to stop harassment of railway
hawkers by RPF on South Eastern
and Eastemn Railways./ (73)

* “That the demand under the Head
Railway Board be reudced by Rs.
100.”

/MNeed to absorb commission ven-
dors in South Eastem Railway and

Eastern Railway as regular employ-
ees of Raillways./ (74)
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“That the demand under tho head
Railway Board be reduced by Rs.
100.”

/MNeedto entrust rallway catering ser-
vice to the cooperative or
commmission vendors on Eastern
and South Eastern Railways./ (75)

“That the demand under the Head
Railway Board be reudced by Rs.
100.”

/MNeedto provide licence to unlicenced
vendors and hawkers at Howrah Sta-
tion and other stations of South East-
em and Eastemn Railways./ (76)

“That the demand under the Head
Rallway Board be reudced by Rs.
100.°

Meed to increase EMU local trains
between Howrah and Kharagpur./
gy

“That the demand under the Head
Railway Board be reudced by Rs.
100."

MNeed 1o increase number of coaches
in EMU local train on Kharagpur Divi-
sion on South Eastemn Railway./ (78)

“That the demand under the Head
Railway. Board be reudced by Rs.
100.”

/MNeed to increase the number of
EMU local trains between Howrah
and Bargachia on Eastern Railway./
(79) .

“That the demand under the Head
Railway Board be reudced by Rs.
100.”

MNeedto run EMU local trains ontimo

“That the demand under the Head
Railway Board be reudced by Rs.
100.”
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/Need to introduce more jecal trains

from Bagnan Station on South East-
em Railway./ (81)

“That the demand under the Head
Railway Board be reudced by Rs.
100.”

/Needto stop one Orissa-bound Mail/
Express train at Bauria Station on
South Eastern Railway./ (82)

“That the demand undér the Head
Assets-Acquisition and Replacement
be reduced by Rs. 100.”

/Need to construct a fly-over at the
Eastern side of Bagnan station on
S.E. Railway./ (83)

“That the demand under the Head
Assets-Acquisition and Replacement
be reduced by Rs. 100.”

/Need to construct a fly-over at the
western side of Maurigram station
on S.E. Railway./ (84)

“That the demand under the Head
Assets-Acquisition and Replacement
be reduced by Rs. 100."

/MNeed to construct platform sheds at
Choraghata station on South East-
ern Railway./ (85)

“That the demand under the Head
Assets-Acquisition and Replacement
be reduced by Rs. 100.”

Meed to construct a link-road be-
tween Uluberia and Bauris on South
Eastern Rallway./ (86)

“That the demand under the Head
Assets-Acquisitionand Replacement
be reduced by Rs. 100."

/MNeed to construct fourth line be-
tween Howrah and Kharagpur on
S.E. Railway./ (87)

*“That the demand under the Head

isition and Replacement
be reduced by Rs. 100.” .

/Meed to construct a wide-bridge on
Gauri Ganga Canal on S.E. Railway./
(88)

“That the demand under the Head

Assets-Acquisition and Replacement
be reduced by Rs. 100.”

/MNeed to complete the broad gauge
line between Howrah and Amta./ (89)

£

“That the demand under the Head

Assets-Acquisition and Replacement
be reduced by Rs. 100.”

/Need to complete Howrah-
Champadanga-Shiakhala BG line./
(90)

“That the demand under the Head
Assets-Acquisition and Replacement
be reduced by Rs. 100.”

Meed to construct a flag station at
Chackasi on S.E. Railway./ (91)

‘That the demand under the Head

Assets-Acquisition and Replacement
be reduced by Rs. 100.”

Meed to construct a second over-
bridge at Chengail station at the east-
em end of the platform on S.E. Rail-
way/ (92)

“That the demand under the Head
Assets-Acquisition and Replacement
be reduced by Rs. 100.”

/MNeed to extend the over-bridge at
Bauria station on S.E. Railwav./ (93)

“That the demand under the Hcud
Raliway Board be reduced by Rs.
100"

/MNeed to reduce season tickot fares
for the benefk of the urban and sub-
urban computers./ (679)
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“That the demand under the Head
Railway Board be reduced by Rs.
100."

/Meed to continue and strengthen
railway catering under the Indian
Railway Authority./ (680)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need to reduce railway 2nd class
fare for all distances by Mail/Express
trains./ (681)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need to improve in passengers,
amenities./ (682)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need to reinstate all the retrenched
railway employees./ (683)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/MNeed to complete railway projects in
Waest Bengal on time./ (684)

SHRI SUDHIR GIRI (Contai): | beg to

move:-

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Meed for early completion of con-
struction of Digha Tamuluk rail line./
(103)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need to provide more funds for the
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construction of Digha Tamuluk rail
line./ (104)

“That the demand under the Mead
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

/Need to check malpractices prevail-
ing inthe Railways resultingin losses./
(105)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

/MNeed to pay attention to the com-
plaints of passengers relating to non-
availability ‘of amenities./ (106)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

/Need to check the increase in rail
accidents./ (107)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100."

/Need to maintain punctuality of
trians./ (108) -

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.”

/Need to stick to the scheduled time
for running of the prestigeous trains
like Rajdhani Express./ (109)

“That the demand under the Head
Railway Board be reduced to Re. 1. -

/Failure to abandon the policy of
privat.sation of the catering service in
the Ra Iways./ (380)

“That the demand under the Head
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Railway Board be reducedto Re. 1.”
/Failure to provide sufficient funds
for uneven regional Railway line con-
struction and services./ (381)

“That the demand under the Head
Railway Board be reducedto Re.1.”

fincrease in freight and fare leading
to inflation./ (382)

SHRIMATI KRISHNANDRA KAUR

(DEEPA) (Bharatpur): | beg to move:-

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

lNéed to immediately provide reser-
vation facilities at Bharatpur Railway
Station./ (110)

“That the demand under the Head
Gneral Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

MNeed to provide dormitory accom-
modation for passengers at
Bharatpur Railway Station./ (111)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

/Need to attach air-conditioned
coaches in Jaipur-Agra super fast
train./ (112)

“That the demand under the Head
General Superintendence and Ser-

vices on Railways be reduced by Rs.
100.” :

MNeedtoinstalgenerators forprovid-
ing electricity at Bharatpur Railway
Station./ (113)

“That the demand under the Head
General Superintendence and Ser-
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vices on Rallways be reduced by Rs.
100.”

/MNeed to provide emergency light at
Stations./ (114)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

Meed to construct rest house for
porters at Gangapur Railway Sta-
tion./ (115)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100."

MNeedto remove unauthorised shops
built on the Railway Platform./ (116)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

/MNeed to construct one more over
bridge at the Gangapur Railway Sta-
tion/ (117)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.7

/Need 1o construct an additional plat-
form at Bharatpur Railway Station in
view of incresead numbers of trains./
(118)

“That the demand under the Head
Repairs and Maintenance of Perma-
nent Way and Works be reduced by
Rs. 100."

/Need for immediate repairs of
Bharatpur Railway yard./ (119)

“That the demand under the Head
Repairs and Maintenance of Perma-
nent Way and Works be reduced by
Rs. 100.”



Rly. Budget, 1991-93 PHALGUNA 22, 1913 (SAKA)

Gen-DiscJuss; Res re. recome
of Rly. Con. Comm. Dem.

/Need for varly completion of railway
line from Mathura to Alwar./ (120)

“That the demand under the Head
Repairs and Maintenance of Perma-
nent Way and Works be reduced by
Rs. 100."

/Meedforelectrification of Jaipur Agra
railway line./ (121)

‘That the demand under the Head
Operating Expenses Traffic be re-
duced by Rs. 100.”

/Meed to speedy renovation of plat-
forms at Bharatpur station./ (122)

*That the demand under the Head
Operating Expenses Traffic be re-
duced by Rs. 100.”

Meed to improve the quality of food
being served in trains./ (123)

“That the demand under the Head
Operating Expenses Traffic be re-
duced by Rs. 100."

Meed to improve the catering ser-
vice and to maintain proper cleanli-
ness at Railway restaurants./ (124)

“That the demand under the Head
Staff Welfare and Amenities be re-
duced by Rs. 100." °

/MNeed to provide first-aid facilities at
Bharatpur Railway Station./ (125)

“That the demand under the Head
Staff Welfare and Amenities be re-
duced by Rs. 100.”

/Meed to improve the overall stan-
dard of Bharatpur Railway School./
(126)

“That the demand under the Head
Staft Welfare and Amenities be re-
duced by Rs. 100.”

/MNeed to open a Railway inter Col-

for Grants Rlys), 524
1992-93; and
Dem. for grants (Rlys) 199192
lege forthe wards of Railway employ-
ees of Bharatpur./ (127)

“That the demand under the Head
Assets Acquisitions, Construction and
Replacementbe reducedby Rs. 100."

/MNeed to manufacture more wagons
in the Simco Wagon Factory./ (128)

“That the demand under the Head,
Assets Acquisitions, Constructionand
Replacementbe reducedby Rs. 100."

/Meed to introduce new trains from
Agra-Mathura-Jaipur in view of the
increasing number of passengers./
(129)

“That the demand under the Head
Assets Acquisitions, Constructionand
Replacementbe reducedby Rs. 100.”

/MNeed to construct an overbridge at
Sewar near Bharatpur Railway sta-
tion of Northern Railway./ (130)

*That the demand under the Head
Assets Acquisitions, Constructionand
Replacementbe reducedby Rs. 100."

/Meed to construct an overbridge at
Bharatpur-Alwar Railway line./ (131)

“That the demand under the Head
Assets Acquisitions, Construction and
Replacementbe reducedbyRs. 100.”

/Needto convertthe Jaipur-Agrarail-
way line intobroad-gaugeline./ (132)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

/MNeed to construct a waiting hall for
porters at Gangapur railway station./
(318)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”
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/MNeedto remove unauthorised shops
constructedat the railway platforms./
(319)

*That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

/MNeed to construct one more over-
bridge at Gangapur City railway sta-
tion./ (320)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

/Needto construct an additional blat-
form at Bharatpur railway station./
(321)

“That the demand under the Head .

Repairs and Maintenance of Perma-
nent Way and Works be reduced by
Rs. 100.”

/Need to convert Ahmedabad-Delhi -

metre gauge line into broad gauge
line./ (322)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need to provide railing around
Bharatpur rallway station./ (446)

“That the demand under the Head
Railway Board be reduced by Rs.
100"

Meed to provide halt of Paschim
Express at Shri Mahabirji Railway
Station./ (447)

“That the demand under the Head
?:élway Board be reduced by Rs.

/Needto enhance reservation quota
from Sawal Madhopur to Bombay in
all trains./ (448)

MARCH 12, 1992

for Grants Rlys). 526
1992-93; and Su,
Dem. for grants (Rlys) 1991-92

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need to provide railing around
Gangapur city railway station/” (449)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

/MNeedtoattach an A.C. SleeperCoach
inMarudhar Express running between
Lucknow and Jodhpur./ (450)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

Meed to increase sitting capacity at
platform and waiting hall at Bharatpur
railway station./ (451)

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.”

Meed to check frequent incidents of
robberies, thefts and dacoities in the
trains running between Mathura and

Kasganj./ (452)

“That the demand under the Head

Operating Expenses-Traffic be re-
duced by Rs. 100.”

/MNeed to check frequent railway acci-
dentsbetween Mathura and Kasganj./
(453)

“That the demand under the Head
Assets Acquisition Construction and
Replacementbe reducedby Rs. 100.”

Meed to introduce an Express train
from Agra to Jaipur for promoting
tourism./ (454)

“That the demand under the Head
Assets Acquisition Construction and
Replacementbe reducedby Rs. 100.”
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Meed to provide double railway line funning between Mathura andAgra.l

between Jaipur and Sawai
Madhopur./ (455)

“That the demand under the Head
Assets Acquisition Construction and
Replacement be reducedbyRs. 100."

/MNeed to introduce a direct train be-
tween Jaipur and Bombay./ (456)

“That the demand under the Head

Assets Acquisition Construction and

Replacement be reducedby Rs. 100.”
&

/MNeed to introduce a new train be-
tween Agra and Kota./ (457)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/MNeed to check unauthorised entry in
the reserved bogies./ (466)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

/Needto build a new residential colony
for railway employee in Bharatpur./
(467)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

Meed to ensure safety of passen-
gers at Bharatpur railway station./
(468)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

/Need to provide television at
Bharatpur railway station./ (469)

“That the demand under the Head

Raiway Board be reduced by Rs.
100.”

Meed 10 stop chainpuling in trains

(470)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

MNeed to increase reservation quota
from Bharatpur railway station in
Marudhar Express./ (471)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

MNeed to provide better sanitary ser-
vices at Bharatpur railway station./
(472)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

/MNeedto provide stoppage of Rajdhani
Express at Bharatpurto promotetour-
ism./ (473)

“That the demand under the Head
Repairs and Maintenance of Car-
riages and Wagons be reduced by
Rs. 100."

/Need to supply comfortable
matresses in the trains running on
Jodhpur-Agra line./ (474)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need to provide cold drinking water
at Bharatpur railway station./ (548)

“That the demand under the Head
Railway Board be reduced by Rs.
100~

MNeed to develop Sawai Madhopur
railway station as a model railway

station./ (549)

SHRIHARIN PATHAK (Ahmedabad): |
beg to move:-
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*That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

/Need to shitt headquarters of West-
ern Railway from Bombay to
Ahmedabad or Gandhinagar./ (160)

“That the demand under the Head
General Superintendence and Ser-
vices on Railways be reduced by Rs.
100.”

/Need to start a new railway division
at Ahmedabad/Gandhinagar./(161)

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.”

MNeed to computerise reservation
facility at Maninagar railway station./
(162)

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.”

/Need to construct high leve! plat-
form at Charodiya station (Western
Railway)./ (163)

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.”

/Need to start suburban train from
Ahmedabad to Mehsana and
Ahmedabad to Rajkot./ (164)

*“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.”

/Need 10 provide facility 1o the Sea-
son ticket holders to travel in
Karnavati Express upto Baroda./
(185) :

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100."

MARCH 12, 1992
Gen-Discuss; Res re. recomendations

for Grants Rlys), 530

1992-93; and A
Dem. for grants (Rlys.), 1991-92 -
/Need to extend the broad gauge line
upto Kodinar./ (166)

“That the demand under the Head
Assets-Acquisition, construction and
replacement be reduced by Rs. 100.”

/Need to electricity Ahmedabad-
Bombay broad gauge line./ (167)

“That the demand under the Head
Assaets-Acquisition, construction and
replacement be reduced by Rs. 100.”

/MNeed to construct an over-bridge at
Sabarmati railway crossing near
Ahmedabad./ (168)

“That the demand under the Head
Assaets-Acquisition, construction and
replacement be reduced by Rs. 100.”

Meed to provide broad gauge line
from Rajkot to Verawal/ (169)

“That the demand under the Head
Assets-Acquisition, construction and
replacement be reduced by Rs. 100.”

/MNeed to provida sufficient funds for
broad gaugeline from Nadiad to
Kapadvauj. /(170)

“That the demand under the Head
Assaets-Acquisition, construction and
replacement be reduced by Rs. 100.”

/Meed to provide sufficient funds for
extension of broad gauge line upto
Madasa./ (171)

“That the demand under the Head
Assets-Acquisition, construction and
replacement be reduced by Rs. 100.”

/Need to provide more EMU subur-
ban trains on Ahmedabad-Baroda-
Surat Broad gauge section./ (172)

SHRI SUBRATA MUKHERJEE
(Rajganj): | beg to move:-

“That the demand under the Head
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General Superintendence and ser-
vices on Railways be reduced by Rs.
100.”

/Meed to reinstate the dismissed rail-
way employees./ (196)

“That the demand under the Head
General Superintendence and ser-
vices on Railways be reduced by Rs.
100.”

/MNeed to ensure punctuality in trian
services./ (197)

“That the demand under the Head
General Superintendence and ser-
vices on Railways be reduced by Rs.
100.”

/Need to stop malpractices in railway
booking offices./ (198)

“That the demand under the Head
General Superintendence and ser-
vices on Railways be reduced by Rs.
100.”

/Need to ensure punctuality of
Darjeeling Mail./ (199)

“That the demand under the Head
General Superintendence and ser-
vices on Railways be reduced by Rs.
100.”

Meed to provide stoppage of North-
EastExpress at Dalkolha and Alubari
Road./ (200)

“That the demand under the Head
General Superintendence and ser-
vices on Railways be reduced by Rs.
100.”

/Need to provide stoppage of
Kanchanjungha Express at Dalkolha,
AlubariandHarishchandrapur./(201)

“That the demand under the Head
General Superintendence and ser-
vices on Railways be reduced by Rs.
100."

for Grants Rlys), 532
992-93; and
Dem. for grants (Rlys ). 19 92

/MNeed to provide stoppage of Awadh
Assam express at Dalkolha and
Alubari Road./ (202).

“That the demand under the Head

Operating Expenses Fuelbe reduced
by Rs. 100.”

/Need to make the proposed
Haldibari-Sealdah Express daily in-
stead or tri-weekly./ (203)

“That the demand under the Head
Assets-Acquisition, construction and
replacement be reducedby Rs. 100.”

/Needtoconstructfly-over at Dalkolha
and Kishanaganj over the railway
tracks./ (204)

“That the demand under the Head
Assets-Acquisition, construction and
replacement be reducedby Rs. 100.”

/Meed to convert metre-gauge rail-
way line intobroadgauge from Barsoi
to Radhikapur./ (205)

“That the demand under the Head
Assets-Acquisition, construction and
replacement be reducedby Rs. 100.”

/MNeed to extend the Metro railway
systemfrom Tollygunjto Garia./(206)

“That the demand under the Head
Assets-Acquisition, constructionand
replacementbe reducedby Rs. 100."

MNeedto make adequate funds avail-
able for completion of Baraset-
Bongaon railway double line./ (207)

“That the demand under the Head
Assets-Acquisition, construction and
replacement be reducedby Rs. 100.”
MNeed for conversion of Burdwan-
Katwa railway line into abroad gauge
line./ (208)

“That the demand under the Head
Assets-Acquisition, construction and
replacement be reducedby Rs. 100.”
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/Need to undertake Dankuni- /Need to provide 5 per cent quota of
Siakhala project immediately. (209) jobs for sportsmen and handicapped./
(216)

“That the demand under the Head
Assats-Acquisition, construction and
replacementbe reducedbyRs. 100.”

/Need to complete the work on
Howarh-Amta railway line./ (210)

“That the demand under the Head
Assets-Acquisition, construction and
replacementbe reducedby Rs. 100.”

/Need to have a rail link upto
Balurghat./ (211)

“That the demand under the Head
Assets-Acquisition, construction and
replacementbe reducedby Rs. 100.”

/Need to connect west Dinajpur dis-
trict with other parts of the State of
West Bengal by rail./ (212)

“That the demand under the Head
Assets-Acquisition, construction and
replacementbe reducedbyRs. 100.”

/Needto construct Bulurghat-Eklaksi
railway line immediately./ (213)

“That the demand under the Head
Assets-Acquisition, construction and
replacementbe reducedby Rs. 100.”

/Need to construct the railway line
from Budge Budge to Namkhana./
(214)

“That the demand under the Head
Assets-Acquisition, construction and
replacementbe reducedby Rs. 100.”
/MNeed to construct Tamluk-Digha
broad gauge railway line within the
specitied period./ (215)

SHRI RAJENDRA AGNIHOTRI

Jhansi): | beg to move:-

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/MNeedto lay new railway line between
Lalitpur and Singrauli./ (217)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need for electrification and doubling
of railway track fromJhansi to Kanpur
and Manikpur on the Central Rail-
way./ (218)

“That the demand under the Head
Operating Expenses Traffic be re-
duced by Rs. 100.”

/MNeed to withdraw disproportionate,
unbearable and illogical hike in the
fares of season tickets./ (227)

“That the demand under the Head
Staff Welfare and Amenities be re-
duced by Rs. 100.”

/Need to provide accommodation fa-
cilities for all railway employees./ (228)

SHRI M. RAMANNA RAI (Kasaragod):
| beg to move:-

“That the demand under the Head
Railway Boardbe reducedby Rs.100.*

/Meed to provide one more line and
platform to the west end of platform
No. 1 at Kasaragod station./ (219)

“That the demand under the Head
Railway Boardbe reduced by Rs.100.”

/Need for improvement of sanitation
of Kasaragood railway station./ (220)

*That the demand under the Head
Railway Board be reduced by Rs.100.”
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/Meed to construct an over-bridge at
Neeleshwar railway gate./ (221)

“That the demand under the Head
Railway Boardbe reducedbyRs.100.”

/MNeed to construa a railway gate at
Berke to the south of uppala station
in Southern Railway./ (222)

“That the demand under the Head
Railway Board be reducedbyRs.100.”

Meedtowidenthe tunnel at Bekalfor
laying double line./ (223)

“That the demand under the Head
Railway Board be reducedbyRs.100.”

/Meed to construct latrines and bath
rooms at Kasaragod railway station./
(224)

“That the demand under the Head
Railway Boardbe reducedbyRs.100.”

Meed to for doubling the line from
Sharanoor to Mangalore immedi-
ately./ (225)

“That the demand under the Head
Railway Boardbe reducedbyRs.100."

/MNeed to construct bridge between
Mangalore and Sharanoor as part of
Konkan railway./ (226)

“That the demand under the Head
Railway Board be reduced by re.1.”

fFailureto reinstate allthe retrenched
employees./ (686)

“That the demand under the Head
Railway Board be reduced by re.1.”

/Failure to withdraw railway fare hike
in respect of 2nd class passengers./
(687)

“That the demand under the Head
Railway Board be reducedbyRs.100.”

Dem. for grants (Rlys) 19%_

/Need to Introduce trains from
Trivandrum, Mangaiore and Banga-
lore like Rajdhani Express./ (688)

“That the demand under the Head
Railway Boardbe reducedbyRs.100.”

/MNeed to run inter city express trains
in Kerala./ (689)

“That the demand under the Head
Railway Boardbe reducedbyRs.100.”

/Need to give concession to passen-
gers.going to Kerala during Onam
period from all parts of India and to
run special trains./ (690)

“That the demand under the Head
Railway Boardbe reducedbyRs.100.”

/Meed to give concession to passen-
gers travelling to Bangalore from all
over India during Dussehara and to
run special trains from all over India./
(691)

“That the demand under the Head
Railway Boardbe reducedbyRs.100.”

/MNeed to increase reserved berths
quota at Kasaragod, Kanhangad, and
Payyanur railway stations in Malabar
Express, West East Express and
Madras Mail./ (692)

“That the demand under the Head
Railway Boardbe reducedbyRs.100.”

/MNeed to replace old and wornout
railway coaches in all the trains run-
ning to Managalore side of Southern
Rallway./ (693)

“That the demand under the Head
Railway Boardbe reducedbyRs.100."

/Need to construct more level cross-
ing without-demanding theirconstruc-
tion from Panchayats and State Gov-
ernments in Malabar and Kasaragod
areas./ (694)
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“That the demand under the Hnd
Railway Board be reduced by
Rs.100.°

/Need to start construction of new
bridges between Shornur and
Managlore immediately as part of
Kohkan railway./ (695)

“That the demand under the Head
Railway Board be reduced by
Rs.100.”

/MNeed to introduce new trians from
Ahmedabad to Trivandrum and
Mangalore./ (696)

“That the demand under the Head
Railway Board be reduced by
Rs.100.”

/MNeed for providing more second
class berths in the trains running
between Ahmedabad and Cochin./
(697)

“That the demand under the Head
Railway Board be reduced by
Rs.100.”

/Need to run more inter city trains to
reduce traffic congestions in small
towns of Kerala./ (698)

“That the demand under the Head
Railway Board be reduced by
Rs.100.”

/Need for providing electrification in
Keralato provide speedy movements
of trains./ (699)

“That the demand under the Head

Railway Board be reduced by
Rs.100."

/Need for reducing 2nd class fares./
(700)

“That the demand under the Head

Raliway Board be reduced by
. Rs.100.> -

for Grants Rbﬂ. 538
1992-93; and
Dem. for grants (Rlyu.), 1
/Need for providing drinking water to,
all raliway stations./ (701) :

“That the demand under the Head
Raliway Boardbe reducedby Rs.100.”

/Need to provide vegetarian food
packet in 2nd class compartments in
long distance trains at the rate of Rs.
5/- per packet./ (702)

“That the demand under the Head
Railway Boardbe reducedby Rs.100.”

/Need to increase the ceiling luggage
from 35 Kgs. to 50 Kgs. per passen-
ger in long distance trains./ (703)

“That the demand under the Head
Rallway Boardbe reduced by Rs.100.”

/MNeedto start construction of Mysore-
Tellichery railway ling./ (704)

“That the demand under the Head
Railway Boardbe reduced by Rs.100."

/Need 10 rescind the enhancement of
season ticket fares to students./ (705)

“That the demand under the Head
Railway Boardbe reducedby Rs.100.”

/MNeed to construct more level cross-
ings in Kasaragad district./ (706)

“That the demand under the Head
repairs and maintenance of perma-
nent way and works be reduced by
Rs.100.”

Meed 1o construct over-bridges in
Mangalore Cannanore section of
Southemn Railway./ (707)

“That the demand under the Head
repairs and maintenance of perma-
nent way and works be reduced by
Rs.100.”

Meed to convert Mangalore-Hasan
Metre-guage line to broad gauge im-
mediately./ (708)
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repairs and maintenance of Motive
Power be reduced by Rs.100.”

/MNoed 10 establish repairs sheds for
deselloconntweshualabarmion /
(709)

"That the demand under the Head

Operating Expenses-Traffic be re-
duced by Rs.100.”

/MNeed to provide adequate security
to passengers in long, distance
trains./ (710)

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs.1oo.'

/MNeed to stop Parasuram express at
Manjeshwar Kumbla, Kotikulam and
Charvattur./ (711)

“That the demand under the Head
Staff Welfare and Amenities be re-
duced by Rs.100."

/Meed to provide drinking water in
long distance trains during summer./
(712)

“That the demand under the Head
Staft Welfare and Amenities be re-
duced by Rs.100.”

Meed to provide adequate number
of bed rolls in second class sleeper
compartmentsin long distancetrains./
(713)

“That the demand under the Head
Staff Weltare and Amenities be re-
duced by Rs.100.”

/MNeedtoprovide insutaneo coverage
o the property of passengers
against theft and_ of thelr
personal belonglngs.l (714)

“That the demand under the Head
Staff Welfare and Amenities be re-
duced by Rs.100.”

for Grants Rlys),

Dem. Iorgf;o;’%mlys) 1%

/Meedto construct retiring rooms and
other passenger amenities at
Kasaragod railway station./ (715)

“That the demand under the Head
Staff Weltare and Amentties be re-
duced by Rs._1 00.”

Meedto arrange vegetarian canfaen
to serve meals at Kasaragod railway
station./ (716)

*That the demand under the Head
Miscellaneous Working Expenses be
reduced by Rs.100.”

/MNeed to stop the supply of substan-
dard food in long distance trians./

(717)

*That the demand under the Head
Miscellaneous working Expenses be
reduced by Rs.100.”

/Need to supplying south Indian food
in South bound trains./ (718)

SHRIRAM NAIK (Bombay North): Ibeg

to move:-

“That the demand under the Head
Operating Expanses Traffic be re-
duced by Re.1.”

[/Disproportionate, unjustified and un-
bearable increase in monthly and
quarterly season ticket fares. (229)

“That the demand under the Head
General superintendence and Ser-
vices on Railways be reducad to Re.
1.°

/Refusal of Mumbai commuters’ de-
mand to form a separate zone for
suburban railway./ (615)

“That the demand under the Head
General Superintendence and Ser-
vices on Railwayc be reduced to Re.
1.° .
/Commercial exploitation of
raiiway land in Mumbal./ (616)
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“That the demand under the Head
General superintendence and Ser-
vices on Railways be reduced to Re.
1°

/Failure to constitute zonal and Divi-
sional Rallway Consultative Com-
mittees./ (617)

“That the demand under the Head
repairs and maintenance of perma-
nent way and work be reducedto Re.
1.°

Failure for non-inciusion of project
for quadruplicating rail track from

Borivlito Virar on westem Railway in .

suburban section./ (618)

“That the demand under the Head
repairs and maintenance of perma-
nentway and work be reducedto Re.
1.°

/Failure to construct foot over bridge
in Mimbai suburban section to en-
sure smooth and uniterruptedflow of
commputers./ (619)

“That the demand under the Head
repairs and maintenance of Motive
Power be reduced to Re. 1.”

/Failure for no making optimum
utilisation of diesel in running the
locomotives./ (620)

“That the demand under the Head

Operating Expenses-Rolling Stock
and Equipment be reudced to Re. 1.

MNon-provision of 12 car-rakes in-
stead of 9 in Mumbai suburban sec-
tions (621)

“That the demand under the Head
Operating Expenses-Traffic be
reudced to Re. 1.* :

Failure to extend Westerf{ Railway
suburban service _from Virar to
Dahanu road in Muiébel./1622)

Ibramm Rlys), 542

and

D‘"’-’WM (Riys.), 1

“That the demand under the Head
Operating Expenses-Tratfic be
reudced to Re. 1. *

FFailure to provide adequate station
amenities to Mumbai suburban rail-
way./ (623)

“That the demand under the Head
Staff Welfare and Amenities be re-
duced by Rs. 100.”

MNeed to Maintain clean and hygenic
various railway colonies in Mubau .
(624)

“That the demand under the Head
Assets-Acquisition, Construction and
Replacement be reduced to Re. 1.”

/MNon-purchasing of EMU coaches for
Mumbai suburban section./ (625)

“That the demand under the Head
Assets-Acquisition, Construction and
Replacement be reudced to Re. 1.”

/Continuous neglect of Mumbal sub-
urban railway system and failure to
sanction adequate funds for the
projects/ (626)

“That the demand under the Head
Assets-Acquisition, Constructionand -
Replacement be reudcedtoRs.. 100"'

Meed to construction of
Bandra railway terminus o Westem
Raliway in Mumbali./ (627)

SHRIKASHI RAM RANA: (Surat): 1beg

to move:-

Raiway Board be reduced by Rs.
- 100.°

/Meedto shilt headquarter of Western
Raiiway fromBombayto Ahmedabad./
(234)

“That the demand under the Head
Ralway Board be recducéd by Rs.
100"
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/Meed to create seperate Surat Divi-

sion by including Vapl, Vzara and

Vadodara areas for bringing effi-
ciency./ (235)

Railway Board be reduced by Rs.
100.”

/MNeed to constitute Zonal form Rail-
way Advisory Committee under the
chairmanship of concemed M.P./
(236)

“That the demand under the Head

Operating Expenses-Traffic be re-
duced by Rs. 100.”

/MNeed to appoint ten service booking
- agent to nwel the needs of the pas-
sengers at Surat./ (237)

“That the demand under the Head
Operating Expenses-Tratfic be re-
duced by Rs. 100.”

Mudtoeonstmdspédousbuilding
urgently for computerised Reserva-
dem

“That the demand under the Head

Operating Expenses-Traffic be re-
duced by Rs. 100.”

/Need to join two A.C. sleeper
coaches with pantry car in A.C. Ex-
press./ (239)

“That the demand under the Head

Operating Expenses-Traffic be re-
duced by Rs. 100."

MNeed to shilt existing small booking
oftice to well equiped spacious build-
ing at Surat/ (240)

“That the demand under the Head

Expenses-Traffic be re-

Operating
duced by Rs. 100.”

/MNeed to raise the level of platforms
atUran, Gothan, Kosad and Bhestan
stations./ (241)

for Grants
1992-93; and RM)- a4

Dem. for grants (Rlys.), 1

“That the demand under the Head
Operating Traffic be re-
duced by Rs. 100.”

Meed to replace steam engine by
dieselengine on Surat-Bhusavalline./
(243) :

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.”

Meed to provide tea stall, book stall,
fruit and mitk stali on platform No. 4 at
Surat, Maroli and Navasari station/

(243)

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.°

Meed to construct two more plat-
forms and A.C. maintenance yard at
Surat/ (244)

“That the demand under the Head

Operating Expenses-Traffic be re-
duced by Rs. 100.”

/MNeed to start new fast train between
Surat and Ahmedabad./ (245)

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.”

/MNeed 1o increase the reservation
quota (berth and sitting) in A.C. Ex-
press, Rajdhani , Paschim
Exm Frontier Mall, Kutch Ex-
press for Surat station./ (246)

“That the demand under the Head
Operating Traffic be re-
duced by Rs. 100.”

MNeed to run Tapti-Ganga Express
four days a week via Allahabad./
(247

“Thiit ‘the demand under the Head

Trafic be re-
duced by Rs. 100.”
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/Need to provide stopage of Gujarat
Queen at Sayan (Westem Railway)
Station immediately./ (248)

“That the demand under the Head
Operati Traffic be re-
duced by Rs. 100.”

/meed to provide stopage of Kutch
Express at Navsari./ (249)

“That the demand under the Head

Operating Expenses-Traffic be re-
duced by Rs. 100.”

/Meed to extend the existing plat-
forms at Maroli station./ (250)

“That the demand under the Head

Operating Expenses-Traffic be re-
duced by Rs. 100.”

Meed to construct and extend the
yard at Surat immediately./ (251)

“That the demand under the Head

Operating Expenses-Traffic be re-
duced by Rs. 100.”

/Needtoconstruct anewfull-fledged
station on eastern side at Surat./
(252)

“That the demand under the Head
Assets-Acquisition, construction and
replacementbe reducedbyRs. 100.”

MNeed to convert meter gauge line
form Rajkot to Veraval and Rajkot to
Bhavnagar into broad gauge./ (255)

“That the demand under the Head
Assets-Acquisition, construction and
replacement be reducedbyRs. 100.”

m.od to widen the existing garnala
near Surat sta-
Ilon.l (256)

“That the demand under the Head
Assets-Acquisition, construction and
replacementbe reducedby Rs. 100.”

for Grants 546
1992-93; .ld Hys

Dem. for grants (Rlys.), 1

/MNeed to double the broad gauge line
from Udhanas to Jalgaon immedi-
ately/ (257)

“That the demand under the Head
Assets-Acquisition, construction and
replacement be reduced by Rs. 100.”

/MNeed 10 construct an over-bridge
near Navsari and Maroli stations to
remove hardships of people./ (258)

“That the demand under the Head
Assets-Acquisition, construction and
replacement be reduced by Rs. 100.”

Meed to construct over-bridge on
Surmul Dairy road near Surat sta-
tion./ (259)

DR. LAXMINARAIN PANDEY
(Mandsour): | beg to move:-

“That the demand under the Head
railway Boardbe reduced by Rs. 100.”

/MNeedto create the post of a Member
(stores) while reorganising railway
board/ (260)

“That the demand under the Head
Railway Board be reduced by Rs.
100.°

/Need to reorganise existing Zones
and Divisions in view of expansion of
Rallways./ (261)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

Meed to establish headquarters of
Westem Railway at Ratlam so as to
make railway administration more
effective./ (262)

“That the demand under the Head
Operating Traffic be re-
duced by Rs. 100.”

/MNeed 1o extend railway facilities to all
areas for removing regional Irrbal-
ances./ (265)
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“That the demand under the Head

Operating Expenses-Traffic be re-
duced by Rs. 100.”

/Need to extend Kota-Neemuch
broad gauge rail line on Western
Railway upto Ratlam with a view to
providing transportation of goods and
passengers./ (266)

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.”

/Needto lay Dalli-Rajhara-Jagdalpur
rail line for the development of tribal
area./ (267)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

Meed to extend Chetalk Express
running on Ajmer-Khandwa Section
upto Ratlam./ (431)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/MNeed to provide halt for Supertast
trains (Jammu-Tawi-Bombay,
Jammu-Tawi-Ahmedabad and
Jummu-Tawi-Hapa) at Shamgarh/
(432)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

/Need to restore train No. 111-112
running between Ratlam-Bhopal./
(433)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

MNeed to post gatemen round the
clock at various rallway crossings
between Chittaur and Ratlam such
as Daru-Dudarsi near Meemach rail-
way track and at Sindpan near
Mandsour./ (434)

ions

for Grants A
gt RIys}

“That the demand under the Head
Raliway Board be reduced by Rs.
100.”

/Need to provide halt for A.C. Super-
fast train at Ratiam for providing fa-
cilities to the passengers./ (435)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/MNeed to extend Kachiguda-Jaipur
train upto Delhi./ (436)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Meed to construct over-bridges on
Ratlam, Jaora and Mandsour railway
stations keeping in view the heavy
rush of passengers andtraffic./ (437)

“That the demsand under the Head
Railway Boara be reduced by Rs.
100.”

/Need to allocate AC |l Sleeper's
quota from Ratlam in Rajdhani Ex-
press (Delhi-Bombay)./ (438)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

/MNeed to restore the departure time
of Awadh Express running from
Ratiam on Westemn Railway./ (439)

“That the demand under the Head
Railway Board be reduced by Rs.
100.7

/Mewud to construct platform sheds at
Mandsour, Jaura and Neemach Rail-
way stations for providing facilities to
the passengers./ (440)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/MNeed 10 run a superfast train be-
tween Khandwa and Ajmer./ (441)
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of Rly. Con. Comm.; Dem.

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/MNeed to connect Guna-Etawah rail
line with Malanpur./ (442)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

MNeed to provide new passenger
coachesin Kachguda-Jaipur Express
running on Ajmer-Khandwa Section./
(433)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Meed to provide more facilities to
passengers at Neemach, Mandsour,
Jaura, Shamgarhand Suwasara Sta-
tions of Western Railway./ (444)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Meedto constitute the Advisory Com-
mittees at all stations to consider the
grievances of passengers under
Westem Railway./ (445)

“That the demand under the Head
Opsarating Expenses-Traffic be re-
duced by Rs. 100.”

/MNeed to provide one coach from
Bombay to Jabalpur in Dehradun
Express having 50 per cent seats for
Ist Class and 50 per cent in lind
Class equally which may be detached
at Nagda and attached to Narmada
Express at Ujjain./ (886)

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100."

/Need to introduce more trains be-
tween Ratlam and Ujjain keeping in
view the Singhusht./ (887)

MARCH 12, 1992
Gen-Discuss, Res re. recomendations

for Grants_Rlys), 550

1992-93; and

Dem. for grants (Rlys) 1991-92
“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100."

/MNeed for posting a gateman for 24
hours at railway crossing near Sindpan
railway station, between Ratlam,
Neemach ahead of Mandsaur./ (888)

“That the demand under the Head
Operating Expenses-Tratfic be re-
duced by Rs. 100.”

/MNeed to extend Mathura-Baroda lo-
cal trains upto Ahmedabad./ (889)

*That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.”

Meed to extend Agra-Kota passen-
ger train upto Ratlam via Shamgarh-
Nadga./ (890)

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.”

/MNeed to provide stcppage of Holiday
Express running between Bombay-
Delhi via Kota at Shamgarh and
Suwasra under Western Railway./
(891)

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100."

MNeedto change the arrival timings of
Raidhani Express Bombay-New Delhi
reaching New Delhi either at 8.30
A.M.or9.30 A.M. forthe convenience
of passengers. (892)

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.”

/Need to utilize the modern base
kitchen set up at Shamgarhto provide
food for the passengers./ (893)
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oIRIy Con. comm. Dem.

' SHRI RATILAL VARMA (Dhanduka): |
beg to move:-

992.I¢3r Grants Rlys), 552
Dem. for grants (Hly&). 1%
constructionand

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.”

/MNeed to increase reservation quota
at Dhaulka, Dhanduka, Botad,
Viramgam and Bavala./ (268)

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.”

MNeed 1o restart Ahmedabad-Boted
local train./ (269)

“That the demand under the Head

Operating Expenses-Traffic be re-
duced by Rs. 100.”

/Need to restart Ahmedabad
Bhavnagar interstate train./ (270)

“That the demand under the Head
Operating Expenses-Traffic be re-

duced by Rs. 100.”

/Need to appoint full time employees
at every railway crossing of
Bhavnagar and Baroda divisions./
(271)

“That the demand under the Head
Operating Expenses-Traffic be re-
duced by Rs. 100.”

Meed to construct over-bridge or
subway at Bavala-Dhaulaka line./
(272)

PROF. SUSANTA CHAKRABORTY
(Howra): | beg to move:-

“That the demand under the Head
Railway Board be reduced by Rs.

T - 100.°

[Failure to abandon privatisation of
raliway catering services./ (277)

“That the demand under the Head

Assets-Acquistition
replacement be reducedbyRs. 100.”

Meed to the work of the
Shalimar Coaching complax.
Howarah./ (279)

“That the demand under the Head
Assets-Acquistition construction and
replacement be reducedby Rs. 100.”

/Meed to make adequate provision
for the construction of the Howarh-
Amta railway line./ (280)

“That the demand under the Head
Assets-Acquistition construction and
replacement be reducedbyRs. 100.”

/MNeed to an overbridge at
Liluah, Howarah./ (281)

“That the demand under the Head
Assets-Acquistition construction and
replacement be reducedbyRs. 100.”

/Meed to construct an overbridge at
Mourigram railway station, Howarh./
(282)

*That the demand under the Head
Assets-Acquistition construction and
replacement be reduced by Rs. 100.”

Meed to construct an overbridge be-
tween plat form No. 6 and 19 at
Howarh station./ (283)

“That the demand under the Head
Assets-Acquistition construction and
replacement be reducedby Rs. 100.”

/MNeed to introduce a passenger train
service between Kharagpur and
sealdah via Dankuni./ (284)

“That the demand under the Head
uistition construction and
replacement be reducedbyRs. 100.”

Meed to operate more trains in the
Howarh section of South

Eastern Rallway./ (285)
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“That the demand under the Head
Assets-Acquistition construction and
replacement be reduced by Rs.
100.”

/Meed to arrange for proper drain-
agetoprevent water-logging at Belur
Station, Howarh./ (286)

“That the demand under the Head
Assets-Acquistition constructionand
replacement be reduced by Rs.
100.”

Meed to reduce the hike in lind
Class passengerfares and seasonal
tickets./ (287) - -

SHRI SOMNATH CHATTERJEE

(Bolpur): | beg to move:-

“That the demand under the Head
Raliway Boardbe reducedby Re. 1.”

/Failure to reinstate the dismissed
railway employees./ (278)

*That the demand under the Head
Railway Boardbe reducedby Re. 1.”

[Fallure to provide stoppage of
Darjeeling Mail at Guskara Both
ways./ (349)

“That the demand under the Head
Rallway Boardbe reducedby Re. 1.”

[Failure to provide passenger ameni-
ties in the trains in Sahebganj loop
on Eastemn Railway./ (350)

“That the demand under the Head
Railway Boardbe reducedby Re. 1.”

/Fallureto construct doubie line from
Andal to Sainthia on Eastern Rall-

way. (351)

“That the demand under the Head
Rallway Board be reducedby Re. 1.”

/Failure to electrify from Khana to
Sainthia on Eastern Railway./ (352)

for Grants 554
1992-93; and R'”.

Dem. for grants (Rlys.), 1991-

“That the demand under the Head
Rallway Board be reduced by Re. 1.°

/Fallure to electrify Andal-Sainthia
section of Eastern Railway./ (353)

“That the demand under the Head

_Raliway Board be reduced by Re. 1.”

[Failure to provide a super fast train
from Howrahto New Delhito ease the
overcrowding intrains./ (354)

“That the demand under the Head
Railway Board be reduced by Re. 1.”

/Fallure to introduce a new train be-
tween Bolpur and Howrah on Eastern
Railway./ (355)

“That the demdnd under the Head
Railway Board be reduced by Re. 1.”

/Failure to introduce a new train be-
tween Howrah and Suri, district head-
quarter of Birbhum district./ (356)

“That the demand under the head
Assets-Acquisition, Construction and
Replacement be reduced by Rs. 100.”

/Need to | double fine be-
tween Khana and Sainthia within
1992-93./ (378)

“That the demand under the head
Assets-Acquisition, Construction and
Replacement be reducedbyRs. 100.”

/MNeed to provide passenger facllities
in the trains in Sahebganj loop on
Eastern Railway./ (379)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/Needto introduce moretrains in Andal-
Ajimganj “dbnlvﬂso)

“Thatthe demand underthe Head Rail-
way Board be reduced by Rs. 100.”

/Need for every dieselisation of
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MayurakshiFast Passengertrain./(760)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

Meed to introduce a daily super fast
express train from Sealdah/Howrah to
New DelhiDelhi via Sahebganj loop
saction/ (761)

“That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.”

/Need to extend railway line from
Sainthia to Panchmi-Hatgacha via
Mohammad Bazar./ (762)

“That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.”

/Need to modernise the Railway Insti-
tute at Rampur-hat./ (763)

“That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.”

Meed to introduce more nger
trains in Sabebganj loop section during
day time./ (764)

“That the demand under the Head As-
_*sets Acquisition Construction and Re-
. placement be reduced by Rs. 100.”

/Need to. construct fly-over at railway
crossing of Mallapur, Nalhati, Murarai
stations of Sahebganj loop section./
(765)

*That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.”

/Need to declare Murl and Bolpur as
Model stations./ (766)

“That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100."

for Grants Rlys), 556
-93; and oA

Dem. for grants (Rlys.) 1991-92
/Need for conversion of Katwa-
Ahmedpurline with extensiop upto suri./
(767)

*That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.”

Meedfor doubling and electrification of
Andal-Ajimganjsection of Eastern Rail-
way./ (768)

“That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.”

/Meed for upgradation of Muri staticn -
which is the district headquarter of
Birbhum district./ (769)

*That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.”

/Need to upgrade Ahmedpur station
and to provide drinking water there at
Sahebganj loop section./ (770)

“That the demand under the head Rail-
way Board be Reduced to Re. 1.”

/Failure to abandon the policy of
privitisation of Railway catering ser-
vice./ (895)

“That the demand under the head Rall-
way Board be Reduced to Re. 1." -

/Fallure to withdraw the proposed hike
in 2nd class fare./ (806)

. “That the demand under the head Rail-

way Board be Reduced to Re. 1.”

/Failure to withdraw the proposed hike
in season tickets./ (807)

“That the demand under the head Rall-
way Board be Reduced to Re. 1.”

fFailure to construct double lke be-
tween Bandel and Katwa and electrify

" the section./ (808)
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SHRI RUPCHAND PAL (Hooghly): |

beg to move:

“That the demand under the Head As- -

sets Acquisition Construction and Re-
placement be reduced by Rs. 100."

/Need to construct wider shed in the
eastem side of the platform at Hooghly
railway station in Howrah Division./ (288)

“That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.”

/Needto introduce computerised reser-
vation facilities at Bandel rallway sta-
tion./ (289)

“That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.”

/MNeedto convert Bandel-Katwa railway
line (Eastem Railway-Howrah Division)
into double line./ (290)

*That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.”

/MNeed to electrify the railway line be-
tween Bandel and Katwa./ (291)

“That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.”

/MNeed to construct a foot overbridge
from the eastern side to the westemn
side of Bandel Junction./ (292)

“That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100."

MNeed 1o stop water logging in Bandel
subway near Bandel Bazar./ (293)

“Thatthe demand under the head Gen-
eral Superintendence and Setvices on
Railways be reduced by Rs. 100.”

/Need to reinstate all the raliway em-
ployees whose services were termi-

for Grams R 558
w Iys}

Denm. hramnls (Riys.), 1
nated under Rule 14(ii) of the Railway

*“That the demand under the head Gen-
eral Superintendence and Services on
Railways be reduced by Rs. 100.”

/Need to crecruit more people in differ-
ent categories 10 improve the railway
services./ (513)

“That the demand under the head Re-
pairs and Maintenance of
way and works be reduced by Rs. 100.”

/Needtor propermaintenance of Bandel
Subway (near Bandel Bazar) and to
stop water logging there./ (514)

“That the demand under the head Re-
pairs and Maintenance of Motive Power
be reduced by Rs. 100.”

/Needto regularise the services of work-
ers who have been working in Bandel
Railway Loco Shed for ten to twenty
years./ (515)

“That the demand under the head Re-
pairs and Maintenance of Motive Power

-be reduced by Rs. 100.”

/Need to provide alternative

jobs to workers of Bandel Loco Shed
who may become surplus after intro-
duction of diesel engines in place of
steam engines./ (516)

“Thatthe demand underthe head Oper-
ating Expenses-Traffic be reduced by
Rs. 100"

/MNeedto run more trains between Bandel
and Howrah./ (517)

“Thatthe demand underthe head Oper-
ating Expenses-Traffic be reduced by
Rs. 100.”

_/Needto run more trains between Bandel

and Naihatl/ (518)

“Thatthe demand underthe head Oper-

ating Expenses-Traffic be reduced by
Rs. 100.°
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/MNoed to run Rajdhani Express dally
between New Delhi and Howrah. (519)

“That the demand under the head Op-
erating Expenses-Traffic be reduced
by Rs. 100."

/Needto run more trains between Naihati
and Sealdah./ (520)

“That the demand under the head Staff
Welfare and Amenities be reduced by
Rs. 100.”

/MNeedto upgrade the rallway hospital at
Bandel by providing modem medical
facilities./ (521)

“That the demand under the head Statf
Weltare and Amentlties be reduced by
Rs. 100.”

/MNeed to provide better accommoda-
tion facilities at Bandel railway station./
(522)

“That the demand under the head Mis-
cellaneous working expenses be re-
duced by Rs. 100.”

Meed to expand and strengthen the
railway catering service./ (523)

“That the demand under the head Mis-
cellaneous working expenses be re-
duced by Rs. 100.”

/Need to continue departmental cater-
ing services./ (524)

SHRI ANIL BASU (Arambagh): | beg to
move:

“That the demand under the head Rail-
way Board be Reduced to Re. 1.”

/Proposal to increase freight rates for
all commodities by 7.. pre cent./ (294)

“That the demand under the head Rail-
way Board be Reduced to Re. 1.”

Ancrease in the fares of second class

for Grants Rlys).
1992-93; and

Dun.lorymnts(Rlys.). 1

ordinary and second class NaIlEx-

press./ (295)

“That the demand under the head Ralil-
way Board be Reduced to Re. 1.”

/Privatisation of catering services./ (296)

“That the demand under the head Ralil-
way Board be Reduced to Re. 1.”

/Retrenchment of work force in the
name of management of change./ (297)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

MNeed to construct railway line from
Tarakeswar to Arambagh Town in
Howrah Division of Eastern Railway./
(304)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

Meed to construct double line between
Sheorafully and Tarakeswar Station in
Howrah Division of Eastern Railway./
(305)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

" Needto construct double line between

Bandel and Katwa station in Howrah
Division of Eastem Railway./ (306)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/MNeed to carry out electrification in
Bandel - Katwa section of Eastern Ralil-
way./ (307)

“Thatthe demand under the Head Ralil-
way Board be reduced by Rs. 100.”

Meed to construct flyover bridge at
Kamarkundu in Howrah Division of East-
eom Railway./ (308)

“That the demand under the Head Rall-
way Board be mdbyfts. 100.”
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/MNeed to construct a foot bridge con-
necting platform No. 3 Tarakeswarsta-
tion with bus stand./ (309)

“That the demand under the Head
Railway Board be reducedby Rs. 100.”

/Need to introduce more local trains in
Howrah - Bandel subarban section./

(310) >

“That the demand under the Head
Rallway Boardbe reducedby Rs. 100.”

/Need to introduce more local trains in
Howrah-Bardhaman chord section./

(311)

“That the demand under the Head
Assets Acquisition Construction and
Replacement be reduced by Rs. 100.”

/Need to complete construction of
Howrah-Amta-Champadanga Broad
gauge line./ (312)

*That the demand under the Head
Assets Acquisition Construction and
Replacement be reduced by Rs. 100.”

/Need to complete construction of
Digha-Tamiuk railway line./ (313)

“That the demand under the Head
Assets Acquisition Construction and
Replacement be reduced by Rs. 100.”

Meed to i
ties./ (314)

passenger ameni-

“That the demand under the Head
Assets Acquisition Construction and
Replacement be reduced by Rs. 100.”

/MNeed to improve safety measures./
(315)

SHRI BHUWAN CHANDRA

KHANDURI (Garhwal): | beg to move:

“That the demand under the Head
Railway Boardbe reducedby Rs. 100."

/MNeed to set up a computerised railway
reservation office at Dehradun./ (298)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/MNeed to Construct new rail line from
Rishikesh to Karan prayag./ (299)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/Meed to introduce direct rail service
from Kotdear to Dethi./ (300)

*“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/MNeed to provide various facilities to the
passengers at Kotdwar railway station./
(301)

*That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/Meed to regularise the trains running
twice a week via Haridwar and Dehradun
keeping in view the demand of tourists./

(302)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/Need to open railway out-agencies at
Pauri, Gopeshwar Srinagar, Dugadda
Deval in Garhwal./ (303)

SHRI BASUDEB ACHARIA (Bankura):
| beg to move:

“That the demand under the Head As-
sets Acquisition, Construction and.Re-
placement be reduced by Rs. 100.”

/Need to replace foot over-bridge near
Purulia station./ (335)

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/MNeedtodeclare Purulia station as model
station on South Eastem Railway./ (336)
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“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/MNeed to provide a road over-bridge
near Adra station on South-Eastern
Railway./ (337)

“That the demand under the Head As-
sets Acquisition, Construction and Re-
‘ placement be reduced by Rs. 100.”

Meed to covert Purulia Kotshila narrow
gauge line into broad gauge in South-
Eastern Railway./ (338)

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/Need to take up electrification,
programme in Adra Midnapur section
under South-Eastem Railway./ (339)

*That the demand-under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/MNeed to construct an additional line
between Bumpur station and Asansol
station to make it a doubie line section./
(340)

“That the demand under the Head As-
sets Acquisition, Construction and Re-
ptacement be reduced by Rs. 100.”

MNeed1o provide a halt station between
Kushtnar and Bagalia station on South-
Eastern RallwayJ (341)

“That the demand under the head Rail-
way Boaxd be Reduced to Re. 1.”

fFailure m‘wwida basic amenities to
passengers travelling in 2nd class 3
tier./ (580) :
“Thatthe demand under the head Rail
way Board be Reduced to Re. 1.”

fFailure 10 ensure safety of Passen-
gers. (581)

for Grants Hlys. 564
992-93; and
Dom.forgrants (Rlys) 1

“That the demandunder the head Rail-
way Board be Reduced to Re. 1.”

/Failure to reinstate the dismissed rail-
way employees./ (582)

“That the demaind under the head Rail-
way Board be Reduced to Re. 1.”

/Fallure to recognise All India Railway
Employees’ Confederation./ (583)

“That the demand under the head Rail-
way Board be Reduced to Re. 1.”

fFailure to accord recognition to RPF
assoclationj (584)

“Thatthe demand under the head Rail-
way Board be Reduced to Re. 1.

fFailureto provide jobs oncompassion-
ate grounds./ (585)

“Thatthe demand under the head Rail-
way Board be Reduced to Re. 1.”

/Failuretodeclare Asansol-Bardhaman

. saction of Eastemn Railway as suburban-

section./ (588)

“That the demand under the head Rail-
way Board be Reduced to Re. 1.”

frailure to drop the proposal of running
of station by Contractors./ (589) '

“That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Re. 1.°
/Failure to drop the proposal of handing
over Nashibpur Road flag station on
&aldah-l.algolaudbntocmadou
(590)

SHRIMATI MALINI BHATTACHARYA

(Jadavpur): | beg to move:

“That the demand under the head Rail-
way Board be Reduced to Re. 1."

/Failure to clear platforms of
unauthorised shacks at suburban sta-
tions in Sealdah South Section./ (342)
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“That the demand under the head Rail-
minna_rdbe ReducedtoRe. 1.”

[Fallufe to reinstate all dismisseg
locomen./ (343)

“Thatthe demand under the head Rail-
way Board be Reduced to Re. 1.”

[Failure to abolish freighi euqalisation
on coalJ (344)

*“That the demangd under the head Rail-
way Board be Reduced to Re. 1."

FFailure tdyive up privatisation moveto
Railways./ {345)

“That the desmand under the head Rail-
way Board be Reduced to Re. 1.”

[Failure to abandon the privatisation of

Railway catering service./ (346)

“That the demand underthe haad Rail-
way Board be Reduced to Re. 1.”

FFailure 1o withdraw fare-hike in 2nd
class passenger train./ (347)

*Thatthe demand underthe head Rail-
way Board be Reduced to Re. 1.”

fFailure to withdraw fare-hike for seas
on tickets./ (348)

“That the demand under the Head
Railway Boardbe reducedbyRs. 100.”

Meed to cheéck effectively ticketless
raveling in Sealdah South Section/
(357)

“That the demand under the Head
Operating Expenses-Ralling stock and
equipment be reduced by Rs. 100.”

for Grants_Rlys), 566
1992-93; and
Dem.loramﬁs(Rlys.)J
Replacement be reduced by Re. 1.”

IFaiiure 1o increase the number of sub-
urban trains in Sealdah-South Section./
(363)

*“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”
/MNeedto extend metro rail from Tollygung
1o Garia./ (366)

*That the demand untier the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

Meed to complete Circular Rail from
Princapgehat to Majherhat./ (367)

demand under the Head As-
ulsmon Construction and Re-
ha raduced by Rs. 100"

TR (o -provision of 2 pairs shuttie
trains between Sonarpur-Seaidah at
peak hours./ (368)

*That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100."

/MNeedto construct afly-over at Sonarpur
Station in Sealdah South Seclion./ (369)

SHRI SHIVAJI PATNAIK
(Bhukaneshwar): | be to move:

“That the demand underthe head Oper-

aling Expenses-Rolling Stock and Equip-
ment be reduced by Rs. 100.”

/MNeed 1o introduce the second Dhaul
Exprasstrainstarting from Bhubneshwai
in the working for Howrah and retum in
the night to Bhubneshwar./ (358)

“Thatthe demandunderthe head Oper:
ating Expenses-Rolling Stock and Equip-
ment be reduced by Rs. 100.”

for introduction of a local train to
shuitie beiween the twin
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cities of Bhubneshwarand Cuttack from
SAM. o 11 P.M./ (359)

“That the demand under the head Op-
erating Expenses-Rolling Stock and
Equipment be reduced by Rs. 100."

MNeed for introduction of a Super fast
train between Puri and Madras./ (360)

“That the demand under the head Op-
erating Expenses-Rolling Stock and
Equipment be reduced by Rs. 100.”

/Meed to attach another A.C. Sleeper
Coach in Konark Express for the pas-
sengers from Bhubneshwarto Bombay
and Back./ (361)

*“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/Need to construct a new railway line
from Bolangir to Khunda Road./ (370)

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/Need to construct afly-over at Khunda
Road from D.R.M. office to Khdiari./
(371)

*That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/MNeedtoconvertthe Rupsa metregauge
"line into broad gauge./ (372)

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/Need to convert the Nuapada
Panlakhenwudi-Guruspurmetre gauge
line into broad gauge Railway line/
(373)

*That the demand under the Head As-
sets Acquisition, Construction and Re:
placement be reduced byRs 100.”

for Grants_Rlys), 568
1992-93; lnd A
Dem. for grants (Rlys.), 1

/MNeed to develop Sambalpur cy Sta-
tion as a Model Station with proper

coaching terminal./ (374) 9

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/MNeedtoconstructthe Daitary-Banspani
rallway line./ (375)

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

MoedtmsetﬂngupawheelindAxb »

tactory and acoachfactoryin Rourkela./
(376)

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/Need to open an office of Chief Admin-
istrative Officer (Survey and Construc-
tion) at Bhubneshwar./ (377)

SHRI HARADHAN ROY (Asonsol): |
beg to move:

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Re. 1.”
[Failure to recognise CLW Labour
Union./ (364)

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Re. 1.°

/Failure to abandon the policy of
privatisation of railway catering ser-
vica./ (503)

*That the demand under the head Gen-
eral Superintendence and Services on
Railways be reduced by Re. 1.”
[Failure to reinstate the dismissed rail-
way employees./ (504)

“That the demand under the head Op-
erating Expenses-Traffic be reduced
by Rs. 100.”
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MNeed to introduce more trains be-
tween Dhanbad and Bardhaman on
Eastern Rallway./ (525)

“That the demand under the head Op-
erating Expenses-Traffic be reduced
by Rs. 100.”

MNeed to introduce a super faste ex-
press train between Howrah and New
Delhi via Grand Chord line immedi-
ately./ (526)

“That the demand under the head Op-

erating Expenses-Traffic be reduced

by Rs. 100.”

/Need to run Howrah-New Delhi -

Rajdhani Express dalily./ (527)

*“That the demand under the head Op-
erating Expenses-Traffic be reduced
by Rs. 100.”

MNeed to run 2381 Up and 2382 Dn.
daily./ (528)

“That the demand under the head Op-
erating Expenses-Traffic be reduced
by Rs. 100.”

Meed to introduce EMU coaches be-
tween Barddhaman and Asansol on
Eastern Railway./ (529)

“That the demand under the head Op-
erating Expenses-Traffic be reduced
by Rs. 100.”

Meedto run 2815/2816 between New
Delhi and Purli daily./ (530).

“That the demand under the head Op-
erating Expenses-Traffic be reduced
by Rs. 100.”

/Meed to introduce a passenger train
between Asansol and Puri, South East-
em Rauway.l (531) :

_“'l'hanhedemndundonhohoadOp-
erating Emme:-Traﬁlcbo reduced

gq20rGrants Riys), 570

md .
Dmformmm.). -92
/Meed to connect Santiniketan (Bolpur)
with the national capial by rail./ (532)

"*Thatthe demand underthe head Oper-

ating Expenses-Traffic be reduced by
Rs. 100.°

/Need to connect all state capitals with
:lsa;;;nalcaplalbynajdmnlapmss./

“Thatthe demand underthe head Oper-
ating Emnses_-Traﬂic be reduced by

Rs. 100.”

/Need to run more trains on BDR sec-
tion./ (534)

“Thatthe demand underthe head Oper-

ating Experises-Traffic be reduced by
Rs. 100.”

MNeed t0 run more trains between
Asansol and Khargapur via Adra on
South Eastern Rallway./ (535)

: "l’hattlndemandunderthehaadOpar—
-ating Expenses-Fuelbe roducedbyRs.

100."

/MNeeod to run 2381 upandzaszbnon
Howrah-Kaka Mail route to save fuel.?

(536)

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/MNeed to complete the electrification
programme from Jhanjha to Moghal
Sarai (Main Line) on Eastem Railway./
(537

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

. Needtoconstructdoubile line at Bumpur
" stationon South Eastem Rallway./ (538)

“That the demand under the Head As-

 sets Acquisition, Construction and Re-
 placement be reduced by Rs. 100.”
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/MNeed to renovate BNR Bridge over
G.T.RoadnearQGarden, Asansol./(539)

“That the demand under the Head As-

- sefts Acquisition, Construction and Re-

placement be reduced by Rs. 100.”

/MNeed to construct a raliway station at
Asansol Court under South Eastemn
Railway./ (540)

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

‘ /MNeed to extend suburban area upto

Asansol on Eastern Railway./ (541)

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/Meed to construct Raniganj-Majia line
via Bankura to provldo an alternate
link./ (542)

“That the demand under the Head As-

sets Acquisition, Construction and Re- -

placement be reduced by Rs. 100.”

MNeed to extend computer reservation
facilities at Raniganj, Durgapur,
Bardhman, Bankura, Adra and Bolpur./
(543)

*“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100."

/Need to connect West Dinajpur district
with other pasts of West Bengal by rail/

* (544)

“That the demand under the Head As-
sets Acquisition, Constiuction and Re-
placement be reduced by Rs, 100.”
/MNeed forcon double line from
Andal to Sainthia, E n Railway/
(545) ’

“That the demand under the Head As-

sets Acquisition, Gonstruction and Re- .

hremntc .572

Dem. for grants (Rlys.), ]
placement be reduced by Rs. 100.”

/MNeedforconversion of Burdwan-Katwa
raliway ineinto broadgauge line./ (546)

“That the demand under the Head As-

* sets Acquisition, Construction and Re-

placement be reduced by Rs. 100."

MNeed for doubling the Bandel-Katwa
line on Eastern Rallway./ (547)

“That the demand under the head Rall-
way Board be Reduced to Re. 1.”

Failure to declare Asansol as a Model
Station./ (587)

“That the demand under the head Rail-
way Board be Rec_lueedto Re. 1.”

Failure to establish a Coach Manufac-

turing Factory at Durgapur./ (588)
SHRI ARJUN CHARAN SETHI

A (Bhadrak): | beg to move:

“Thatthe demand under the Head Rail-
way Board be reduced by Rs. 100.”

MNeedtoincrease the reservation quota
at Bhadrakh Rdilway Station on South

- Eastern Railway./ (383)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

Meedto provide abomputeﬁsed reser-
vation facilities at Balasore Station on
South. Eastern Raliway./ (384)

*That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

" INded to provide stoppage tor“

VMmMaExprmmBhawd(hRal-
way Station./ (385)

"Thdthodenmdundemwb-badnan-
way Board be reduced by Rs. 100.”
/Needto raise the height of the platform
No. 1 and 2 at Bhadrakh Railway Sta-
tion./ (386).
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“That the demand under the Head
Railway Boardbe reducedbyRs. 100.”

/Need to renovate the station buildings
of Bhadrakh Rallway Station on South
Eastern Railway./ (387)

“That the demand under the Head
Railway Boardbe reducedbyRs. 100.”

MNeed to provide barded fencing at
Manjuri Road Markon Ranital,
Kendrapada, Kapali Road, Baudpur
Railway Stations on South Eastem Rail-
way./ (388)

“That the demand under the head
reparis and maintenance of perma-
nent way and works be reduced by Rs.
100." .
/MNeed to construct a flyover at Randia
Railway gate on Bhadrakh-Badapada,
PWD roadon South Eastem Railway/
(389)

“That thé dmand-under the head re-
pairs and maintenance of permanent
- way and works be reduces Y Rs. 100.”

/Meed to construct an overbridge at
Ranital Railway Station on South East-
e Railway./ (390)

“That the demand under the head re-
pairs and maintenance of permanent
wayandwod(sberedlmdbyns. 100.”

/Need to construct a Rallway gate at
Manjuri Road Station north side of
Manjuri Road Ranipada road cross-
ing/ (391)

“That the demand undorthoheadrb-
pairs and maintenance of

permanent .
way and works be reducedby Rs. 100.”

Meed to construct the Jink road at

KendrapadaRailway&tation on its north
and the south side./ (392)

“That the dfmand under the Head
Assets Acquisifion, Construction and

for Grants Rlys), 574
1992-93; and .
Dem. for grants (Rlys.), 1

Replacement be reduced by Rs. 100.”/

-/Need for taking immediate steps for

construction of the Banspani-Daitari
portion of the rail line on S.E. Railway./
(398)

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/MNeed for immediate conversion of
Rupsa-Talabandha rail line into broad
gauge line./ (399)

*“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100."

/Need for immediate completion of the
doubling of Cuttack-Paradeep and
Sambalpur rall line./ (400)

“That the demand under the head Rail-
way Board be Reduced to Re. 1.”

fFallure to appoint the candidates se-

‘lected by the Rallway Services Com-

mission, Bhubaneshwar in the year
1939-90 and 1990-91./ (823)

"rhatmedemandundartmlndm
way Board be Reduced to Re. 1.

/Failure to construct the station building
at Bhadrok Rallway Station of South
Eastern Raliway./ (824)

“That the demand under the head Ralil-
way Board be Reduced to Re. 1.”

Faluntothﬂlth.SothashmRall-

“That the demand under the head Rall-
way Board be Reduced to Re. 1.°

[Fallure to provide funds for construc-

,mmumwu‘mp

fment of tribal areas of Orissa. (828)
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“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/Need to create the post of Chief Ad-
ministrative Officer (Survey-and con-
structions) of the rank of Additicnal
General Manager at Bhubaneshwar./
(832)

*That the demand underthe Head Rail-
way Board be reduced by Rs. 100.”

/Need 1o sanction immediate construc-
tion of Talcher-Gopalpur Port ke in
Orissa./ (832)

“Thatthe demand under the Head Rail-
way Board be reduced by Rs. 100.”

Mleed for immediate construction of
Rayagads Gopalpur Port rail link in
Orizaa/ (234)

“¥haithe demand under the Head Rail-

Wey Buaid bz rgduced bv Re 160~

\{esdto setup awheel Axle factory and
a Coach buiiding factory at Rourkeia./
(835)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/Need to provide an additional 2 tier
A.C. Coach in Bombay bound Konark
Express./ (836)

“That the demand under the Healeail-
way Board be reduced by Rs. 100.”

/Need to introduce an Express Train
from Bhadrakh railway station to
Bhubaneshwar by extension of the
Bagha Jatini express./ (837)

SHRI SAIFUDDIN CHOUDHUROY

(Katwa): | beg to move:

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”
/Need to electrity the Bandei-Katwa
Section of Eastem Railwav./ {461}

for Grants Rlys), 576
1992-93; and Supply.
Dem. for grants (Rlys.), 1991-92

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/Meed to introduce double line in the
Bandel-katwa section of Eastern Rail-
ways./ (402)

“That the demand under the Head As-
sets Acquisition, Construction and Re-

" placement be reduced by Rs. 100.”

/MNeed o convert the Burdwan-Katwa
line into broad gauge line ./ (403}

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/Need to convert the Ahmedpur-Katwa
line into broad gauge line./ (404)

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced bv Rs 101~

/Need to introduce more local trains in
the Burdwan-Howrah-Mandech and
Saburban sections./ (405)

“That the demand under the Head As-
sets Acquisition, Construction and Re- -
placement be reduced by Rs. 100.”

/Need 1o introduce suburban service
upto Asansolfrom Howrah on the East-
ern Railway./ (406)

SHRI AJOY MUKHOPADHYAY

(Krishnagar): Sir, | beg to move:

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”

/Need to construct double lines from
Ranaghat to Lalgola in Sealdah Divi-
sion, Eastern Railway./ (493)

“That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.”
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/MNeed to construct one over-bridge at
Station in Sealdah Division,
Eastern Rallway./ (494)

“That the demand under the Head
Assets Acquisition, Construction and
{Replacement be reduced by Rs. 100.”

/Needto replace the outmodedcoaches
ofthetrains in Ranaghat-Gede Section
in Sealdah Division, Eastern Railway./
(495)

*That the demand under the Head
Assets Acquisition, Construction and
Replacement be reduced by Rs. 100.”

/Meed to electrify the Rallway line in
Ranaghat Section in Sealdah Division,
Eastern Railway./ (496)

. “That the demand under the Head
Assets Acquisition, Construction, and
Replacement be reduced by Rs. 100.”

/MNeed to construct a foot-way by the
side of railway line on the bridge over
river Pagla Chandiin Sealdah Division,
Eastern Railway./ (497)

“That the demand under the Head
Assets Acquisition, Construction and
Replacement be reduced by Rs. 100.”

/Need for early completion of allthe on
going railway projects in West Bengal./
(498)

“That the demand under the Head
Assets Acquisition, Construction and
Replacement be reduced by Rs. 100.”

/Need o raise the platforms of various
stations in Ranaghat-Gede Section in
Zegagl;lah Division, Eastern Railway./

“Thatthe demand underthe head Gen-
eral Superintendence and Services on
Railwaysbo reduced by Rs. 100.”

Mmmmmhmw

mmqmmm
- (508)

R
Daufarymnts(ﬂlys.) 1 ,
“That the demand under the head Gen-

eral Superintendence and Services on
Rallways be reduced by Rs. 100.”

Meedtowithdraw the proposedincrease
In fares of season tickets./ (510)

“That the demand under the head Gen-
eral Superintendence and Services on
Rallways be reduced by Rs. 100.”

MNeed to withdraw the proposal for
increase freight charges./ (511)

“That the demand under the head re-
pairs and maintenance or carriages and
wagons works be reducec!byRs. 100.”

' Meed to have proper maintenance and

regular repairs of coaches of all the
trains./ (564)

“That the demand under the head Mis-
cellaneous working expenses be re-
duced by Rs. 100."

/MNeedto abandonthe schemetoprivatise
railway catering services./ (566)

“That the demand under the head Mis-

cellaneous working expenses be re-
duced by Rs. 100.”

/MNeed to improve the quality of food in
the railway caterings./ (567)

SHR!I SYED MASUDAL HOSSAIN
(Murshidabad): | beg to move:

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

' Needtoprovide adequate drinking water

facilities in 2nd class coached./ (591)

*That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/Meed to withdraw the proposed higher

.‘ _ charges on monthly tickets./ (592)

“That the demand under the Head Rail-

" way Board be reduced by Rs. 100.”
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/Need for early completion of metro rail
in Calcutta./ (593)

“Thatthe demand under the Head Rail-
way Board be reduced by Rs. 100.”

/Need to increase the number of
coaches in all passenger trains./ (594)

“Thatthe demand under the Head Rall-
way Board be reduced by Rs. 100.”

/MNeed to introduce one super fast train
trom Howrah to Bombay./ (595)

“Thatthe demand underthe Head Rail-
way Board be reduced by Rs. 100.”

/Needto provide new 1stclasscoaches
in Sehaldah-Lalgola section./ (596)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/MNeed to reinstate railway workers re-
trenched in 1981./ (597)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

Meed to check carrying of excessive
baggage in A.C. Coaches especially in
super fast train like Rajdhani Express./
(598)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

Meed to remove all types of illegal
construction and obstruction from rail-
way platform forthwith./ (599)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

Meed to provide rallway hospital for
railway employee in every district head
quarter./ (600)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

Meedto aliotexcess raiiway land to the
landless agricultural labourers on year

_ to year basis./ (601)

“That the demand underthe Head Rall-
way Board be reduced by Rs. 100.”

/MNeed to issue license to railway hawk-
ers for platforme as well as specific
trains with a view to increasing révenue
and to avoid harassment of hawkers
and passengers./ (602)

*That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

Meed to check unauthorised travelling
of R.Pf. and G.R.P.F. in st class
specially during night in Sehaldah sec-
tion/ (603)

“That the demand under the Head Rall-
way Board be reduced by Rs. 100.”

Meed to construct' railway line from
Berhampur Court Station to F.C.I.
godown (500 yards) with a view to

_ checking pilferage of essential com-

modities/ (604)

“Thatthe demand under the Head Rail-
way Board be reduced by Rs. 100.”

/MNeed to protect all raliway lands from
the hands of trespassers./ (605)

“Thatthe demand under the Head Rail-
way Board be reduced by Rs. 100.”

/Meed to convert Jibanti halt into flag
station in Homah-Azimanl section./
(606)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

Meed to lay a new raliway line from
Krishnagar to Sainthia via Karimpur, .
Berhampurin Sehaldah Division./ (607)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”
/Meed to provide electric generator at
.all important stations to meet load
sheding problem./ (608) ’
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of Rly. Con. Comm.; Dem.

“That the demand under the Head °

Raiiway Board be reducedbyRs. 100.”

/MNeed to introduce a new train a day
time from Howrah to New Jalpaigurivia
Katwa and Azimganj in Howarah Divi-
sion./ (609) .

*That the demand under the Head
Railway Boardbe reducedbyRs. 100.”

/Need to introduce a new train from
Howrah to Danapore via Katwa in
Howrah Division./ (610)

“That the doniand under the Head.

Railway Board be reducedby Rs. 100.”

/MNeead to lay double line between
Ranaghat andLalgolain Sehaldah Sec-
tion/ (611)

“That the demand under the Head
Railway Board be reducedby Rs. 100.”

/Meed to check ticketless travel in
Sehaldah-Lalgola Sector specially in
380 and 370 Lalgola passenger train./
612)

“That the demand under the Head
Railway Boardbe reducedby Rs. 100.”

MNeed. to electrify raliway lines from
Lalgolato Krishnagar in Sehaldah Sec-
tion./ (613)

“That the demand under the Head
Raliway Boardbe reduced by Rs. 100.”

FFailure to provide halt at Balarampore
between Berhampore Court Station
:::I‘)Samwhl in Sehaldah Section/

“That the demand under the Head
Railway Board be reducedbyRs. 100.”

MNeed 10 Intreduce shuttle train be-
tween Lalgola and Ranighat in
Sehaldah Section./ (mS)

'Thatﬂndunwundorﬁnl-bad

dEOT =
Dem. for grants (Riys.), 1
Rallway Board be reduced by Rs. 100.”

/Meed to reduce the number of R.A.C.
and walting list passengers in Howrah-

..New Delhi Rajdhani Express./ (336)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”.

/Meed to ity as well as '
gnaa;;nydtoodbolngumdhm.l'

“That the demand under the Head Rail-
myBoardbe reduced by Rs. 100.”

MNeed to provide dormitary agcommo-
dationfortourist at Murshidabad Station

in Sehaldah Section as Murshidabad is
a historical place./ (938)

“That the demand under the Head Ralil- -
way Board be reduced by Rs. 100.”

MNeedto introduce computerised reser-

. vation system .at Berhampore Court

Station in Laigola Sealdah Section./ (939)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100."

Meedto provide one raliway gate justby
the side of Niallizpara Hakt Station in
Howrah-Azimgan] Section./ (940)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100."

/Need to re-introduce the cancelled
Howrah-Bongaigaon Janata Express in
Howrah Division./ (941)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”
/MNeed to construct an over-bridge on 34
National High way near Berhampore
Court Station in Sealdah Lalgola Sec-
tion. (942)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”
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Moedtoappolmdactortormrysuper
fast train./ (943)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/Meedto refund atleast 50 percent fare
to the passengers for late running of
trains specially super fast train./ (944)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/Need to check malpractices In
resevation of seats and booking of
goods./ (1227)

*That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/MNeed to stop pilferage of goods, espe-
cially essential commodities meant for
public distribution./ (1228)

*That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

MNeed to give priority for transportation
of essential goods meant for public
distribution./ (1229)

“That the demand under the Head Ralil-
way Board be reduced by Rs. 100.”

/Meed to replace wom out railway
tracks./ (1230)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100."

/Need to complete circular rail in
Calcutta/ (1231)

“That the demand under the Head Ralil-
way Board be reduced by Rs. 100.”

/MNeed 1o prepare reservation chart of

the passengets inthe officiallanguages
of the States from where train start./
(1232)

“Thatthe demand under the Head Rail-
way Board be reduced by Rs. 100.”

Dem. form {Fﬂys.;), 15'37%
/MNeed to print slip for reservation in the

officallanguages of the State where the
station is situated./ (1233)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100."

/MNeed to introduce Palace on Wheels
for the tourists visiting the historical

places./ (1234)

“Thatthe demand underthe Head Rail-
way Board be reduced by Rs. 100.”

/Meed to introduce new train from
Howrah to New Jalpaiguri via Katwa

-. and Azimganj in Howrah division./

(1235)

“Thatthe demand underthe Head Rail-
way Board be reduced by Rs. 100.”

/Meed to divert the route of at least on
train via Katwa Azimganj which runs
between Howrah to Delhi./ (1236)

“Thatthe demand underthe Head Rail-
way Board be reduced by Rs. 100.”

/Needtoincreasethe speed of Bhagirath
Express or to treat the same as a mail
trainin Sealdah-Lalgola Section./ (1237)

SHRI SRIKANTA JENA (Cuttack): |
beg to move:

*That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

MNeed to start new trains between
Bhubaneshwar and Delhi/ (628)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.

/MNeed for new railway line between
Talchar and Bimlagarh./ (629)

*Thatthe demand under the Head Rail-
way Board be reduced by Rs. 100.”

/Meed to lay new rallway line between
Paradip and Dailtari/ (630)
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“That the demand under the Head

Rallway Boardbe reducedbyRs. 100." -

MNeed to lay new railway lne between
Khurda road and Bulangir./ (631)

“That the demand under the Head
Rallway Board be reducedbyRs. 100.”

/Need to provide special allocation for
the development of railways in the
backward regions in Orissa./ (632)

SHRI GIRDHARI LAL BHARGAVA:

(Jaipur): 1 beg to move:

i

“That the demand under the Head
Railway Board be reducedbyRs. 100.”

/MNeed to provide adequate funds for
Jodhpur-Veeramgaon Gauge conver-
sion project./ (657)

*That the demand under the Head
Railway Boardbe reducedbyRs. 100.”

/Meed to provide automatic signal sys-
tems on broad-gauge lines in
Rajasthan./ (658)

“That the demand under the Head
Railway Boardbe reducedbyRs. 100.”

/Meed for electrification of trunk routes
keeping in view the shortage of dieseV
(659)

“That the demand under the Head
‘Railway Boardbe reducedbyRs. 100.”

/Neod to provide AC Chair Car in Pink
City Express and other trains running
on meter-gauge lines in Rajashtna/
(660)

“That the demand under the Head
Railway Boardbe reducedbyRs. 100."

| /MNeed for providing more coaches for

trains on metre-gauge lines./ (661)

“That the demand under the Head
Rallway Boardbe reducedbyRs. 100."

' /Need for construction of four lanes on

BahGodamnlwayovorbﬂdgeat
Jaipur/ (662)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/MNeed to have at least two minutes halt
of super fast trains at Gandhi Nagar
(Jaipur) station/ (663)

“That the demand under the Head Rall-
way Board be reduced by Rs. 100.”

Meed forthe halt for Murudhar Express
train at Bassl railway station./ (664)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.

/Need for additional quota of seats and
berths in trains for Bombay at Jaipur
raiiway station./ (665)

. “That the demand under the Head Ralil-

way Board be reduced by Rs. 100.”

MNoed to treat ticket collecting staff as
running staff and to provide them all
other facliities./ (666)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/MNeed tor early electrification of Délhl-
Sonepat-Panipat section in Northem
Railway./ (667) -

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

~ /Needformoretrains on Delhi-Sonepat-

PgnlpalsealonJ (668)
“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/Need for more bogies In trains running
on Delhi-Sonepat-Panipat section./

(669)

“That the demand under the Head Rall-
way Board be reduced by Rs. 100.”
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Meed for early completion of bridge
between Badli and Naya Azadpur sta-
tions a Northem Railway./ (670)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

Meed 1o introduce D.M.U. in Dethi-
Sonepat-Panipat section in Northern
Railway./ (671)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/Meed to check the cantying of luggage

without payment of charges in trains
running between. Delhi-Sonepat-
Panipat section./ (672)

“Thatthe demand underthe Head Rail-
way Board be reduced by Rs. 100.”

/Meed to introduce DMU on Delhi-

shamli-Saharanpur and Delhi-Meerut
section/ (673)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100."

Meedtoeonmuanwor-ﬁldgomar
Waest signal of Sahbabad raliway sta-
tion on Delhi Ghaziabad section./ (674)

“That the demand under the Head Rall-
way Board be reduced by Rs. 100.”

Meedto attach more bogies intrainson
Delhi-Shamii-Saharanpur section./

675) )

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/Need to make provision for stoppage
of alltrains at Vivek Vihar by diverting
their route from Gazibadto Delhi/ (676)

“Thatthe demand under the Head Ralil-
way Board be reduced by Rs. 100.”.

Meed to introduce Ring Railway ser-
vice in Jaipur./ (677)

for Grants_Rlys), 588
1992-93; and A
Dem. for grants (Rlys.), 1

" way Board be reduced by Rs. 100.”

/Med to provide basic amenities in all
trains running between Delhi-Sonepat-
Panipat on Northern Rallway./ (678)

“That the demand underthe Head Rail-
way Board be reduced by Rs. 100.”

/MNeed to electrify the broad gauge rail-
way line being constructed between

. Sawal Madhopur and Jaipur./ (991)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

)
/Need to electrify the broad gauge rail-
way line between Delhi and Jaipur rail-
way station./ (992)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

MNeed to re-instate those railway em-
ployees who were dismissed due to
strike./ (993)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

Meed to check incidence of railway

accidents./ (994)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.*

Meedtoptw&fadlubslormpas-
sengers at the Jaipur Rallway Station./
(995)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

/MNeedto double the Jaipur Agra rallway
ine./ (996)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”
/Need to provide 10 per cent quota fcr

sportsmen and disabled persons in
Raliways./ (997)

“That the demand under the Head Ralil-
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way Board be reduced by Rs. 100.”

/MNeed to construct an over-bridge at
Eastem Rallway crossing, Jhotawara,
viaGodown and Malviya Nagar railway
crossing in Jaipur./ (998)

“That the demand under the Head
Railway Board be reducedby Rs. 100.”

/MNeed to withdraw the improper In-
crease in the Railway season tickets./
(999)

“Thal the demand under the Head
Rallway Board be reducedbyRs. 100."

MNeed to provide housing facilities to
railway employees./ (1000)

“That the demand under the Head
Railway Boardbe reducedbyRs. 100.”

/Meed to construct a broad gauge rail-
way line from Rewari junction to Jaipur
railway station./ (1001)

“That the demand under the Head
Railway Board be reducedby Rs. 100."

/Needto link computer systeminstalled
atJaipur Railway station with Bombay./
(1002) -

SHRI RAM KAPSE (Thane): | beg to

move,;

“That the demand under the Head
Railway Board be reducedbyRs. 100.”

/MNeed to make provision of funds for
providing terminal facility at Dombivili
railway station on Central Railway./
(685)

PROF. PREM DHUMAL (Hamirpun): |

beg t> move:

“Fhat the demand under the Head
Raluayaoardbo reducedbyRs. 100.”

Mbmm ities
hﬂlenllmycoadm.lai:;mn

forcransw Blys 590
fwm (Rly&).
“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

" /Need to keep tollets clean and provide

soapchﬁnmhupperdmeonpan
ments./ (720)

“That the demand under the Head Ralil-
way Board be reduced by Rs. 100.”

/MNeed to impart training to the railway
employees to be courteous- towards
passenger./ (721) .

“That the demand under the Head Rall-
way Board be reduced by Rs. 100.”

Moed to improve sanitary conditions at
railway stations and platforms./ (722)

“Thatthe demand underthe head Oper-
ating Expenses-Traffic be reduced by
Rs. 100.”

MNeed 10 undénaks further work on
Nangal-Talwada rail line in Himachal
Pradesh/ (730)

“Thatthe demand underthe head Oper-

ating Expenses-Traftic be reduced by
Rs. 100.”

/Meed to provide broad gauge line from
Kalta(l-laryana)toParvanoo(Hkmhal
Pradesh). (731)

“Thamwdmmdunduthohead()pef-
ating Expenses-Traffic be reduced by
Rs. 100.”

/Meedtoprovide betterfacilities intrains./

" (732)

“Thatthe demand underthe head Oper-
ating Expenses-Traffic be reduced by
Rs. 100.”

/Needto convert narrowgauge line from
Pathankot to Baijnath (Himachal
Pradesh) into metre gauge line./ (733)

“That the demand under the head Oper-

‘ ating Expenses-Traffic be reduced by

Rs. 100.”
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/Meedto extend goods trains upto Una./
(734)

“That the demand under the head
Operating Traffic be reduced
by Rs. 100.”

/Need to attach bogies for other places
in Himachal Express starting from Una
(Himachal Pradesh)./ (735)

DR.RAMESH CHAND TOMAR (Hapur):

lbegtomove

“That the demand under the head Op-
erating Expenses-Rolling Stock and
Equipment be reduced by Rs. 100.”

Meed *0 replace old rolling stock with
new in shuttle trains./ (723)

“That the demand under the head Op-
erating Expenses-Traffic be reduced
by Rs. 100.”

/MNeedtoprovide essential amentities at
Ghaziabad railway station and also in
trains./ (724)

“That the demand under the head Op-
erating Expenses-Traffic be reduced
by Rs. 100.”

/MNeedto provide halt at Galanad village
between Ghaziabad and Pilkkhuwa./

(725)

. “That the demand under the head Op-

erating Expenses-Traffic be reduced
by Rs. 100.”

/MNeed to withdraw increase in the rail-
way fare from Dethi to Ghaziabad/
(726)

“That the demand under the head Op-
erating Expenses-Traffic be reduced
by Rs. 100."

Meedtored]mrumlngtimoﬂralm
between Delhi and Ghaziabad./ (727)

“That the demand under the head Op-

for Grants Rlys), 592
1992-93; and .
Dem. for grants ) 1

erating Expenses-Traffic bo.nduead
by Rs. 100.”

/Need o restore Katihar and Unchahar
express trains./ (728)

“That the demand under the head Op-
erating Expenses-Traffic be reduced
by Rs. 100.”

/Need to restore departure time of Muri
Express./ (729)

DR. ASIM BALA (Nabadwip): | beg to

“That the demand underthe Head Rail-
‘way Board be reduced by Rs. 100.”

INeed to construct a railway line from
Krishnagar to Karimpur./ (736)

*“That the demand under the Head Rail-

 way Board be reduced by Rs. 100.”

/MNeed for elecirification of Ranaghat -
Gede and Flanaghat Bongaon lines./
737)

* “Thatthe demand under the Head Rail-

way Board be reduced by Rs. 100.”

/MNeed to construct new lines from

Kanchapara station t6 Bongaon under
Sehaldah Division./ (738)

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”
Meed to oxpand mlway network of
Eastern Rallway./ (739)

“That the demand under the héad mis-

cellaneous expenditure (General) be
reduced by Rs. 100.”

MNeedtohave apropersurveyforlaying
new lines on the Eastern Railways./

* (740)

“That the demand under the head mis-
celaneous (General) be
reduced by Rs. 100.”
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/Need to control wasteful expenditure “That the demand under the Head As-
on establishment./ (741) sets, Acquisition, Construction and Re-

placement be reduced by Rs. 100.”
“That the demand under the head ap-

propriation to funds be reduced by Rs. /Need to raise the level of platform in
100.” Ranaghat-Gede line./ (749)

/Need to provide sufficient funds for “That the demand under the Head As-
maintaining Sehaldah Division./ (742) sets, Acquisition, Construction and Re-

placement be reduced by Rs. 100.”
“That the demand under the Head

Assets, Acquisition, Construction and Meed to construct the double line from
Replacement be reduced by Rs. 100.” Ranaghat-Lalgola line./ (750)

/Need to provide acditional rakes on “That the demand under the head as-
Ranaghat-Gede line./ (743) sels, acquisition, construction and re-

placement be reduced by Rs. 100.”
“That the demand under the Head

Assets, Acquisition, Constiuction and /Need to provide proper amenities at
Replacement be reduced by Rs. 100.” Hanaghat Station./ (751)

/Need to improve signalling system at “That the demand under the head as-
Aranghota station./ (744) sels, acquisition, construction and re-

A placement be reduced ty Rs. 100.”
“inat tne cemand under the Hsa

Assets, Acquisition, Construction and /MNeed to provide electrification on elec-

Replacement be reduced by Rs. 100.” trification on Ranaghat-Bongaon line./
(752)

/Need to upgrade Aranghota and

Majchia stations./ (745) “That the demand under the head as-
sats, acquisition, construction and re-

“That the demand under the Head placement be reduced by Rs. 100.”

Assets, Acquisition, Construction and

Replacement be reduced by Rs. 100.” /Need to provide additional rakes on

Ranaghat-Bongaon line./ (753)
/Need to start new electrification

projects on Eastern Railway./ (746) ‘. “That the demand under the head as-
sets, acquisition, construction and re-

“That the demand under the Head placement be reduced by Rs. 100.”

Assets, Acquisition, Construction and

Replacement be reduced by Rs. 100.” /Need to use computer in proper sec-
tor./ (754)

/Need to convert Santipur-Nabadwip

Dham line into broad gauge./ (747) “That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

“That the demand under the Head

Assets, Acquisition, Construction and MNeed to have timely track Renewals./
Replacement be reduced by Rs. 100.” (755)

/Need for early completion electrifica- “That the demand under the head as-
tion works on Ranaghat-Gede line./ sets, acquisition, construction and re-

(748) placement be reduced by Rs. 100.”



of Rly. con.‘éamm.:m
/Need to provide proper passenger
amenities./ (756)

“That the demand under the head as-
sets, acquisition, construction and re-
Jplacement be reduced by Rs. 100."

/Need1o stop inTegularleakage of Rail-
way fund./ (757)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/Moed for restoration of dismantied rail-
way lines./ (758)

SHRI LAL BAHADUR RAWAL

(Hathras): | beg to move:

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Need to provide adequate security ar-
rangements in trains./ (782)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed to provide additional bogies in
trains keeping in view the increasing
number of passengers./ (783)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

MNeed 1o provide adequate funds for

conversion of narow gauge lines into -

broad gauge lines./ (784)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeedtoextendA.G.N. passengertrains
upto Hathras Fort in Aligarh district for
the convenience of passengers./ (785)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed to provide second class passen-

. Bucker PHALGUNA 22, 1913 (SA/A)  Tor Granks RYs), 596
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Dem. for gramts (Rlys.), 19
ger walting room at Dhampur Rallway
Station, Northem Raliway./ (786)

“That the demand under the head rall-
way board be reduced by Rs. 100.”

/MNeedto increase exemption limit in rall
tares for joumney upto 30 KM/ (787)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Moeed to give more financial help and
suitable jobs in Railways to the kins of

" persons killed in rail accidents./ (788)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

Meed to increase amenities in A/C
sleeper coach commensurate with the
increase of its fare./ (789)

“That the demand under the head rai-
way board be-reduced by Rs. 100.

MNeedtoincredse passanger amenities
at small Railway Stations. (790)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Meedto run additionalpassengerstrains
(Express/Mail) at day time on narmow
gauge line from Mathura to Lucknow./

(791)
“That the demand under the head rail-

. way board be reduced by Rs,100.”

Meed 10 increase reservation quota in
Marudhar Express from Hathras Fort
Railway Station also from Dhampur
Railway Station in Dehradun-Aflahabad
fink express trains./ (792)

“That the demand under the head ral-
way board be reduced by Re® 100.”

/Needforproper utilisation surplus land
Mag;mmm%dmym
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SHRI UDDHAB BARMAN (Barketa): |

beg to move:

“That the demand under the head rail-
way board be reduced to Re. 1°

fFailure to reinstate the rallway em-
ployees retrenched in 1981./ (827)

“That the demand under the head rall-
way board be reduced to Re. 1~

/Fallure to introduce more new train
between Guwahati and Howrah./ (828)

*“That the demand under the head rail-
way board be reduced to Re. 1°

/Failure to provide more facllities to
passengers and to increase the num-
ber of seats in trains./ (829)

“That the demand under the head rail-
way board be reduced to Re. 1"

fFailure to withdraw the hike in lind
class fares./ (83_1)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/Need for construction of broad-gauge
linesfromGuwahatito Dibrugarh./ (838)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/Needto strengthenthe Rallwaytracks
from Lumding to Siicahar and from
Badarpur to Dharmanagar./ (839)

“That the demand under the head as-
. Sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

'/Need 1o construct a pool for preven-

gon water logging aDo;h:ﬁonNn
ongaigaon-Jogighopa ine on North

Frontier Rallway./ (840) . ‘

“That the demand under the head as-

 1992-83; A
Dorn. for granits (Rlys.), 1
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/MNoeed to construct double lines (broad
gauge) from New Jaipaipurto Guwahati
on North Frontier Rallway./ (841)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/Need to construct flyover at New
Paglasthan (Bongaigaon) and at
Pathsala on North Frontier Rallway./
(842) '

“That the demand under the head as-

- sets, acquisition, construction and re-

placement be reduced by Rs. 100.”

Meedto construct aflyover at Silanear -
. Amingaon on North Frontier Railway./

(843)
SHRIZAINAL ABEDIN (Jangipur): Ibeg

to move:

- “That the demand under the head re-

pairs and maintenance of carriages and
wagons be reduced by Rs. 100"

Meed for proper maintenance of the
coaches of the trains running between
Sealdah and Lalgola./ (844)

“That the demand under the head re-

-

- pairs and malntenance of camiages and

wagons be reduced by Rs. 100"

/Need for proper maintenance of
coaches of the trains running to and
from Howarh via Jangipur Road sta-
tion/ (845)

“That the demand under the head as-
sets, acquisition, construction-and re-

. placement be reduced by Rs. 100."

/Need to undertake.the work of tracks
renewal sarly both in Howrah Farakka
and Seaidah-Laigola sections./ (846)

“That the demand under the head as-
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sets, acquisition, const and re-
placement be reduced by Hs. 100.”

Meed to cofistruct a bridge over the
river Bhagirathi near Azimganj junction
to connect Sealdah-Lalgola sections
with Howrah-Azimganj sections./ (847)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100."

/Need tor lnprovemem in passenger

* amenities intrains running on Sealdah-
Lalgola sections on the Eastem Rail-
way./ (848)

“That the demand under the head as-
sets, acquisition, construction and re-
placemeMbemducedbyRs 100.”

/Need to pay attention to the passen-
gers amenities in the trains running to
and from Howrah via Jangipur Road
Station / (849).

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/MNeed to introduce a direct train from
Howrah to Naihati via Sagardighi onthe
Eastem Railway/ (850)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/MNeed to readjust the timings of the
trains running fromHowrah via Jangipur
roadforthe benefit of passengers avail-
ing trains at Jangipur, Ahiran, Sujnipara
and Dhulian Ganga stations./ (851)

“That the demand under the head as-
sets, acquisition, construction and re-
- placement be reduced by Rs. 100.”

/MNeed to electrify the track between
Katwa and New Farakka via Jangipur
Road on the Eastem Raiways./ (852)

“That the demand under the head as-

for Grants ‘600
1992-93; and mys

Dem. for grants (Rlys.). 1

sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/Needto laydouble trackbetween Katwa
and New Farakka via Jangjpur Road.l
(853)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs._mo.'

/Meed to ensure regularity and punctu-
ality of trains like Kamrup Express and
others running on the Howrah-Farakka
route via Jangipur Road station./ (854)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/Need to enhence the number of
coaches in the trains running to and
from Howrah via Jangipur Road sta-

tion/ (855)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/Meed to construct a waiting room for
the common passengers at Sagardighi
railway station onthe Eastem Rallway./
(856)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

Meed to construct a waiting room for
the common passengers both at Lalgola
and Jiagan) stations./ (857) -

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/Meed to introduce an
mmmmwm
via Jangipur road station./ (858)

“That the demand under the head as-
sets, acquisition, construction and re-
mumwns.too'
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/Meedto Iintroduce a local (passenger)
train betwen Katwa and New Farakka
via Jangipur road station./ (859)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

Meedto canstruct one side platform at
Mahipal Road station in the Howrah-
New Farakka section on the Eastern
Railway./ (860)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/MNeed to construct a shed over the
platform at Sagardighi station in the

- Azimganj-Naihati-section on Eastemn

Railway./ (861)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/Meed for doubling the track between
Krishnagar and Lalgolainthe Sealdah-
Laigola, sections on the Eastern Rail-
way./ (862)

*“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100."

/Need to introduce a shuttle train be-
tween Krishnagar and Lagota on East-
em Raillway./ (863)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100."

/Meed to convert the Pirtal half station
intoaflag stationinthe Sealdah-Lalgola
section of the Eastern Railway./ (864)

“That the demand under the head as-
sets, acquigition, construction and re-
placement be reduced by Rs. 100.”

Meed to provide a generator set to
mngaomﬂneonvonbneodthom
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ing passengers during load sheding, at
Berhampore Court Station./ (865)

“That the demand under the head as-
sets, acquisition, construction and re-

~ placement be reduced by Rs. 100.”

/MNeed to electrify the track between
Krishnagarand Lalgolaon Eastem Rail-
way./ (866)

“That the demand under the head as-

. sets, acquisition, construction and re-

placement be reduced by Rs. 100.”

/MNeedto construct a road over-bridge to
replace the existing level crossing atthe
point where the rail track is crossing the
national highway No. 34 near
Berhampore court station on Eastern
Railway./ (867)

*That the demand under'the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/Need to construct an over-bridge at the
Bhagwangola Station in the Sealdah-
Lalgola section on Eastern Railway./
(868)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

Meed to construct an over-bridge at
Laigola station on Eastern Railway.’
(869)

“That the demand under the head as
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/MNeed to construct shed over the plat-
formof Laigola Railway Station on East-
em Railway./ (870)

“That the demand under the head as-
sels, acquisition, construction and re-
placement be reduced by Rs. 100.”

MNeadto provide adequats drinking water
on Laigola Station on Eastem Rallway
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for passengers as well as staff quar-
ters./ (871)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/Need to replace wom out coaches in
Trains running between Sealdah and

Lalgoal./ (872)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

MNeedtoincreasethe numberof bogies
*in trains running on Sealdah-Lalgo'a
line./ (873)

SHRI RAJVEE SINGH (Anla): | beg to

move:-

“That the demand under the Head Re-
pairs and maintenance of permanent
way and works be reduced by Rs. 100.”

/Need to convent Kathgodam:-Agra
metre-gauge line into broad-gauge iine./
(874)

“That the demand under the Head Re-
. pairs and maintenance of permanent
way and works be reduced by Rs. 100.”

/MNeed to construct an over-bridge on
Bareilly-Badaun road./ (375)

“That the demand unaar the Head Re- .

pairs and maintenance of permanent
way and works be reduced by Rs. 100.”

Meed to develop New Modely Rly.
Colony at 1zzat Nagar (Bareilly)./ (876)

“That the demand under the Head Re-
pairs and maintenance of permanent
way and works be reduced by Rs. 100."

" MNead to construct an over-bridge on
~ ‘Ushat Road in Badaun./ (877)

“That the demand under the Head Re-

- pairs and maintenance of permanent

!orGrams Rlys, 604
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way and works be reduced by Rs. 100.”

/MNeedto make arrangements formanu-
facturing, repairing and maintenace of
diesel engines in Barilly./ (878)

“That the demand under the Head Re-
pairs and maintenance of Motive Power
be reduced by Rs. 100.”

/Needto set up a coach factory at I1zzat ‘
Nagar. Bareilly./ (879)

“That the demand under the Head Op-
erating Expenses-Traffic be reduced
by Rs.100.”

/Need to provide computerised system
of reservation facilitty at Barellly sfa-
tion./ (882)

. “That the demand under the Head Op-

erating Express-Traffic be reduced by
Rs.100.”

/Need to erect a tin shed on platform
Nc. 1 at Bilpur station./ (883)

“That the demand under the Head Op-
erating Expenses-Traffic be reduced
by Rs.100.”

/Naeed to start a shuttle train between
Bareilly and Delhi./ (884)

“That the demand under the Head Op-
erating Expenses-Tratfic be reduced
by Rs.100."

/MNeed to start an Express train from
Bareilly to Agra via Aligarh./ (885)

SHRI SATYAGOPAL MISHRA

(Tamluk): | beg to move:

- *That the demand under the head rail-

way board be reduced by Rs. 100.”

/Needto provide more EMU local trains
in Howrah_Midhapore section on S.E.
Raltway./ (917)

' “That the demand under the head rail-
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way board be reduced by Rs. 100.”

‘INoed to allocate sufficient funds to
complete the construction of Tamiuk-
Digha Railway Kne in time./ (918)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Need to construct 4th Réilway line
from Santraghi to Panskura on S.E.
Railway./ (919)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed to construct 3rd Railway line
from. Panskura to Kharagpur on S.E.
Railway./ (920) :

*“That the demand under the head rail-
way boaid be reduced by Rs. 100.”

/MNeed 1o construct 2nd Rallway line
from Panskura to Haldia on S.E. Rail-
way./ (921)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Need to provide more local trains in

the Panskura-Haldia section on S. E. .

Rallway./ (922)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

" MNeed to introduce Satabdi Express
from Howrah to Reurkela on S.E. Rail-
way./ (923) -

“That the demand under the head rall-
way board be reduced by Rs. 100.”

Meed to provide a passenger Halt
Station at Ranichak in the Panskura-
Haldia Section of S.E. Railway./ (924)

*That the demand under the head rail-
way board be reduced by Rs. 100.”

MNeed to provide a passenger Hal
mammmm
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Haldia section of S.E. Rallway./ (925)

“That the demand under the head rail-

. way board be reduced by Rs. 100.”

/Need to provide more facilities for the
booking of betel Leaves Baskets at
Macheda, Panskura, Bagnan and
Howrah Railway Station./ (926)

“That the demand under the head rall-
way board be reduced by Rs. 100.”

Meed to replace the old EMU coaches
In the Calcutta Subarban area./ (927)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed to introduce one fast passenger
trainform Midnapore to Howrah on S.E.
Railway./ (928)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed to have stoppage of some impor-“
tanttrains Steel Express, Ispat Express,

- Purulla Express, Puri Express efc. at

Macheda Stationtolink Haldiaand Dighe
with other parts of the country./ (929)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

MNeed to provide sufficient passenger
amenities such as catering, urinals and
light at Mecheda Station./ (930)

“That the demand under the head rail-
way board be reduced by Rs. 100."

/Needto provide shed and drinking water
in Kalalkunda Station of S.E. Railway to

" facliitate coment unioading./ (331) -

“That the demand under the head rail-
way board be reduced by Rs. 100.”

Meedtomradekﬂwnailway-
workshop./ (932)

“That the demand under the head rail-
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way board be geduced by Rs. 100."

MNeed to upgrade the bus stand at
Mecheda Railway Station on S.R. Rail-
way./ (933)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

MNeed to activise the Railway Users
Committee in the Kharagpur Railway
Division/ (934)

PROF RASA SINGH RAWAT (Ajmer):
| beg to move:-

“That the demand under the head rail-
way board be reduced by Rs. 100.”

Meed to start a super fast train during
daytime between Dethi and Ahmedabad
via Ajmer./ (961)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

MNeed to restart the trains going to
Ajmer-Marwad Junction./ (962)

“That the demand under the head rall-
way board be reduced by Rs. 100.”

/MNeed to run the trains on Ajmer-
vijaynagar, Ajmer-Biawar, Ajmer-
Kishangarh routes punctually./ (963)

*“That the demand under the head rail-
way board be reduced by Rs. 100.”

Meedtointroduce computerised reser-
vation at Ajmer station./(964)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

Meed to construct new platforms and
waltlng rooms at Ajmer railway station

in view of Dargah and Pushkar Fair/
(965)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

for Grants_Rlys), 608
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/MNeedtoincreasethe reservafionquota
for Ajmer, Blawar and Kishangarh in
Delhi-Ahmedabad Mall./ (966)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed to modemise the loco and car-
rlage workshops at Ajmer and to start
development workto accommodatethe

- workers/ (967)
' “That the demand under the head rail-

way board be reduced by Rs. 100.”

MNeed to complete the work of Sawal
Madhopur-Jaipur-Jodhpur-Barmer

- broad gauge lines immadiately./ (968)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

Meed to lay new lines in Rajasthan/
(969)

“That the demand under ae head rail- -
way board be reduced gy Rs. 100.”

/Need to make a survey and to con-
struct new Lines in Ajmer-Kishangarh,
Makrana and Ajmer-Pushkar sections./
(970)

*“That the demand under the head rail-
way board be reduced by Rs. 100.”

- MNeed to establish a new zone of metre

gauge line in Ajmr./ (971)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

Meed to provldo funds for laying new
rall ines In Rajasthan./ (972)

“That the demand under the head rail-
way board be reduced by Rs. 100.”
/Meed for early reinstatment of dis-
missed railway employees./ (1136)

“That the demand under the head rail-
way board be reduced by Rs. 100.”
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/MNeed 10 check malprac-
tices in Rallway Booking Offices./ (1137)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed for bmuring in the punctuality,
on and safety in the rail ser-
vices./. (1138)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed for improvement in sanitation
and other facllities at Ajmer, Byawar,
Kishangarh, Vijayanagar and
Nasirabad railway stations./ (1139)

*That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed to remove prevalent red tapism
and improve the working of
bureaucacy./ (1140)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/Need for early construction of bridges
overrailway line nearJonaganjin Ajmer
and over Milroad in Byawar./ (1141)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/MNeed to early doubling of railway line
and converting meter gauge line into
broad gauge line between Delhi and
Ahmedabad via Jaipur, Ajmer, Abu
Road and Mehsana./ (1142)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100."

/MNeed to convert meter-gauge line into
broad-Gauge from Fulera junction to
Ajmerand from Chittorto Ajmer./(1143)

“That the demand under the head as-
sets, acquisition, construction and re-

torGf:n’gs Rlys), 610
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/Need to construct raliway crossings on
alirallway routes in Ajmer district./(1144)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

MNeed for early survey of raiiway line
between Ajmer-Pushkar-Medta in order

_ to connect the famous pilgrim place like

Pushkar by railway fine./ (1145)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

Meed to improve the condition of rail-
way lines between Delhi-Ahmedabad
and Ajmer division./ (1146)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/MNeedto make halt of superfastexpress
(Ashram Express) at Byawar./ (1147)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.”

/Meed to provide halt of 71-Up-72 Dn.
train at Bandanwara station under
Ratlam division./ (1148)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed to convert metre-gauge line of
Delhi-Ahmedabad via Jalpur-Amer-Abu
Road into broad gauge line./ (1192)

"“That the demand under the head rail-

way board be reduced by Rs. 100.”
/MNeed to extend super fast train (Agra
Fort) from Jaipur to Ajmer./ (1193)

“That the demand under the head rail-
way board be reduced by Rs. 100.”
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/MNeedto lay a new raliway line of Ajmer-
Pushkar Merata./ (1194)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeedtolay araliway line named Byavar-
Bhim-Kamiighat./ (1195)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

MNeed to have stoppage of super fast
Assam Express at Byawar and stop-
page of Pink City at Kishangarh and
Nasirabad./ (1196)

“That the demand under the Head Op-
erating Expenses-Fuel be reduced by
Rs.100.”

/MNeed to check pillerage of coal and
diesel in the Railways./ (1201)

“That the demand under the Head Staff
Weltare and Amenities be reduced by
Rs. 100.”

/Need to make improvement and ex-
tension of the faclliities of education,
medical and welfare services and
accomodation for railway employees./
(1202)

*“Thatthe demand under the Head Staff
Welfare and Amenities be reduced by
Rs. 100.”

/Meed to make proper improvement in
Rallway Hospital and Rallway Schools
at Ajmer./ (1203)

“Thatthe demand under the Head Staff
Welfare and Amenities be reduced by
Rs. 100.”

Meed to stop retrenching railway em-
ployees./ (1204)

“That the demand under the Head Staff
Vg:hm and Amenities be reduced by
100.”

forGrams Rlys), 612
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/Meed 1o provide jobs to the depen-
dentd of disabled employees./ (1205)

" SHRIDAU DAYAL JOSHI (Kota): 1 beg
] {o move:-

“That the demand under the head rall-
way board be reduced by Rs. 100.”

/MNeed to check widespread
tices in the Rallways./ (1008)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Need to run the proposed new
Nizamuddin-Kota-indore train from New
Dethl./ (1009)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Need to stop the increasing incidence
of theft between Kota and Anup sta-
tion./ (1010)

“That the demand under the head rai-

" way board be reduced by Rs. 100.”

/MNeed to check the harassment of the
traders travelling between Kota and
Bombayby the Railway Protection Force
personnel./ (1011)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Need to extend the Neemuch-Kota
train upto Dethi./ (1012)

*That the demand under the head rail-
way board be reduced by Rs. 100.”

MNeed to electrify Kota-Bina and Kota-
Neemuch railway lines./ (1013)

“That the demand under the head rall-
way board be reduced by Rs. 100.”

/Need %0 provide computerised reser-
vation facilities at Knta Rallway Sta-
tion./ (1014) - .
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“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Meed to develop Kota Railway station
as a Model Rallway Station./ (1015)

*That the demand under the head rail-
way board be reduced by Rs. 100.”

/Meed to provide sheds at Indragarh
railway station to protect the passen-
g-rsfromtherains andthe sun./(1016)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Meed to stop the New A.C. Express
bound for Bombay at Kota./ (1017)

*That the demand under the head rafi-
way board be reduced by Rs. 100.”

/MNeed to attach one more coach in
Frontier Mail from Kota./ (1018)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Need to provide a regular lind Class
A.C. slesper Coach in the Dehradun
Express./ (1019)

“That the demand under the head ralil-
way board be reduced by Rs. 100.”

/Need to introduced a new train be-
tween Kota and New Dethi./ (1020)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

MNeed to attach coaches for south
bound train in Kota-Bina passengers
train./ (1021)

“That the demand under the head rail- -

way bnard be reduced by Rs. 100.”
/MNeedtoprovide adequate fundsforan
effective scheme to expandthe railway
wagon Workshop at Kota./ (1022)

“That the demand under the head rail-
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/Need to stop Awadh Express at
Keshoshyaran and Dura./ (1023)

“That the demand under the head rall-
way board be reduced by Rs. 100.”

Meed to stop Dehradun Express at

Kauvrej rallway station./ (1024)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Need to provide reservations in all the
trains boundfor Delhiand Bombay from
Baran Railway Station./ (1025)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed to extend the Kota-Damoh Ex-
press train under G.R. P. Rallway upto
Jabalpur./ (1026)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed to introduced an Express train
between Kota and Bombay./ (1027)

“That the demand under the head rail-

way board be reduced by Rs. 100.”

MNeed to stop all the local trains running
between Kota and Madhopur at Ram
Nagar Stationforthe convenlence of the
Pilgrims of Kamleshwar Mahadav,
(1028)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed to check the incidences of pilfer-
age at Kota Rallway Workshop ’(1029)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Need to improve the Railway Catering
Service./ (1030)

“That the demand under the head rail-
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board be reduced . 100.” /Need for effectively checking the inci-

hind b by e, 100 dence.oftheft, dacolty etc. in thetrains./:
Mtoconﬂrudanowrbrldyslma (1069)

Wway employees of Kota u
\?Iubmﬂalwaysoutopm% “That the demand under the head rail-
aneasy passagetotheircolony./(1031) way board be reduced by Rs. 100.”
“That the demand under the head rail- /MNeed for honouring the suggestions of
way board be reduced by Rs. 100.” the general consumers while fixing the

rates of catering inthe Railways/ (1070)
/Need to construct an overbridge at

Rangpur village, Kota under Western “That the demand under the head rall-
Railway./ (1032) way board be reduced by Rs. 100.”
“That the demand under the head rail- Meed to convert Mau-Shahganj rail-
way board be reduced by Rs. 100.” way line into broad-Gauge line in North

Eastern Railway./ (1071)
/Need to construct a fly over for the
industrial area of Kota city./ (1033) " *That the demand under the head rall-
way board be reduced by Rs. 100.”
“That the demand under the head rail-

way board be reduced by Rs. 100." /Need for laying double rallway’ line
. from Lucknow to Barauni and the elec-
Meed to develop Kakaniya Talab rail- trification thereof./ (1072)
way statlonto ease rush of passengers
at Kota Rallway Station of Western “That the demand under the head rail-
Railway./ (1034) way board be reduced by Rs. 100.”
“That the demand under the head rail-. /Meed to construct a new platform and
way board be reduced by Rs. 100." to open a booking office at northem
border of Deoria Sadar Railway Station
/MNeed to stop all passengers trains at and to construct a concrete railway
Kakaniya Tallab Railway Station of road connecting the city./ (1073)
Western Railway for the convenience
of passengers of Kota City./ (1035) “That the demand under the head rail-
way board be reduced by Rs. 100.”
" “That the demand under the head rail-
way board be reduced by Rs. 100.” Meed to introduce direct trains be-
. tween Basharaier Bazar and Varanasl
Meed to run Kota to Bhopal via Bina and Lucknow./ (1074)

trains as Express train./ (1036)
. *“That the demand under the head rail-

SHRIMOHAN SINGH (Deoria): Ibegto . way board be reduced by Rs. 100.”
move:-

: /Needto construct goods transporation
“That the demand under the head rail- shed and platform at Bahraier Bazar./
way board be reduced by Rs. 100.” (1075)
MNoed for effectively checking the rail SHRI BHAGWAN SHANKAR RAWAT
‘accidents./ (1068) . (Agra): | beg to move:-
“That the demand under the head rail- wmamnam'mwnu-

- mmumwm 100." . way board be reduced by Rs. 100.”
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/MNeed to introduce a direct super fast
trainfrom Agrato Eastem india./(1112)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

" Meed to introduce a super tast train
between Agra and Bombay./ (1113)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeedto develop New Rajamandi Rall-
way Station in Agra./ (1114)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Meedto introduce ashuttle passenger
train from Agra to" Tundia station so
thatpassengers travelling from Aligarh
on Agra-Tundia route may be ben-
efited./ (1115)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Meed to start daily Laskar Express
train between Gwaliorto Bombay from
Agra./ (1116)

*That the demand under the head rail-
way board be reduced by Rs. 100.”

/Meed to provide seasonal tickets to
the daily passengers going to Delhi
from Agra whereas this facility is avail-
able to Bombay Passengers./ (1117)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed to develop Khedasadhan rail-
way station of Western Railway in Agra
district./ (1118)

" “That the demand under the head rall-
way board be reduced by Rs. 100.”

MeodlodwoprbndaRalMaySh—
ﬁon./ (1119)

“That the demand under the head rail-

_wayboaldbondmdbync. 100.”

/Need o develop Idgah Railway Sta-
tion./ (1120)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed to provide adequate wagons for
lo2ding goods at different rallway sta-
tions of Agra./ (1121)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Need to provide special facilities to the
tourists at Agra Railway station./ (1122)

“That the demand under the head rall-
way board be reduced by Rs. 100.”

/Need to introduce a super fast train to
connect Agra to other tourist places of
the country./ (1123)

. “That the demand under the head rall-

way board be reduced by Rs. 100.”
/Need to remove the shortage of clean-

" Wness and civil amenities in different

railway colonies of Agra./ (1197)

“That the demand under the head rall-
way board be mdbyas. 100.”

/Need to construct a stadium at rallway
maidan near Agra Cantt railway Sta-
tion./ (1198) .

“That the demand under the head rail-
way board be reduced by Rs. 100.” .

/Needto provide computerised reserva-
tion at Agra Fort Station./ (1199)

“That the demand under the head rall-
way board be reduced by Rs. 100." -

/Meedto provide computersied reserva-
tion at New Raja ki Mandi Rallway Sta-
.mqmw)

“That the demand under the head rail-
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/MNeed to remove the shortage of ac-
commodation and residential facilities
inthe different raiiway colonies of Agra./
(1206)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Need to provide educational facilities
to rallway employees at Agra./ (1207)

SHRI BIR SINGH MAHATO (Purlia): |
beg to move:-

“That the demand under the head rall-
way board be reduced by Rs. 100.”

/MNeed to attach 3 bogies from Hatia in
Hatia-Ranchi Howrah Express./ (1219)

“That the demand under the head rall-
way board be reduced by Rs. 100.”

Meed to run Neelachal Express via
Adra daily on South Eastem Railway./
(1220)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

Meed to stop of Amritsar-Tata Nagar
express at Suisa station and
Tarangstation in South Eastern Rail-
way./ (1221)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed to extend Borka Khana Muri

passenger train upto Tata Nagar./
(1222)

“That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100."

~ MNeedto convert narrow gauge raiway
fine into broad gauge from purulia to
‘ Kotshila in west Bangal./ (1225)

 “That the demand under the head as-

computerised
_ tion office at Barellly/ (1244) .
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seols, acquisition, construction and re-
placement be reduced by Rs. 100.”

/Meed to construct flyover at Suisa and
Tarang stations of South Eastem Rail-
way./ (1226)

SHRI SANTOSH KUMAR GANGWAR

(Bareilly) | beg to move:-

“That the demand under the head rall-
way board be reduced by Rs. 100.”

/Need to open Railway Inter College in
Bareilly keeping in view the demand of
railway employees./ (1238)

“That the demand under the head rail-
way board be reduced by Rs. 100.” -

Meed to introduce a new Express train
between Bareilly and Agra./ (1239)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeedto introduce train from Baraeilly to
South India./ (1240)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

MNeed to introduce train connecting

. Bareilly with Bombay./ (1241)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Need to start catering setvice in trains
passing through Moradabad division
on Northem Railway./ (1242)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

Meadformodemisation of Barellly Junc-
tion raliway station./ (1243)

“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeed to open reserva-
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“That the demand under the head rail-
way board be reduced by Rs. 100.”

/MNeedto set manlwlyeolehtadory
at Bareilly (1245)

'Thanhodomndundonhohoadmn-
wayboardbo reduced by Rs. 100.”

. lNeedtorunLId( vlachandod-
Bareilly Moradabad/ (1246)

*“That the demand under the head rail-
way board be reduced by Rs. 100.”

/Need to double Moradabad-Delhi rall-
way track./ (1247)

“That the demand under the head rall-
way board be reduced by Rs. 100.”

/Need to electrify the railway track be-
tween Lucknow and Moradabad./
(1248)

*That the demand under the head rail-
way board be reduced by Rs. 100.”

/Need to construct a commercial com-
plex after demolishing Bareilly Shyam
Ganj railway station./ (1249)

“That the demand under the head rall-
way board be reduced by Rs. 100.”

/MNeed to construct an over-bridge on -

.National Highway No. 24 between Milak
?:gso N)agarla Sadat railway stationu

“That the demand under the head rail-
way board be reduced by Rs. 100.”

. /Need to construct an over-bridge on
the crossing of National Highway No.
z4mumnnmm1 (1251)

‘Thaﬂnd.mndunduﬂnhoadlﬂ-
way board be reduced by Rs. 100.”

o
‘Dem. for grants (Rlys.), 2

SHRI SRIBALLAV PANIGRAHI
(Deogarh): Mr. Deputy speaker Sir, at the
outset, | would seek your induigence that at
leasthalf of the time givento ShriFernandes
may please be givento me. I raquest you not
to ring the bell before that.

Sir, I rise to support wholeheartedly the
Railway Budget for the year 1992-93 to-
gether with the demands as well as the
supplementary budget.

Slr, | do not know whether 1t is a plea-
sure or a sad experience to speak after hon.
Fernandesji. He himself was at the helm of
the affairs of the Rallways and that too not
inthe long past. Onlytwo years back, he had
the opportunity of presenting the Railway
Budget inthis august House. As we allknow,
this is the budget of the largest public
undertaking of our country. Railways is the
lifeline of this country and we know is
relevance and immense importance for the
overall development of our country.

17.00 hrs

That is why because of its
notafterthe independence butrightfromthe
British time, as a unique gesture the Rail-
way Budget is presented separately. Itis not
apartofthe General Budget. The working of
the railways is looked with such distinction
and importance.

Rallways, as | said earlier of the greater
infrastructure and is the lifeline of the coun-
try. However rich an area may be in indus-
trial national resource but if raltways have no
accesstothat area eventhe industrialists do
not wantto go there. besides, in acountry of
our size, the symbolises the much
needed national unity and integrity of our

Now, what is the economic background
of our country against which this years
Railway Budget has been presented? Ev-
erybody knows that we are passing through
a difficult economic crisis. Before the Gen-
eral Budget and the Rallway Budget was
presdated the common man of our country
was apprehensive that the budget that will
be presented will be very harsh and will
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contain drastic and stringent tax measures.
Probably, our Opposition friends who were
walitingforthis opportunity were disappointed
after seeing the Budget.

17.03 hrs.
[SHRI P.M. SAYEED in the Chair}

1 will now restrict myself to the Railway
Budget by and large, as presented by Shri

Jatfer Sharief. The Railway Budget is being -

hailed by all the people. There has been a
general appreciation of the Railway Budget.
1am not surprised to see the sharp reaction
that was there from the former Railway
Minister, Shri George Fernades. | am glad
that he opposed the Budget. Had he sup-
ported it a different signal would have gone
to the people of the country about the
bonafides of this Budget. Shri Fernandes
did something when he was the Ministerand
says something else when he is now sitting
In the Opposition benches. | can come out
with figures to substantiate my point.

| would have been happy had he men-
tioned about the punctuality or about the
safety measures, the operating ratio and so
on. How do you judge the efficiency of the
rallway system?

What amenties you are giving to the
passengers? When hon. Shri Fernandes
was the Railway Minister in the year 1990-
91, the punctuality level was 84.4 per cent.
In the year 1991- April - June a part of that
year, it came down sharply to 84.4 per cent.
This is the figure. Can you repudiate the
figure? Afterthe Congress Governmentwas
installed, the punctuality figure has in-
creased. It is now 86.9% | have the docu-
mentary proof regarding this.

SHRI SRIKANTA JENA: We recom-
mend Nobel Prize for this!

SHRI SRIBALLAV PANIGRAH!: You
claim Nobel prize for deraliing trains.

' Sir, you were mentioing something
about the art of presentation with particular
reference to Shri Fernandes, our former
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Railway Minister. | would say art of hijacking
the House. | would say he is himself a
deralied train all through. When he was the
Railway Minister, he devoted more time to
some other Department ratherthan his own.
When he was the Railway Minister, the
Railways suffered immensely.

SHRISRIKANTA JENA: The only thing
that | want to remind Shri Panigrahi is that,
during his tenure as the Railway Minister, his
constituency was given the maximum allo-
cation.

SHRI SRIBALLAV PANIGRAHI: You
have your own Government in Orissa. You
have your own Chief Minister. Because of
lack of interest to get some land, you have
talled to acquire some land for the railways
.Can you denythis? So, do not provoke me.

SHRI SRIKANTA JENA: Sir, the only
point that | am making Is that, during the
tenure of Shri George Fernandes as the
Railway Minister, Shri Panigrahi's constitu-
ency got the mximum amount.

SHRI SRIBALLAV PANIGRAHL: | am
speaking with facts and figures. | have
documentsto supportthis. This hasgone up
very high. | would say that all the time the
ghost of the World Bank and IMF is haunting
them. | know that even some of the Mem-
bers who are sitting on the other side, even
during their sleeps, the ghost is haunting
them. Even after such a beautiful and con-
vincing clarification given by the hon. Prime
Minister the other day, the ghost is still
haunting them. What else they want? Their
own Leader Shri Morarji Desai, who is in
Bombay hadweicomed ourEconomic Policy.
He was our Prime Minister. At the age of 94,
he is welcoming our policy. Is it wrong? So
also Another Economist Shri Pakiwala,
Another hon. Member of the other House
belonging to Mr. Fernandas Party had gone
to the extent of saying that he would go on
welcoming all the measures of the Govern-
ment and the economic policy let any disci-
plinary action be taken against him. Such
type of contradictory things are coming up.
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SHRI SRIKANTA JENA: Shri Deo Is
also supporting it.

SHRI SRIBALLAV PANIGRAHI: What
is the attitude of your Chief Minister Shri Biju
Patnaik towards our Economic Policy? Hels
supporting it wholeheartedly. They do not
know what to do. They are all confused.
Now, | am coming to the operating ratio.

What was the operating ratio in 1989-
90 during the Rajiv Gandhi's Government?
twas 91.5 percentin 1990-91, twas 92 per
cent; this year, it is 90.3 per cent. The main
thrust of the Railway Minister was to bring it
down by2 percent; andithasbeen achieved.
Congratulations to him. In 1992-93, the
target is 87.7. This is the way they are trying
to bring down the working expenditure.

| congratulate the Raliway Minister for
one thing. The basic performance of the
Railways in the current year, in this out-
going Financial year, is very impressive; as
you know, in all sectors freight movement
and passengers traffic. In the passengers
tratfic, there has been a 5 per cent growth.
The target of freight movement has not only
been achieved but exceeded by about 3
million tonnes.

There was a surpius projected of Rs.
235 crores in the last year's Budget. in the
current year's Budget, t was Rs. 235crores.
But, actually, the surplus is more by another
Rs. 200 crores; it is Rs. 435 crores; in the
real terms, it should be Rs. 475 crores. An
additional amount of Rs.40 crores has been
contributed to the pension fund besides
paying dividend, etc.

Respectfully, lwould referto one thing.
When Mr. George Fernandes was talking
about it, he was thinking in terms of isolation
of the working of the Railway Ministry. Butas
| began with the scenario of the economic
situation, financial situation, the heaith of
the economy and mentioned about them,
we all know, how even then very dear gold
of the country had to be parted with. In such
adifficult situation, when the economic sce-
nario was almost hopeless, Rs. 200 crores
were added as an additional contribution to

MARCH 12, 1992
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the general fund. That has also hebed to
impove the overall economic situation of the
country. Naturally, the Govemment is work-
ing as a whole and one cannot say that they
have not done anything in the Railway Min-
Istry.

| agree that there has been a drastic
reduction in the budgetary support to some
public sector units including the Railways.
How can the budgetary support be there all
the time? Wherefrom will it come? So also
the coal sector to day. The economy is such
that we cannot provide as before budgetary
support for the working of these units. They
have to be self-sufficient. They havetogoin
for self-generating finances etc.

That way, against heavy dds the Rail-
way Ministry has presented this Budget. Of
course, there has been an attempt to in-
crease the revenue by Rs. 1363 crores by
way of further taxation. But who is going to
pay more? The burden is minimum ot.the
poorcommuters. Allthe essential commodi-
ties have been exempted from the purview
of the increasad freight charges.

Again, in respect of the second class
joumeys, as stated by the hon. Minister
while presenting the Budget, it will cost Rs.
25 more fora passengerjourney fromJammu
1o Kanya Kumari. In a difficult year like this,
lhem has been no greater burden on the

and 50 per cent of the extra
chargeswlllbecomlng fromthe passengers
who can afford to pay more, the higher
class, | class and AC etc.

Of course, there has been an increase
in the suburban passenger fares. A refer-

ence has been made to it. Should they not
be Increased? How long will we be
subsidising those whocanpay? Whenthings

become dearer costlier, there is an inflation-
ary tendency and it is being made up by
grant of additional dose of deadness allow-
ance etc. We can also compare the regular
commuter In the Metro clties with those
travelling by bus. For the same journey,
even after this increase, a bus passenger
hastopay morethanthe railway passenger.
Why shed tears for those who can pay and
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[Sh. Sriballav Panigrahi]

‘who are also getting additional; dearness
allowance, etc.?

So, this s the position. Just for the sake
of criticising the Budget if they criticise, who
can help it?

Again, we know that we are suffering
from inflationary pressures.

MR. CHAIRMAN: Please wind up now.
You have taken 20 minutes now,

SHRI SRIBALLAV PANIGRAHI: That
time can be adjusted against our party’s
time.

We are sutfering from inflationary pres-
sures. But the post-budgetary impact of
inflation, has been well absorbed in the
working of the Railway Ministry because of
the personal attention paid by both the
Railway Ministers. | know that they have
gone round the country, talked to the Rail-
way officers, managers, efc., expenditure
has been carefully curtalled, economic has
been observed and therefore the impact of
the inflation is also minimum. Is has been
absorbed.

Besides operating ratio about which |
have mentioned, the retum on the net rev-
enue to capital at large has also gone up. It
was Rs. 6.91 in 1990-81 when Shri
Fernandes was the Railway Minister. But
the same was raised to 8.3 in 91-92 and
expectedtobe 10.9 in 1992-93. Are these
notcommedatce features and weicomefea-
tures?

As has been stated earlier, this years
thrust is the conversion of narrow-gauge,
metre-gauge into broad gauge. Again 1con-
gratulate the Rallway Ministry for this deci-
slon. There is a complex, inferiority com-
plex, working in the minds of the people of
those areas where there is no broad-gauge
line. Is it not so? Also, the industrialists are
reluctant to go to those areas which remain
thus they neglected them.if there is no
railway line, that area Is neglected. Also the
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areas which do not have broad-gauge line
and instead have only metre-gauge line,
suffer from this type of difficulty. Therefore,
their decision to convert the narrow-gauge,
metre-gauge to broad-gauge is highly wel-
come. And that also provides a very big
employment programme. | am not going
into the details now. Earlier this has been
dealt with by Shri Chandulal Chandrakar,
who pointed out as to how many man days,
etc. willbe created and also the comparative
allotments made on this.

Sir, the Railways has a very big social
burden, social obligation. As has been said
earlier, in 1980-81, the social cost was only
Rs..421 crores and it has riser to Rs. 2221
crgges in 1991-92. Butthis is inclusive of the
payment we are making under the produc-
tivity linked bonus, which accounts, | think,
for quite a big sum out of it.

The rall transport Is six times more
energy efficient than the road transport. But
Iwould request the hon. Minister to see that
it becomes cost efficient and also made
readily available. Unless It is readily avalil-
able, easily available, formovement ofgoods,
etc. naturally the rad transport, which is not
energy efficlent, will have an edge overthis. ~

" In regard to electrification , | agree that
we should have a bigger programme. Rall-
ways does play an important role in our
economy; it is the main stay of our economy
and it is the infrastructure of our develop-
mental activities in the country and natutally
members would like to have Railway lines in
their areas. And, therefore, the task is quite
challenging. We do not have money, etc.
The Planning Commission should realise
this and make more plan allocations, not
only Annual Plan but also in terms of Five
YYear Plans. Also the external support by
way of loan, etc. from world institutions and
intemational institutions, shouldbe arranged
for drawing new lines, etc. It is quite chal-
lenging. Steam engine we can no longer
depend upon . Therefore, for electrification
pmqmmﬂ there should be more alloca-

on.
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As regards passengeramenities, Ithink,
there is a very meagre provision of Rs.5
crores. Thisis not at all sufficient. if my figure
Is wrong, | stand to correct myself. This
provision of Rs.5 crores for this nowhere
near the requirement and this should be
suitably enhanced.

| agree that punctuality has improved.
But in certain areas, certain trains like Utkal
Express are running chronically later. And
more attention should be given to this as-

pect.

As regards security, there is a lurking
fear, a suspicion, in the minds of even those
who are in charge of security. Sometimes
the situation is such that we are inclined to
believe that they are hand in glove with the
criminals some of the crimes that are taking
place. Therefore, we have to see that punc-
tuality is there. At the same time, security of
passengers has to be ensured, cleanlinesss
also has to be adhered to.

Rallways have got to be more produc-
tive. It has got to be more efficient. Iknow the
task is quite challenging but keeping in view
the programme of spreading the network to
all the areas and also the electrification
programme, track ranewal programme, etc.,
they need much more than what has been
provided. Irrespective of party affiliations,
we have to address ourselves 1o this prob-
lem, this gigantic task.

Chandrakarj! has stated about local
recruitment, etc. | also agree with him and
| repeat that local employment has to be
providedfor at least in the matter of appoint-
ment of Class-lil and Class-IV employees.
Inthis account also there is lot of corruption.

Iwould new go overto my State, which
is a neglected child of the Railways. Orissa
continuestobe a neglectedchild and contin-
ues to be receiving step-motherly treat-
ment. About Orissa, as you know, Sir,
Orissa’s poverty does throw a challenge to
the whole of the country, tothe Government
of India and also to the Rallway Ministry.
Today also there are news reports about
hunger deaths in Kalahandi. Phulbani is a-
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district in Orissa where there Is not an lnch
of raliway line. In Kalahandi also, only a
small section is covered by Railway line. So,
naturally there are no industries. As stated
ealier, during British days, because three
metropolitancities were requiredtobelinked -
Caluctta on the one side and Madras on the
other side, and Calcutta on the one side and
Bombay on the other side and since in
between Orissa was coming , so we had the
benefit if getting some railwaylines. Other-
wise, Orissa, which is the home of natural
resources, mineral resources of our coun-
try, is rotting in. poverty because of lack of
infrastructural facilities, because of lack of
adequate railway lines. Poverty has been
entrenched in its soil.

MR. CHAIRMAN: Please conclude now.

SHRI SRIBALLAV PANIGRAHI: Sir,
when you look at me, | become afraid. After
the national scenario, | have already come
to Orissa. so, please give me two-three
minutes more.

As | was saying, Orissa is the heart of
South -Eastemn Railway. But again the irony
is that two Rallway Zonal headquarters are
located in one metropolitan city, that is,
Calcutta. Garden Reach happens to be the
headquaiters of the South-Eastern Railway
whose heart is Orissa. Therefore, the whole
of Orissa, pant of Madhya Pradesh, part of
Bihar and part of Andhra Padesh should
constitute a new Railway Zone, with head-
quarters at a sultablle place in Orissa.

Coming to construction works in Orissa,
| was refermring to land acquistition a little
earlier when Mr. Jena was interrupting me.
Iwould request the hon. Railway Minister to
kindly visit Orissa - not to have a short visit
but to spend two-three days there. Let him
spend one day at Bhubaneswar. Let himnot
come back from Bhubaneswar itself. Let
him got to Sambalpur, the headquarters of
a new Rallway Division, with many prob-
lems. From there he can also proceed to
Bilaspur in Madhya Pradesh and the
Chhatisgarh area, which are all backward
areas. Let him study the problem and find
out some solution to that.
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MR. CHAIRMAN: Yod mention only
points.

SHRI SRIBALLAV PANIGRAHI: | am
refrring to points only. There is a new Divi-
sion at Sambalpur. | salute the memory of
our late leader Raijivji. Late Shri Rajiv Ganhi
laidthe foundation stone forthe Sambhalpur
Division and the Taicher railway line. He Jaid
the foundation stone for these projects. But
| regret that these are progressing at a
snail's pace without much budgetary provi-
sions.

SHRIBASUDEB ACHARIA:Who sanc-
tioned the Division? Was it not Shri George
Fernandes?(Interruptions).

SHRI SRIBALLAV PANIGRAHI: No he
did not sanction. He was nowhere in the
picture about Sambhalpur Division. | can
emphatically say it. t was Shri A.B.A. Ghani
Khan Choudhary, as Railway Minister, who
sanctioned it. Shri George Fermandes can-
not take credit for giving approval to this. He
might have given one or two crores of
rupees more. That is all. t has been done
much earlier. The foundation stone...

SHRIGEORGE FERNANDES: Allyour
foundation stones are there all over the
country.

SHRI SRIBALLAV PANIGRAHI: You
have the habit of taking away others’ credit.
You have that expertise. if you want to take
credit in the present case, I think, you willbe
frustrated. The New Sambhalpur Division's
work is to be taken up at the earliest.

About the Jurisdiction of the new
Sambhaipur Division | may say that big and
serious mistake has been committed. Even
the area adjacent to Sambhalpur is coming
under the old Chakradharpur division which
is situated at a distance of about 300
kilometres. This is not acorrect situationand
this should be corrected; for example
Jharsiguda is under old Chakradharpur divi-
sion.

Then there is the demand for new rail-
way lines. Imay mentionthat Khurda-Bolangir
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line and Raigada-Koraput railway line should
be completed early. There is not an inch of
railway line in Phulwani district. There is a
need for conversion of Meter gauge into
Broad gauge in Palasa Parlakimidi sector.
The Rupsa-Bhadriposi line should also be
taken up.

MR. CHAIRMAN : Please wind up now.

SHRISRIBALLAV PANIGRAHI: There
is a demand of a new speedy super-fast
expresstrain. The General Manager of South
Eastern Railway has made a commitment
about running a new train from West Orissa
to Delhi. | earnestly request the hon. Minis-
ter to kindly include this in the list of 15 new
trains commencing from Ist July. Also the
Naelachal Express should be restored to its
former route as a super fast train.

With these words | give my whole-
hearted support to the Budget which is very
timely and balanced one. Only the detrac-
tors could take the liberty of criticising it from
their own point of view. Judging the present
difficult situation there could not have been
a better Budget presented by the hon. Rail-
way Minister. Thank you.

SHRIBASU DEB ACHARIA (Bankura):

Mr. Chairman, Sir, | consider that this is the
worst Budget which was presented by the
Government, not only forthe rise in fare and
freight charges but for other factors also. It
is unprecedented if you compare the fare
andfreightcharges duringthe lastten years.
| can say that the present Budget is an
unprecedented one.

Inevery paragraph of Railway Minister’s
speech there is a reflection of instructions
trom L.M.F. and World Bank. | am surprised
that how suddenly the Railway Minister has
discovered that there are surplus staff from
top to bottom who are redundant and he
wants to reduce their number from 16 lakhs
to 9 lakhs. When the world bank submitted
this report ten yars ago about the require-
ment of manpower in Indian Rallways we
pointedout about it then. This report is being
gradually impiemented. Now the present
Railway Minister started implementing the
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instructions of Worldbank and I.M.F. He has
set up a Directorate. The name of the Direc-
torate is ‘Efficiency and Research Director-
ate. The purpose is not to determine the
efficiency of the Railways, but the main
purpose of this Directorate is to find out
where there are surplus staff. Recently they
have issued a very secret circular. The
reference No. of that circular is E 310-
21IPC-7Meetings II, where it has been
clearly stated to find out where there are
surplus staff in diffierent Railways and in
order to implement the conditionalities they
are now gradually reducing, and already
and attack has been started in the Railways
first. Recently, a former Member of Railway
Board | am not mentioing his name, but only
mention that a former Member of the Rail-
vay Board, Member (Traffic) has wrttern an
article. What he has said is that the exit
yolicy can be sucessfully implemented in
he Railway because the railwaymen will not
esist. As on 29th November last, when
bout 1,50,00,000 workers struggled against
he exit policy of the Government of India,
he railwaymen did not respond, they only
1xpressedtheir soliderity. So, this exit policy
:an be successfully implemented in the
tailways. The former Member (Tratffic) of
1e Railway Board has written a very elabo-
ate article. There he clearly stated that and
1is is now being implemented

Sir, we discuss every year how the
llocation in the Railways is being reduced
radually. In the Second Five Year Plan 15
ercent was allocated for the Railways and
1the Sevent h Five Year Plan only 7. 06 per
a2nt was allocated. And in the current plan
ie Eighth Plan will start now - this will be
irther reduced because this year the bud-
atary support has been reduced from Rs.
500 crores to Rs. 1200 crores and that
location also, in real terms, has been
‘duced althorugh last year, | mean, in the
irrentyear, itis Rs. 5400 crores and forthe
ixtyearitis Rs. 5,700 crores and if you add
e devaluation it is less than what was
located iast year, and after less allocation
W the Railway Minister sudenly woke up
id said t hat Indian Railways should have
it-guage? We need conversion in certain
rategic areas. Where there arebroadguage
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lines, in order to connect those tow broad
guage lines, the arrow guage or the anetre
guage is to be converted into broad guage.
But how suddenly the decision was taken to
convert 6000 kilometres of meterguageinto
broad guage when we can make the metre
guage system more efficent? We can elec-
trify the metre guage traction. So, there are
certain State capitals which are not con-
nectedby eailway lines. We have demanded
that Agartala, the capital of Tripura should
be connected with a railway line. Itis a small
State in the North Eastern region and there
is a lot of resentament. A number of capitals
in the north eastern region are not con-
nected with railway lines and they should be
connected with railway lines. A project was
sanctioned to connect one of or district
headquarters where there is no railway line
and that is the Balurgahat project In West
Dimapur district. But this year you have
sanctioned only Rs. One lakh and the total
costof the project is Rs. 35 crores. Then, the
project of Tamiuk Digha is very important
fromthe tourist point o f view. This year, you
have sanctioned only Rs. One crore for a
project cost of Rs.45 crores. We have de-
manded railway conection between two
impatient towans of Bihar, Dhanbad and
TataNagar. The amount was reducedto Rs.
1.60crores. Last year, you have sanctioned
Rs. 75 lakh, but this year, you have given
only Rs.31 lakhs. You are not able to sanc-
tion the entire amount to remodel one sta-
tion at Ptharidi andto construct one platform
in South Eastern Railway at Shudambi

At present, there is no direct train from
Dhanbad to Tata Nagar and if a train is
introduced, then that train will pass through
our district, Purulia which is one of the
backward districts of our country. A project
was recommended by the Railway Board in
the year 1986 oteh Planning Commission
and the Planning Commission, at that time,
rejectedthatproject. New, again an updated
survey was made and still for the past six
months the Railway Board is examine it to
find out whether in this narrow gauge of 31
kms, there should be some change in the
alignment for 11 kms. and in the remaining
20kms. by replacingthe narrrow gaugeline,
broad gauge line has to be laid. But you are
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unableto find moneyforthis smallproject for
one of the backward districts where the
tribal and Scheduled Caste population is
about 45 per cent. But, you have money to
convert the entrire metre guge into broad
gauge. Inthe same way, you are notfinding
money to connect Amta with Howrah. itis a
prestigious project and it was sanctioned by
late Shrimati Indira Gandhi and she had laid
the foundation stone in 1972. It is in the
constituency of my colleague Mr. Hannan
Mollah and now you want to abandon that
project. compny projects are pending with
you.

The Railway Convention Commiittee of
1986 recommended that all the pending
projects should be completed. When one
project is sanctioned, it should be com-
pleted. So, sufficieat funds should be ar-
rangedforthat purpose. As my comrade Mr.
George was referring to, every year you are
allotting lesserand lesseramounts, you are
giving only Rs. Two crores instead of Rs. Six
per Seven crores. Atoken amount has been
sanctioned. Then, Sir, about electrification,
it has been said that electric traction is the
cheapest means of transport. In 1973, the
policy was adopted not to have steam en-
gines and from 1973 onwards, not a single
steam engine came out of Chittaranjan Lo-
comotive. Works. But how much ou have
sanctioned for electrification? It has been
said that we have to phase out steam en-
gines. | believe, still steam engines can be
used in our country. China can use fuel-
efficient steam engine. The former Railway
Minister, ShriGeorge Femandes hadbrought

.outthe Status Paper, White Paper on Indian
Railways. There, the option was there
‘whether we can still continue to use steam
engine or not. We could have continued
steam engines at least in coal belt areas of
Orissa, Madhya Pradesh, Bihar and other
areas. If China can continue with fuel-effi-
clent steam engines, why have you st
producing steam engines in 19737 Now we
nead electrification. We have to depend on
Irnpon' of petroleum products for dieset en-
gines. : :

You have sanctioned only Rs. 235
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crores for electrification. For gauge conver-
sion, you have provided Rs. 554 crores. For
electrification, it is only Rs. 235 crores. Last
year, you have provided only Rs. 232 crores.
In the year 1991, you had sanctioned only

Rs. 234 crores. We need electrification but
sufficient provsions have not been made.

Our hon. friend, Shri Saifuddin
Choudhury along with a delegation met the
hon. Railway Minister and the Prime Minis-
ter a number of times. The Minister assured
that Baindal- Katwa railway line would be
electrified. But | received a reply from you
that this will would not be viable after electri-
fication. Ido not know, how viability is exam-
ined. There are 16 volumes of the report of
Railway Reforms Committee. You willfind in
the report, they have mentioned, there is a
need for changing the criteria of remunera-
tive line which is about 10 per cent or 12 per
cent of return. There is need for more allo-
cation of funds for electrification and more
allocation for new railway lines.

The Prime Minister while replying tothe
debate on the Motion of Thanks on the
President’'s Address has stated that each
km. of gauge conversion is calculated to
provide employment potential of 18,000 to
22,000 , mandays. )

THE MINISTER OF STATE IN THE
MINISTRY OF PARLAIMENTARY AFFIARS
AND MINISTRY OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY
AFFAIRS (SHRIRANGARAJAN KUMARA-
MANGALAM): Since the Chairman, Shri
P.M. Sayeed has to go, with the permission
of the House, may | suggest the name of
Shri Nirmal Kanti Chatterjee to take the

SEVERAL HON. MEMBERS: Yes.
17.50 hrs.
[ SHRI NIRMAL KANT CHATTARJEE in
the Chaif}.

Ido not understand how this calculation
has been made and whether these con-
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struction workers are permanent workers.

Ancther aspect is privotisation. Last
year, when all the Members opposed the
privatisation of safaiwork, conservancy work,
he stopped that. This year, he has already
started privatisingthe catering. Priorto 1955-
56, this catering system was under the
private management. Who nationalised it?
Who made this departmental? The former
Prime Minister and former Railway Minster,
Shri Lal Bahadur Shastri took the decision.
He took the decision to departmentalise this
catering system. The percentage of depart-
mental catering system. The percentage of
departmental catering is only 50 to 55 per
cent. When the food articles were bad, the
service was worse and when there was
much complaint, then this catering service
was deparimentalised. Now the Railway
Ministry wants to reverse it and to start
privatisation with catering service

Then the privatisation of railway wag-
ons. We have wagon building industry. Is
the capacity of the wagon building industry
fully utilised? | do not think so because there
was a crisis three years back in wagon
building industry. Unless the capacity is
being fully utilised, there is a need for an-
other coach factory. There Is a proposal to
have a coach factory at Durgapur. | have a
letter from the former Railway Minister Shri
George Femandes. That proposal was still
there to have a coach factory because the
two factories, one at Perambur and the
other at Kapurthala were not coping up with
the demand requirement because from 1950-
51,the passengertraffic has beenincreased
to 175 percentwhereas passengercoaches
increasedonly by 125 percentandthe over-
aged coaches are being used and there is
over-crowding and still you are increasing
the fare of second class. It is not a joke to
exempt the second-class passenger ug to
10 KM. How much are you eaming by

increasing secondclass fare? you are eam- .

ing Rs. 470 crores from the second class
andfromthe higherclass only Rs. 70crores.
From suburban traffic. you are eaming Rs.
170 crores and by reclassification, you are
increasing only 7 1/2 per cent of the freight
rate. But you are just changing the classifi-
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cation. By Changing classification of you are
earring Rs. 230 crores-by just changing the
classification of the goods. This was never
done during the last ten years, if you com-
pare the freight and fare hike. Before the
Budget, you have increased the rate of food
articles. You have increased the rate of
reservation. You have increased the rate of
bed-rolis, from Rs.6 to Rs.10/-.

SHRI SAIFUDDIN CHOUDHARY
(Katwa): What is the rate of bed-roll?

SHRI BASU DEB ACHARIA: | do not
know. We have to claculate.

Govemment decided to import electric
locos of 6,000 horse power. We have a
locomotive factory at Chittaranjan. This
Chittaranajan Locmomotive Works sur-
passed the target. They are produced 120
locos this year, though they made no finan-
cial demand. They demanded only recogni-
tion to their labour union. This union repre-
sents 90 per cent of the work force and you
are not considering it. The workers are very
sincerely producing the locos more than
yourtarget. They can produce the locos that
you are importing. But you have tied up with
a firm. You are getting loan from the Asian
Development Bank. You have already
awarded a tender to a foreign Company.
You are not giving orders tothis Chittaranjan
Locomotive Works. This Chittaranjan Loco-
motive Works can produce this type of locos
of 6000 H.P. They have got their capacity.
Only a little investment is required. With a
little investment, with a little expansion, our
Railways’ own indigenous industry can pro-
duce this type of locos. You are now produc-
ing it. But the decision was delayed. The
Finance Ministry are not willing to import.
When there is so much of scarcity of our
foreign exchange, you are Imponmg the
electric locos.

Sir, Ihave very little time. | have gotfour

" or five minutes only. So, within that 4-5

minutes, | will have to finish all the important
points. The first important point is with re-
gard to the reinstatement of the dismissed
Railway workers. For the first time, | under-

standthatthe Cabinet took a decision notto ‘
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reinstate the dismissed Railway workers
although a number of times assurances
were given. The decision was taken by the
former Railway Minister and by
the Cabinet. So much hallagullawas there in
the House. Then, an announcement was
made by the former Railway Minister Shri
Janeshwar Mishra on the floor of the House
and the present Railway Minister Shri C.K.
Jaffer Sharief also, not once but a number of
times, assured this House because this is
the demand of the entire House that the
workers, who were dismissed in 1981 for
participating in a strike, should be rein-
stated. They were participating in a strike
because the agreement which was signed
with the Loco Running Staff Association
was notimplemented. It is was regarding 10
hours duty. The circularwhich was issued by
the Railway Board was quashed by the
Ernakulam Central Administrative Tribunal
Recently, that circular of exchanging the
duty hours of Loco Running Staff was
quashed. These workers have not yet been
reinstated. Whatthe Railway Minister stated
in reply to our question was that the dis-
. missed Rallway employees in whose favour
the Court has given the Judgement, have
been taken back. But | can give the names
of at least 50-55 such Railway employees in
whose favour even the SLP was not allowed
in the Supreme Court let alone the Central
Administrative Tribunal and the High Court.
Those employees have not yet been taken
back. | can give the names of 50-55 such
employees. Why are these employees not
being reinstated? Why shouid there not be
a change in the recognition policy in the
Railways that we have two federations.

Why should there be two Federations? Why

should there not be one Federation? If there
be two Federations, why notthree? Why are
you not regognising such Federation which
is an umbrella organisation of all the catego-
ries of employees? Even the Railway offi-
clals have refusedto meetthe un-recognised
unions. The decision was takenby the former
Railway Minister Shri George Fernandes to
recongnise those Federations, to have one
Federation and that should be decided
through secret ballot. Why can there notbe
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a change in the recognition policy to have
industrial peace in the Indian Rallways?

Sir, the hike in the freight and fare has
already shown a cascading effect in respect
of all the commodities. Of course, the Chair-
man of the Railway Board may say that the
impact will be minimal. But there is already
a cascading effect. So, | demand that the
fare which has been proposed to be in-
creased in the case of Second-Class and
Suburban passengers should be withdrawn.

18.00 hrs

Freight on all fommodities should be
reduced. Why should the Railways pay divi-
dends to the General Revenues? Why is
this system still continuing from pre-Inde-
pendence days? By poying the dividends to
the General Revenues, the Budgetary allo-
cations will be reduced. Why should the
Railways carry the social burden?
(Interruptions).Why should this continue
when there is restructure of Railway Fi-
nance? :

With these words, | oppose the Railway
Budget and | conclude. Thank you.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND COM-
PANY AFFAIRS(SHRI RANGARAJAN
KUMARAMNANGALAM): May | make a
request to you to extend the time of the
House by Fifteen minutes or so? There are
one or two Members who just want to make
their demands to the Railway Minister and
they have to go out of station today

evening.(/nterruptions).

SHRI SOMNATH CHATTERJEE
(Bolpur): You must reciprocate later on.

SHRI RANGARAJAN KUMARA-
MANGALAM: Yes, we are always
reciprocating.(nterruptions). - )

MR. CHAIRMAN: s it the pleasure of

~ theHouseto extendthetime by ten orfifteen

minutes to accommodate two Members?
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MR. CHAIRMAN: Shri Vijayarahavan
to speak

[Transiation]

*SHRI V.S. VIJAYARAGHAVAN
(Palakkad): Mr. Chairman, the Govt. under
the leadership of the Prime Minister Shri
Narasimha Rao has put an end to the politi-
cal and economic uncertainty and has given
a new direction to the Indian economy. The
voting thattook place inthis House the other
day is a proof of the fact that the people
accept the new economic policies adopted
and being implemented by this Govt. This
year's general Budget as well as the Railway
Budget are manifest examples of the fact
thatthe country under the leadedrship of the
Hon'ble Prime Minister is marching ahead
along the path progress. The Railway Bud-
get is an important element in the total
developmental provcess. | support it whole-
heartedly. | must say at the out set that
contrary to the fear among the people, this
year's Budget does not increase the fare
and freight greatly. The Railway Minister
has sought to raise an additional amount of
Rs. 1366 Crores without resorting to any
hoft increase in the ordinary fire. Similarly,
he has exempted essential commodities
like rice, sugar, kerosene, vegetables etc.
fromthe freight hike. We hope that this step
will stabilise the prices of essential com-
modities. | congratulate him to this.

Sir, the buget problem the Indian
Railway's are facing Is lack of resources.
How many thousand crores of rupees are
required for renewal of very old tracks?
There is no idea as to where we are going to
get the money dream. If the tracks are not
renewedthese willbe more accidents. There
are thousands of kiimetres of track which
shauld have been renewed long back. How
1o raise money foralithat?° ¥ you lock atthe
total allocation for the Rallways since the
fourth plan, you willfind thatthe
of allocation for raliways in relation to the
total pian allocation has been coming down
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. During the first plan the Expenditure on
Rallways in relation to the total plan goes
was 11.07%. In the second Plan it went up
to 15.48%. In the third plan it remained at
15.46%. But In the fourth plan it came down
to 5.9%. In the 7th plan it went up slightly to
7.46% But we must remember that it was
15.4% in the second plan. If It goes at this
pace where are we going to get the money
from on to under take the development of
Rallway? The surplus of Rs. 563 crores is
too inadequate to meet the development
needs of the Rallways. Therefore, you have -
to find now sources of revenue.

Anotherproblemis the imbalanceinthe
Rallwaydevelopment. Railways are the most
important factor in the process of develop-
ment of the country. But, the development of
Railways was not been uniformin all arts of
the country. The Indian Rallways have 62367
route kilometres of rail line. A small State like
Haryana has 1500 route kilometres of
railwayline, where as Kerala has only 984
Kms. The National average is 2398 Kms.
That means the total length of railway lines
in Kerala isfarbelow nationalaverage. Take
thecase of our neighbouring States of Tamil
nadu and Karnataka. They have 4012 and
3065 Kms. of lines respectively. So, there is
something wrong with the whole system.
The uneven development of Railways has
adversely affected the economic develop-
ment of Kerala. | would therefor request the
Gouwt. to correct this.imbalance by investing
more money in undeveloped states like
Kerala.

It is a perennial complaints that Kerala
has always been neglected in the matter of
Railway development. There is alarge mea-
sure of truth in this complaints., When we
exarine this year’s Railway Budget, we find
that the Railway Minister has tried to redeas

" to some extent this complaint. Keralais one

of the new 15 trains. Similarly, the Borde
Cochin Sector Is going to be electrified.
There is an indication that a Rajdhand type
of train will be given to Kerala. It is also said
that the Alleppy Kayam-Kulam line and
Trichur- Guruvayoor line will be completed
this year. These are all steps favourable to

* Transiation of the Speech originally deliveled In Malaytam.
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Kerala. But, if we look at the allocation for all
this, it does not generate much optimism.
Last year Kerala got Rs. 28 crores for
Railway development. This year ithas come
down to Rs. 15.72 crores. The total cost of
electrification of the Brode-cochin stretch is
Rs. 161.30 crores, and the amount re-
marked this year is just Rs. 3.10 crores. At
this rate it will take atleast 50 years to
complete this project. Simliarly, Rs. one
crores each has been provided for the
completion of the Alleppy Kayamkulam line
and Trichur-Guruvayor line. But an amount
of Rs. 5.26 crores in still required to com-
plete these two lines. The quesion is wthther
he will be able to find the money.

Iwould now to come specific problem of
Kerala First the Erode-Trivandurm sector
shouldbe elecrified. The Gowt. of Keralahas
been demanding it fora long time. There is
a heavy traffic on this route and therefore
electrificatioin of this stretch should be taken
up. Secondly, the sort- Mangalore line should
be doubled. A survey as conducted, but
nothing further has been done. with the
coming of Konkan Railway, the importance
of this line will increace, as the traffic will
increase manytimes over. Sothis line should
be doubled.(/nterruptions).

MR. CHAIRMAN: Pleace conclude un-
less you try to conclude now, you will be
depriving another member of your party,
who is also leaving to-day.

SHRI V.S. VWAYARAGHAVAN: Sir, |

willtake only two minutes. the nrothern part
of Keralawhichiscalled Malabarhas always
been neglected. No majortrains which goes
North starts from he. This has caused much
resentment among the people. | am there-
fore making as suggestion. Any one of the
trains which go to Howra or Rajkot could be
started from Malabar.(/nterruptions).

MR. CHAIRMAN: Please permit me to
call the next person.

MR. V.S. VWAYARAGHAVAN : Sir,
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only one minute. Another point is that we
need one more trainto Tiruvanpanta-puram
from Delhi. There is a long waliting list for
berths in the Kerala Express practically
everyday. Earlier there used to be heavy
rush during vacation. But now it has become
a daily feature. Therefore there should be
one more train introduced to
Triruvanathpuram.
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Sir,the Kerala Express at presenttakes
around 56 hours to reach Tiruvantapuram
When it was inroduce it used to cover this
journey within 48 hours from a super fast
Express it has become a super slow Ex-
press. This has happened because it has a
large number of stops between New Delhi
to Bhopal. this causes a lot of inconvenience
to the long distance passengers. Therefore,
Kerala express should remain a superfast
Express.

Similarly, the trains which run between
Rajkot and Tiruvanthpuramand Ahmedabad
and Cochin are weekly train. This frequency
should be increased.(/nterruptions).

MR. CHAIRMAN: Now, please con-
clude.  amcalling the next member. | have
granted you more than hundred percent
time.

SHRI V.S. VWAYARAGHVAN: | am
concluding Sir, lastly | will say a word about
my constituency Palakkad. There was a
proposal to set up coach factory, which was
later set up in Kapurthala in Punjab. | would
request the Minister to set up a coach
facotry in Plakkad., | would also request the
Minister to reduce the hike in the seasou
ticket fare. Icongratulate him forincreasing
g the pension fund. Lastly, there is a de-
mand for an over bridge near Palakkad
junction. This should be constructed. With
these words, | once again support the Bud-

get.

[English)
MR. CHAIRMAN: Whatever you have

to say in addition, please asend a written
memo to the Minister. | am calling shri
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Ramamurthee. He has also asked for five
minutes. if you keep on speaking | will
adjourn the House and you will be depriving
him and he will not have a chance. Shri
Ramamurthee to speak. .

SHRI K. RAMAMURTHEE
TINDIVANAM (Tindivanam): Thank you Mr.
chairman for calling me.

| stand to welcome the Railway Budget
and congratulate the Railway Minister for
having given a different orientation to his
Budget. He has presented a Budget that is
pro-poor and a soft Budget. His Budget
gives the much needed encouragement to
the small industrial sector. It is an impres-
sive Budgetwhich contributes tothe country’s
economic progress.

The Railway Budget, it must be truly
said, is a brave effort to deal with a difficult
situation. This has been acheived mainly by
the hike in passenger fares. This is one area

. which every Railway Minister and reserva-
tions to touch. But our Railway Minister has
played the trick. His is a case of higher
pasengerfares and minmum harassmentto
the passenger concerned.

When | mention this, I must in fairness

plead the case of the big traffic used by the
suburban train passenger in metropolitan
cities like Bombay, Madras, Calcutta etc.
The ten kilometre exemption given to the II
class passengers will not be of help to the
middle income group, the fixed income
group, the salaried section and the poor
section of the society that use the subrurban
tralns as their only available mode to trane-
port. They travel to destinations for their
-workspots and trade centres. Their season
tickets are not for any luxury or for any other
purpose; but only for their eaming of liveli-
hood . | plead with the hon. Railway Minister
for areview of the hike in the suburban train
fares. Atleast the season ticket holders can
be treated separately.

Asforthe passengerfares, eventhough
the increase in rates are high, it must be
" confessed ormade insuch away asto make

MARCH 12, 1992
Gen-Discuss; Res re. recommendations

for Grams Rlys),
1992-93 f
Dem. for grants (Rlys) 1991-92

the victim, the passenger, feel less of the
burden. In addition, the increase in rates
also is graded.
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Asforthe hike inthe rates forthe | Class
passenger by 20%, the House, | am sure,
will agree with the hon. Minister that those
who require extra can afford to pay a little
more.,

The Railway Budget does make an
increase inthe freight rates. Butthe Minister
must be complimented for the exercise he
made in this sphere. He has nottouched the
rates forthe essential commodities. By this,
for his part he has seento it that the cémmon
man does not suffer by the increase in the
price of essential commodities. Even the
freight increase announced is only to the
extent of 7.5%. The inflationary pressures
are well kept under check as far as the
Railway Budget is concerned.

. The announcements for the future, as
announced by the Minister indicates sharp
increase in the allocation for guage conver-
sion for metre guage to broad guage. The
amount spent on this scheme jumps from
Rs. 133 crores in 1991-92 to Rs.555 crores
in 1992-93. This is amajor thrustto progress
and the scope for employment opportunity
will be high.

Inthe eighth plan periodthis conversion
will be to the extent of 6000 kms. as against
the total to 10000 kms. The hon. Prime
Minister and the deputy Chairman of the
Planning Commission are to be congratu-
latedforthe understanding they have shown
in this matter. Of course, the Railway Minis-
ter deserves our praise for the persuasion
he has made. Of course, the Railways Min-
ister has incrurred, at the same time, the
displeasure of the former Railway Minister,

Shri Goeorge frnades in this way. | can very
well unundertsand the prejudice he has
towards Tamilnadu and other Southern
States which suffer because of the metre
Gauge lines. It is not only that the traffic
suffers, but it is more felt on the economic
side, because the industries do not come
up: lcan understandthe prejudice whichthe
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former Railway Minister Shri George
Fernades, had for the State because it was
under him, the karur-Dindugal scheme did
not progress and it was under him the
Madras metropolitan Railway scheme did
not progress. Naturally, his aversion to
Tamilnadu is well seen by they in which he
has commented about the conversion of
metre Gauge into Broad Gauge.

The conversion of Metre Gauge into
broad Gague is a strong and firm step
towards national integration. For the first
time, most parts of the Southem States are
brought into the mainstream as far as the
railways are concerned. Only hereafter, you
canfindthe thrustin trade andindustryinthe
States which were so far suffering for goods
traffic because of the Metregauge. In this
regard, | amto appeal to the Railway Minis-
terthat the Broad Gauge work under execu-
tionunderthe Dindugal-Madurailine of Karur-
Dindugal -Tuticorin Project which is nearing
completion suffers for want of some more
funds, which is about Rs. 10 crores. Even
less than Rs. 10 crores will hasten the work
and the conmpletion of the work will be over
it may take Rs. 5to Rs. 6 crores. | appeal to
the Railway Minister for his large-
heartedness to allow Rs.5to Rs. 6 crores to
complete the project with big sucess.

As tar as the Madras Rapid Transport
System which is under progress is con-
cerned, |am sure the Minister will agree that
itis making avery slow progress. it has been
announced that the electrification in this
Section is over and that the trains are run-
ning between Madras beach to park Twon
and Chepauk will not serve the prurpose. it
must atleast be extended upto Santhome or
Mylapore.

So also is the case with Rajdhani Ex-
press. | am happy that Bangalore is getting
it. But, | would like to remind the hon.

- Minister of the assurance that Madras also
would get the next preference as it rightly
deserves. Delhi-Bombay, DelhiCalcuttaare
having the Rajdhani Expresses, but the
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claim of madras, though justified is yet to
tobetaken up seriously. | pleadforthe same
now.

Nowthatthe conversion of metre Gauge
into broad Gauge is taking place, | request
the Railway Minister to think of doubling the
line between chengleput and Villupuram
which means doubling a distance of about
160 KMs, which will cater to the needs of the
travelling public.

As far as the privatisation in railway is
concerned, the pogramme has been well-
thought of and is gently brought out under
the ‘Own your wagon-own your container

. scheme’. ltis an assurance to the industrial

prosperity and progress. So also, isthecase
of privatisation in catering side. This is a
much needed one, | am sure that the hon,
Minister will ensure us of price control in this
regard. | must say that in almost all the
Railway Stations, in the metre Gauge, ex-
cept of course the juctions, original bever-
ages are not available and what ever is sold
is only the poor imitations in the original
bottles. | request that it may be looked into.

Sir, the speech of aMember on Railway
Budget cannot be complete without the
mention of the demands of his constitu-
ency. So, | maybe permittedto dothe same.
Villupuram Railway junction in my
Tindvianam Parliament constituency which
handles the maximum number of passen-
gertrafficandtrains, does not have eventhe
basic facilities. What for drinking senitary
and clearing purposes is not available. Just

. because a pumping station would cost afew

lakhs of rupees, the authorities are depriv-
ing the traveling public and make them
sutfer.

The railway platforms No. 1 and 2 are -
shortin length and do notcoverthe length of
thetrain as a result sufferance to the people
during rains and summer. Such a big railway
junction does not have the cycle stand facil-
ity. The condition of the Railway Hospital
has also to be improved.
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Finally, | appeal to the Hon. Minister to
help in redressing the grievances of the
Station masters in the Tiruchirapalli Division
in particular and in other Divisions in gen-
eral. Their demands are: one, flush-out
lavatory facilities in the wayside railway
stations; twao provision of a second fan in
type-ll quarters of the raiiway employees as
directed by the Railay Board. This has been
agreed to but it is not being implemnted.
Three, drinking water tacility in the railway
stations; and four, rest rooms for Station
masters at railway stations. At some railway
stations, the rest rooms have been pro-
vided.

MR. CHAIRMAN: You submit rest of
the papers to the Minister.

SHRI K. RAMAMURTHEE
TINDIVANAM: I will Justconclude. Sir, those
were later withdrawn in some stations for
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other purpose. This may please be looked
into.

Trnseamsmalldemandsandwmgoa
long way in satisfying the people concemed.

| congratulate once again the Hon.
Minister for his trust in the area of conver-
sion into uni-gauge, electifiaction, technical
upgradation, human resource development,
inter-modal transport and development of
terminal facilities.

MR. CHAIRMAN : Now the House
stands adjourned to meet again tomorrow-
Friday, the 13th March - at 11. a.m.

18. 23 hrs
The Lok Sabha then adjourned til

eleven of the Clock on Friday March 13,
1992/Phalguna 23, 1913 (Saka).
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